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LOK SABHA DEBATES 

LOKSABHA 

Thursday, MllI'eh 10, 1988/ 
Pholguna 20, 1909 (Saka) 

The Lok Sabha met at Eleven 
of the Clock 

rMR. SPEAKER in the Chair. 

17;'.nslal;Oll) 

SHaI BALKAVI BAIRAGI : Mr. 
Speaker, Sir, today is the birthday of the 
hone Minister of Railways. OUf congratu-
lations to him. 

MR. SPBAKER : If you desire, we can 
ask. him to start a new train in your COD-
stituency on this auspicious occasion. 

SHRI JAGANNATH PATINAIK : 
Sweets should be distributed at home as 
well as in this House to celebrate the 
birt"hday. 

SHRI BALKAVI BAIRAGI : I am not 
keen on eating sweets but 1 would like to 
sugge~t that as we are discussing the Rail-
way Budget in the House these days, he 
should make some good announcement 
befitting the occasion. 

(English] 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : I hope Mr. 
Krishna Iyer will be kind in his supple-
mentary. 

I Translation] 

MR. SPEAKER. : I have been observing 
for some time that you have started making 
more use of trains. The other day when 
you were slippina from here I saw you from 
behind. You are &Cttin. bulky. Therefore, 
J would sugest th •• in stcad of make more 

use of conveyance, you should walk fut 
more and more. 

SHRI BALKAVI BAIRAGI : Sir, I am 
going on a Padyatra day after tomorrow. 

(Engli.fhJ 

PROF. MADHU DANDAVATB: May 
his charm grow with his aae ! 

MR. SPEAKER: Shri Narsing Surya. 
wanshi. 

ORAL ANSWERS TO QUESTIONS 

(English) 

Railway Facilities in Karaataka 

*223. SHRI NARSING SUR.YA-
WANSHI: Will the Min:ster of RADJWA"t S 
be pleased to state : 

<a) whether he has recently received a 
memorandum urg~ng the opening of a 
South-V\ estern Railway Zonal Office at 
Bangalore and sufficient alloc8'tions for 
Chitradvrga-Rayadurga line, electrification 
of the Je"arpettai-BangaJore city line, con-
version of Bangalore-i\lysore line inco 
broad-gauge and other railway rrojects in 
the State of Karnataka ; and 

(b) if so, the react jon of Government 
on each of the requests made therein ? 

[Transiat ion] 

THE DEPUTY MINISTER. IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHAIlIR PRASAD) : <a> Yes, Sir. 

(b) A statement is aiven below. 

Statement 

In view or severe financi~ constraints, 
the Rail ways are Dot considering creation 
or any additional Zone for the present. 
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The allocation of funds to different 
projects is made from year to year, keeping 
in view the priority of the project and the 
overaD availability of plan resources. Allo-
cation of funds to the projects referred to 
in part (a> of the Question is as under : 

Project 

(i) Bangalore-Mysore 
CODversioD. 

(ii) Chitradurg-Raya-
durl New Line. 

(iii) Jolarpettai -BangB-

Fund's Allotted 
(Rs. in crores) 

1987-88 1988-8' 

3.00 6.84 

0.72 1.00 

lore Electrification. 0.50 4.31 

[EnglilhJ 

SHRI NARSING SURYAWANSHI : 
Mr. Speaker, Sir, I express my thanks to 
the bon. Minister for having made more 
allocation of funds for this year, as com-
pared to last year. 

Further I would like to know whether 
a survey has been conducted for new Jine 
between Gulbaraa and Nanded via Aland, 
Kamlapur. Humnabad. Bidar, Aurad, 
Degloor and N anded. Is there any pro-
posal to run fast train between Seconderabad 
aDd Purli Vaijinath and also bogie from 
Bidar to BaDlalore and Madras ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : Sir, the survey 
which the hOD. Member mentioned has not 
been undertaken. As far as the fast train 
is coDCemed and the bogie is concerned,. 
these are matters of details and I will cer-
tainly pass on the information to the hon. 
Member after gettins this information. 

DR. V. VENKATESH : Mr. Speaker, 
Sir, af~ independence, Kamataka has 80t 
only 102 kms. of railway Jine, i.e. after 40 
years. The hone ),Jember has just -DOW 
thpked the Railway Minister for be bas 
made some litde more allocation than the 
last year. I would like to mention bore 
that the people of Karnataka are very much 
qitated and they forced me to lead tbeir 
.,;tation. The firat stale of qitatiOD was 

very peaceful. •. People are compJainiaa 
that the amount is very meagre. 

MR. SPEAKER : That is a very general 
term. You put the question. Is it a fact? 
Because you have allotted very I ittle more 
funds after the"last year's Budget. ActuaOy 
it is a sort of agony for tbe people there. 

MR. SPEAKER : I want you to come 
straight to tho question. 

DR. V. VENKATES H : This allocation 
has increased because of the simple injury 
I got. If you want to a!locate more funds 
to the Karnataka RaiJo;vays, do you want 
me to go in for some more injuries"? I have 
sustained only a single fracture in one rib. 
There are other ribs. People are CoroiD, 
me to ask this straight question about the 
railway zone. We have already received 
a memorandum fro~ various organisations 
asking whether you are going to set up a 
separate railway zone which is already 
recommended in the year 1982. JUlt now 
you said you have to consult others about 
bogies and other things and tllen only you 
can pass it aD. 

This is my straight question, whether 
you are going to have South Western Zone 
for Kamataka which is already recommend-
ed by the railway reforms or not. Otherwise 
must I subject myself to another breakage 
of my ribs? I want to ask this question. 

(Translation) 

MR. SPEAKER : Let me te)) you one 
thing that if you start a])ocatinl funds on 
the basis of broken ribs, then it would be 
too much. 

IEnglishl 

SHRI MADHAVRAO SCINDIA : I am 
very sorry jf the hone Member susta ined 
some injury but the railway does not own 
the responsibility for the injury. 

As far as the new railway zone is COD-
cerned. it is not proposed to start work OD 
constructution of any new railway Zone. 
Certai nly not in the foreseeable future. 

SHRI P. KOLANDAlVEI.U : In the 
answer liven by the hone Minister, in view 
of the severe financial constraint, tbe rail-
ways are not consideriD, creation of aD1 
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additional zone for Karnataka. I want to 
know from the hone Minister. from the 
Sixtb Five Year Plan period itself, it has 
been recommended and a report is also 
peodiac before the Railway Ministry with 
....... d to Samraj Nagar in Karnataka to 
Satyam.ganlam connecting my constituency. 
That is already there. I want to know 
from the hone Minister whether thi"s is 
loing to be taken up at least now. From 
the Sixth Five Year Plan, for the last more 
than ten years, it is pending. I want to 
know whetber you are taking up this project 
from Samraj Nagar to Satyamangalam or 
not. 

SHRI MADHAVRAO SCINDIA No, 
Sir. 

SHRI P. KOLANDAIVELU: You are 
not at aU considering. What is this '1 

MR. SPEAKER: It is a definite 'No', 
nothing more than that. 

SHRI P. KOLANDAIVBLU What is 
this '1 Is it an answer then? 

MR. SPEAKER : 'No' is an answer. 

SHRI MADHAVRAO SCINDIA : Hon. 
member already knows the financial con-
straints. (Inte rruptions) 

SHRIMATI BASA V ARAJESW ARI 
May I know whether it is a fact and it has 
come to the notice of Government that a 
lot of injustice is belOg done to the 
ICenadips at the time of recruitment in 
the South Central Zone? If so, how the 
Government is going to rectify that ? 

SHRI MADHAVRAO SCINDIA: This 
has not come to the notice of Government. 

SHRI V. SREENIV ASA PRASAD: It 
is a missina nation.llink. It is Dot a big 
railway project. 

SHRI P. KOLANDAIVELU: It is a 
very important track. He says 'No·. Do 
you aaree with that answer? 

MR. SPEAKER: That is the answer. 
That is all. 

Alaeaitiel to SID. Dwellers OIl Railway 
Land in Bombay 

*224. SHRI SHARAD DIGHS: Will 
the Minister of RAILWAYS be pJcaled to 
state: 

(a) whether an agreement bas heen 
reached between the Government of Maba-
rasbtra and the Railways that except in 
certain cases the State Government may 10 
ahead in providing amenities to the Ilum. 

- dwellers in the slums located on Railwa, 
land in Bombay city; and 

(b) if 50, the details reprding those 
exceptions and other conditions if any, 
laid down by the Railways ? 

[Tran.rlal;on) 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : <a) No. Sir. 

(b) Does not arise. 

SHRI SHARAD DIGHE: The answer 
to part (a) of my question has been of 
course Jiven as 'No'. But I would like to 
point out that the issue of providing civic 
amenities in slums located on lands belonl-
ina to the railways in Bombay had been 
pending for a considerable time. Several 
meetings were held at various levels. Is it 
not a fact that the Chief Minister of Maha-
r.shtra so also the Minister of -Housiq of 
Maharashtra beld a hiah-level meeting in 
New Delhi on 21st April 1987 and discu-
ssed this issue with the Central Ministers 
and it was decided that except lands which 
are required immediately for certain project. 
of RailwaY5, except the butments and colo-
nies situated within the distaDce of 30ft. 
from the track. civic amenities might be 
given by the Maharashtra Go,'ernment and 
Railways would ha"c no objection for such 
giving of ci vic amenities to the Slum Dwe .. 
Ders? Is it riot a fact ? 

SHRI MADRA VRAO SCINDIA : It is 
a fact that the disc:us:oIioDS have been held 
between the Railway Ministry, at my level. 
with the Hon. Chief Minister of Maharaah-
tra. But the dialogue is still OD and DO 
firm aareement bas been arrived at yet. 
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PROF. MADHU DANDAVATB Sir, 
it is like Plato·s diatope, 

<'nter,uptions) 

SHRI SHARAD DIOHE: My second 
supplementary is that in view of the ano-
maly that has arisen in the City of Bombay 
viz. that civic amenities are given by tbe 
Mabarasbtra Government to hutment dwe-
llers who are there prior to J 980 on lands 
belonging to tbe State Government as well 
as lands belonging to the Municipal Cor-
poration of Bombay_ will the hon. Railway 
Minister also in order to remove this ano-
maly viz the butment dwellers on the c • 
Railway lands are not getting these amenI-
ties because of the Minister·s refusal to give 
no objection certificates to such slum dwe-
llers, colonies, consider granting such certi-
ficates to hutment dwellers to remove this 
anomaly in tbe City of Bombay ? 

PROF. MADHU DANDAVATE: If 
they become passengers, they will get the 
amenities. 

( Interruptiolls) 

SHRI MADHAVRAO SCINDIA: Sir, 
the matter is still under discussion and it 
will be looked into in all its aspects. 

< Inte,.,uptions) 

DR. DAITA SAMANT : This is a 
very important matter, Out of the one 
crore and fifty five lath people who are 
staying in the butments, 3 lakh people are 
stafins in the R.ailway lands. 

MR.- SPEAKER : Why are you attract-
iDa all the people to Jive in the Slums? 
Wby can·, you make them live iD the near-
by vinasea? 

(IntemlJltlo1lS) 

DR.. DATIA SAMANT : In Bombay, 
nobody can .,t a house unless paying at-
)ealt llupees five lakhs ... (Interruptions) .• 
90 per cent of the people cannot afford to 
it. Coming to my point, as far as the Rail-
.,., laRds are concerned, I would like to 
~4 the hon. Minister that before 
die hOD. Miaister was born, about 
100 ,.,. b8ck. tile Britiaben had 

takOD possession of such Iadi. 
My friend has forgotten to tell you that it 
is Dot 3 ft. beyond the tract but 10 acre. 
beyond Kurla and Kalyan. Some of tbe . 
stations and the old British lands are jult 
lying in the name of Railways. Therefore, 
Jet us take a little practical view. That is 
my request. I am not coming in tbe way 
of the Railways. I would like to tell you 
that the other day, they have demolished 
about thousands of hutments beloDlina to 
the poor people with the help of Police, 
machine-guns etc. at Bandra. All tbe poor 
people were th rown out of their bUhnents. 
If you would like to come there, Sj r, I wilt 
show you how the people are suffering 
there. Therefore, we are prepared to coope-
rate with you and we are not coming in the 
way of the' Railways. But it should 
not go on like this. That is why I am tell-
ing tbat the Malarashtra Government is 
not COIDJng in the way of the Railways. It 
is a question of giving temporary amenities 
without living ownership of the land to 
anybody; it is a question of provid ina cer-
tain amenities like latrines, taps etc. There-
fore, it is pureJy a question of providina 
temporary amenities and not givin8 any 
rights to the dwellers. I would like to know 
whether the Governmeat is loing to consi-
der this or not. 

SHRI BASUDEB ACHAlUA About 
these latrines ? 

(Interruptions) 

.sHRI MADHAVRAO SCINDIA: As 
Car as enCfoachme'nts arc concerned, these 
are matters which directly impioae on rail-
way safety, the running of trains and also 
on the safety of encroachers. So, a pra~­
tical view is attempted to be taken and that 
is why the discussion and dialosue is ODe 

SHRI BASUDEB ACHARIA : For bow 
lona ? 

(Translation) 

MR.. SPEAKER : Do you also WaDt to 
ask somet1!ing about Maharashtra ? 

SHRI HAFIZ ~OHD. SIDDIQ : Mr • 
Speaker, Sir, I would like to ask a similar 
question. The hOD. Membel' has stated 
jUlt DOW that the cooditioD of alums _r 
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t ...... y B.ailway StadoD is milerahie. 
'IIIe ame is true of other places alao wbeN 
widl tile iDCreAse in populatiom, sJums have 
OGIIle.up __ the R.ailwa y StatioD maJti~ 

tile area a Yirtual dumpiDI around. I would 
like to draw the atteotiao of tho 1100. 
Minister, particularly, to the slum J near tbe 
Moradabad Railway Station wbich are very 
dirty. The drainage systeln \n these slums 
is very bad. Tbere is a drain which passel 
below tbo railway line. The sullage of tbis 
drain ovorftows and enter, tbe city. Would 
the lion. Minister pay attention to this 
problem. so that all these slums are cleaned. 

MR. SPEAKER : Do you want to 
reply this? 

IBIIgll&h 

SHRI MADHAVRA(_) SClNDIA: I 
require separate notico. 

Mr. SPEAKER: 
Chaudhary Ram Park~ sh -Not present 

Shri Shanti Dhariwal -Not present 

Sbri R.P. nas -Not present 

Shci M. Ragbuma Reddy -!'lot present 

Shri Manik Reddy -Not present 

Assistaace to Xa .... taka fur Fami 'y PlanDina 
Programnles 

*229. SHRI M.V. CHANDRA-
SHEKARA MURTHY:t 
SHRI V. SREENIVASA 
PRASAD: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(a) the amount provided to Kernataka 
State during tbe current plan period for 
family plumiDg programmes ; 

(b) whether the Kamataka GoverDJDeDt 
bas reportedly asked for more assistance 
tN .. the Centre; aDd 

(c) if so, whether any decision bas been 
aakeD by Union Govcrament ill this rea-rd '1 

THB MINISTER OF STATE IN THE 
MINISTR.Y OF HEALTH AND FAMILY 
WSLPAU (KUMARI SAROJ KHA-
PAltDE) : <a> to (c). A ItatemeDt is giveD 
below .. 

Statemeat 

<a> The following amount has been 
released to. the State of Karnataka during 
current plan period for family welfare pro-
grammes : 

Year 
1985-86 
1986-87 
1987·88 

Rup!es in Crores 
27.88 
35.21 
22.99 

(Upto February, 1988) 

(b) and (c). An amount of Rs. 22.99 
crores has been released to Karnataka 
during current year. The Jtate has not 
projected tbeir request for enhanced assis-
tance on any specific count except under 
4IMass Education and Media' for wbich the 
State bas asked for Rs. 33.00 lakhs. 
Against this, Rs. 21.30 la~bs has been 
released so far. State has l'een requested 
to provide detailed expenditure statements. 
The Central Government is committed to 
disburse entire expenditure incurred under 
tbe Family Welfare Programme within the 
parameters of approved pattern of scbelnes. 
The final amount to be releas~d, if an~, to 
the Karnataka will be determined as soon 
as the detailed expenditure st ltement is seot 
by the State Government. 

SHRI M.V. CHANDRASHEKARA 
MURTHY.: Mr. Speaker, Sir, we all agree 
that the development of th! country has 
slowed down on two counts-one, on the 
limited resources and the other, on the 
population growth. In Vie"N of this, 1 W:lot 
to know from the HOD. Minister what is 
the present national average of birth rate 
and the actual performance in respect of 
the Kama~a State since 1983 after the 
inception of Jmata Government in Kama-
taka ? 

KUMARI SAROJ KHAPARDB: Sir, 
the Hoo. Membec is aski ng about the Kar-
nataka State. Will he repeat it apin ? 

SHIU M.V. CHANDRASHBKARA 
MUIlTHY : Mr. Speaker, Sir, the develop-
JDeIlt of the country actually has slowed 
dowa because of two counts,-one, limited 
1eSOQl'CeS arad the other, population lrowth. 
In view of this, I wut to know from tbe 
Hon. t61ister what is tbe preeeol natiODai 
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average of birth rate and the actual perfor-
mance of Karnataka Government since 1983 
after the inception of Janata Government? 
I would like to know whether they are tak-
ing it seriously ? 

(1 "terrur tlOllS ) 

PROF. MADHU D \NDAVATE 
Matter is under consideration. 

(Interruptions) 

THE J\lINlSTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER OF 
CIVIL AVIATION (SHRI MOTI LAL 
VORA) : As legards th.: national average 
of birth-rate, it is 3 2 p~r thousaud. 

SHRI M.V. CHANDRASHEKARA 
MURTHY : What is the actual perfor-
mance of Karnataka ? 

KUMARI SARO] KHAPARDE : Sir, 
the national average of birth-rate is 32.4 
per thousand and for Karnataka, it is 28.8 
per thousand. 

SHRI M.V. CHANDRASHEKARA 
MURTHY : My second question would be 
that the Ninth Finan-:e Commission has 
demanded that the due Heightage should be 
given to those States which are actually 
having low, comparative birth-rates. In 
view of this, I want to kno" from the Hon. 
Minister whcthq the Government propose 
to take any deterrent action against those 
States which have not tuen f .lmily plan-
ning seriously. 

KUMAR! SARO) KHAPARDE : About 
what the Hon. Member has mentioned just 
now in his supplementary question I would 
like to tell him that it is for the National 
Development Council to decide. It is Dot 
upto my Ministry to decide what action we 
shoal4 take. 

SHRI M.V. CHANDRASBKARA 
MURTHY: That comes under the Ministry 
of Health and Family Welfare. 

SHIll V. SREENIVASA PRASAD : I 
am reaDy surprised to see the statement 
because sometime back our Karnataka 
Chief Minister along with other oPpolition 
ruled States' Chief Ministers had met the 
Prime Minister and ske8led about the 

fainily planniq prolramme which .... airde 
huae money and all that. But here in the 
statement it is said tbat tbe State bas DOt 
projected the request for enhanced .ssis-
tance on any specific count except ODd-
'Mass educatioD and Media'. 

Because of this population growth the 
development in the State actuall y bas been 
slowed down. UnJess this is arrested, the 
Government would find it difficult eYeD to 
provide basic amenities like health and 
education. Therefore, in order to cbeck 
the population growth through family ~plaD -
Ding, a compensation criterion should be 
adopted for States which show les. tban 
the average population growth. Such 
measures would really protect tbe:States 
which take the family planning proaramme 
seriously. Would you consider tbisIPropo-
sal ? 

KUMARI SARO] KHAPARDE: It is 
a very good suggestion. He can send tbe 
written proposal to my Ministry. We would 
definitely think over it. 

DR. KRUPASINDHU BHOI : I want 
to aet a clarification from the Hon. Minta-
ter. Sbe had mentioned t be birth rate a. 
3.2% that means 32 per thousand and 2.8% 
in respect of Karnataka. What is the exact 
position of the decadal perc:entale of growth 
in this year totally in the country-tho 
growth rat:; not the birth rate-and what is 
the exact position in Karnataka '? 

I woul d like to know whether the Mini.-
ter is contemplating to achieve by 2000 AD 
the goal of 11 % of decadal percentqe of 
srowtb. If Dot, what are the constraints? 

SHitI MOTI LAL VORA : To achieve 
the soal, we require his assistance also. 

SHRI AMAL DATTA: I think at the 
moment the Government's family planniDB 
programme. 

AN HON. MEMBER The Govcm-
meDt has DO family. 

SHR.I AMAL DATrA : It i. Govem-
meat's programme in respect of family 
planning by others. 

PROP. MADHU DANDAVATE : There 
is a population explosion on tbat side Sir. 

(l1lle"lIJIllolU) 



13 PHALOUNA 20, 1909J.SAKA) Oral Alllwe!', 14 

SHRI AMAL DATrA : It mainly em .. 
phasizes OIl terminal methods aDd by tho 
time the terminal methods are applied par-
ticularly in the case of women, tbey have 
airoad), passed tho age where they are most 
fecuod in the sense that they would have 
already liven birth to the desired number 
of child reD. 

AN HON. MEMBER: Undesired. 

SHRI AMAL DATIA : It is undesira-
ble to you; but it is desired by them. What 
the unofficial experts in this lillC sUllest is 
that more emphasis should be laid-more 
allocation of funds and People etc.-oo 000-
terminal methods and that also win have 
to be supported by proper programmes for 
motivation which can be done through the 
Government controlled media like Doordar-
sIan. All India Radio and other news-
papers, creatina a separate ethos and sepa-
rate motivation for a small family norm 
which has not yet been achieved. What is 
tbe Government thinking on these two 
points? 

KUMARI SARO) KHAPARDE : I 
would like to partly answer to the question 
of tho hon. Memher that 57% of the accep-
tori in 1986-87 were of methods other than 
sterilisation. 

Allotment of Slirplus Railwa) Land 

*230. SHRI NARAYAN C1IOUBEY: 
Will the Minister of RAIL WAYS be pleased 
to state: 

(a) the surplus railway land in different 
zones; zone-wise; 

(b) the railway land in unauthorised 
possession, zone-wise; 

(c) whether it is proposed to allot sur-
plus land to institutions/persons on specific 
terma and conditions to avoid the possi· 
bility of encroachments; 

(d) if so, tbe details tbereof; and 

(e) if Dot, the reasons therefor? 

I TrauJatlonl 

THE DSPUTY MINIS fER IN THE 
MINISTR.Y OF RAILWAYS (SHRI 
~~HABIR PRASAD): <a> aDd (b). Inror-

matioo is being collected and will be laid-
OD the table of the Sabha. 

(c) No, Sir. 

(d) and (e). Do Not arise. 

(English) 

SHRI NARAYAN CHOUBBY: Sir .. 
you have heard the reply. (A): Yes, 
Sir. (B) : No Sir. and (C): Very good. 
Sir. Today is the birthday of the Railway 
Minister, Scindiaji and 1 wish the return 
of his birthday for many future years. 
But what I would like to say is that it has 
become a menacing problem for the railway 
colonies. In many places on the railaway 
lands colonies have beeo so settled that 
whatever Scindiaji or Government try to do 
it is difficult to evict them. Where will 
the poor people gQ and whatever is still 
left is being grabbed daily, hourly and 
per minute and the entire Government 
machinery is a silent spectator to the grab-
ing of this railway land. 1 had brought it 
to the notice of the GO\ emment as early 
as on 21.3,1984 and the Governmeot was 
kind enough to se.1J me a repl) in May. 
1984 saying some proposal for ~etting up 
tbe la Id management authority is under 
active consideration but even today in their 
reply they say the information is beiog 
collected an d will be laid on the Table of 
the House. So since 1984 till todlY what 
have they been doinJ: I would like to 
know whether t,i') land management autho-
rity has been 1 rmed 0: n:>t. If not. why 
not? 

THE MINISTER OF STATE OF THE 
M 1 :'-lISTR Y OF RAILW A YS (SHRI 
MADHAVRAO SCINDIA) : It has not been 
formed. It was not required anJ that is 
why it was not formed. 

SHRI NARAYAN CHOUBEY: That 
means, Sir. we have been bluffed. It is 
the letter of the Government and not mine 
proposfng for setting up a land management 
authority. Now he says it is Dot required .. 
Then the reply should have been it would 
not be formed. If it is not required thea 
does the Government allow that whosoever 
wants to acquire and grab railway Jand 
may continue and there is nothiDI for 
the railways to do now. Is that the answer 
of tbe railways? 
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SHRl MADHAVRAO SCINDIA : 
There is a land manqement directorate in 
the Railway Board and in the various zones 
and divisionS. When you talked about tbe 
authority I thoupt you were talkiq about 
some sort of a corporation. Wel1 that is 
not beina set up but land nlanqemcnt 
directorate is there in the Railway Board 
down to the divisional level. 

SHRI DINBSH GOSWAMI: Sir, this 
bas been a very big problem and we have 
approached the Railway MiDister a number 
of times. The problem is accentuated by 
the fact that even if operation for evictioJl 
takes place it is tbe MPs who come and 
protect these people. So far as we are 
concerned when we have raised this iasue 
we are accused of being anti-minorities 
and all that. It is our experience that in 
these lands people have constructed three-
storeyed houses and sub-let tbese houses and 
are taking rent. 

The Railways only be-:ome successful in 
evicting people who are poor and un-
employed scheduled castes and scheduled 
tribes and who have no protection of 
their own. Therefore, firstly, I would like 
to know wbat policy tbe Railways have in 
this matter ot eviction. Secondly, even 
though you may not bave land management 
board, what steps are you taking to see 
that tbose vacant Jands, which are at least 
there, are guarded by the Railway Protec-
tion Force or some other authority so that 
further encroachment may Dot take place ? 

SHRI MADHAVRAO SCINDIA : Sir, 
we are trying to protect railway land all 
over the country. We are trying to do 
some tree plantation programmes on our 
own and also banding over certain land to 
State Governments for afforestation PIO-

gramme. So, there are certain preventive 
measures beinl taken. They are very 
successful in some areas and not so success-
ful in others but tbe attempt is certainly 
tbere. 

As far as the evictions are cooceroed, 
if tbe hon. Member could live me tho 
informatioD about the specific instancel, I 
wilt certainly loot into that. 

.SHRI DINPSH GOSWAMI: I have 
a1tead)' written a letter. 

SHRI MADHAVRAO sCJNDIA: I 
will 80 through it. 

SHU B. AYYAPU RHODY: Is the 
hoD. Minister aware that tbis problem of 
land management and the recovery of 

. railway property from ilJepJ trespaaera 
has been examined by the Public Accounts 
Committee? The Public Accounts Com-
mittee has made a recommendation requi-
ring an amendment to the Indian R.ail-
ways Act for the purpose of creating an 
independent statutory authority under tbe 
direct management of the ra:lways for the 
purpose cf vacating iJJega) encroachments 
and aJso for tbe purpose of (;overning rela-
tionship between the licensees and tenants of 
the railway lands. Is he awaTe of the 
recommendation made by the PAC? 

Secondly, are you contemplatinl to 
amend the Act for tbe purpose of cteatins 
an independent statutory authority? 

SHRI MADHAVRAO SCINDIA: I 
thank the hone Member for the information 
be has given mc. I \\ ill, certaintly, look 
into it. I will go into it. 

PROF. MADHU DANDAVATE: 
There is a Joint CufllnliUee consldenng tbe 
Railways Act. 

SHRI SRIBALLAV PANIGRAHI: I 
would like to know from the honourable 
Minister about the magnitude of this 
problem. 1 he details are in the process of 
coUection. But what is the nature of the 
probleql ? Whether it is a fact tbat quite a 
sizable number of employees out of the 
encroachers arc the present and the former 
railway employees possessing land unau-
thorisedly and that is ODe of tbe reasons 
(or the railways Dot being able to take 
effective action in removing the encroach-
ments ? 

If so, whether they are thinking of 
taking disciplinary action against such 
railwa y employees for having occupied the 
railwa y I and unauthorisedly ? 

SRRI MADHAVRAO SClNDtA: 
Whenever such specific instarces come to 
notice, certainly discip Ii nary action is t:ll=cn 
and the magnitude varies trom area «0 
ar~a ... 
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Treatment of Oral Cancer 

*21t. SHRI SUBHASM-YADAV t: 
SHRI PRAKASH! CHANDRA : 

Will the Minister of HEALTH' AND 
FAMILY WELFARE be pleased to state : 

(a) whether Government·. attention bas 
been drawn to a report appearin8' ia tbe 
Daily Patriot dated 8 February 1988, 
wherein it has been stated that Oral 
Cancer patients are highest in India; 

(b) if so, the estimated nUlnber of oral 
cancer patients in the country; and 

(c) the steT'~ taken by Govelnment for 
their proper heatment and free distribution 
of required medicines ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFEARE (KUMARI SAROJ 
KHAPARDE) : (a) Yes, Sir. 

(b) According to estimates based on 
Population based cancer registries, the 
I.C.M.R. has ~timated tbat 40,300 new 
cases of oral cancer occur every year. 

(c) The principal methods of tre~tmeDt 
for oral canc."!r are radiotherapy, surgery 
and hemotherapy. Faciiities for surgery 
are available in all major hospital!. Facilities 
for- radiation therapy are avaitable in 91 
institutions in the country. 

(Trans-Iation) 

SHRI SUBHASH YADAV: Mr. 
Speaker~ Sir, my main question was 
regarding the steps which have been taken 
for the free distribution of required medi-
cines. In her reply the hon, Miuister has 
informed us about the different types of 
treatments available in our country. I 
would like to know from the hone Minister 
whether Government will provide necessary 
information to the "aliaot. about this 
disease--as it is a serious disease--and also 
about the specific schemos and proarammes 
to check it throuah newspapers and tele-
vision media so that the disease does not 
spread funher. 

[English] 

KUMAR.I SAROJ KHAPARDE: Sir, 
r~ardin& educating the neopJe. the Govern-

ment has taKen a Dwnbcr of steps suc;h·a'i 
mobll~ units, television, radio, priatlaa. 
materialst exhibi tion, etc. The (Jl)v~t­
is also involving medical coJleaes in health 
education and voluntary organisations. The 
Ministry is also anaaajnl- tbe wC¥.b1lQpJ 
and seminars about the cancer all over tJac 
country. 

SHRI UITAM RATHOD: Here the' 
ICMR has given tbe figures; I WtlDt~ to 
know whether the Government is MVue of 
the {act that Sethna Committee haa recom-
mended that we must· ... e rural cancer 
detection centres and also the treatment. 
centres be opened. In Mallaraahltta;. die 
first Tata Rumt Caacrer Detection: G'eiltnfl 
was started and they ate viani" dlJRrreM· 
villaaes. We have fouad that ill 20' C8'iDpt; 
200 cases of cancer were detected' in the· 
rural areas. May I know whether the 
Ministry of Health will gJ~ at least .. tbe 
transport charges to these peOple or--not, 
I mean the Tata Cancer Detection Centre 
so tbat they could visit the. vilJaps ana tire 
rest can be done by the villagers. 

KUMARI SAROJ KHAPARDE: It is 
a good suagesti ODe 

THE MINISt"SR. OF HEA[;TH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOT! LAL 
VORA) : It is a good sUj8estion but not 
practicable. 

SHRI UrrAM~ RATHOD : That is the 
first Rural Centre and tbe Minister SIYS 
that it is not practicable. 

SHRI S. J AlAAI.; REDDY: May I:. 
know from the Health Minister as te 
whether it is brought to his notice that tbe-
Pan Paraag whi;:h has of late assumed new" 
dimensions in its use, is sup posed to cause 
oral cancer and that there are- medical 
findings to that effect~ Pan- Puaag- is~ 
receiving wide advertisement in mass media 
like TV aDd radio and is freely distributld 
in ftipts. What does the Minister propos¥ 
to do in this regard? 

KUMARI SAROJ KHAPARD8: Path . 
Paraag is Dot tbe subject of my Ministry. 
I need a separate question 00 it. Personally, 
I can say that I am deadly apinst Pau 
Paraaa or any tobacco product for that 
lDattcr. 
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SHRI S. JAIPAL REDDY: Is there 
any medical finding tbat Pan Paraag can 
lead to oral cancer? 

(lnteiruptions ) 

SHRI S. JAIPAL REDDY: If there is 
a finding, then you must do something 
about it. How can you disclaim tbe res-
ponsibility for it ? 

MR. SPEAKER : Is it only one Pan 
Paraag or there several other names also ? 

(lnte. rllptions) 

KUMARI SAROJ KHAPARDE: I 
would like to tell the hOD. Member that 
uptill now nobody has pro\ted that Pan 
Paraag is injurious to health. I cannot. say 
anything on that. 

SHRI BASUDEB ACHARIA: There is 
a medical fin ding. 

SHRI S. JAIP AL REDDY: There is 
• medical finding. Does the Government 
agrees to it or not? 

SHRI MOTI LAL VORA : There is 
a medical finding as regards tobacco but as 
regards Pan Paraag, as 1he hOD. Member 
is saying~ we win definitely look into it 
it is injur ious for health and whetber 
it takes people to cancer or not 

SHRI BASUDEB ACHARIA: Are 
you aware of the medical findings or not ? 

SHRI MOTI LAL VORA: I am fuHy 
aware of the medical findings but there is 
no such medical finding as yet to be seen 
by us and if it is there, then we will gd it 
surveyed again. 

PROF. MADHU DANDAVATE : Is it 
true that throats are under examination ? 

SHRI MOTI TAL VORA: I cannot 
say that it is under examination but there 
is DO medical report so far. 

(TranslatiDn) 

MR. SPEAKER: You may get Prof. 
Dandavate examined positively because be 
strains his throat most. 

IEnglishJ 

PROF. MADHU DANDAVATB: This 
is not due to Pan Parage That is due to 
zero hour. 

(7ranslat;on] 

Mr. SPEAKER: Then, I will have to 
do away with the ze ro hour. 

(Int errupl ions) 

SHR! BALKAVI BAIRAGI Mr. 
Speaker, Sir, if you allow so much liberty 
to Prof. Dandavatc. he may suffer from 
throat cancer and we may sufTer from ear 
cancer. 

MR. SPEAKER: Two birds would be 
killed with one stone. 

(Interruptiolls) 

MR. SPEAKER : Should we not send 
you to the upper House ? 

I English) 

SHRI S. JAIPAL REDDY From Lok 
Sabba to parlok Sabha. 

MR. SPEAKER: No .. I cannot. I shall 
not aIlow that to be done. 

DR. PRABHAT KUMAR MISHRA: 
There is a great increase in the number of 
oral cancer cases in our country. If pan 
parag is not one of the ca uses foc oral 
cancer t what are the ca uses for j ncreasjng 
the number of oral cancer ? Is pOll 

parag one of the causes for oral cancer? 
Of course, the cause of cancer IS not known 
yet there are certain pre-disposmg causes 
which lead to cancer and pan parag is 
one of them. Fortunately, the Minister is 
incharge of both the Departments; one is 
Health and Family Welfare and the other 
is Civil Aviation. You supply pan parag 
in spite of the fact that its use is most con_ 
troversial. It is one of the causes for can. 
cer. What steps do the Government pro_ 
pose to take to stop the use of pan parag 
and to educate the peopJe in this 
respect? 

I Trandat;on) 

SHRJ ABDUL GHAFOOR No Pan 
Paro, no marriages. 
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KUMARI SA~OJ KHAPARDE : I 
accept it. 

MR. SPEAKER : Has Sh ri Ghafoor 
liven some prescription? 

KUMARI SAROJ KHAPARDE I 
accept it. 

(Interruptions) 

MR. SPEAKER: Actually, he gives 
prescription only to the unmarried. 

[Englishj 

KUMAR) 

(Interruptions) 

SAROJ KHAPARDE: 
Documentary evidences are avaIlable from 
various studies done in India that tobacco 
and betal nut chewing are really responsible 
for high incidence. The other factors such 
as nutritional dental care, very very heavy 
smoking drinking and local oral hygiene 
are also known as very high risk factors. 

Flying Bus Service between Indira Gandhi 
International Airport and New Delhi 

Railway Station 

*232. SHRIMATI BAS AVARAJES-
WARI : win the Minister of SURFACE 
TRANSPORT be pleased to state : 

(a) Whether there was any scheme for 
flying bus service b~tween Indira Gandhi 
InternatlOnal Airport aod New Delhi 
Railway Station ; 

(b) if so" the details thereof ; 

(c) the reasons for not implementing 
the scheme; and 

(d) tbe time by which tbe scheme is 
likely to be implemented? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF ~URFACE TRANSPORT 
(SHRI P. NAMGYAL) : (a) and (b). 
The International Airport Authority 
of India had a scheme for operat-
ing a "Flying Bus Service'" between Indira 
Gandhi International Airport and New 
Delhi Railway Station. The service was to 
be operated by a private operator at spe-
ficied rates. 

(c) and (d). The private operator has 
been granted five contract carriage permits 
by Delhi Administration. 

MR. SPBAKER : Mr. Minister, what 
is this flyiDg bus service ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : This name was 
given by the Civi 1 Aviation Ministry to this 
project. 

MR. SPEAKER : This is a name only. 

SHRI RAJESH PILOT : Yes, Sir. 

SHRIMA TI BASAVARAJESWARI : I 
had asked a specific question as to what 
are the reasons for the delay 10 operating 
this service. The Minister has, however, 
not given a proper reply. When was this 
scheme chalked out and why was there so 
much delay in operating it? When is it 
going JO opeate now and what are the faci w 

lities that you are going to provide by this 
service to tbe passengers. ? 

SHRI RAJESH PILOT : The same 
question was asked by Dr. Shailesh on 29th 
February as an unsta~d que~tion to the 
CiviJ Aviation Ministry where they had said 
that this was pending with the Delhi 
Administration. At the moment stage 
carriage permits were allowed only to DTC 
in order to have a transport discipline in 
Delhi. In this particular case we gave a 
special concession but they wanted to pick 
up their passengers from different points to 
tbe Airport. This is a very genuine case. 
After a great deal of consideration wo have 
given a special permission to have the per-
mits. It should be implemented immedia-
tely. 

SHRIMATI BASAVARAJBSWARI: 
Whether the Government is seriously think-
ing of introduc i ng such a scheme at other 
International aIrports also or is it confined 
only to the Indira Gandhi Airport? 

SHRI RAJESH PILOT: Sir, basically 
thIS questIon relates to the Ministry of 
Civil Aviation and they should be able to 
rep ly. As this question has been marked to 
us, we have given the information to the 
House otherwise the Delhi AdlDi nistration 
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is con~med only with tho ttaosport facility. 

ITranslation). 

MR. SPEAKER. : You have accepted it 
graciously. 

Losses Incarred by DTC 

• 234. PROF. CHANDRA BHANU 
nEVI t : . 
SHRI BALWANT SINGH 
RAMOOWALIA : 

.tWlftitbe Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether the Delhi Transport Cor-
poration is running In loss; 

(b) if so, the amount of loss incurred 
by the Corporation during 1986-87 and 
1'87 .. 88 (estimated); 

(e) the reasons for heavy losses; and 

(d) the remedial measures taken or pro-
posed? 

l&6/ishl 

THE DEPUTY MINISTER IN THB 
MINIS'l'R.Y OF &uRFACB TRANSPORT 
(SHIll P. NAKGY AL) : (a) Yes, Sir. 

-to) .. 11ae workiAw .loss for the year 1986-
17 \lI8S~as. 38.63 crol'CS and during the 
wear.J987-88 (upto December, 1987) it is 
__ ated JD l3e lb. 34.38 CIOCCS. 

,(c) .. ~DTC_s ~ inCUl"I'.ms losses 
.-.,.400.40 410lr~opal far,,' 8Qd 
...... '''4~.-ad edlcr iaputs. 

(d) StepS are taken on continuill8 baIis 
to increase productivity, reduce per unit 
... tIIIfo,rce COOOIIlY m~euRS, prevent 
'...... .;dl a ,Yiew to ineteaSe revenue 
'''JlrtiWl aDd reduce workiog losses. Same ef.* e1her meMures considered for impro-
ftns the peder.,.O" of DTC are rationaJ;-
.. tion of routes and its fare structure. 

.~. CHAND&A ~:JIHANU DEVI : 
..... ........ Sir. 1 would lito to bow ,.... ....... ......,r. abrOIIIb you, she 

total number of buses with the Delhi Trans-
port Corporation and out of these, how 
many are owned by the Corporation and 
how many have been hired from the private 
operators. Besides, does the Delhi T~ns­
port Corporation alwa} s eam profit in 
plyiag hired buses. ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(~HRI RAJESH PILOT) : Mr. Speaker, 
Sir, Dedhi Transport Corporation has a 
fleet of 5374 buses out of which 43 6.S 
buses are owned by the DTC and nearly 
1009 buses are owned by private operators. 
The private buses were allowed to run under 
Delhi Transport Corporation because 'the 
Government did not have adequate resour-
ces to meet the ever increaSIng demand of 
tile city. The rofo re, private buses wue 
allowed to operate so that they could help 
the Government in providing better facih .. 
ties to the general public. 

MR. SPEAKER : You have already 
asked two IUpplementary questions. 

PROF. CHAliDRA BHANU DEVI 
Slf, I have askod only one. 

MR. SPEAKER: All fight, you may 
put the second one. 

PROF. CHANDRA BHANU D2VI : 
Is It a fact that the Vigilance Department 
of Delhi Transport CorporatJon has found 
out some bungliDgs jn the DTC stores.? iJf 
so, what action has been taken against the 
guilty? 

SHRI RAJESH PILOT : Mr. Speaker, 
Sir, it ia true that lome o~rts and emp-
loyees who indulged in tbeIe buaaliMs 
have been apprehended. We have taken 
.trict actlOD apiDst them. If Ute House 
wante to know the details of dle,r misdocads, 
I can lay the entire list on the Table of the 
House. Wberever irregularities have come 
to our notice-be it any department of Dethi 
Transport Corporation-we have taken stern 
action against the erring employees atld 
punished them. 

(Engliah] 

SHRI BALWANT SINGH IlAMOO-
WALIA : Sir, accordinl to the I'eporta. die 
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DTC tops the list of the loss makers. The 
'Hon. Minister has said that they have taken 
certain measures but the major issue which 
~is of concern is about the increase in the 
fares. Again, it is learnt that you are 

!I'lUaaf'&O increase the faros from SO paise 
to Rs. 1.00 or more. 

Always the l.Jsses are tned to made up 
tbrouah the increase in the bus fares in 
Delhi. Rave th~' Ministry checked up or 
made !lny efforts to appoint a High-
Powered Commi ttee to look into the causes 
as a whole~ as to why the losses are again 
and ·again going up in the case of DTC ? 

~ 

'SHRI RAJESH PILOT: Mr. Speaker, 
Sir, first, let me corre~t my hone colleague. 
The DTe has never always b~n revising 
the far", to accommodate the losse~. I will 
now read out the fares of three important 
cities of thi~ countrY:iS on today ... BEST, 
Bombay, Madras, De) hi 

BEST, Bombay upto 6 kms. charges 
70 N.P. Madras charges 70 N.P. Delhi 
charges 50 N.P. even after the revision. 
Earlier it was cbargin3 25 N.P. or 30 N.P. 

BBST, Bombay upto 15 kms. charges 
Rs. 1.45 for ordin3ry service and for 
lim;ted servic.: Rs. 1.70. r~fadr.ls ci.largc:; 
Rs. 1.20. OTC cilarges only Its. 1.{)O. 

BEST, Bombay, uplo 19 kms. and 
above oharrges Rs. 1. 7(1 to Rs. 2.9S. 
Madras charges from Rs. 1.35 to Rs. 1.80. 
DTC charges only from Re. 1.00 to 
Re. 1.50. It is the lowest fare structure 
in tbe country, h>day. There was DO 
~ion for the last 11)-12 years. It was 
OI11y,in 1986 we revised lh .. ! rates. It was 
because you really cannot give a service 
with tbat fare structu.re. (I'lterruptions) 

I think the l\1embers will give me a 
ehance to e.{plain my point of view. After 
that I am ava ilable ror their cross-
questionins. (/nlt""llptions) 

- We are living stud:nts' concession aU 
route passes for Rs. 12.S0 per month. 
For resettlement colonies, I think it is 
round about Rs. 15/-. We have all route 
student pasSC9 for Rs. 37/-. With this 
fare 'Structure, it is very difficult to cope up 
with the rise in cost or inputs in the 

transport secter. We have made efforts 
to improve the system. 

I must accept that we did improve 
operationally but we could not improve the 
behaviour of our personnel. I accept it in 
the House. I had atteDd~d a DTC fllnctioD, 
yesterday. In that funcLion I said that we 
must 'Com~ up to the e'ICpectations of the 
people. After becoming a Minister, I don~t 

I.!ave my duties as a peo.>le's representative. 
I m..1~t COIIV~y the f .:el ings of the p~ople 
to the House and also the concern of the 
employees. 

You migbt have read in the newspapers 
that how badly they behaved. But tllat is 
not the point. We are Dot going to be cowed 

down by these hoolIgans and the wrong people. 
I blame our own culture. It is the poiitical 
chara.:tel which I Ii destroying the discipline 
of this country. Today when I take 
action about one union of labour, I find a 
political party support~ that union. But 
anyway we have to suif~r. We have to 
improve tbis system. I accept that tbe 
behaviour has Dot improved. Today with 
the commuters-who ar.;: trave!ling by bus 
-they are Dot behaving properly. We 
have complaints from the public, We have 
made improvements. We have coaching 
scbo\) 1 for the&ll. W~ h:lve cl s~al prize 
of R5. lOOJ and abuvc for accident free 
record of a driver. For that function only, 
I had gon:! there. Last til1e we gav~ these 
award5 to 230 drivers. This time we have 
sele:t:d 560 drivers. The sam" thing has 
happened. They sclld we do not accept the 
prize. So, these pro )Ie:ns are coming up. 
But I will assure the H ,Juse that witb our 
monitoring and with our strict compliance 
things wHI improve. A medical scheme 
was costing .Rs. 12 crores per year. A 
driver~s pay is B.s. 1 SOl per month but 
he claims B.s. 1&000 per year under the 
scheme. All thes~ thi ng:; have beel} stopped. 
Naturally, there bas to be some sort of 
grievance among the wnrkers. During the 
last o~e year, we would save Rs. 6.2S 
crores, by route rali ODa lisation round about 
Rs. 2 crores, by cost reduction in inputs 
Rs. 1 crore and in fuel we have tried to 
save Rs. 7 S lakhs. We have tried to keep 
a certain staff ratio and also we are plugging 
the Jeakages. We have saved nearly Re. 
2.50 crores So~ these steps are beioa t.lken 
But this is a hard job. We are carryiaa jOe 
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lakh people every day. You see .be traffic 
strength. In Delhi, there are 15 types of 
vehicles plying on the roads such as 
scooters, cycles, tongas, motorcycles. These 
also have to be kept in mind. If any hon. 
Member has travelled to Subzi Mandi, he 
would appreciate how bad the traffic there is. 
Suddenly, a CYCli3t turns th~re, and the bus 
gets into the cycle, There is no traffic sense 
there. That is why we are bringing in a 
Motor Vehicles Bill in this Session, so that 
a total improve.Dent in the transport sector 
and the traffic cO\lld be there. 

But I must assure the House that 
Governm~nt will take fult responsibility to 
give the safest and best transport service 
to Delhi, beoause it is unaer the Central 
Government. We will not fail in that. 

SHRI KHURSHID ALAM KHAN: 
\Ve appreciate the steps which the hone 
Minhter bas taken to improve the mass 
transport system in Delhi, but the fact 
rer.!lains that the operation al efficiency of 
the:: mass transport system is gauged either 
by • eturns in financial terms. or its service 
em, ~ncy, Unfortunately, I have to admit 
tbal ,either its viability is there, nor its 
sery ~ satisfaction. What is the cause of 
this 

SHRI RAJESH PILOT : I hav~ very 
openly !:aid in th;, IIau:;e that traffic safety 
and service shou Id improve. DTC's 
officers are c031ing to the Open House in 
each reaion. In each region, the public 
comes and ,explains its problems. The 
Dl puty Manager or the General Manager 
of that region listens to them. We are 
im )lementing their suggestions, and attend 
to wha tever complaints they have. As I 
have said, it has to be a combined thing: 
financial fiability p 'us operationa 1 viability; 
and we are moving in that direction, so 
that we achieve a perfect system. 

MR. SPEAKER: Now Question 235-
Shri Satya Gopal .Mishra and Sbri Ajit 
Kumar Saha are not here Question 236-
Sbri Pratap Bhanu Sharma and Shri V. 
Sobhanadreeswara aao are not there. Now 
Question 237. 

MODkey Disease in Kunataka 
*237. SHRIMATI D.K. THARA DEVI 

SIDDHARTHA : Will the Minister of 
HE~\'LTH AND FAMILY WBLFARE be 
plealed to state : 

(a) the number of persons died due to 
monkey disease in Karnataka; 

(b) the places most affected by this 
disease; and 

(c) the steps being taken to eradicate 
it ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPARDE) 
(a) and (b). District-wise deaths due to 
kyasanur forest Disease reported from 
KarDataka during 1985 is given below: 

1985 Death Cases 
N. Kanara Distt., Honnavar 
& Bhatkal Taluks 
S. Kanara Dist., Belthangadi 
Taluk 

1986 
Shimog.1 Distt., ThirthahaUi 
Tal uk 
N. Kanara Dist., Honnavar 
& Bhatka I Taluks 

1987 
N. Kanara Dlstt" Honnavar 
& Bhatkal Taluks 

8 

4 

8 

7 

10 

(c) The Government of Karnataka has 
reported that they have taken up the cattl. 
tick control proaramme to reduce tbe vector 
population. 

Public Health Department of the 
Government of Karataka bas set up a 
laboratory for producing a vaccine for 
contrQI of monkey disease (Kyasanur Forest 
Disease). 

A State Level K.F.D. Co-ordination 
Committee has been constituted by the 
Government of Karnataka for periodical 
review of various containment measures 
and to obtain expert opinion from its mem-
bers for control of tbe monkey disease 
(Kyasanur Forest Disease). 

SHRIMATI D.K. THARA DEVI 
SIDDHARTHA: The frequent (L':urrencc 
of monkey disease in some parts of Karna-
taka has taken many lives. J understand 
tbat proper vaccines and cure are not yet 
available. In this context, 1 want to know 
from the hon. Minister whether Govem-
ment of India will engage a Central insti-
tution in the task of developing vaccines. 
Number two: will Government consider 
giving vaccine and expertise assistance to 
the Government of Karnataka, to develop 
laboratory and research facilities? 
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KUMARI SAROJ KHAPARDB : There 
is anti-tick· cream which is applied on 
arms and Lep. Then, one has to wear 
proper clothing and footwoar while enter-
ins the forest. The second question asked 
by the hone member is about vaccine. 
Effective vaccine of two does would be 
available by 1990 in IC.arnataka State. It 
would be manufactured again in Shimoga 
District of K.arnataka. This particular 
money disease occurs mainly in males 
who enter the forest illegal, for cutting 
wood or pasture. The maximum cases 
were in 1983 .. 84 because of deforestation for 
cashewnut plantation. No case has 
occurred periodically every 3-4 years. We 
well ddinitely look into whatever sugges-
tion has been by the hon. member. 

MR. SPEAKER : The Question Hour 
is over. 

WRITIEN ANSWERS TO QUESTIONS 

[English] 

Incentives to Doctors to Serve ia Rural 
Areas 

*225. CH. RAM PARKASH : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the existing monetary and 
other incentives to doctors have proved 
effective to induce them to serve in rural 
areas; 

(b) if so, to 'what extent; and 

(c) if not, what further incentives are 
contemplated to provide sufficient attraction 
to doctors to serve in rural areas '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
IC.HAPARDE) : (a) and (b) While the 
existilll monetary and other incentives to 
doctors have resulted in a peogressive 
improvement in the availability of medical 
doctors for service in rural areas, there 
• till remains an overall shortaae as new 
Primary Health Centres and Community 
JI~alth Centres are being established. 

According to reports received ffrom States 
and Union Terri tories, there Jere 3,229 
vacancies against the total H sanctioned 
Itrength of 24,052 posts in rural areas in 
September, 1987. 

(c) Apart from the special grants pro-
vided by the Eighth Finance Commission 
to the States for improving the availability 
of medical doctors for service in rural 
areas, the Ministry has decided to approach 
the Ninth Finance Commission for provJd .. 
ing more allocation to States for this 
pUTpose. State Governments have also 
been advised to monitor the prcgress and 
to give due weightage for rural service 
while considering applications for higher 
studies al4d for career advancement. The 
Central Council of Health and Family 
Welfare which includes State Health 
Ministers as members met I ecently and 
recommended to State Governments a 
course of action which includes grant of a 
rural allowance, free residential accommo .. 
dation, a system of graded incentives for 
compensating doctors for rural service and 
measures for ensuring professional satis-
faction to encourage drctors to serve in 
rural areas. 

[Translation] 

Killing or Wild Animals in Rajasthan 

*226. SHRI SHANTI DHARIWAL : 
Will the Minister of ENVIRONMENT AND 
FORFSTS be pleased t r state: 

(a) whether incidents of killing of wild 
animals in Rajasthan have been increasing; 

(b) if so, \\!"tether the tigers in Alwar 
and Churu Rajasthan were shot d~ad in the 
recent past; and 

(c) if so, the difficulties being faced 
in catching these tigers ar.d the nleaSUrt s 
prcposed to be taken to prevent their 
killing? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : <a) No, 
Sir . 

(b) Though there is no report of tigers 
havilll been killed in Alwar an d Chur\l 
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districts, a leopard has reportedly been 
killed in each of these two districts. 

(c) A statement is given below. 

Statement 

Tb.;, leopards are sometimes killed 
h~rore the wildlife staff equipped with 
tranquilisation guns or equipment for 
captur¢ can reach the spot. Tranquilisa-
tion guns and the expertise to h~ndle 
them is a1so not always available cIc se at 
baed. Sometimes the leopards cannet be 
tranquilised or trapped and have to be 
destroyed jf they p0se a threat to human 
life. 

The nteasures proposed are : 

(i) better communication facilities so 
that the wildlife staff can be 
summoned quicker; 

(i i) acquisition of tranquil;s!! tion equip .. 
ment; and 

(iii) imparting of trai;\ing in tranqui-
lisation and capture techniques. 

[English1 
f-Iocierni!ation Scheme of HoogbJy Dock and 

Port El'gineers Limited 

*227. SHRI R.P. DAS Will the 
Minister of SURFACE TRANSPORT be 
pleased to state : • 

(a) whether any proposal has been 
received for mc dernisatioll and increasing 
the" rated capacity of llooghJy Deck and 
Port Engi neers; and 

(b) if .. so, the details thereof and the 
decision taken by Government thereon ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHR I RAJESH PILOT) : (a) Yes, Sir. 

(b) The scheme envisages an investment 
of lls. 42.8 crOTes with a foreign excpnge 
component of Rs. 15.8 crores, for moderni-
sation and expansion of the ship building 
and ship repair facilities at tbe Nuirganj 
Unit of the Company. 

W ritle" An.nver~ 32 

Bibinagar-NadIkacH RaIJ" • ., .. Li_· 

*.228. SHRI M. RAGHUMA REDDY': 
SURI MANIK REDDY : 

Will the Minister of RAILWAYS be_ 
pleased 'to, state : 

(a) the original plan for the comple-
!ioft. ~f Bibinagar .. Nadikudi railway line 
lI'cIitdmg the estimated cost thereof; 

(b) whether the construction work of 
this line is far behind the schedule· , 

(c) if so, the reasons thereof; 

(d) the estimated expenditure incnrred 
10 far on this line; and 

(c) whether Government propose to 
take any steps for the completion of this 
line within the scheduled programme and if 
not, the reasons therefor ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) to (c) and 
(e) Construction of this new line was 
approvecf in 1974-75 at an estimated cost of 
Rs. 14.97 crores and progressed in phase 
according to availability of resources. The 
1st phase from Bibinagar to Nalgonda was 
commissioned for traffic in March, 1981 
and the whole line has been complt'ted in 
February, 1988-

(d) Rs. 46 crore. 

International Conference on Environment 

*233. SHRI P.M. SYEED: Will the 
Minister 'of ENVIRONMENT AND 
FORESTS be pleased to state : 

(a) whether the decision has -t;:,eD taken 
to hold an international conference on 
environmental impact assessment this year 
by the Pollution Control Research IQstitute, 
Hardwa .. ; 

(b) if so, the names of other interna-
tional organisations to be invited for 
participation; 

(c) the various aspects to bo co\'Ol'cd, in 
the conferenca; an4 
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(d) the precise dates and duration of· 
the prc.posed conference ? 

TIlE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
PORESTS (SHRI Z.R. ANSARI) : (a) to 
(d). The Pollution Control Research Insti-
tute, Bharat Heavy Electricals Limited 
(BHEL), Hardwar has proposed to hold a 
conference on enviromental impact assess-
ment during November-Debember, 1988 at 
New Delhi. It is for BHEL to work 0ut 
further details of the conference. 

Financial Irregularities in Asiatic Society 

*235. SHRI SATYA GOPAL MISRA : 
SHRI AJIT KUMAR. SAHA : 

Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
state : 

(a) whother there have been financial 
irregularities in the Asiatic Society; and 

(b) if so, the details thereof and the 
action taken against the delinquent 
persons "1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHARI) : (a) Yes, Sir. 

(b) The Inspection Report, 1985-86 and 
the Audit Report, 1986-87 received last 
year from the Director of Audit, Central 
Calcutta have brought out a number of 
cases of financial irregularities such as: 
non-realisation of arrears of membership-
subscription; purchase of instruments. 
equipment like lamination machine etc., 
without inviting open tenders; renovation 
of old building without inviting tenders; 
installatien of air-C0nditioning plant on the 
basis of limited tenders; award of contract 
for production of documentary film witheut 
preper approval; non-recovery of unutilised 
advances; non-realisation of arrears of 
rent from tenants; irregular appointment 
of foreign t~achers; unauthorised expendi-
ture on tho Institute of Hisher Sanskrit 
Studios and Research; printina of journals 
without tenders and imported films lying 
uoutiliscd. 

Instructions have been issued ftolQ 
time to time to the Society to take correc-
tive remedial measures, avoid repetition of 
such irregularities and take action &pinal 
those responsible for the defaults. 

[Tra"slatlon] 

National Highway Pi.... Ccwperau.. 

·236. SHRI PRATAP BHANU 
SHARMA: 
SHRI V. SOBHANADR.BBSWABA 
RAO: 

Will the Minister of SUR.PACB 
TRANSPORT be pleased to state : 

(a) whether tho proposal to lOt up 
National Highway Finance Corporation to 
meet the growing needs to finance the COD-
struction and development of Nationa' 
Highway network has since been finaliled: 

(b) if so. the details t.horeof; and 

(c) if not, the reasons for the dola, 1 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) No" Sir. 

(b) Does not arise. 

(c) The various aspects of tho proposal 
are under examination. 

[English] 

Coach Maaafaet..-iDR Fadory at KaPlD'tllala 

*238. SHRI MOHD. MAHFOOZ AU 
KH"AN : Will the Minister of RAILWAYS 
be pleased to state: 

(a) when tho foundatioD of tho "railway 
coach manufacturing factory at ICapurthala 
was laid; 

(b) when the foundation work ... 
scheduled to be completed and the manu-
fac~urio.g of the coaches expected to boain: 

(c) the p.r~ .. nt positioD with reaard to 
itl completion and the .-.on. for _ 
dolay; and 
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. (d) the total expenditure incurred by 
Government on the project so far as 
qainst the latest estimated oxpendi ture ., 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) The founda-
tion stone of the Rail Coach Factory, 
ltapurthala was laid on 17th AUlust, 
1985. 

(b) Production was planned to 
~mmence at the end of March, 1988. 

(c) and (d). The worll is in full swing. 
The sanctioned cost of the projoct is 
its. 310.99 crores and Rs. 109.00 crores 
approximately have been spent so far. There i, no delay and production is expected to 
commence in March, 1988. 

KaIa-Azar Era4ieatioa Proeramme 

. ·239. SHRI SYED SHAHABUDDIN 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

. (a) whether 'Kala azar' has reached 
epidemic proportion in some parts of the 
QOuntry, particularly in Uttar Pradesh and 
Bihar; 

(b) if so, tho number of cases reported 
during 1987, State-wi.; 

(c) whether Government have launched 
any special programme for the eradication 
of '1CaIa-azar·; 

(d) if so, the particulars of the pro-
arammo and the districts covered; and 

(0) whether any international assistance 
I. awn_ble- or has been promiled for this 
prOiramme '1 

THR MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
~LFARE ~UMA~ SARW 
ICHAPARDB): <a> to (0). A Statement is 
"Yeo 'below. 

stat.eat 

.r - 'The Government are aware of the IDCI-
4foee of Ka1a..azar io the country. As 

per tho information receivod from the 
affected States, the number of cues of 
ICala-azar during 1987 is as under : 

Name of State No. of QSCI 

1987 (Prov.) 

Bihar 

West Bengal 

Uttar Pradesh 

Tamil Nadu 

Delhi 

*Imported from Bihar. 

17,471 

3,400 

51 

1* 

1* 

The Central Council for Health and 
Family Welfare i~ its meeting held in 
February, 1988 has recommended an 
integral Vector Control Plan for Malaria, 
Kala-azar and Japanese Encephalitis. 

At present, DDT spray is being cani.,d 
out in the Kala-azar endemic areal from 
the inaecticides supplied under National 
Malaria Eradication Programme (Rural). 

No international assistance il available 
for control of ltala-azar. 

Bllilc1iag or Aircraft Canier in Coebln 
Shipyard 

*240. PROF. Ie.V. THOMAS : 
SHRI H.N. NANJE GODWA 

Will the Minister of SURFACe 
TRANSPORT be pleased to state : 

(a) whether the third aircraft carrier 
for the Navy will be built in Cochin 
Shipyard; 

(b) if so, when it is likely to be started. , 
and 

(c) the total amOUnt involved in 
buildinl thil aircraft carrier and when it 
will be ready ? 

TP.B MINISTER-OF STATB OF THE 
'MOOS'n\.Y OF S\l1\PACE. 1'l\.A'NS'P01\.'t 
(SHllI R.AJEH PILOT) : (a) No 4oci,i0f' 
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regarding the construction of such a craft 
at Cochin Shipyard has been taken. 

(b) and (c). Do not arise. 

(Translation] 

Improvement iD Conditioo of Trains Running 
in U tar Pradesh 

*241. SHRI RAJ KUMAR RAI : Will 
the Minister of RAILWAYS be pleased to 
atate : .. 

(a) whether Government are aware that 
the condition of the trains running in Uttar 
Pradesh is very bad and these trains nei ther 
have adequate bogies in relation to the 
passengers nor these are cleaned properly; 

(b) whether Government are .lso aware 
that adequate number of air-conditioned 
coaches are not attached to many trains 
particularly to the trains linking Varanaai, 
Lucknow and Bareilly; and 

(c) if so, the steps beina taken by 
Government to bring about improvent ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) There arc 
certain trains and routes in Uttar Pradesh 
as also in other States where there is lome 
over-crowding. The maintenance and 
coach cleanliness procedures are based on a 
uniform all India standard. 

(b) Due to limited availability and 
production capacity of air conditioned 
coaches, the available air-conditioned 
coaches are being attached to important 
diata1loemail and express trains in tho 
first instance, in keeping with the customer 
requirements. 

(c) To overcome the shortages of 
passenger coaches, tho following steps have 
been taken: 

1. Tho ori.inal ICF production capacity 
is proposed to be raised from 7SO per 
annum in 1982-83 to 1000 per annum 
in 1989-90. 

1. A. new lla.i\ Coa.ch Factoty a.t 
ICapurthala is beina commisaioned and 

the first coach is likely to be turno" 
out by end of March 1988. The pro'" 
duct ion capacity of this unit, when .ill' 
full production shall be 1000 coaches 
per annum. 

3. A comprehensive plan for modernising 
of 17 coaching depots has been -drawn 
and a system of unit replacement foJ' 
spares introduced. As a result coachiq 
'ineffectives have declined. " 

[English] 

Ship Unloader of Q-IO Bertb at Cocbia Port 

2335. PROF. MADHU DANDAVATE: 
Wi]] the Minister of SURFACE TRANS-
PORT be pleased to state : 

(a) whetber ship un loader of Q-IO 
berth at Cochin Port is less efficient in 
handling sulphur and rock phosphates than' 
"Closed desian system" unit at Paradip 
Port; 

(b) if so, whether this is a health 
hazard for human and an adverse factor 
for fish exports; and 

(c) if so, the action proposed to be 
taken against the supplier of equipment 
for its not workina to the guaranteed 
specifications "1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT" 
(SHRI RAJESH PILOT) : (a) The ship 
unlo&der at Cochin has been installed bj 
MIs. FAcr. The Company has intimated 
that they selected the "grab type" equip-
ment in preference to the "CI0904 
deaian" system after evaluation of tho 
systems also koepiD8 in view the safety 
factors. 

(b) and (c). Do ·not ariso. 

CoaplalDts agaIMt Railway 0IIiciaIs 

2336. SHRIMATI PATEL RAMABEN· 
RAMnBHAI MA V ANI : Will tho Minister 
of RAILWAYS be ploased to .tatc : 

(a) tho number of complaints of corrup-
tion, rude behavio~r. illegal action etc." 
qaiuat railway employees and otkiall 
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ieceiwd during 1 January, 1987 to 9 
february, 1988 on Itajk.ot, Bhavnagar and 
other Divisions 0" Western Railway; and 

(b) the action taken thereon 'I 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHItl 
MADRA VRAO SCINDIA) : (a) Th: 
• umber of complaints received is as 
follows : 
-----------------

Division 

llajkot 

Bhavnagar 

Other 
Division. 

Total 

Nature of complaint 

Corruption, Rude Total 
illegal action, beha-
irreaularities viour 

or those 
having 

Vigilance 
angle 

89 

70 

1377 

24 113 

9 79 

194 IS71 

------------
1536 227 1763 

In addition 19 cases were referred by Cen-
tral Bureau of Investigation. 

(b) The scrutiny/investigation of com-
plaints by the vigilance has already led to 
punishment of 587 staff - after instituting 
disciplinary proceedings. Furthermore 
disciplinary proceedings are in progress 
apinst 218 staff. In addition action is also 
1)einc taken against erring/delinquont staff 
08 complaints referred to or received 
directly ~y the departments concerned. 

))..age to JodiaD Vessels in the Gulf 

2337. SHRI V. TULSIRAM : Will the 
Minister of SURFACE TRANSPORT be 
pJeued to state : 

(a) the number and names of Indian 
" •• 11 damaged since No~mbor, 1987 in 
... ~niaa Gulf and nearby areas and the 
.tail. of damaps caused; and 

~) the stepe taten by Government for 
dao safety of Indian ves.1I in the area and 

also whether the matter has been taken up 
with the concerned Government or Govern-
ments to make up the loss? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) No reports of 
attack on Indian vessels since November. 
1987 in the Persian Gulf and nearby area 
have been received . 

(b) While no arrangements exist to 
enlist protection for .hipping in the Gulf, 
navigational w&lrning is under promulga-
tion since 1984 to shipowners to keep 
themselves aloof from the war zone. The 
issue regarding taking up the matter with 
the concerned Governments to make up the 
1055 does not arise. 

Construction of Yamuna Bridge near ISOT 

2338. PROF. NARAIN CHAND 
PARASHAR Will the Minister of 
SURFACE TRANSPORT be pleased to 
state : 

(a) whether the over-bridge on the: 
Ring Road alongwith the bridge on Yamuna 
river near ISBT and the allied structures 
near Ladakh Buddha Vihar hav~ been under 
construction for a pretty long time and arc 
still far from complete; 

(b) if so. the dates on which the con-
struction of these projects were takeD up 

. alongwith the original estimated expenditure 
and the targets for compJetion in each case; 
and 

(c) the date by whjch the construction 
work is likely to be completed alon,awith 
the revised estimated expenditure lor 
completion alld tho rcasons for data)'i if 
any t in completion of the project '1 

THE MINISTER OF STATE OF THE 
MINISTR.Y OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yes Sir. 
The bridge alongwith its approaches are 
likely to be completed by Docember 1988. 

(b) The work of construction of eastern 
approach road and guide-bunds has since 
been completed. Particulars in respect of 
other ttmet.res arc liven as under : 
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Name of 
work 

DeLte of Estimated Target 
start expendi- date of 

ture com-
(Rs. lakhs) pletion 

t. Main Bridge 29-6-84 1221.97 31-12-88 

2. Western 
approach 

18 .. 10-84 18S6.00 31-12-88 

(c) The Work is expected to be com-
pleted by December 1988 within the appro-
ved cost of .Rs. 37.28 crores. The delay 
is on account of removal of encroachments 
and shifting of utility services and the 
involvement of numerous agencies like 
Municipal Corporation of Delhi, Delhi 
Electricity Supply Undertaking, Posts and 
Teleeraphs Department and Water Supply 
and Sewage Disposal undertaking. 

Wideoiog of 891Dbay-Ahmedabad-DelbJ 
National Highway 

2340. SHRl AMARSINH RATHAWA: 
Will the MINISTER OF SURFACE 
TRANSPORT b. pleased to state: 

(a) the density of traffic on the Bombay-
Ahemdabed-Delhi National Highway No.8; 

(b) whether any expert committee wal 
appointed to survey the road for widening 
due to increase in the traffic; 

(c) if so, whether it had suggested 
construction of a four lane ror..d between 
Ahmedabad and Bombay; and 

(d) if so, whether there is any proposal 
for widening of the road to four lane to 
avoid road accidents? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) The 
density of traffic on the Bombay-
Ahmedabad-Delhi National Hiahway No. 8 
vari •• from 6874 Passenger Car Units 
(PCUs) to 42841 PCUs. 

(b) No Sir. 

(c) Does Dot ariso. 

(d) During the 7th Five Year Plan 
there is a proposal to widen about 370 Kms 
of stretches of National Highway No. 8 
between Bombay and Delhi. Besides 93 
Kms leng National Experelsway No. 1 
(NE-l) is being constructed on a separate 
alignment from Ahmedabed to Vadodara, 
having a 4-1ane carriageway. 

Regularisation of Catering Staff 

2341. SHRI ANANDA PATHAK: Win 
the Minister of RAILW A YS be pleased to 
state: 

(a) the n umber of catering staff 
regularised in the Railways; 

(a) the number of catering staff who 
are not yet regularised and the reasons 
thereof; and 

(c) the number of vacancies for such 
employees in the Railways which remain 
unfilled till date? 

THE MINISTER OF STATE OF mE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) to (c). 
Information is being collected fronl the 
Zonal Railways and ",ri11 be laid on the 
Table of the Sabha. 

Enrolment for Ad.lt Education Prog ...... me 

2342. SHRI ZAINAL ABEDIN: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state the 
targets fixed for the year 1988-89, State-
wise for enrolment of persons under the 
Adult Education Programme ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTR Y OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : The state .. wise target~ 
for J988-89 under Adult Education 
Programme arc under finaJisation. 

Stoppage of Neelacbal Express at Garbeta 

2343. SHRI MA TILAL HANSDA 
Will the Minister of RAILWAYS be 
pleued to stato : 
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(a) whether there is any proposal for 

providing a stoppage of Neelachal Express 
at Garbeta; and 

(1;,) if not, the reasons therefor ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) No, Sir. 

(b) The stoppage dose not have traffic 
justification. 

Purcbase of Industrial Paints and 
Protecth e Coatings. 

2344. SHRI P. KANN -\N : Will the 
Minister of R.AILWAYS be pkased to state: 

(a) wheth~r the industrial paints and 
protective coatings in tht." railways are 
purchased by the various d~partments of 
the Railways; a..~d 

(b) the approximate quantity and value 
of such paints and protective coatings 
purchased by railways during the year 
1986-87 ~ 

THE MINISTER OF STATE OF THE 
MiNISTRY OF RAILWAYS (SHItI 
MADHAVRAO SClNDIA): (a) Yes. Sir. 
Bulk procurment is arranged by Stores 
Department, however, small quantities 
are also proclJred by various departments. 

(b) The value of paints and protective 
coatings purchased by the Railways during 
1986-87 is Rs. 18.49 crores. Quantity of 
paints was approximately 12 million litros. 

Tie-up between IITs and Industry 

2345. SHRI LAKSHMAN MALLICK : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether Governmenl. are evolviag 
a acheme to facilitate com'llercial tie-ups 
between the Indian Institute of Technology 
and industrial units to undertake research, 
consultancy and development of product 
and process designs; 

(b) wheth..:r Nayudamma eolnmittee 
bas submitted its report in this regard to 
Go_roment; and 

(c) if so, the details of it. main 
recommendations which have bccn accepted 
by Government? 

THE MINISTER OF STATE IN TH& 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OP 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (a) to (c). In itl 
report submitted to Government last yoar, 
the Review Committee of IITa headed by 
late Prof. Y. Nayudamma, inter-alia, 
recommended setting up of an Industrial 
Foundation working as a commorcial 
corpora to body in each lIT to link the lIT. 
and their research nucleus with industry. 
Based on tl]e recommendations of the 
Committee, a Scheme has been evolved for 
approval of the Government. 

Railway Projects in West Bengal 

2346. SHRI SYED MASUDAL 
HOSSAIN : WIll the Minister of 
RAILWAYS be pleased to Itato : 

(a) the progress made, todate, in the 
con.truction of Digha-Tamluk project and 
Circular Railway, Calcutta; and 

(b) the re3sons for delay, jf any? 

THE MIN~STER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) Progress 
is as under: 

S. Project 
No. 

Progress 

1. Tamluk-Digha Construction work 
on this project is in 
the initial stases. 

2. Circular Railway, 67% 
Calcutta (Part-I) 

(b) Construct ion of these projects i. 
being progressed consiltent with the 
availabiJity of resources. 'fhcre has also 
been lOme delay OD the part of tho State 
Government in acquisition of land required 
for Tamluk-Digha line and in removal of 
encroachments from Railway lanel for 
coDitruction of die CirC1Jla. Railway. 
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[Translation] 

Patuba Islampur Railway Lin~ 

2347. sHat VDOY KUMAR Y ADAV : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether many Qrganisations are 
demanding for reopening the Fatuha Is-
lampur lilht railway line on Eastern Rail-
way and its conversion into broad gauge; 
and 

(b) if so, the reaction of Governm:nt 
thereto 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
aequests have been received for conversion 
and re-opening of this )inc. There is no 
proposal for conversion and r~-~penjng of 
twa line. 

[E",lish] 

Iode-SoYiet Protocol on Joint Text-books 
Programme 

2348. SHRI H.B. PATIL : Will the 
Mini.tor of HUMAN RESOURCE DEVE-
LOPMENT be pJeased to state: 

(a) whether an Indo-Soviet protocol on 
joint text-books programme has r('cently 
been signed; and 

(b) if so, the details thereof '1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) Yes, Sir. 

(b) The Joint Indo-Soviet Text-book 
Programmo has been in operation since 
1965. Under the Programme standard 
works in the sphere of highor education in 
different subject fields published in the 
USSR are madt! available in moderately 
priced editions for the use of Indian 
Itudents. 

In order to review the progress made 
an4 to resolve practi~al difficulties that 

arise in the implementation of the Pro-
gramme an Indo-Sovie t Textbook Board 
was constitute d in 1965. This Board meets 
alternatively in Moscow and in New Delhi. 
The XVlth meeting of the Board took place 
at New Dljlhi ann a Protocol was~'. signed 
thereafter on 23rd December, 1987. 
According .. 0 this Protocol it has been 
decided to further strengthen the pro-
gramme and to bring out books on Science, 
1'echnology ar.d particularly in the new 
emerging fields-such as Electronics, 
Space Research, Computer Soft-ware, Bio .. 
T ~chnology, etc. The Bc·ard has further 
decided to strangthen the co-authorship 
prolramme for writing textbooks in Indian 
languages for the students of Soviet 
universities. 

Forest Land required for Telugu Ganga 
Project 

2349. SHRI T. BALA GOUD : Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) the extent of 'Reserve Forese land 
that is likely to be affected by the Telugu 
Ganga Project in A!ldhra Prad.;!sh; and 

(b) tho area iden tifi!-!d and approved 
by the Forest Departm·;,mt for Compensatory 
afforestation in lieu of {he affected ;Rese-ve 
F arcst' area ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONi\-1ENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
10,371.40 ha. of Reserve Forest Land is 
likely to be atl\}cted by Telugu Ganga 
Pr(ljec~ . 

(b) 10.400 ha. of non-forest area haa 
been identifi~d and approved by the State 
Forest Departm~nt for compensatory 
afforestation in lieu of the affected Reserve 
Forest area. 

Passenger Amenities at Varkala Railway 
Station (KeraJa) 

2350. SHRt T. BASHEER : Will the 
Minist"r of RAILWAYS be pleased to 
state : 

(a) whether any surveyor study ~ 
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been conducted regarding passenger ameni .. 
tie. at the Varkala Railway Station in 
K.erala; 

(b) if so, the details thereof and the 
action taken on the same; and 

(c) whether any funds were allocated 
last year for expansion and development 
of the said Railway Station, if so, the 
details thereof and the amount spent 
alongwith the works done '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) A stiJdy was conducted in July 1987 
to identify the deficiencies as per the norms 
laid down. Deficiency of 12 water taps 
was found and the same wi 11 be made good 
during 1988-89. 

(c) Yes, Sir. Rs. 20.91 lakhs were 
spent in connection with the provision of 
additional Loop to hold 70 vehicles at 
Varkala Station during 86-87. The work 
was completed and commissioned on 
25-2-1987. 

Amount Released for Operation Black-board 

2351. SHRI PURNA CHANDRA 
MALIK : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) the amount released by .Union 
Govemment to the State Governments for 
the implementat ion of the Operation Black-
board, State-wise details thereof; and 

(b) the amount to be released during 
1988-89 for this purpose, State-wise ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) The amount 
released by the Central Government so rar 
to the State Governments for the imple-
mentation of the Operation Blackboard 
durin. 1987-88 is liven below; 

S. State Amount released 
No. (Rs. in lakhs) 

--- - - - - - - -
1. Gujar8t 231.84 

2. Rajasthan 703.46 

3. Uttar Pradesh 1297.09 

4. Punjab 334.11 

S. Haryana 62.93 

6,. Kerala 140.31 

7. Orissa 753.00 
---

Total 3522.74 

(b) No amount has been fixed State-
wise for release during 1988-89. It will be 
based on actual deficiency of teachin. 
learning material and second teachers 
reft.ected in the block project reports and 
sanctioned by State Level Empowered 
Committees. 

Genetic Defects in Future Generation of 
Bhopal Gas Affected People 

2352. SHRI P. PENCHALLIAH : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the Indian Council of 
Medical Research has detected any possible 
genetic defects in future generations of 
affected cases by the Bhopal gas tragedy; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) and (b). The Indian 
Council of Medical Research is eonduQting 
a study on Genetic Risk evaluation 
Cytogenet ic studies in adult population 
exposed to toxic gas at BhopaJ. The study 
is in progress. 

En'fironmeatal Clearance of Hydel Project 

:353. SHRI SURESH KURUP ; Wlll 
the Minister of ENVIRONMENT AND 
fORESTS be please4 to state : 
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(a) whether Pooyankutty Hydel Project 
of Kerala has been clea red by Government; 

(b) if not, the reasons therefor; and 

(c) when the project is likely to be 
cleared? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : (a) to 
(c). Pooyankutty Hydel Project was accorded 
approval from enviroJ1mental angle in 
Juno, 1985. 

The preject involves loss of 3001.8 ha. 
of semi evergreen forest and requires 
approval under the Forest (Conservation) 
Act, 1980 for diversion of forest land. 
Consideration of such clearance from forest 
angle can be taken up only when the com-
plete details sought from the State Govern-
ment are received. It is not possible to 
indicate whether or when the project will 
be cleared. 

Drop-outs amongst SC 1ST Students 

2354. SHRI K. KUNJAMBU: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether drop-outs amona· the 
children belonging to SCs/STs in the 
schools is still very large; 

(b) if so, the state-wise po.ition 
thereof; and 

(c) the specific steps taken to preveat 
it ? 

THE MINISTER OF STATE IN THIJ 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OP 
HUMAN RESQURCl! DEVELOPMBN't' 
(SHRI L.P. SHAm) : (a) Yes, Sir. 

(b) The latest state-wise position 
regarding drop .. out rates of SC/ST student. 
available in the Ministry pertaining to the 
year 1981-82 is given in the statement. 

(c) Various incentive programmes liko 
free supply of uniforms to girls student., 
free mid-day-meals, free textbooks and 
attendance scholarships are being implo-
mented by the State Govemments/U.T. 
Administrations. The Government of India 
is also taking new initiatives includina 
'Operation Black-board' to improve primarr 
education, reorganisation and restructurina 
of Teacher Education and development of a 
Core curriculum. 

StatemeDt 

State/UT 

1 

Andhra Pradesh 

Assam 
Bihar 

Oujarat 
Haryana 

Hima~hal Pradesh 

Drop-ollt rates of SCs/STs students 1981-82 

Scheduled Castes Scheduled Tribes ------------- ----
Primary Middle Secondary Primary Middle Secondary 

Stage Stage Stage Stage Stage Sta&o 
(Class (Class {Class (Class (Class (Claaa 
I-V) I-VIII) I-X) I-V) I-VUI) I-X) 

2 3 4 S 6 7 

65.14 81.66 85.91 68.10 85.40 91.01 
58.93 78.99 69.80 76.22 88.37 71.34 
72.07 83.01 89.92 80.58 86.06 92.66 
57.47 67.06 75.51 72.94 77.11 85.79 
28.12 57.37 78.89 

29.10 55.46 80.91 43.05 61.99 10.4$ 
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1 

Jammu and Kashm ir 

X:amataka 
lCerala 

Madhya Pradesh 

Mabarashtra 

Manipur 

Meahalaya 
Nagaland 

Orissa 

Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Bengal 

A and N Islands 

Arunachal PracJosh 

Chandigarh 

Dadra & Nagar Haveli 

Delhi 

Goa, Daman and Diu 

Lakshadweep 

Mizoram 

Pondicherry 

India 

2 

49.84 

70.99 

0.0 

56.13 

60.50 

90.45 

70.69 

72.37 

72.53 

65.94 

66.99 

38.54 

62.61 

48.33 

75.72 

94.42 

0.0 

38.68 

42.63 

44.43 

14.17 

59.21 

Drop-out rates at elementary stage : 

3 

69.09 

71--.17 

23.71 

69.13 

67.86 

88.81 

84.25 

90.71 

68.84 

78.88 

72.55 

83.80 

76.98 

83.95 

0.0 

71.42 

62.99 

69.27 

63.26 

74.76 

4 

79.35 

88.77 

49.80 

92.99 

78.61 

93.00 

86.73 

93.80 

84.46 

83.14 

84.89 

92.04 

86.95 

91.81 

70.69 

91.56 

51.10 

81.93 

83.68 

85.72 

5 

48.12 

37.16 

70.65 

74.22 

85.36 

76.74 

75.7S 

77.99 

71.48 

37.59 

69.76 

0.0 

69.27 

45.74 

77.53 

76.43 

66.38 

8.01 

62.83 

74.00 
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6 

26.98 

45.10 

I 84.53 

85.08 

90.84 

84.75 

87.84 

91.23 

82.80 

72.01 

87.97 

53.69 

87.04 

43.64 

87.91 

93.64 

87.31 

51.20 

67.16 

84.99 

7 

45.S3 

69.50 

97.13 

90.55 

91.82 

89.81 

91.04 

94.04 

86.07 

85.43 

93.93 

82.02 

93.33 

74.91 

92.93 

98.17 

91.80 

66.39 

80.63 

91.65 

(Enrolment in Class I preceding 4 year enrolm~t in Class V during the year) 
---x 100 

Enrolment in Class I preceding 4 years 

Prcmdiag EaaploYJDeDt to WomeD linder 
Sodal Forestry PrDgl'amme 

'2355. SHRIMATI JA YANTI PATNAIK: 
Wltl the Minister of ENVIRONMENT AND 
FORESTS be pleaaed to .tate : 

(a) whether there is any scheme to 
provide employment to women worker. 
under tho Social ~orestry Programme; 

(b) if so I the directions issued to 
\1arious Scate Governments in this ,eaard; 
.nd 
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(c) the details of steps taken by tho 
State Governments in this direction ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R ANSARI) : (a) 
Yo&,Sir. 

(b) It has been suggested to the State 
Governments that preference may be given 
to women under Social FGrestry 
Programmes. 

(c) Women are given preference for 
setting up pf Decentralised Peoples' Nur-
series and also in grant of Tree Pattas. In 
addition Women are engaged in large 
numbers on afforestation works undertaken 
by the State Governments. Employment 
opportunities for women in the Forestry 
Sector have considerably increased be-
cause of the increase in the afforestation 
programme in the recent past. 

Transportation of Petroleum Products 

2356. SHRIMATI USHA THAKKAR: 
Will the Minister of RAILWAYS be 
pJeased to state : 

(a) the quantity of petroleum products 
transported by Railways every day in terms 
of petrol, diesel, Kerosene oil, crude oil, 
and other products; 

(b) out of above the quantJty, what 
percentage is transported on broad gauge 
and how much on metre gauge; and 

(c) the major routes where the density 
of petroleum traffic is higher? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) During 
the period April t987-January, 1988 the 
daily movement (\f petroleum products by 
rail averaged approxunately 62,008 tonnes 
iDcluding (i) petrol 3,400 tonllCS; (ii) diesel 
26,000 tonnes; (iii) kerosene 9,700 tonnes; 
(iv) crude oil and (v) others 22,900 tonne!. 

(b) Broad Gallle 86% and metre 
Gauge 14%. 

(c) Major rail routes over which petro-
leum products move arc : 

(0 Madras-Bangalore 

Oi) Cochin-Coimbatore 

(iii) Vishakhapatnam-Vijayawada 

(iv) Bombay-Nagpur 

(v) Baroda-Delhi 

(vi) Siliguri-Calcutta 

(vii) Kandla-Delhi. 

Transportation of Food Items 

2357. SHRI MULLAPPALLY RAMA-
CHANDRAN : wIn the Minister of 
RAILWAYS be pleased to state : 

(a) the total quantity of foodgrains 
transpor' ed by the Northern Railway 
durin. 1987-88; and 

(b) the comparative figures of food-
grains transported during 1985 .. 86 and 
1986-87 ? 

THE MINISTER OF STATE OF 1HE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) An agre-
gate of 15.15 million tonnes of foodgrains 
have been transported by Northern Railway 
in 10 months from April "87 to January'88 
at a monthly average of 1.515 million 
tonnes. 

(b) Comparative figures for 1985-86 
and 1986-87 are as under : 

(In million tonne!) 

Total 

1985-86 13.87 1.156 
(12 months) 

1986-87 16.98 1.415 .. 
(12 months) 

Triebur .. Guntvayoor Railway IJae 

2358. SMaI P .A. ANTONY : Will the 
Minister of RAILWAYS be pleased to 
state : 
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(a) whether the land for construction of 
Trichur-Guruvayoor railway line has been 
acquired; 

(b) whether the work for construction 
of this railway line has also been started; 
and 

(c) by which time this project is likely 
to be completed 7 

TIlE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) Part of 
the land required for the line has been 
acquired so far. 

(b) Yes, Sir. 

(c) Its completion will depend on 
availability of resources in the coming 
years. 

Field Studies by Anthropological Survey 
of India 

2359. DR. B.L. SHAILESH: WIll the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

<a) whether the Anthropological Survey 
of India bas mad. an y field studies 
.particularly of loss known communities of 
tho country under the People of India 
project; and 

(b) if so. the salient features of the 
Itudy by this organisation so far? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCES DEVELOPMENT 
(SIIlU L.P. SHAHl) : (a) Yes, Sir. 

(b) The Anthropological Survey of 
India launched on 2nd october, 1985 a 
';or project entitled "people of India" 
10 .tudy about SOOO communities many of 
whom are less known and even the least 
Imown. The upeople of India" project 
ICekI to Icnerate a brief anthropological 
,rofile of all the communities of India. 
It is a study of a community in four parts. 
The fint part is about orilin, history, 

migratiol1, distribution, population and 
constitutional status; the second part 
comprises food and nutrition, social. 
division, marriage and inheritance, status 
of women, family, life-cycle ceremonies, 
economics, religion and authurity; the third 
part covers inter-community linkages, and 
the fourth part covers impact of develop-
ment programme and its perception by the 
community. 3685 communih\.s have been 
studied upto 31st January, 1988 und.:r the 
project. 

Proposal to Enhance Central Road Fund 

2360. SHRI GURUDAS KAMAT 
Will the Minister of SURFACE TRANS-
PORT be pleased to state : 

(a) whether Government propose to 
enhance the Central Road Fund to raise 
T.esources for the development of National 
Highways ; and 

(b) if so, whether -Government have 
worked out any fourmula in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). 
The Government has before them a propo-
sal to enhance the Central Road Fund on 
the basis of a revised formula. 

[Translation] 

American Scientists Participation in a 
Seminar on Environment 

2361. SHRI KAMLA PRASAD RAWAT: 
Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state : 

(a) whether American Scientists had 
recently visited Varanasi to participate in 
a seminar on environment; 

(b) if so, the views of these SCientists 
for improving the environment of the 
country; 

(c) whether Government are implement-
ing the suggestions of these scientilts; 
and 

(cf) if not, .the roaaons therefor? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : (a) Yes, 
Sir. 

(b) The abstracts of the research papers 
contributed by the American Scientists at 
the IX International Symposium on Tropi-
cal Ecology and International Conference 
on Rehabilitation of Disturbed Eco-
systems: A Global Issue; organised at 
Varanasi during December 11-16, 1987, do 
not contain any specific views on improving 
the environment of the country. 

(c) and (d). Do not arise. 

Pollution in Dbanbad 

2362. SHRI CHINTAMANI JENA: 
Wil1 the Minister of ENVIRONMENT 
AND FORESTS to be pleased to state: 

(a) the findings of the study conducted 
on air and wJ.tt.:r pollution in Dhanbad, 
by the Central Board for Prevention and 
control of Water Pollution in cullaboration 
with the Bihar State Pollution Control 
Board and the Central Fuel Research 
Institute; and 

(b) the steps taken by Governnlent to 
make Dhanbad pollution free '? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) The 
study conducted in November, 1986 related 
to air pollution in Dhanbad and surround-
ing areas and did not cover water polJution. 
The study showed the following as the 
contributions to pollution load. 

Beehive 
Hardcoke 
Plants 

Soft Coke 
Plants 

(in metr ic tonnes per c:hiy) 

Suspen- Hydro- Ammo- Sulphur 
ded carbons nia dioxide 

parti-
culate 
nlatter 

190.6 1.60 1.90 7.20 

24.8 0.99 0.22 0.94 

Large sulphur dioxide and nitrogen 
diox;ide contributions were from a briquette 
plant. 

(b) The steps taken include the 
following: 

(i) The industries have been directed 
to instal necessary treatment 
facilities and to bring down the 
pollutant levels to the prescribed 
standards. 

(ii) Financial incentives are provided 
for installation of pollution con-
trol devices. 

(iii) Legal action has been taken 
against defaulting units. 

Post-Graduate Course in Tool Design and 
Manufacture 

2363. SHRI A.R. MURUGAIAH : Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether postgraduate course in Tool 
Design and Manufacture conducted by the 
Tool ROODl and Traiuing Centre, Delhi under 
the Development Commissioner, Small Scale 
Industries of the Union Government has 
been recognised for employment in 
Governmen t services; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN TIlE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN TIlE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) to (c). The pro-
posal of the Tool Room and Training 
Centre, Wazirpur Industrial Area, Delhi 
for recognition of their Post-graduate 
Course in Tool Design and Manufacture is 
under consideration of Government. 

Polluted Rivers in North 

2364. SHRI KAMAL CHAUDHRY: 
Will the Minister of ENVIRONMENT 
AND FORESTS be pleuod to state : 
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(a) whether the rivers in Punjab, 
Jammu and Kashmir and Delhi are 
polluted; 

(b) if so, the details thereof with level 
of pollution existing in each river; and 

(c) the steps taken or proposed to be 
taken to remove pollution from these 
rivers 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : (a) and 
(b). Some of the rivers in Punjab and Delhi 
have been found to be polluted. Monitoring 
of water quality in the rivers of Jammu 
and Kashmir has not been done as yet. 

. Data available show that the rivers Sut]ej 
and Gagghar in Punjab and riv~r Yamuna 
in Delhi are polluted because of discharge 
of domestic and industrial wastes. The 
level of pollution existing in these rivers has 
been measured in terms of Biochemical 
Oxygen Demand (BOD) which is given 
below 

ltiver Location 

Yamuna Wazirabad 
( upstream) 
Ring Road 
(Delhi, downstream) 
Mathura (upstream) 
Mathur a 

BOD 
(mg/Litre) 

3.3 

JO.O 
4.7 

(downstream) 6.3 
Agra (upstream) 8.0 
Agra (downstream) 10.8 

Sutlej Nangal (upstream at 
confluence of indus-
trial discharge) 0.5-2.1 
Nangal (downstream) 0.8 - 3.0 
Ropar (upstream) 05'.-3.8 
Ludhiana 

(downstream) 1.2 -- 2S 
at confluence of Budhanala 

Gagghar Mubarkpur 0.4-3.6 
At confluence point 
with Ri¥er Saraswati 2-2.5 

(c J .ho s__ taken include the 
followiq: 

Wrllt_~ 

(i) Eftluent standards h;m, been laid 
down for varioul poHutin .. 
industries. 

(ii) Industries have hoeD directed to 
adopt pollution control measures. 

(iii) Financial incentives are prowdod 
for installation of the pollution 
control devices. 

(iv) Legal action is taken apinat tho 
defaulting industries. 
Cleaning of Yamuna River 

2365. SHRIMATI N.P. JHANSl 
LAKSHMI : Will the Minister of ENVI-
RONMENT AND FOREST,S be pleased to 
state : 

(a) whether Rs. 300 crore scheme is 
prop .. )sed to b~ undertaken to stop indUl-
trial effiuents and sewerage water of Dolhi 
from ft.owing into Yamuna river; 

(b) if so, the details thereof; and 
(c) the present status of the project? 
TIlE MINISTER OF STATE OF THE 

MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : (a) to 
(c). The information is being collected 
and will be placed on the Table of tlto 
House. 

Grant to Karnataka for Family Plauia& 
Centres 

2366. DR. V. VENKA TESH : Win the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the grants given for family plann-
ing centres/programmes of Kamatella in 
the Seventh Plan period year wise; and 

(b) the targets achieved in family plan-
ning programmes of the State in Seventh 
Plan period upto-date ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAltI SAROJ 
KHAPARDE) : (a) A sum of RI.2787.78 
lakhs during 1985-86, Rs.. 3520.72 lakha 
during 1986-87 and R.s. 2299.20 lakha 
during 1987-88 (Upto February, 1981) .... 
been released to Government of Karnatda 
fOt' irnplemen tation of Family Welfare 
Programme. 

(b) The details aN liven is the 
Statomont below. 
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Unsold Books with N.B.T. 

2367. SHRI K. RAMAMURTY : Wi)) 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether more than 40 lakh copies 
.. various titles of books were lying unsold 
with the National Book Trust as on March 
:5 J. 1 986 t of which 14 lakh were copies of 
Hindi titles and about 10 lakh were of 
English titles; 

(b) the number of various titles that 
remained unsold as on March 31, 1987; 
and 

(c) the action being taken to sell those 
copies remaining unsold with the Trust? 

THE MINISTER OF STAlE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) No, Sir. 22.9 
lakh copies of various titles were lying un-
sold with National Book Trust as 08 March 
31, 1986 out of which the number of copies 
of Hindi and English titles were .5.08 lakhs 
and .5.33 lakhs respectively .. 

(b) 24,,21,833 copies of various title. 
remained unsold with the Trult al on March 
31, 1981. 

(c) Publication and we of books il 8 
continuous process. However, efforts are 
beinl made by the National Book Trust to 
improve sale of its publications. School. 
College and institutional libraries and 
Government Departments are being contac-
ted for purchase of NBT books. In addition 
NBT publications are beinl publicised 
through advertisements and book reviews, 
in newspapers/magazines. 

Reeoaamenc1atloas/Soggestions Reaar ..... 
Service COIIditiODS of NIU'HI 

i368. DR. A.K. -PATEL: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether Government have received 
'1JIICItion/recommendations, for improviDI 
the standard and service conditions ot nur-

scs, from the High Powered Committee on 
Nurses and Nursing Profession; and 

(b) if so, the details of action taken 
thereon? 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE): (a) The Government has not 
received the repor.t of the Committee. 

(b) Does not arise. 

Thelt of Antiquities 

2369. SHRI BANWARI LAL 
PURHOIT : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether a large number of anti-
quities from different temples, archaeologi-
cal sites and big mu~eums have been stolen 
and smuggJed out of the country; 

(b) if so, the details of such cases which 
came to light during the last three years. 
year-wjse; 

(c) whether Government have tak.en any 
steps to provide sophisticated security 
measures at these places to avoid theft of 
antiquities; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
I-IUMAN RESOURCE DEVELOPMEN r 
(SHRI L.P. SHAHI) : (a) and (b). There 
is no precise information available rellU-
ding smuggling of antiquities out of the 
country. However, 1 556 cases of thefts of 
antiquities ha~e been registered as a result 
of concerted efforts of the agencies of the 
Government. The yearwise breakup is as 
below:-

1985 637 

1986 435 

1987 484 



65 PHALOUNA 20. 15109 (SAKA) 

(c) and (d). The Government of India 
bas taken the following measures for proper 
security and to prevent thefts and smug-
gling of antiquities: 

J. Enforcement of Antiquities and Art 
Treasures Act,. 1972" which in,., mia J)rovi-
des for th;: following : 

(i) Compulsory registration of certain 
categories of antiquities (sculp-
tures in a) I media, pajntings and 
illustrated and i1~umiftated manuI-
cripts) with the Registerins offi-
cers; 

(ii) Regist\!ring officers to be inform" 
regarding mevement of such regis-
tered antiquities; 

(iii) Dealing in antiquities to be restric-
ted to J icensed dea lers; 

(iv) Restriction on export of antiqui-
ties. 

2. In addition, Armed Guards have 
b~n posted in some of tbe important cent-
raJJy protected monuments and me.eurns 
under the contro! of Arcbaeological Survey 
of India, besides tightening of watch and 
ward arrangements and appointment of 
Securi ty officers in some Circle Headquar-
ters. SculptUf sheds to house the loose 
sculptures safely and new site museums to 
display the anti~ui ties at the site itself have 
been constructed. 

3. In the year J 977, India has ratified 
the Unesco Convention on the Means of 
Prohibiting Illicit Import, Export and 
Transfer of Cu1tural Properties. The Con-
vention inter-alia provides that the contrac-
ting partie"l would take steps fOT preventing 
illicit import into their territoriec;, of stolen 
cultural properties to the countries concer-
ned. The rights of the contracting parties 
under the Convention are, however, pros-
pective te the signing of the Convention 
and not retrospective. 

4. An Antique Cell has been opened in 
Central Bu reau of Investigation for investi-
gation into cases of thefts and loss of aDti-
qufties. 

S. Step. have ahead, heeD iDJtiated 
f&r documentatu. of loose scatptu .... 
paiBtings, illustrated lDaIluscriJ)ts, etc. 

6. Archaeolo8ical Survey of Jndia Itas 
posted its officers at imporhlDt iMeraa1i_. 
sea-ports an d air- ports in India to 1le1p tile 
customs authorities in prOftnq m .. 1 
export of antiquities by ideDtifyiol ~ 
which are antiqui ties. Further, BJrpeft 
advisory Committee. baYe been set up ill 
important towns in India to examiRe the 
objects meant for export in order to find if 
any of tbe objects is an antiquity in terms 
of the Antiquities and Art Treasures Act,. 
1972. 

(T ranslat;orrJ 

Seheme for Deveiopmeat of Women and 
Children in Madllya Praflesh 

2370. SHRI KAMMODILAL JATAV : 
Wilt the MiftiMer ef HUMAN lteJOURCB 
DEVELOPMENT be plened to Itate ; 

(a) the details of tbe p~mea 
beins implemented for the development of 
women and ch !Id.ren in Madhya Pradesh at 
present and the amount spent on thege 
programmes durilll 1 986 and I ~8 7; aed 

(b) the aJD6UfJt of graftt gi ~ by Unioa 
Government and the amount spent .". the 
State Oovernnlent of Madhya Pradesh 
therefor? 

THE MINISTER OF HUMAN 
RESOURCE DEYELOPMBNT (SHRI P.V. 
NARASIMHA RAO) : (a) and (b). A state-
ment is given t-elow. 

Statement 

Department of Women aDd Child 
Development implements a number of 
prOJrOmmes for the development of wemen 
and children. Details of these programmes 
and amounts released for their impiementa-
tiOft in Madbya Pradesh and expenditure 
illQttred aTe liveD below : 

I Sebeme of Constroction/ExpallSioIl 
of Hostel BuikJinp for WOrIdnJ 
Women with nay Care Centres 
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Under this scheme, financial as sistanee 
is given to voluntary organi sations 
for construction/expansion of hostel 
buildings for working woman. Local bodies 
are also eligible for taking up this prog· 
ram.me. Financial assistance is provided 
to tbe extent of 50% of the cost of the land 
and 75% of the cost of construction. Grants 
released by the Department of women and 
Child Development to various voluntary 
organisations in Madhya Pradesh are as 
under: 

(Rs. in lakhs) 

1985-86 Rs. 23.48 

1986-87 Rs. 25.25 

II Women Training Centres/Institutes 
for Rehabilitation of Women in 
distress 

Under this centrally sponsored scheme, 
financial assistance is given to provide 
vocational training-cum-employment an\.t 
residential care for women who become 
destitute and helpless due to prolonged 
illness of the bread earner or his being 
jailed for a crime, or are deserted by hus-
bands. The training is imparted in non-
tradional trades. Expenditure is shared 
between the Central Government, State 
Government and the implementing organi-
sation in the ratio of 45 : 45 : 10. Amounts 
released by tbe Department of Women and 
Child Development to various voluntary 
organisations in Madhya Pradesh are as 
under: . 

(Rs. in lakh~) 

1985-86 Rs. 1.38 
". 

1986-87 Rs. 0.78 

III Employment and Income Genera-
ting Production Units 

Under this scheme, financial assistance 
i. given to train women belonging to weaker 
sections of Society and provide them 
employment on at sustained basil. Amounts 
released by the Department of Women and 
Child Development for this programme in 
Madhya Pradesh are as under: 

(Rs. in lakhs) 

1985-86 Rs. 8.14 

1986-87 Rs. 0.38 

IV Integrated Child Development 
Services (lenS) 

This scheme provides a package of 
services such as supplementary nutrition" 
immunisation, health check-up and referral 
services to children below 6 years, pregnant 
woman and nursing motbers, non-formal 
pre-scbool education to children of 3-6 
years and nutrition and health education 
to women. The programme IS implemented 
through the State Government. Amounts 
released by the Government of India and 
expenditure reported by the State Govern-
ment are as under :-

Central grant 
released to 
the State 
Government. 

1985 -8 6 Rs 3 .9 1 

1986-87 Rs. 7.92 

. 
(Rs. in Crores) 

Expenditure 
report, d by the 
State Govern-
ment. 

Rs. 5.84 

Rs.6.94 

V Training of ICDS functionaries 
ICPS scheme envisages training of 

functioneries engaged in the implementa-
tion of tbe programme. 

(a) For the training of middle level 
lenS Functionaries, fol1owing grants were 
sanctioned to vol untary organisations in 
~adhya Pradesh : 

(Rs. in Jakbs) 

Grants released Actual expen .. 
dilure incurred 

198'-86 Rs.9.01 Rs. 8.78 

1986-87 Rs. 7.40 Rs. 6.87 

(b) For the training of anganwadi 
workers in Madhya Pradesh, funds are 
released by the Department of Women and 
Child Development to the State Government 
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and also to the Madhya Pradesh State 
Council for Child Welfare through the 
Indian Council for Child Welfare. Details 
and amounts released and expenditure 
reported are as under : 

(Rs. in lakhs) 

Amount 
released 

Expenditure 
reported by 
Madhya 

Pradesh 
Government 

by the 
Depart-
ment to 
the Gov-
ernment of 
Madhya 
Pradesh 

Expendi-
ture repor-
ted by 
Madhya 
Pradesh 
State 
Council 
for Child 
Welfare 

1985-86 Rs. 25.35 Rs.25.35 Rs. 29.11 

1986-87 Rs. 11.59 Rs. 8.01 Rs. 25.01 

VI BaI Sevika Training Programme 

UnJer this programme, grant is given 
for tbe training of bal-sevikas at the field 
level. These workers are trained to have a 
close understanding of the basic needs of 
the child as also the concepts and objectives 
of child development programmes. Amounts 
spent for this programme in Madh ya 
Pradesh are as under :-

(Rs. in laths) 

1985-86 Rs. 2.41 

1986-87 Rs. 1.45 

VII W~leat-based Nutrition Programme 

Under the scheme wheat-based Nutrition 
Programme for additional be neficiaries 
among pre-school children and nursing/ 
expectant mothers, the grants-in-aid and 
wheat allocated to the State of Madhya 
Pradesh are as fo nows : 

Year Grant-in-aid Wheat allocated 
(in rupees) 

1985-86 30lakhs 1440 Metric 
Tonnes 

1986-87 171 laths 6058 Metric 
TOD1leS 

VIII Creches/Day Care Centres for 
children of working and ailing 
women 

Under the scheme or financial assistance 
to voluntary organisations for running of 
creches for the children of working and 
ailing women, the grant-in-aid is released 
through the Central Social Welfare Board, 
New Delhi. 

The amounts of grant released to volun-
tary agencies in Madhya Pradesh is as-
follows: 

1985-86 Rs. 20.44 lakh 

1986-87 Rs. 54.21 lath 

IX Early Chi ldhood Education 
Scheme 

The grants- in -aid under the . scheme is 
released directly by the Government of 
India to the voluntary organisations running 
the Early Chidhood Education Centres. 

The amounts of grant sanctioned to 
voluntary organisations in Madhya Pradesh 
are as follows: 

Year 
1985-86 
1986-87 

Rs. 4.01 lakhs 
Rs. 1.83 lakhs 

X Balwadi Nutrition Programme 

BaIwadi Nutrition Programme is being 
implemented in Madhya Pradesh, by the 
Central Social Welfare Board and four 
national level organisations, namely, Indian 
Council for Child Welfare, Bharati ya 
Adimjati Sevak Sangb, Harijan Sevak Sangb 
and Kasturba Gandhi National Memorial 
Trust. Under this non-plan progr.amme, 
funds are released to the organisations 
directly on the basis of their country-wide 
programmes. Accounts are not maintained 
State-wise. 

XI Scheme of Short Stay Homes for 
Women and Girls. 

The Scheme is implemented throuah 
Voluntary Organisations. The Department 
has sanctioned three homes in tho State of 
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Maclbya Pradesh at G Nalior, Indore and 
Bastar. These homes are run by the Asso-
ciation for Social Health in India, Madhya 
Pradesh State Branch and Bharatiya Adim-
jati Sevak Smgb., Madbya Pradesh State 
Bralleb. 

The amounts of grant sanctioned to 
Voluntary Organisations in Madhya Pradesh 
are as foJlows : 

Year Amount (Rs.) 

1985-86 Rs. 0.96 lakhs 

1986-87 Rs. 1.62 lakbs 

[EhglishJ 

.JUbapara-Bansapani Raiiway nne 

2371. SARI HARIHAR SOkEN : 
SHR.IMATI JAYANTJ 
PATNAIK : 

Will the Minister of RAILWAYS be 
pleased to state : 

<a> the amount sanctioned in 1988-89 
for the construction of Jakhapura-Bansapani 
rai) link in Orissa ; and 

(b) the works which can be undertaken 
with the Central allocation made dUring the 
current financial year for that rail link? 

THE MINISTER OF STATE OF THE 
M1NfSTIt.'Y OF RAaWAYS (SHRI 
MAI>HAVltAO SClNDIA) : (a) Nn. 

(b) Mit •. 

MMter.... lor ViSakbilpatnam Port 

2!12. SRllI BRATrAM SRIRAMA 
t.ftJ1t'IT : Will tbe Minister or SURFACE 
ftAidPORT be pltased to state : 

<a> Whether the Indian Ports AaoeIa-
tion which was entrusted to prepare a 

-Mater plaG tar vt.akhapatnam port for a 
time span of I! years trom 1988-2002 
baa submitted any preliminary or the final 
~; 

(b) tI m. tile cMatla thereof; 

Writt~n Answ 12 

(c) whether setting up of a satellite I'Utt 
at Gangavaram near the Vis",khapatnam 
Steel Project has a Iso been suag ested in 
order to absorb tbe increase in tra1tle; 
and 

(d) if so, the action proposed to be 
taken thereon '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SURt RAJESH PILOT) : (a) No, Sir. 

(b) to (d). Do not arise. 

Rail Bridge o,er GaDaa in Patna 

2373 SHRI C. P. THAKUR: Win 
the Minister of RAILWAYS be pleased to 
state : 

(a) the progress in the construction of 
Rail bridge over river Ganga in Patna ; 
and 

(b) the details regarding other train 
facilities prpposed to be provided for Patna 
and nearby places ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) Ensineerinl 
cum-Traffic survey for rail bridge across 
river Ganga near Patna has been taken up. 
Further action cannot be taken ti 11 the 
survey is completed. 

(b) It is proposed to introduce a fast 
Inter City Express train between Samastipur 
and Jaynagar from May 1988. Important 
train facilities works at and around Patn. 
a1readyapproved and proposed in 1988-89 
are as under : 

Approved Works 

Providing additional washing sidiDg 
line at Daoapur-Cost Rs. 29 lakha. 

Works Proposed in 1988-89 

1. Maintenance facilities lor AC 
Coaches at Patna-Cost Rs. 28 lakhs. 

2. Abgmentation of sectional capacity 
in Mokama-PatDa-Ara-Buxar Section: 
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(i) Remodelliog of Danapur. 

(ii) Additional common loop at 
Gulzarbagh. 

(iii) Additional Block huts between 
Bihta and Kulharia-Cost I! .99 
crores. 

3. Augmentation of sectional capacit y 
in Patna-Gaya section : 

(i) Tokenless Block working. 

{ii) Conversion of Potabi Halt into 
cros~ing station. 

(iii) Additional platform at Jahaoabad-
Cost Rs. 6.35 crores. 

I.dian Seamen Stra nded Abroad In 
U.A.E. Ship M.V. Mansour. 

2374. SHR} RAM BAHADUR 
SINGH: Will the Minister of SURFACE 
TRANSPORT be pleased to state : 

(a) whether ~everal Indian seamen 
have been stranded on sea abroad an UAE 
ship MV Mansour near Bombay; 

(b) if so, since 'fthen and the reascns 
therefor; 

(c) whelher they have been stargvinll 
also; and 

(d) if so, the steps taken to provide 
protection, stafety and for their welfare? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). The 
vessel M.V. Mansour, a Dubai besed vessel, 
has a staff complement of 20 including 
officets and crew, out of whidl 14 are of 
Indian nationality. The vessel aloog with 
officers and crew on the board, is stranded 
in tho Port of Bombay from 20.1.1988 for 

. 
want of certain repairs' The owners of the 
sh ip have not yet carried out the repairs. 

(c) Owners of the ship have appointed 
MIs. Marconi Maritime Pvt. Ltd. as Agents 
of the vessel who have been paying victual-
ling money to the Master, Officers and the 
crew of the ship regularly. 

(d) The vessel Mansour is of U .A.E. 
Flag, registered in Ajman. The responsi-
bility to provide protection and safety and 
we'fare of the crew members would be of 
the FJage State. None of the cres mem-
bers were recruited through Seamen's Emp-
loyment Offices in India 

Working Women"s flostels 
in Delhi 

2375. SHRIMATI PRABHAWATI 
-GUPTA : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(b) the names of places of working 
Women Hostels in Delhi; 

(b) the number of wonlen Ihing there; 

tc) the proceJure for getting accommo-
datIon and the rent charged in these 
hostels; and 

(d) the number of hostels proposed to 
be constructed during the next two years ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS Al~D WOMEN AND 
CHILD DEVELOPMENT IN THE MINI-
STRY OF HUM,\N RESOURCE DEVE-
LOPMENT (SHRIMATI MARGARET 
AL VA): (a) and (b). Organisation and 
lacation-wise position of occupaney of 
Working Womoo's Hostels in Delhi assisted 
by the Government of India for the pur-
poses of construction is given below :-
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SI. No. Name of Organisation. Location of Sanctioned 
Capacity. Project. 

1 . All India Women·s Con- Sarojini 300 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

ference, 6 Bhagwan 
Road, New Delhi. 

Dass House 
Bhagwan Dass 
Road, N~w Delhi. 

All India Women's Con-
ference 6 Bhagwan Dass 
Road, New Delhi. 

Kamla House, 46 
Bhagwan Da ss 
Road, New Delhi, 

Bharatiya Grameen Mabila 
Saogb Mansingh Road. 
New Delhi. 

Savitri Nagar SO 
Shekh Sarai 
Phash-I, New 
Delhi. 

Delhi Mabila Samaj, Shop 
No.1, Indraprastha Bhawan 
Y shaped Bu ilding, New 

S2 Tup.lakabad 100 
Institutional Area 

Delhi. 

Jamia Millia Islamia, Janlia 
N agar, Okhla, New Delhi. 

Institute of Social ServiCe, 
F 301, Som Vihar, 
R.K. Puram, New Delhi. 

M.B. Road, New 
Delhi. 

Jamia Nagar, 
Okbla, New 
Delhi. 

Mohammadpur, 
R.K. Puram, New 
Delhi. 

New Delhi Municipal Mandir Mara, 
Committee, Palika Kendra, New Delhi. 
New Delhi. 

Sir Ganga Ram Trust Society 
Rajendra 
Delhi. 

Nagar, New 
Rajinder Nagar, 
New Delhi. 

St, Stephen·s Hospital, Tis Tis 
Hazari, Delhi. 

Hazari, 
Delhi. 

Young Women·. Association, Partially camp-
Avenue 21, Saket, Saldarjuoa leted. 
Development Area, New Delhi 

100 

100 

208 

lOS 

136 

152 

Mahila MaD .. l. 
New Delhi. 

Jorbagh, D aksin Pu ri, New 2 S 
Delhi 

Actual number 
of workina 
women ..living. 

298 

32 

48 

24 

4S 

80 

199 

lOS 

136 

lSI 

Under Constru-
tion. 
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(c) Sinlle Workiq Women, whose conso-
lidated monthly incomc does Dot exceed 
Rs. 2000/- per month seeking accommoda-
tion in ~ Working Women's Hostel are 
required to submit applications in the 
prescribed form to tbe Secretary of tbe 
Hostel Management Committee. The Hostel 
Manalement Committee scrutinises the 
application and allots accommodation, on 
first come first serve basis. Rent ;s being 
charged to the extent of 1 S% of the total 
emoluments in the case of single bedrooms; 
10% in the case of double bedrooms and 
7-1/2 in the case of other rooms.. 

(d) State/Union Territory-wise allo-
cation of Projects is not made under the 
Scheme. Projects are sanctioned on the 
basis of the application received form the 
voluntary organisations through the State 
Government/Union Territory Administra-
tion. 

Railway Undertakings 

2376. SHRI K. MOHANDAS : Will 
the Mi nister of RAIL WA YS be pleased to 
state : 

(8) tbe total amount spent during the 
Seventh Plan (uptil now) for setting up 
railway undertakings in the country; 

(b) the names of States where the same 
bave been set up; 

(c) whether there is a proposal to set up 
aDY major railway undertaking 10 Kerala; 
and 

(d) if so. the details theleof '! 

THB MINISTER OF STATE OF THE 
MINISTRY OF R.AlLWAYS (SHRI 
MADHA VRAO SCINDIA): (a) The anti-
cipated cumu)ativeexpenditure for the period 
from 1.4.&85 to 31.3.'88 durina tbe VII 
Plan period for setting up Railway Produc-
tion Units is Rs. 223.01 CroTes. 

(b) The Units have been set up as per 
details liven below: 

(i) Diesel Component Works, Patiala, 
Panjab. 

(ii) Rail Coach Factor)'. KapurthaJa, 
~. 

(iii) Wheel and Axle Plant. Yelahanka, 
Bangalore, Karnataka. 

(c) No, Sir. 

(d) Does not arise. 

IT,.anslation) 

Allocation for Gobind Ballabb Pant 
Environment Institute 

2377. SHRI HARISH RAWAT : Will 
rhe Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) the provIsion made during 1987-
88 for the Gobind Bal1abh Pant Environ-
ment Institute to be set up at Katarmal in 
Almora district of Uttar Pradesh; 

(b) whether this amount has been utili-
sed; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) An 
amount of Rs. 10 lakhs has been provided 
in 1987-88 for the Govind Ballabh Pant 
Himalaya Paryavaran E\am Vikas Sans-
than. 

(b) No, Sir. 

(c) The IDstitu~,: Is in the initial stages 
of establishment. The Institute was regis-
tered as an autonomous body on 14,7.1 987 • 
Action has been taken to appoints a Direc-
tor. ACt..tu'sition of land and hiring a 
suitable accommodation in consultation 
with State Government is in progress. 

Track Maintenance by 
Contractors 

2378. SHRI RAM PUJAN PATEL: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether the work of rail track 
maintenance and earth work (banast laying)" 
wbich was previously being done by the 
pnmen appointed by Ministry has now been 
entrusted to contractors; 

(b) if so, since when and the reaso~s 

dacre!or; an4 
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(c) whether contractors are exploiting 
the labourers to get these works done in 
this way? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
t.IADHAVRAO SCINDIA) : ~a) No, Sir. 
No item of regular track maintenan~e which 
was previously being done departmental1y iJ 
be, Dg entrusted to contractors. Earthwork 
for respairs to embankments nnd dunlping 
of ballast ~upplied alongsi de tracks were 
mostly being: done by contract even previ-
ously. Certain special works of occasional 
nature. like track renewal and deep scrce.n~ 
ing of ballast are being d.Jne either by 
contract or by departmental labour, c1~pen­
ding on the local conditions including 
availability (·f casual labour. 

(b) Does not airse. 

(c) No, Sir, Whenever any work is dODO 
ihrougb contract, the conditions of contract 
make it obligatory for the contractor to 
ensure obsen'ance or all labour Jaws appli-
cable-. 

lEI/gUsh I 
Ag·-eement f{)~ a Cerap"eh~;l,;:ve 
Study of Devclop:ne!~t of 

• Calcutta and Haldia Dock 
Sy..,tem with J~pan 

2379_ SHRI G.M. BANATWALLA: 
Will the rvll1li~ler of SURFACE TRANS-
PORT be pleased to state 

(a) whether there is any proposal to 
have an agIeement with Japan for a comp-
rehensive study of the development of the 
Calcutta and Haldia dock system; 

(b) if so~ whether the Japanese agency 
has been identified to undertake the 
project; 

(c) the objectives and other details of 
the study. 

(d) the time by which tbe study is ex-
pected to commence and conclude; and 

(e) the financial implication.s of the 
study? 

THE MINISTER OF STATB OF THE 
MINISTRY OF SURFACE TltANSPOkT 
(SHRI RAJESH PILOT) : (a) and (b). TIle 
Japan International Corporat Ion Agency 
has been entrusted with a eomprdlenslve 
study on development of Calatta and 
Haldla dock systems. 

(c) The objectives of the study are: 

(i) to prepare a Master plan for 
Calcutta and Haldia clock systems for !be 
period upto the year 2005 ; and 

(ii) to determine technical. economic 
and financil feasibility of Short -term deve-
lor~ent plan to be fOftDU Jatcd for the 
development of Calcutta and Iialdia dock 
systems within the framework of Master 
plan. 

(d) The study win commence shortly 
and is likely to take 18 months time In 
compJetion. 

(e) The study bas been entrusted to 
JICA on 100% grant basis. 

Control of Blindness 

2380. SHRI JAGANNATH 
PATTNAIK: 
SHRI R.M. BHOYE : 

Will the Minister (f HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the target set and achieved under 
the National programme for the cootrol of 
b:indness during the year J 986~87; .nd 

(b) if there is a shortfall, the reasons 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAM1LY 
WELFARE (KUMARI SAROI 
KHAP ARDE) : (a) The target set aDd por-

forman ce aebieved in respect of cataraot 
operation under tbe N.P.C.B.. durina 
1986-87 is as uader : 

Vear Tarset! Parfor-

1986·87 13.8) 
lakhs 

mance 

11.76 
Jakhs 

Adtievement 

87% 
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{b) Targets are being set on an assess-
ment of the problem based on I.C.M.R. 
Survey of 1971-73. Quantum of the 
workload available within the population, 
depending on the backlog determines 
largely the achievements in this regard. 
Since 1981-82 country-wise performance 
bas increased from 5.S0 Jakh to nearly 12 
lakh per year. Yearly achievements 
ranging between 85% 89% since 1982-83 is 
expected to have affected the workload 
within the population" 

Development of Railway Stations in 
Palgbat Division. 

2381. SHRI V.S. VIJAYARAGHAVAN : 
Will the Mini~:er of RAILWAYS be 
pleased to state: 

(a> whether any developmetltal _otk is 
proposed to be undertaken at the rail"ay 
stations on Palghat Division in Kenta; and 

(b) if so, the details thereof to.ether 
with the completion schedule? 

THE MINISTER OF STATE OF l1IE 
MINISTRY OF RAILWAYS (S1dl) 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) Works costing Rs. 37.29 Jakbs have 
been proposed for inclu sion in the Bu""" 
for 1988-89 as given below: 

S.No. Name of Work Cost in Lakhs 
of R.upees 

- - - - -.. - - ... - -- -- .. -- --- - - -_ .. - - -
1. 

2. 

Payyanur : Remodelling of Station Building 9.80 

Shoranur : Provision of additional platform co,or 48 Metres 
on platform Nos. 2 and 3 5.28 

3. 

4. 

Tanur : Extension of platform Shelter by 112 Metres 

Parappanangadi : Extension of piatform shelter by 112 
Metres. 

5.4] 

5.42 

5. Payyanur : Extension of platform shelter by 96 Metres 5.68 

6. Cannanore : Extension of platform shelter by 96 Metres 5.68 

Total: 37.29 

Since the above works are at the proposal stage, it will be difficult to indicate the date of 
completion of the work. 

Educated Youths from Rural Areas 

2382. SHRI JANAK RAJ GUPTA: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

<a> whether it is a fact that the youths 
edudcated in educational institutions in 
rural and backward areas are not in a 
positi on to compete in various competitive 
examinations for Medical courses, 
Bnlioeering courses and I.A.S. and I.P .S. 
etc. with those who get their education In 
public schools, convent schools etc.; and 

(b) If so, the steps Government propose 
to take to make the youth educated in ratal 
areas to compete at par with those who .. 
their education in cities. convent schools 
etc.? 

mE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OP 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P .SHARI) : (a) and (b). The scheme 
of Civil Services ExamiDatioD through which 
recruitment is made to I.A.S., I.P.S .• I.P.S. 
and various Central .. Services bas bc:cn 
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designed in suciJ a manner that it does not 
get tilted towards the candidates having a 
particular type of back-ground or hailing 
from particular region of the country. 
Admissions to Engineering course in Indian 
Instituties of TechnoloiY are made thrcugh 
Joint Entrance Examination conducted on 
all India basis, which provides equal 
opportunity for all students irrespective of 
their place of living and schooling. 
Similarly competitive Entrance Examination 
is held for admission to Medical Courses 
(MBBS) which does not favour candidates 
of any particular back-ground or region. 

Repair Jobs of Old and Damaged 
Ships Unde:-taken by Cochin Shipyard 

2383. SHRI ATISH CHANDRA 
SINHA : 
DR.G.S. RAJHANS I 

Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the Cochin Shipyard 
Limited has undertaken repair jobs 
pertaining to very old and damaged ships of 
a private liner at a very low rates; 

(b) If so, the details tbereof; 

(c) whether the shipyard is likely to 
incur huge loss on account of such repair 
jobs; and 

(d) if so, tbe steps taken to ensure 
that the shipyard does not suffer any loss 
on account of undertaking such repair 
jobs? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) and 
(b). Presumbly, the Hon'ble Members of 
Parliament refer to the repairs of S.S. 
SANJEEVINI, a transhipper owned by Mis 
Salgaocar and Bros. Cochin Shipyard 
Limited accepted the repair order of S.S. 
SANJEEVINI at a time when the Shipyard's 
facilities were under-utilised. The Shipyard 
otfered certain incentives to the owners to 
l&Cure this order worth about Rs. 3 aores, 
includiDl amons others; 

(i) limiting the dry dock hire charges 
to 100 days; 

(ii) treating the steel scrap as owners 
property; and 

(iii) non-imposition of price escalation, 
etc. 

(c) No. Sir. 

(d) Does not arise. 

Kendriya Vidyalayas in Bdngalore 

2384. SHRI V.S. KRISHNA IYER: 
\\7ill the Minister of HUMAN RESOURCE 
DEVELOPMEN r be pleased to state : 

(a) the total number of KenJriya 
Vidyalayas in Banaalore City; 

(b) the detail of their locations; 

(c) whether Government are aware that 
a large nunlber of Central Government 
employees are finding it difficult to get 
admission in the e:xisting Kendriya 
Vidyalayas due to lImited seats and the 
limited number of these schools; and 

(d) jf so, whether a Kendnya Vidyalaya 
is proposed to be opened either in Jayanagar 
or Basavanagudi areas of BangaJore city? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) and (b). There are 
11 Kendriya Vidyalayas located in 
BangaJore City, the details of which are 
as under: 

1. ASe Centre (South), Bangalore 

2. National Aeronautical laboratory, 
Bangalore. 

3. Indian Institute 
Banlalore. 

of Science, 

4. MEG and Centre, Bangalore. 

5. HebbaJ, BaDgalore. 

6. Air Force Station, JalabaUi West, 
Banplore. 

7. MaIJeswaram, 18th Cross, Banplore. 
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I. AFS Yelahanka, Bangalore. 

9. AFS laIahalIi No.2. Bangalore. 

10. Wheel & Axle Plant, Yelhanka, 
BangaJore-S60064. 

11. DRDO Complex, Jeevan Bhima 
Nagar. Banglaore-S 60075 

(c) and (d). Yes, Sir. Keeping in view 
the requirements, new Kendriya Vidyalayas 
are opened every year depending OD 
financial resources available and receipt of 
suitable proposals. The decision about the 
number and location of Kendriya 
VidyaJayas to be opened in the country, 
during 1918-8 9 has not been taken yet. 

Nation-wide Library Movement 

2385. SHRI V. TULSIRAM: Will tho 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) whether there is a proposal under 
consideration of Government to start a 
nation-wide library movement in the 
country? 

(b) if so. the details thereof; 

(c) the states where this movement will 
be taken up in the first instance and the 
expected financial belp tQ be given to the 
states; and 

(d) the extent of financial assistance to 
be given to Andhra Pradesh for the purpose 
and the extent to which the movement will 
be helpful in tribal and backward areas of 
the State? 

THE MINISTER OF Sl'ATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE l\iINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (a) and (b). The 
Government of India established the Raja 
Rammohun Roy Library Foundation in 
1972 with the main objective of promoting 
and supporting public library movement in 
the country by providing library servi~s 
and by developing ftading habit. all over 
tho country. In order to promote library 

movemont in the country, the Foundation 
has undertaken a number of schemes of 
assistance on matching and Don-matchinl 
basis. . 

(c) The schemes of the Foundation have 
not been formulated State-wise; aU States 
and Union Territories are eligible to apply 
and receive financial help. 

(d) At present, under the matching 
schemel of the Foundation, Andhra Pradesh 
Government can receive a maximum of 
Rs. 5.00 lakhs, provided they contribute aD 
equal amount. The extent of benefit to 
tribal and backward areas will depend on 
the programmes of the State Government 
concerned. 

Schemel Undertaken by Assam 
Government to Improve Medical . 

Facllites 

2386. SHRI BHADRESWAR TANTI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Union Government have 
given any financi al assistance for schemes 
undertaken by Assam Government for 
impro\ement of medical faciJities and the 
provision made in the Seventh Five Year 
Plan; and 

(b) the outlines of the schemes and the 
amount released and proposed to be 
released? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROl 
KHAPARDE) (a) Yes, Sir. 

However, no Statewise allocation of 
outlays for the Seventh Five Year Plan 
period against the Centrally Sponsored. 
Schemes is made. Funds to the States 
under these schemes are allocated on year 
to year basis depending upon the 
availability of funds for that year as well 
as performance and necessity of a particular 
State against a particular Scheme. 

(b) A statement is given below. 
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(Translation] 

Integrated Child Development 
Services Prolramme 

2387. SHRI VlRDHI CHANDER JAIN: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

<a> whether it is a fact that the Inte-
arated Child Development Services frog-
ramme bas suffered because of lack of 
coordination between the functionaries of 
Integrated Child Development Services 
Programme and the Health Department and 
appointment of less functionaries for the 
implementatioD of th~ programme; 

(b) whether the children and expectant 
mothers of rural areas are not getting the 
required nutrition under the said pro-
Ifarome; 

(c) whether proper arrangments have 
been made for monitoring the said pro-
Iramme by the Union Government ; and 

(d) if so. the details of drawbacks 
noticed and action taken proposed to 
remove the deficiences to make the said 
pro,ramme successful ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA) : (a) 
Coordination Committees, at different levels, 
bave been set up for effective planning and 
coordination of the Integrated Child Deve-
lopment Services (ICDS)Programme. No set 
back to the programme, attributable to lack 
of coordination between ICDS and health 
functionaries, has been reported. 

Except honorary worker, all ICDS func-
tionaries are appointed as per the rules and 
l'CIulations of the respective State Govern-
ments/Union Territory Administrations. No 
cases of State Government appointing func-
tionaries lackilll prescribed qualifications 
bas come to the notice of this Ministry. 

(b) Accordiq to the reports received 
for December 1987, 83.79 Jakbs children 
pd 15.98 latb preanant womOD 8Qd OQr .. 

sing mothers were getting supplementary 
nutrition in 1,30,910 Anaanwadis in 1347 
reporting ICDS projects. 

(c) and (d). The ICDS programme is 
being monitored regu]ary. Reviews with 
State authorities are &lso held, from time 
to time, to determine factors responsible for 
slow progress, if any. and to take remedial 
measures. 

An evaluation of 33 ICDS projects, 
started in 1975 -16 on an ex perimental 
basis, has been done by the Programme 
Evaluation Organisation of the Planning 
Commission. Another independent assess-
ment was made in 1983. A number of 
medical colleges, under the overall guidance 
of the All India Institute of Medical 
Sciences, have been conducting annual sur-
veys on the health and nutritional status of 
children and mothers in Icns areas. A 
large number of other independent studies 
have also been conducted on the programme 
by institutions like home science colleges 
and schools of social work. 

The studies have brought to light certain 
constraints in the areas of tr ain iog, organi-
sation and supplementary nutrition. To 
remove deficiencies, the trainipg curricula 
have been revie\\'ed and improved, Also, 
State-level and, in some districts, Districts 
level lens cells have been established for 
better supervision and monitoring. Enhan-
ced scales of supplementary nutr jtion have 
also been recommended to the States. 

(English] 

Railway Dil'ision at Sambalpur 

2388. DR. KRUPASINDHU BHOI : 
Will the Minister of RAIL WAYS be pleased 
to state : 

(a) the amount provided by Govern-
ment for setting up of a Railway Di visjon 
at Sambalpur in Orissa in 1986-87 and 
1987-88; 

(b) whether the fund provided in the 
above Yeilrs for that Division is not 
adequate; 

(c) if so, tbe reasons therefor; and 
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(d) tbe steps taken to provide more 
funds in 1988-89 in order to expedite the 
project? 

THE MINISTER OF STATE IN THE 
MINISTRY OF R.A.ILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) 1986-87 

, 12 lakhs. 

1987-88-65 laths. 

(b) Fund provided is a~eql1ate. 

(c) Does not arise. 

(d) Rs. 93 lakhs are proposed to be 
provided for this Project during 1988 -b 9. 

Introduction of More EMU Locals 
on Howrab-B~rddhaman 

Cord Line 

2389. DR. SUDHIR ROY 
SHRI PURNA CHANDRA 

MALIK; 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether there is any proposal to 
introduce few more E.M.U. locals on 
Howrah-Barddhaman Cord line; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STA TE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA); (a) to (c). From 
26.1.1988, one additional pair of EMU 
locals has been introduced between Howlah 
and Baruipera. From .hc same date, 
three Howrah-Baruipara Locals have 
been extended upto Chandanpur on the 
Barddhaman Chord Line. 

CanceUadoD of Passenger Trains 
during 1987-88 

2390. SHRI BASUDEB ACHARIA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) the number of pauenger trains 
~Iled durins 1987-88; and 

(b) the reasons for such cancellation? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b). 
Passenaer trains are at times cancelled-due 
to poor patronisation and rcoaanisation of 
train services or due to un-avoidable circu-
mstances like floods and breaches, drought 
and other operational reasons. Information 
is being collected and will be p laced on the 
table of the Sabha. 

V Amendment of Indian Forest Act 

2391. SHRI SHANTARAM NAIK : 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state 

(8) whether Government propose to 
amend the Indian Forest Act, 1927 ; and 

(b) if so, the essential features of the 
proposed amendment? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
Yes, Sir. 

(b) The proposed amendments have not 
yet been formulated. 

In House Quality Control Laboratory 

2392. SHRI KAMLA PRASAD SINGH: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether a unit seeking a drua licence 
is suppoied to have an in-house quality 
control laboratory; 

(b) whether a number of drug compa-
nies do not have an in-house quality control 
laboratory; 

(c) if Dot, the details of the drug-medi-
cine manufacturing companies/units which 
do not have in-house laboratory but market 
their drug. to Government run bospital. 
and dispensaries; and 

(d) the details of steps taken to deal 
with those errin, units 1 
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THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE" (KUMARI SAROJ KHA-
PAR.DE): <a> to (d). According to the provi- . 
sions of the 'Drugs and Cosmetics law, every 
manufacturer is required to have in house 
testing laboratory. This is one of the condi-
tlona of licence. Purchases are made only from 
Hcensed manufacturers. Licenses are granted 
by the State Drug Controllers. According 
to the i Dformation funished by the State 
Drugs Controllers, their are about 80 
manufacturing units who do not have their 
own testing laboratories. The drug manu-
factures in Maharashtra who do not have 
testing laboratories have obtained stay from 
the co~rt. 

HWi Universitiel in the Country 

2393. SHRI O. BHOOPATHY : Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

<a> the number of Hindi Universities in 
the country ; 

(b) the details of their locations; and . 
(c) whether there is any proposal to 

establish new universities? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SURI L.P. SHAHI): (a) There no Hindi 
Universities as such in the country. 

(b) Does not arise. 

(c) The Government is considering a 
proposal for establishment of an Interna-
tional Hindi University. 

Programme for "Edueatio. lor 
Women's Equality" 

2394. SHRI BALASAHEB VIKHB 
PATIL : Will the Minister of HUM AN 
RESOURCE DEVELOPMENT be pleased 
state : 

(a) whether a programme entitJcd 
"Education for Women'. Bquality" is undor 
the consideration of Union Oovernmeat; 

(b) if so, whether it has .... balilecl; 

(c) whether the programme will ~ 
emphasis on improYinl WODlOll'. cduca .... l 
standards; and 

(d) if so, tho details thereof? 

THB MINISTER OF STATE IN TBB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTIlY OP 
HUMAN RESOURCB DEVELOPMENT 
(SURI L.P. SHAHI) : <a> and (b). Yes. Sir. 
It is proposed to take up the PIOIftDlme 
"Education for Women', SqualityU ill 18 
districts in 3 States namely Gujarat. 
Karnataka and Uttar Pradesh. The details 
of the scheme are beiDg worked out. 

(c) and (d). The project envisages a 
comprehensive progr amme to solve the 
problems of women's education as IiDted 
with overall improvement in women'. st ...... 
by starting educational activities. lap,.,1t 
services, voc ational training, advanced 
condensed courses and traiDiDa and orienta-
tion programmes. Women'. activity 
centres visualised under this project for 
villages in the se lected districts win be the 
focus of activities for adult educatioD, DOIJ-
formal education, child care and creche 
services II etc. 

Excavations at KIII'IIkIIIetr. 

2395. SHR.I YESHWAbITRAO 
GADAKH PATIL: Will the Miniuer of 
HUMAN RESOUR.CE DEVELOPMENT 
be pleased to state : 

(a) whether the ArchaeolOlical Survey 
of India bas recentb' conducted excavations 
in the Kurukshetra district of B8Q'aDa; 
and 

(b) if so, the details of the resuJta eI 
these operations? 

THB MINISTBR OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MlNJSTIlY OF 
HUMAN RESOUR.CE DEVELOPMENT 
(SHRI L.P. SHAHI) : (8) Yes Sir. 

(b) Archaeololi~ ..... at 
Thanesar. district Kurusbetra, Haryana have 
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so far brought to light antiquities and 
remains from the early historical period to 
late Mughal period. The excavations at 
TbaDesar are still in progress. 

Malaria Eradication ProgramBle 

2396. DR. G.S RAJHANS : 
SHRI H.N. NANJE GOWDA; 

Will the Minister of HEALTH AND 
PAMIL Y WELFARE be pleased to state : 

(a> whether the findings of the expert 
committee OD malaria eradication have been 
QOa,ldered by Government; and 

(b) tbe details of the fi ndinls of the 
apert committee '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE <KUMARI SAROJ 
KHAPARDE) : (a) Yes. 

(b) The main obaervations of the Ex-
perts Committee are as under: 

(1) To undertake ma1arioaenic Strati-
teatian of the problem areal in th. 
eountry. 

(2) AUJlDCntation of fecilitiea for train-
iDa in malariolOJY and allied fields at 
Centre aDd State level. 

(3) Workin. out a plan of action to 
ealia active community participation to-
warda anti-malaria programme a nd health 
education. 

(4) AuamontatioD of Epidemiological .. . 
.. rvtea. 

(5) Effective iDter and intra-sectoral 
coordination for execution of environmental 
intervention measures to control malaria. 

(6) Continuation of P. falciparum Con-
tainment Proaramme with SIDA assistance 
for .. the Eiptb Five Year Plan period. 

(7) AlJID1eIItation of research activities 
for undertaking new schemes/areas for ope-
~tionat field research. 

CorrespondeDce Course in M B.A 

2397. SHRI SALEEM I. SHERVANI : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

<a) whether there js any Master of 
Business Administration Correspondenco 
Course in any of the Indian Universities; 

(b) if so, the details thereof; and 

(c) if not, whether there are any plans 
to introduce such a course? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOTJRCE DEVELOPMENT 
(SHRI L.P. SV .HIJ : (a) and (b). At pre-
sent an M ........ A. programme th rough corres-
pondence is offered only by the Panjabi 
University, Patiala. Enrolment in this 
prosramme is restricted to Defence Officers, 

(c) The Indira Gandhi National Open 
University has introduced a Diploma Course 
in Managemeut. This programme is concl-
ved as a module of Master~s Degree in. 
Management which the Univer~;tv envisages 
to introduce enventua1ly 

(Translation) 

Export of oral Contraceptive Pills 
'Mala D' 'Copper T' 

2398. PROF. 'NIRMALA KUMARI 
SHAKTAWAT : Will the Minister of 
HEALTH AND FAMILY WELEARE be 
pleased to state : 

(a> whether arter meeting the demand 
of the country Oral contraceptive pHis 
'Mala D' or 'Copper T' are being exported; 

(d) the names of the countries to which 
condoms are being exported; and 

(c) the profit being earned by Govern-
ment thereon ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARB (KUMARI SAROJ KHA-
PARDE) : (8) No, Sir. 
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(b) and (c). MIs. Hindustan Latex Limi-
ted. Trivandrum a public Sector under-
takinp of the Mi nistcy of Health and 
Family Welfare hat) negotiated an export 
order for 75 million pes. of Condoms to 
North America including Canada and 
United States. The amount of profit ear-
ned by the Company in this transaction will" 
only be known after the export is completed. 

(English) 

Demand for Assistance by Mabarashtra 
Government for National 

Healtb Programmes 

2399. DR. DATTA SAMANT : Win 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the amount paid to the Government 
of Maharashtra in the year 1985-86, 1986-
87 for implementing National Health Prog-
rammes like family we1fare, lerposy and 
tuberculosis and malaria eradication etc. 

which are assisted by the Union Govem-
ment; 

(b) whether the State Govornmont hal 
requested for giving more assistance; anel 

(c) if so, the decision Government bav. 
taken in the matter? 

THE MINISTER OF STATB IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO] KHA-
PARDE): <a> Information is furnished ill 
the statement below. 

(b) and (c). Bach Programme";has"an 
approved pattern of financial aiii.tance. 
Grants are released to State Governments 
provisionally taking into account tbe pattern 
of financial assistance under each Prog-
ramme and the expenditure reported and 
anticipated durina the financial year, and 
are subeject to adjustment on tbe balil of 
audited figures of -actual expenditure. 



ie3 Wrlttn Aawe,s 

i 
i 
fIJ 

c ._ 

, 

" 00 
I 

\C 
00 
0\ ... 

\C 
00 

I .,.. 
GO 
0\ ... 
.... 
~ 

-CI e o 
"I u 

-Cd -o 
~ 

~ -:a o a-s ~ o .... 
u O 

.c-
- CI d:! o 

1 
1 
I~ 
f 
I 
I" I 
t 
i 
I 
I 1'0 
I 
I 
I~ , 

-
o o 
c:) 

"" 

I I c 
I~I~ 

I I· 
I 

... 

o 
~ 
N 
00 

... 

PHALGUNA 20. 190~ (SAKA) 

o .... -c o 
U 

o ... 
00 
N 

o -
o 
~ --
N -

-N 

00 -

o -

Written A.nswers 104 

<lit" -



los Written Answers PHALGUNA 20, 1909 (SAKA) . Written A.nswers 106 

ITralu/alion) 

Nature Cure Centres in Uttar Pradesb 

2400~ SHRI AKHTAR HASAN: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pJeased to state : 

(a) the number of nature cure centres 
in Uttar Pradesh whidl are receiving grant 
in aid from the Union Government; 

(b) the places where these are located 
and the number of the patients attended 
therein every year; and 

(c) the number of nature cure centres 
proposed to be opened during this year and 
the places where these centres will be ope-
ned? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO} 
KHAPARDE) : (a) and (b). The Union 
Government do not give financial assistance 
to any Nature Cure institution in the 
country direct)y. A Central Council for 
Research in Yoga and Naturopathy 
(CCRYN), has, however, been established 
which is totally financed by the Union 
Government. This Council renders financial 
assistance to the Nature Cure institutions 

in the whole of the country for carrying 
out research and training. The Council have 
informed that they are not rendering finan-
cial assistance to any of the Nature Cure 
Centres in Uttar Pracesh. They were 
rendering financial assistance to the 
National College of Naturopath y and 
Researcb, Luck now , for conducting 4-1/2 
years training course in Naturopathy tiJl 
1985-86. This institution had been advised 
to get themselves affiliated to some Univer· 
sity. but they have not done so till now and 
financial assistance to this Institution has 
also been stopped pending their affiliation 
to some University. 

(c) The CCRYN have no proposal to 
open any of its own centres in Uttar Pra-
desh. However, applications received from 
the following institutions of Uttar Pradesh 
are under consideration of the Council for 
IDaacial auistaDoc : 

(I) Nature Cure & Yoga Trainina 
Inst itute, Khetasarai, Jaunpur (U.P.) 

(2) Jiwan Nirman Ashram (Maharishi 
Dayanand Prakritik Yog Pratisthan 
Vaidic Ashram, AJigarh (U.P.) 

(3) Prakritik Chikitsa and Yoga Vigyan 
Sansthan, Sultanpur (U.P.) 

[English) 

Passenger amenities at Macbeda Railway 
Station 

2401. SHRI GADADHAR SAHA : 
SHRI MATILAL HANSDA : 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether the ounlmum prescribed 
passenger amenities are available at 
Macheda Railway Station on South Eastern 
RaHway; 

(b) if so, the details thereof; and 

(c) if not, the steps taken/proposed to 
provide adequate passenger ameni ties on 
this station? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) The station has been provided with 
adequate passenger :"'.menities, '·;Z, Waiting 
HaU, Benches, High Leyel Platforms, drink-
ing water, lavatories, urinals, Booking 
Windows, Waiting Rooms,'Poot-over-Bridge, 
platform f:over, etc. 

(c) Does not arise. 

Opening of more C .G.H.S. Dispensaries 
in West Bengal 

2402. DR. PHULRENU GUHA : Will 
the Miaister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) the total number of CORS dispeD-
aries operatins in West BenaaJ at preseDt; 
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(b) whether there is any proposal under 
Government's consideration for openinlof 
more dispensaries in West Bengal; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) to (c). At present 17 
C.G .H.S. dispensaries are operating in 
Calcutta, West Bengal. Dunng the remain 
iog period of Seventh Five Year Plan, 
3 more dispensaries are like]y to be opened 
in Calcutta subject to availability of resour-
ces. 

Sbipping and Insurance Cost of Pamps 
to be Exported to USA 

2403. SHRI Y.S. MAHAJAN: Will 
the Minister of SURFACE TRANSPORT 
be pleased to state : 

(a) whether exports of various types 
of pumps for liquids and their accessories 
to the USA are low because of higb shipp-
ing and insurance costs; and 

(b) whether there is any proposal to 
bring down the shipping and insurance 
costs of the pumps to boost exports and 
to eam foreign exchange ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) and (b). 
Survey made by the Ministry of Commeree 
indicate that freight charges on export of 
Indian pumps and parts are marginally 
higber in comparison with a few selected 
countriea. However, marine cargo insurance 
rates compare favourably with international 
rates. Indian shipping lines have reported 
that export of pumps and accessories to 
USA is presently negligible, but they are 
prepared to review the rates on representa-
tion from the trade if it is established that 
present rate is impeding exports. 

BookiDa office at Baldua District 
Headquarters 

2404. SHRI MUKUL WASNIK. : WiD 
the MinISter of RAILWAYS be pleased to 
state : 

(a) whether Government have received 
rcPrelCDtatiOns for the open ina of a railway 

booking office at the headquarters of the 
Buldana district; and 

(b) if so. the reaction of Government 
thereon? .. 

THE MINISTER OF STATB OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : <8> Yes. Sir. 

(b) Traffic potential from Buldana does 
Dot justify opening of an out agency. 

[Translation] 

Private Buses under DTC Operation 

2405. SHRI SARFARAZ AHMAD: 
WIll the Minister of SURFACE TRANS-
PORT be pleased to state : 

(a) the number of buses owned by the 
DTC and private bus.s under its operation; 
and 

(b) the total income to Government 
from the private buses, and the amout of 
payment being made to them aanuJly 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : <a> As on 1.3.88 
the fleet position of Delhi Tr8Dsport Cor-
poration is as under : 

DTC owned buses 

Private buses under 
DTC operation. 

Total 

436S 

1009 

5374 

(b) According to provisional estimates. 
durinl the period April • 8 7 to December. 
87, against an income of Ra. 21.01 cra. 
from privately operated buses, total expen-
diture including payment to Private Opera-
ten is Rs. 25.22 cra. 

IE",.lishl 

Pa)'llleMs .. de -anst Cia ... Cues 

2406. SHRI RAM BHAGT PASWAN : 
Will tbe Minister of RAILWAYS be pleued 
to .tate the total amou t paid by Rallwa ,. 
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on account of compensations against claims 
cases. during the last one year? 

THE MINISTER OF STA TB OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : During 1986-
81, the Railways paid Rs. 42.45 crores as 
compensation for loss and damage to 
booked goods to all claimants. 

DeYelopment of Vedic Matbematics by 
Raabtriya Ved Vid ya Pratisbthan 

2407. SHRI C. JANGA REDDY: 
DR. A. K. PATEL: 

Will the Minilter of HUMAN RESOU-
RCE DEVELOPMENT be pleased to 
state : 

<a) whether the Rashtriya Ved Vidya 
Pratishthan is going to corel ate the Vedic 
Mathematics and other Ved Vidyas to 
Modem Times; 

(b) if so, tho steps envisaled in this 
Rlard; 

(c) what 'other kind. of work.' come in 
the Jlurview of the pratishthan and ~whetber 
tbe preparation and publication of an 
Encyclopaedia of Bharatiya Vid yas, life and 
ailture and Dbaratiya illuminating traditions 
may also be one of its works; 

(d) the details of the experts/scholars 
aSlociated with it; 

(e) the location (5) of tb~ pratishthan; 
and 

(f) whether a seminar in this context 
is to be held and if so, the details thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THB MINISTRY OF 
HUMAN RESOURCB DEVELOPMENT 
(SHRI L. p. SHAHI) : (a) Yes. Sir. 

(b) As a first step workshop is being 
ol'lanised at Jaipur from 2 Sth March to 
28th March. 1988 to discuss the significance 
of vedic Mathematic. and its relevance to 
the curriculam of mathematics in schools 
and to the application in computer tochno-
lop. 

(c) A statement of the objectives of the 
pratishthan which indicate the kind of work 
that come under its purview is given below. 

(d) The names and addersses of the 
experts and scholars, associated with it are 
also given in the statement below. 

(e) The Pratishthan is at present 
located in Shastri Bhavan, New Delhi. 

(f) As in part (b) above. 

Statement 

c. Objectives of Rashtriya Ved Vidya 
Pratisbthan 

(i) to preserve, conserve and develop 
the oral tradition of vedic studies. 
for which the pratishthan will 
undetake various activities luch as 

~r support traditionsal vedic institu-
tions and scholars, provide fellow-
ships/scholarships, undertake pro-
duction of audio/video tapes etc. : 

(ii) to foster the tradition of intona-
tion and recitation through the 
human agency: 

(iii) to encourage and ensure involve-
ment of dedIcated students in 
hiaher research in this field; 

(iv) to provide for research facilities 
to students with the background 
of vedic Knowledge and to equip 
them with sufficient scientific and 
ana)ytical outlook, so that modem 
::..:ientific thOUght contained in the 
vedas particularly disciplines of 
mathematics, astronomy, meteoro-
logy, chemlstry, hydraulics, etc. 
could be lin ked with modem scie-
nce and technology and a report 
established between them and 
modem scholars ; 

(v) to establish, takeover, manage or 
supervise vedic pathshalas/research 
centres all over the country, main-
tain or run them for any of the 
objects of tbe society; 

(vi) to revive and administer such 
or the endowment and trusts as are 
defunct. or Dot properly run ; 
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(vii) to give special attention to shakhas 
which are extinct and for which 
human repositories can be identi-
fied and to prepare 8 detailed list 
of pandits related to these Sha-
khas ; 

("iii) to ascertain the present status of 
oral traditions relating to tbe Vedas 
particularly intonation and reci-
tation peculiar to various regions, 
institutions and Mathas in the 
country; 

(ix) to collect information about the 
state of textual material, printed 
manuscripts, texts, commentaries 
and interpretations etc. of the 
various oral traditions of Vedic 
Shakhas; 

(x) to collect information about the 
present st ate of recordings both 
audio and visual available in the 
country; 

(x:) to undertake al1 such acti\tities as 
may be necessary, incidental or 
conducive to the attainment of all 
or any of the objectives of tbe 
pratisethan in accordance with the 
rnemoran dum of society. 

D. Names and Addresses of the E,.,perts 
Scholars Associated with Ratlbtriya 
Ved Vidya Pratitththan 

J Shri O.M .C. Namboodiri, 
Secretary, Brahmaswam Matham, 
Trichur (Kerala). 

2. Shri P. C. Sharma, 
Gandhi Basti, Opp. Dewkas Shop, 
Guwahati·78 1003. 

3. Shri Iswar Bhai Patel, 
Chairman, Mabarshi Academ y of 
Vedic Sciences, It. 1 :nedabad. 

4. Shri Rameshwar Thakur, 
M. P. Akhil Bharatiya Veda 
Rakshan Nidhi. 
J 5, Rakab G anj Road, New Delhi, 

5. 8hri R.agbu Ram Shastri, 
Principal, Shrauta Vidyalaya, 
Sriranpm, Tamil Nadu .. 

6. Shri Samba Dixit, 
PrinciPIttJ, Ved Vidyalaya, 
Gokaran (Karnataka). 

7. Godavari Venkatanarsimha 
Avedhani, 
Patuma vari, Agrahararn, 
Tenali (A.P.). 

8. Shri Pattabhiram Shastri, 
4/7, Hanuman Ghat, 
Varana~i. 

9. Prof. D. P. Cha ttopadhyaya, 
Chairman, Central Sanskrit Board, 
25, Park Mans'oD Street, 
Calcutta. 

10. Dr. T. N. Dharmadhikari, 
Director, Vedic Sanshodhan 
MandaI" 
T. V. Nagar, 
Poona. 

11. Dr. Mandan Mishra, 
Director, Rashtriya Skt. Sansthan, 
A-4t.>, VishaJ Enclave" Raja Garden, 
Delhi. 

12. Dr. B. S. Kumar, 
Vice-Chancellor, 
K. S. D. Skt. University, 
Darbhanga (Bihar). 

J 3. Shri V. Venkatachalam, 
Vice-Chancellor, 
Sampoornanand Skt. Vishwavidy~­
laya 
Varanasi. 

14. Prof. B. K. Mohant)", 
Vice-Chancellor, 
Jagannath Skt. University, 
Puri. 

IS. Shri R. C. Sharma, 
Vice-Chancellor. 

Gurukul Kangari Vishvavidyalaya, 
Haridwar. 

Platforms at Howrab Rail"., Station 

2408. SURI RAMASHRAY PRASAD 
SING H: Will the Minister or RAIL WAYS 
be pleased to state : 
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(a) the total number of passenger 
pIttforms functioning at Howrah Railway 
Station prior to 1st May. 1986; 

(b) the details of passenger platforms 
functioning at present; and 

(c) whether there is a proposal for 
construction of more new passenger 
platforms and conversion from goods to 
passenger platforms at Howrah Station, if 
so, the detail s thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA) : (a) 15 Nos. 

(b) 15 Nos. 

(c) Under the Scheme of C'Augmenta-
tion of Coaching Facilities Phase I" four 
additional passenger platform faces are 
being provided at Howrah StSltion by dis-
mantling Goods Shed Nos. 4 & 5 and the 
work is in progress. 

Revision of Pollution Standards 

2409. SHRI SATYI!NDRA NARAYAN 
SINHA: Wi)) the Minister of ENVIRON-
MENT AND FORESTS be pleased to 
state: 

(a) whether the Punjab, Haryana and 
Delhi Chamber of Commerce and Industry 
have represented to Government tbat 
standards for pollution control are too 
stringent to be observed; 

(b) if so, whether Government would 
consider to revise these standards; 

(c) whether the frequent power cuts and 
inadequate infrastructural facilities are also 
l"esponsible for improper pollution control 
measures ; and 

(d) whether timely and uninterrupted 
power suppl y would be made available to 

industries for pollution control 81 demaD-
ded by the Chamber? 

THE MINISTER. OF STATE OP THB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): <a> 
Some representations in this reprd .... 
received by Central Board for the preven-
tion and Control of Water pollution. 

(b) After due examination it hal beoa 
decided that in Haryana, the .tandard 01 
total dissolved lolids be relaxed frOID 2108 
to 2500 milU.rammea per litre. 

(c) and (d). Power cut or inadequate 
power supply affects both production and 
~ther procesles in the functioning of pollu-
tIon control devices. Power supply de_pends 
on the generation and availability of power 

for distribution. However, interruptions in 
power supply cannot be accepted as a 
justification for nOD-adherence to pollution 
standards. 

Univenlties not deelarecl fit for U.G.C. 
GrBDtll 

2410. SHRI THAMPAN THOMAS: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to Itate: 

(a) the universities .bleh have Dot been 
declared tit by the University Grants Com-
mission to receive grants from it; and 

(b) the reasons for tho same In each 
case? 

THE MINISTER OF STATB' IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L. P. SHAHI) : (a) and (b). Tho 
names of Universities which have not been 

. declared fit by U.G.C. to receive lP'aDtl by 
U.G.C. and the reasons in each case are as 
follows: 
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------
Name of the University Year of 

BItt. 

1. Tcluau University, 198 S 
H~derabad, Andhra Pradesh. 

2. University of Health Science 198' 
Vijayawada, A. P. 

I. Arwtachal University, 
Itanapr. 1985 

4. North Gujarat University, 1986 
Patan, GUJarat. 

s. Guru Gbasidas Visbwa- 1913 
vidyalaya, Bilaspur, 
Madhya Pradesh. 

6. Amravati Univerlity, 1983 
Amravati, Maharashtra. 

,. Kota Open University, Kota (Raj.) 
•• Ajmer University, (Rajasthan) 
9. Aarlcultural University. 1981 

Bikaner, Rajasthan. 
10. Tripura University, Tripura 1987 

11. Vidya Sapr University. 1981 
Midnapore, West Bengal. 

---------
Reasons 

The conditions prescribed in the 
rules framed under Section 12 B 
of the UGC Act are yet to be 
fulfilled. The State Govrnment. 
has also to amend the Act of the 
University as per the suggestions 
of the UGC. 

The UGC had not yet framed niles 
for declaring Medical U niver-
sities fit for grants as there was 
no luch university so far. The 
Commission is prsently fi01tlis-
ing the rules for this purpasc. 

The conditions prescribed in the 
rule& framed under Section 12 B 
of the UOC Act are yet to be 
fulfilJed. 
The conditions prescribed in the 

rules framed under Section 12 B 
of the UOC Act are yet to be 
fulfilled. 
The conditions prescribed in the 
rules framed under Section 12 B 
of the UGC Act are yet to be 
fulfilled. The State Government 
has also to amend the Act of the 
University as per the suggestions 
of the UGC. 
The conditions prescribed m tbe 
ruJes framed under Section J 2 B 

of the UGC Act are yet to be 
fulfilled. The State Govrnment has 
a]lo to amend the Act of the 
University a~ per the suggestion 
of the VGC. 
The coaditions prescribed in the 
rules framed under Section 12 B 
of t)le UGC Act are yet to be 
fulfilled. 
The conditions prescribed in tbe 
rules framed under Section I 2 B 
of the UGC Act are yet to be 
fulfilled. 
The State Government bas to 
amend the Act of the University as 
per sugestion or the UGC. 
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Literacy Percentage 

241 '. SHRT A. CHt.RLES: Will the 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state: 

(a) the percentage of literacy in the 
country and the pe1"centage in each State 
during the beginning of the Seventh plan; 

lb) the targets fixed for the Seventh 
plan; and 

(c) the targets achieved during the first 
two years of the Seventh Plan period? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 

Statement 

S1. 
No. 

------ --
INDIAt 
STATE, UN ION TERRITORY 

1. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

s. Haryana 

6. Himacbal Pradesh 

7. Jammu & Kashmir @ 

8. Karnataka 

9. Kerala 

10. Madhya Pradesh 

11. Mabarashtra 

12. rvfanipur 

13. Megbalaya 

14. Nagaiand 

15. Orissa 

16. Punjab 

17. Rajasthan 

(SHRI L. P. SHAHI): <a, The Hferae), 
data is collected through the decennial 
census operations. The position regarding 
the present rate of literacy will be known 
after the next census which is due to be 
held in 1991. However, a statement show-
ing the percentage of literacy in each State 
according to the 1981 census is given 
below. 

(b) No targets are fixed for th~ plan 
period as sucb, .though year1y targets for 
enrolment of adult illiterates are laid down 
under the Adult Education Programme. 

(c) The enrotment dUring the tint two 
years of the Seventh plan were 66.S3 Jakhs 
and 77.02 lakhs learners respectively. 

Literacy Rate 

36.23 

29.94 

26.20 

43.70 

36.14 

42.48 

26.67 

38.46 

70.42 

27.17 

47.18 

41.35 

34.08 

42.57 

34.23 

40.86 

24.38 
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18 •• Sikkim 34.05 

19. Tamil Nadu 46.76 

20. Tripura 42.12 

21. Uttar Pradesh 27.16 

22. West BenlAl 40.94 

23. A & N Islanc:t. 51.56 

24. Arunacbal Pradesh· 20.79 

25. Chandigarh 64.79 

26. D & N Haveti 26.67 

27. Delhi 61.54 

28. Goa·, Daman 4 Diu '6.66 

29. Lakshadweep 55.07 

30. Mizoram* 59.88 

31. Pondicberry SS.8S 

tExcludes Assam where census could not be held. 

+ Includes age-group 0-4. 
@Bxcludes the population of area under unlawful occupation of Pakistaa and 

China where census could not be taken. 

* Arunachal Pra<!esh, Goa and Mizoram have since become States. 

(n-,.,."lation] 

Dew .... .Por "crease iD Porterage Rates 

2412. DR. CHANDRA SHEKHAR 
TRIPATHI: Will the Minister of RAIL-
WAYS be pleased to state : 

<a) wbether it is a fact that porters 
bave demanded to increase the rates for 
carryina IllIPIe: 

(b) if so, whether Government have 
considered their demands; and 

"(e) if so, tbe decision taken thereon 
aDd if not, the reaSODS therefor? 

THE MINISTER. OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA) : (a) Yes, Sir. 

(b) and (c). As per extant p'oliey, the 
poaller8P rates of licensed porter. are 
nMawed every a1~te year. The rates 

were revised last during December, 1986 
and as such, the next review is due omy in 
December, 1983. 

Railway Lines in Dumka (BibBr) 

2413. SHRIMATI MANORAMA 
SINGH: Will the MInister of RAILWAYS 
be p leased to state : 

<a> whether Dumka is the oDly commis-
sionery in Bihar which is predomiDantly 
inhabited by Adivasis and Harijans but it 
does not have a railway line ; and 

(b) if so, whether there is any scheme 
to lay any railway line in the aforesaid 
area in the next Five Y car Plan and if so, 
the details thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHlU 
MADHAVRAO SCINDIA): (a) Dumta 
is not linked by rail. 
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(b) Construction of rail link to Dumka 
is not programmed at present. 

JEnglish) 

UNESCO Advice lor Conservation Of Yaj 

2414. SHRI VIJAY N. PATIL: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to &tate : 

(a) whether the Archaeologica] Survey 
of India bas sought expert advice from the 
UNESCO regarding conservation of the 
Taj Mabal ; 

(b) if so, what advice has been given 
by experts from the UNESCO; 

(c) what is the view of the Indian 
experts on the suggestions made by the 
UNESCO experts OD conservation of Taj; 
and 

(d) the steps Go\ernment are taking 
after taking into consideration the sugges-
tions of UNESCO and Indian experts on 
the conservation of Taj ? 

THE MJNISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HU-
MAN RESOURCE DEVELOPMENT 
(SHRI L. P. SHAH)): (a) and (b). Yes, 
Sir. The principal recommendations of the 
UNESCO experts are: (i) to conduct geo-
technical investigations of substrata (ii) to 
study the seismic response (iii) documen-
tation of crack.s and conservation "orks 
done so far (iv) use of paper pulp/organic 
solvents for c1eaning of marble (v) filling 
of cracks (vi) restoration of marble/semi-
precious inlay-stones wherever missing or 
damaged (vii) replacement of dowels with 
noncorrosive metal (viii) stud y in alteration 
of sandstone and marble (ix) monitoring of 
air including sampling and analysIs and 

(x) limitation of visitors inside the monu-
ment. 

(c) Recommendations of the UNESCO 
experts were considered in depth by the 
Archaeological Survey of India and the 
HIGH POWER COMMITIEE on Taj. and 
a majority of these were endorsed for im-
plemeotation. 

(d) Scientific investiaat ions on the lines 
Sugelted by the UNESCO experts iDCJud in, 

documentation have been initiated through 
various national institutions like Central 
Building Research Institute, Structural 
Engineering Research Centre, National 
Geophysical Research Ins\itute, Central 
Electrochemical Research Institute, National 
Research Laboratory for Conservation, 
Survey of India and the Archaeological 
Survey of India, etc. Cleaning of the mar-
ble surface by a new method called 'clay 
pack method', filling the cracks, restoration 
of missing and damaged pieces of marblo 
and othe r semi -precious stones wherever 
necessary and continuous monitoring and 
sampling of the ambient air to keep a 
check over pol1ution levels have already 
been undertaken by the Archaeological 
Survey of India. 

Japanese Encephalitis 

2415. SHRI G. S. BASAVARAJU 
SHRI S. M. GURADDI : 
SHRI DAL CHANDER JAIN ; 

\\'111 the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(a) whether dreaded Japanese enr.epha-
litis hdS struck again this year also; 

(b) if so, the number of deaths due to 
thiS disease in 1981-88, State-wise; and 

(=) the financial assistance provided to 
each State in 1987-88 to check the 
disease? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (K1IMARI SAROJ KHAPAR-
DE): (a) and (b). Japanese Encephalitis 
is endemic in several states of the country. 
During 1988, Bihar reported 1 case with 
no death and Karnataka 10 cases with 3 
deaths. 

No. of deaths due to Japanese Ence-
phalitis during 1987 and 1988 State-wise 
are as under : 

State 

Andhra Pradesh 
Assam 
Bihar 
Kamataka 
Tamil Nadu 
Uttar Pradesh 
West Benpl 

.987 

27 
123 
145 
43 

296 
7S 

487 

1988 

3 
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(c) There is no separate Central Plan 
Scheme for the control of Japanese Ence-
phalitis. However, insecticides/fogging/ 
UL V machine are being suppli ed to the 
affected states QD 50: SO cost sharing basil 
under N.M .A.P. <Rural). 

o 

Teachers' Training Institutes 

2416. SHRI SYED SHAHABUDDIN : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be plcased to state: 

<a) th~ number of districts which do 
not yet have an Elementary Teacher 
Training Institute; 

(b) the number of districts where these 
institutes have been upgraded to District 
Institute of Education and Trainmg; 

(c) the target year for establishing the 
proposed district institutes in aU districts of 
the country; 

(d) the level of financial assistance by 
the Union Government to States for the 
proposed upgradation; and 

(e) whether Government propose to 
encourage the establidlment of Private 
Teacher's Training Institutes ? 

THE MINISTER OF STATE IN 
THE DEPARTMENS OF EDUCATION 
AND CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L. P. SHAHI) : <a> Information is 
being collected. 

(b) Till 7th March, 1988, first instal-
ment of Central assistance had been 
sanctioned to various State Governments 
for upgradation of 43 existing Elementary 
Teacher Training Institutes into District 
Institutes of Education and Training. The 
upgradation will be carried out by the State 
Governments with this assistance, over a 
period of time. 

(c) Provisionally, it is proposed to 
sanction, by the end of the Seventh Plan 
period, District Institutes of Education and 
Trainina in all those districts of the country 
which can sustain a fu 11-tledged institute of 
this naturc. Howcver. the extent of imple-
mentation of this programme would de· 
pend on availability of funds, and reaponse 
of State GOWrDments. 

(d) Central assistance for upgradation 
is sanctioned OD tbe basis of project pre-
pared by the State Governments, lookioa 
to the specific requirements of institutions 
and districts concerned. However, as a 
norm, Central assistance for non-recurring 
items of expenditure is given to the extent 
of about Rs. S4.S laths per project. 10 
addition, assistance for recurring iteals of 
expenditure would also be availab Ie till the 
end of the Seventh Plan period to tbe extent 
of about Rs. 24.4 lakhs annually. reduced 
by the prescnt level of expenditure on tbe 
institution beiog upgradated. 

(e) No, Sir. 

Incidence of Meningitis 

2417. SHRI VAKKOM PURUSHO-
THAMAN : Will the Minister of HEALTH 
AND FAMILY WELFARE be pJeased to 
state : 

(a) the total number of cases of mea-
ingitis reported durin8 the last three year •• 
year-wise; 

(b) the cases of deaths reported in the 
country due to meningitis durinS the Jast 
one year; 

(c) the measure taken by Government 
to reduce the iDcidence or meningitis; 

(d) whether attention of Government 
has aJso been drawn to the non-availabiUty 
of meninsitis vaccine in sufficient Dumbers 
in Government hospitals; aDd 

(e) if so, the reason therefor and step 
taken by Government to make the vaccine 
available? 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO] KHAPAR-
DE> : <a> According to the information 
received from the State/UT health autho-
rities, the total number of Meninaitis cues 
durina the last three years arc as under : 

1985 
1986 
1987 

Total 

15755 
IO~82 

8615 

34752 
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(b) Durin. 1987. 1470 deaths due to 
Meninaitis have been recorded in the 
country. 

(c) TIle Government is taking appro-
priate measures to monitor and control of 
the disease by detecting the cases of Men-
inaitis and treating them with proper anti· 
biotics such as peocillin/CbJromphenicol 
etc., to reduce mortality. The Medical 
oBi cera in School Health Programme are 
also takina special care in detecting cases 
in school children. The close contacts of 
the confirmed cases are being treated wi th 
chemoprohylactic agent i.e. Sulphadiazine. 

(d) and (e). No effective vaccine has 
yet been developed against Group B 
meningococcai. However some Polysa-
cbaride vaccines of type A C & Y licenced 
in USA and other countries, have been 
imported and stocked at the National 
Institute of Communicable Diseases, 
Delhi for use in high risk health personnel 
working in hospital wards, casualty 
departments, iaboratories handling 
cases etc.. Since the cases of Meningitis 
occur in wider age grOUps and spread by 
direct contact includina droplets and dis-
charges from nose and throats of infected 
persons, it is not advisable to include Meo-
inaococcal Meninlitis va;;cination in immu-
njzation programme. 

Ship Scrapping Policy 

2418. SURI S. B. SIDNAL: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) wbether in view of the rapid tech-
nolosical obsolescence of ships Government 
are reviewing their ship scrapping policy; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : . <a> and (b). The 
policy in 7tb plan for shippiog sector is to 
rectify the structural weaknesses. The 
Itrateak: emphasis is on replacemeot of 
overaled and uneconomic ships by modern 
fuel efficient shi ps. Tbe Government bas 
fixed the tarset of 2.S MORT to be -scrap-
ped durio. tho 7'~ Plan Period. 

( Translation) 

Rese"atioD In ConftrmstiOD 01 Ber riees 
of Doctor. beloDging to SC Isr 

2419. SHRI MANVBNDRA SINGH 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether there is a provision for 
reservation in the confirmation of services of 
the doctors belonging to Scheduled Castes 
and Scheduled Tribes; 

(b) if so, whether hi. Ministry has ever 
followed it; 

(c) whether doctors have submitted a 
memorandum to this effect many a time 
during the period bet ween 1 985 - 8 8 ; 

(d) if so, the action taken so far by 
Government on these memorao1ia; 

(e) the number of such doctors belong-
ing to SC 1ST who have not been confirmed 
and are working in Dr. Ram Manohar 
Labia and Safdarjang hospitals respectively; 
and 

(f) the date by which the said doctors 
are likely to be confirm~d on the posts 
under the aforesaid quota? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARl SAROJ KHAPAR-
DE): (a) and (b). At the time of confir-
mation of Medical Officers rela ting to 
various Sub-cadres of Central 
Health Ser" ice, necessary instrllctions on 
the Iubject pertaining to reservation of SCI 
ST candidates in confirmation as issued 
by the Department of Personnel and 
Training are followed. 

(c) and (d). Individual representations 
in the matter have been received and 
action on the same is being processed in 
consultation with Departm~nt of Personnel 
and Training and Union Public Service 
Commission. 

(e) Thore are nine Medical Officers in 
various arades belonging to SC/ST posted 
in Dr. Ram Manohar Lobia Hospita1 and 
,isht. Medical Officers in various srados 
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belonging to SC/ST posted In Safdarjang 
Hospital. Out of these, eight in Dr. Ram 
Manohar Lohia Hospital and six in Safdar-
jang Hospital have not yet been confirmed. 

(f) The confirmation in different sub-
cadres of Central Health Service consisting 
of various participating units under it in-
cluding Dr. Ram Manohar Lobia Hospital 
and Safdarjang Hospital. New Delhi are 
made strictly in the order of seniority 
against permanent posts in the cadre as a 
whole. Since the seniority of all the 
doctors irrespective of theIr place of posting 
is maintained in a combined manner the 
confirmations are not made institution-wise 
but on the basisa of common seniority. 

The process of confirmation i-eing a 
continuous one, the Medical Officers inclu-
ding SC/ST are confirmed as and when 
substanti"e vacancies become available. 

Pollution at Damodar Valley Coal Fields 

2420. SHRI YOGESHWAR PRASAD 
YOGESH: Will the Minister of BNVI-
RONMENT AND FORESTS be pleased to 
state : 

(a) whether the Damodar valley coal 
fields is the most polluted region of the 
country; 

(b) if so, the names of the disease caused 
from effluents of the Damodar Valley coal 
fields; and 

(c) tbe steps being taken by Govern-
ment to reduce pollution? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): (a) 
Damodar Valley coal fields are highly pollu-
ted areas. In the open cast mining consi-
derable particulate matter is emitted. From 
the Coal Washeries effluents containing 
coal particles are discharged. Coke pro-
duction in the vicinity of the coal fields 
results in the emission of hydro-carbons 
to the environment. 

(b) The emuents have adverse effects 
on health but no specific disease is linked 
with th,se effluents. The emlS310ni into 
air may cause respiratory and Juna dis-
orders. 

\ 

(c) The steps being taken to reduce 
pollution are: 

(1) Provision of dust supression 
arrangements at Coal Handlill8 
Plants, Coal Washeries and Coal 
Loading point!>; 

(2) Spraying of water on mine haul 
roads for suppressing dust raised 
during transportation of coal and 
over burden and reducing and 
preventing spillage of coal and 
over- burden on roa ds; 

(3) Minimising dust by providing 
buffer zones and green belts in and 
around the colliery areas and 
raising of plantations on over-
burden dumps; and 

(4) Switching over to mechanised soft 
coke making in place of open 
jlBhatta' Iystem. 

8cttinl up of Central University 

2421. SHRI DAL CHANDBR JAIN : 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to itate : 

(a) the criteria laid down for tb. setting 
up of a Central University; and 

(b) whether Government propOie to 
declare the oldest university of the Madbya 
Pradesh situated in Sagar as a Ceatral 
University? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (8) No caiteria have 
been laid down for the SCUIDS up of Central 
Universities. 

(b) The Central Government have no 
proposal to brin. Universities functioning 
under State Legislations under Central 
Acts. 

(English) 
Metre Gaage Trains of 100 KMPH 

Speed 

2422. SHRI RADHAKANTA DIGAL : 
Win the Minister of RAILWAYS be pJease4 
to _stato ; 
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Cea) the number of metre gause trains of 
MlO Kmpb speed introduced so far; 

(b) the routes on which such trains have 
.,_._ introduced; 

(c) whether tbere is any proposal to 
introduce more such trains betwenn H. 
Nizamuddin and Bbubaneswar on the 
Kalinga-Utkal Express routes; and 

(d) if so, the details thereof? 

. 
THE MINISTER OF STATE OF THE 

MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDJA) : (a) and (b). 
Indian Railways a~c successfully operating 
tbe following seven 100 KMPH Metre 
Gauge trains : 

(i) SOl/502 Delhi-Jaipur Pink City 
Express. 

(ii) 505/506 Ahmadabad-Delhi Ashram 
Express. 

(iii) 507/508 Abmadabad .. Jaipur 
M arwar Expres~. 

(iv) 509/510 Delhi-Jodhpur Mandore 
Express. 

(v) 515/516 Delhi-TJdaipur Garib 
Nawaz Express. 

(vi) 115/116 Madras Egmore-Tiruch-
chirappalli Pallavan Express. 

(vii) 135/136 Madras Egmo~-Madurai 
Vagai Express. 

(c) No~ Sir. 

(d) Docs not arise. 

[7ranslltion] 

Doubling of Patna-Gtlya SectioD 

2423. SHRI RAMSWAROOP RAM 
Will the Minister of RAILWAYS be pleased 
to state : 

(a) whether thore is any proposal for 
doubling the railway line on Patn.-G aya 
Section of Eastern Railway; and 

(b) jf so, the detail. in this r.,....t 7 

THB MINISTER OF STATE IN THE 
MINISTRlY OE' RAILWAYS (SHRJ 
MADRA VRAO SeINDJA) : (8) &Ddt (b). 
Doubling of this section is Dot propotedt in 
1988-89 Budget. However~ tbe tollow"" 
works estimated to cost about Its. 6.3~ 
crores have been proposed in tbe Bu"- for 
1988-89 for augmentation of its sectional 
capacity: 

(i) Tokenless Block wor-kin., 

(ii) Conversion of Potahi Hakt into 
crossing station. 

(iii) Additional Platform at Jebanabad .. 

(English( 

Visit by Minister to Delhi HOIIpitals 

2424. SHRI HAFIZ MOHD. SIDDIQ : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether he visited some of tho 
hospitals in Delhi and held di9GUSSions- with 
the Medical Superintendents there; 

(b) if so, the details in this reaard to 
getber with details of the discussions held 
and the general situation regarding media" 
facilities noticed there; and 

(c) the details of measures taken to 
strengthen the medical facilities in Delhi 
keeping in view its rising population'! 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) and (b). Yes Sir. The 
Union Minister for Health and Family 
Welfare visited the two Central Govern-
ment Hospitals namely SafdarjUDg 
Hospital and Dr. Ram Manohar Lobia 
Hospital on 19th Feb.. 1988. The visits 
were for familiarising himself with. the 
Central Government Hospitals. He 
visi ted the Emergency Wards. Out patient 
Departments, Intensive Coronary Care 
Unit., and the Wards. U. apple8iatect 
the cleanliness in spite of the over crolWliaa 
in th." hospitals and tM mediGaI faoilitics 
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and other services available for the benefit 
and comfort of the patients. 

(c) Lons-term measures to reduce 
congestion like establishing hospitals at the 
periphery of Delhi and strengthening the 
existing hospitals and dispensaries under 
Delhi Administration are being taken to 
ensure this objective. 

Suppliers of Casseroles 

2425. SHRI N. f VENKATA 
RATNAM : "Till the ~1inister of 
RAILWAYS be pleased to state: 

(a) the details of the suppliers of 
casseroles to Railways during the last three 
years and the financial involvement ip the 
scheme; 

(b) whether there is demand on large 
scale for abolition of thi~ system of supply 
of food in casseroles and restoration of the 
previous system of supply in pressed 
stainlcss steel plates; and 

(c) if iO, the action taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) The names 
of the firms who supplied Cassseroles during 
the last three years are MIS India Foils, 
MIs MetaJex Asso;:iation, MIs Honey Comb 
India Pvt.Ltd. Mis Crockery Centre ~nd M /s 
India Aluminium Co. The price of smalIer 
size casseroles ranged between O. ~ 3 p to 
0.68 p and of bigger size casseroles ranged 
between 0.83 p to 0.99 p. (excluding sales 
tax). 

(b) Some representations were received 
regarding restoration of thali mcals. 
However, extensive opinion polls conducted 
to ascertain the reaction of the passengers 
have revealed that an overwhelming majority 
or passengers appreciate casserole service. 

(c) It is not proposed to discontinue 
the casserole servjce. 

Studies of Land Slides 

2426. SHRlMATI D.K. BHANDARI: 
Will tbe Minister of ENVIRONMENT 
ANI) FORESTS be pleased to refer to tbf; 

reply given on 19 November, 1987 to 
Un starred Question No. 1933 regarding 
"Land Slides" and state: 

(a) Whether studies on land-slides 
conducted by specialised organisations of 
Union Government like the Central Road 
Research Institute, Central Building 
Research Institute and Highway Research 
Board have since been completed; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor'l 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRO::'lr,IENT AND 
FORESTS (SHRI Z.R. ANSARI) : (a) The 
Central Road Research Institute and the 
Highway Research Bvard cenduct studies on 
land slides, as and when required, as a 
part of their routine responsibilities. A 
study on land slIdes control 
in the Interior Himalayas was assigned by 
this Ministry to the Central Bui1ding 
Research Institute which has been 
completed. 

(b) and (c). This study was conducted 
at Kaliasur land slide located on the 
Srinagar Joshimath Road in GarhwaJ. A 
detailed study of the land slide has resulted 
in the development of : 

-Cheap and effective me thod of land 
slide control; and 

-Instrumentation for early warning 
system for land slides. 

PerformaDce of Shipyards 

2427. SHRI RANRT SINGH 
GAEKWAD : Will the Minister of 
SURFACE TRANSPORT be pleased to 
state : 

(8) the DUMber of shipyards in the 
country and their performance against 
capital employed for tbe years 1915, 
1986 aad 1987; 

(b) the man -power employed and 
capacity utilised in each of the above 
shipyards for the last three years; 
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(c) whether the above shipyard fuUy 
cater to the needs of the nation; and 

(d) if not, the detai Is of the short-
comings and the steps taken during each of 
the above yeats to bridge the gap arising 
out of the lower output? 

THE l\1INISTER OF STATE OF THI:. 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) 
to (d). TIle information in respect of 7 
Public Sector Ship yards is being collected 
and will be placed on the Table of the 
House. -

Pollution in Bombay and other Ports 

2428. SHR.I K.S. RAO: Win the 
Minister of SURFACE TRANSPORT bo 
pJeased to state : 

(a) Whether the sea in and around 
Bombay and other ports are polluted 
because of various factors including the 
operation-of ships; and 

(b) if so, the details of various steps 
being taken by Government to prevent sea 
pollution in Bombay as well as at other 
ports in the country? 

THE MINISIER OF S~ATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Certain 
studies have revealed that harbour waters in 
Bombay Port Trust are polluted from the 
view point OJ- sanitary quality and marine 
life. No other ~1ajor }.)ort has reported 
any noticeable problem of pollution. 

(b) Under the Merchant Sh ipping Act, 
1958 fines can be imposed up to Rs. 5 
lakhs for pollution offences and the ports 
have been empowered vide Notification 
dated 03-10-86 to exercise these powers. 
Fine up to Rs. 500 can be levied on vessels 
causing pollution under the Indian Ports 
Act, 1908. 

Som. of the other measures being 
adopted in Major Ports in India are: -. 

(i) Creation of pollu tion control 
cells; 

(ii) Inspection of ships and water 
front areas to ensure that the ships 
do not create pol1ution; 

(iii) The ships are required to compJy 
with MARPOL Regulations; 

(iv) Emission of smoke from tho 
funnel and the accumulation of 
garbage on the be ards is checked; 

(v) In case of pollution, oil barriers, 
oil booms, oil skimmers etc. arc 
dep loyed; and 

(vi) Prohibition of discharge of oil and 
objectionable liquids into dock is 
enforced. 

Voluntary OJ ganisations Working in the 
Field of Classical Languages 

2429. SHRI SYED SHAHABUDDIN : 
~'jl1 the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the names of voluntary organisations 
working in the field of classical languages 
granted financial assistance during 198-7-88 
10 far, languag~""ise; and 

(b) the amout sanctioned with brief 
pbrticulars of tt. scheme/project approved 
to be undertaken by the organisations? 

THE MINISTER OF STATE IN THE 
DEPt\RTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHARI) : (a) and (b). Tho 
required information will be compiled in 
due course and be placed on the Table of 
the House. 

Unrecognit;~d Medical Colleges 

2430. SHRI SYED SHAHABUDDIN : 
Will tbe :t\iinister of HEALTH AND 
FAMILY \\'ELFARE be pleased to state: 

(a) the names of medical colleges in 
the country which have not been recognised 
by the Medical Council of India; 



MAllQl to, 19'8 Written ~".tN,.. 136 

(b) tile names of colleges whose appli-
cations for irJspectiOD aDd/or for recoani tion 
is pending with the Council; 

(c) whether these colleges have already 
enrolled students; and 

(d) the steps taken by Government to 
iMorm the public about the status of such 
DOB-I*08D.ised 'COlleges? 

THE MINISTER OF STATE IN THB 
M~TRY OF HEALTH AND 
FAMILY WELFARE (KUMAR! SAROJ 
KHAPARDE) : (a) The names of the 
mediCiM coUeaes which have not been 
m:arYed by the Medical CouDcil of India 
are liven in the statement below. 

(b) It has been reported by the Medical 
Cc uncil that except the P oad Transport 
MedtcaI, College Perundurai. Tamil Nadu. 
atl1lte otI1er medical col'eges have applied 
few ·ialpeCtion/recognition. 

(c) Yes, Sir. 

(d) Under the existing Indian Medical 
CCluac:il Act, there is no provision for prior 
permission of the Medical Council of India 
or the Central Government before starting 
amodica.l ~. However, the Central 
GoImument ... 1akeo steps to amend the 
Indian Medical Council Act providing for 
prior permission of the Medical Council 
dl1Ddia and the Centra) Government before 
Cldablisbment of • medical college. 

State_t 

1. Siddhartha Medical ColI., 
Vijayawada, Andhra Pradesh. 

2. Deccan College of Medical Scien-
Gee, Hyderabad, Andlua Pradesh. 

3. Medical CoI1eae, Trichur, Kera)a. 

4. Sd 1l8lllChaadra Coli. of Health 
Sciences, Porur, Madras, Tamil 
Nadu. 

S. Sa_ Medical College, Salem. 
Tamil Nadu. 

6. !load Transport Medical CoD ... , 
Pcnmdurai, Tamil Nadu. 

7. P.S.G. Institute of Medical Scien-
ces, P.S. Govindaswamy Naida & 
Sons' Charities, Peelamedu, Coim-
batore, Tamil Nadu. 

8. Medical College, Aanamalia, Tamil 
Nadu. 

9. Rural Medical College, Loni, 
Maharashtra. 

10. Krishna Institute of Me8ical Scien-
ces. Karad (Distt. Satara), MaIIa-
rashtra. 

11. Amarawati Medical College, 
Amarawati, Maharashtra. 

12. J .S.S. Medical Col loge, Mysore. 
Kamataka. 

13. Sri Adi Chunchanegiri Medical 
College, Javaranahalli, Vellur, 
Mandy. Distt. Karnataka. 

14. M.S. Ramaiah Medical CoHep, 
B aOI.lore, Karnataka. 

IS. Dr. Ambedkar Medical Co~ 
Bangalore. Kamataka. 

16. Kempegowda Institute of Modical 
Sciences, Bangalore, Karnataka. 

17. Sri Devraj Urs M.edical ColIc8=. 
Tamka, Kolar, Karaalaka. 

18. AI·Ameen Medical College, Bija".. 
Kamatab. 

19. B.L.D. Medical College, Bijapur, 
Kamataka. 

......... 011 to tbe Posts of PGTs aDd TGT. 
in Keatlriya VidyaJaY81 

2431. SHRI SYBD SHAHABUDDIN : 
Will the Minister of HUMAN RBSOURCE 
DEVELOPMENT be pleased to state : 

(a) whether the Keodriya Vidnlaya 
Appointment, Promotion, Seniority. etc. 
Rules, 1971 provide for a quota for promo-
1-ioo for recraitment to the potts ot POTs 
aDd TOTs; 
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(b) whether these quotas are beiDl 
regularly filled every year; 

(c) the total number of sanctioned 
posts of TOTs and PGTs and the number 
of direct 'recrui ts and promotccs among 
tlIem as on 1 January, 1987; and 

(-d) the vacancies in the cadre at the 
beginning of each )'ear from 1984 to 1987 
and the number of those fi11ed by promotion 
during the subsequent year? 

THE MINISTER OF STATE IN THE 
DBPAkTMENTS OF EDUCA TlON AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (a) Yes, Sir. 

(b) These quotas are filled up to ihe 
extCDt candidates are available. 

(c) and (d). Information is being collec-
ted and win be laid on the table of the 
Sabha. 

J'unctiootq of Open Schools 

2432. SHRI AMARSINH RATHAWA : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) tt.e names of the States and Union 
Territories where Open School system has 
'been introduced; 

(b) whether this system is functioning 
satilfactorily; and 

(c) whether Govemnlent would consider 
to extend this system to other States also? 

THE M1NISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) and (b). The 
first Open School was established in Delhi 
by the Central Board of SeconJary Educa-
noa in 1979. The Scbool is functioning 
satisfactorily haviog an enrolment of about 
50,000 studeots jn the age group of 14 to 
45. Further, it is reported that Open 
Schools have been set up in Tamil Nadu 
and Madhya Pradesh. 

(c) The National Policy on Fducation 
is explicit about expandiDa the base of tho 

educational pyramid by providing oppor-
tunities for continuing education, especially 
for those who have oot been able to aV8l1 
of it fully through the formal system. Hence 
Open Schools in other states are expected 
to came up over a period of time. 

U.G.C. Grants to Univerdties/CoUeges 
in West Benga! 

2433. SHRI MATILAL HANSDA; 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) the amount of grant given by the 
University Grants Commission to each 
university/college of West Bengal during 
the last three years, year-wise; 

(b) the percentage of the amount of 
present grant to the total amount of grant 
given by the U.O .C. to various universities 
during the last three years, year wise and 
the details of the amount proposed to b. 
given in the next financial year; and 

(c) the basis GO which grant is given 
and whether it is a fact that many univer-
sities of other States have been given a 
large amount of grant ignoring aU rules ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE I IN THE l'\-1INlSTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) A statement is 
given below. 

(b) The percentage of grants paid to 
Universities and Colleges in West Bengal 
to the total grants paid by the U.G.C •. 
during the last three years:t works out as 
follows: 

Years 

1984-85 
1985-86 
1986-87 

Universities 

4.21% 
8.26% 
8.59% 

Colleges 

3.47% 
8.86% 
8.57% 

The grants proposed to be sanctioned 
by the commission io any year is not 
aUocated on a statewise or uBiversitywise 
basis. On the basis of the total snnts 
approved during a plan period,. grants arc 
released to Universities and Colleges dopeo· 
dina upon tho P1'OIress ot expenditure. 
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(c) Dwing tho VII Plan, the U.G .C. 
had allocated grants varying between 
Rs. 50 lakhs and Rs. 125 lakhs, to various 
Universities for thoir general development. 
These allocations were made on the basis 
of tb e stage of development of each Univer-
sity, th e type and nature of programmes 
offered by it, its size and other relevant 
factors. The Calcutta9 Jadavpur and North 
Bengal un1versities were al10cated Rs. 125 
lakhs each and the Kalyani, Burdwan and 

Rabindra Bharti universities were allocated 
Rs. 100 lakhs each. In addition, these 
universities would be getting grants under 
specific programme of quality Improvement 
and strengthening resea reb. As for Colleges, 
total assistance ranging between Rs. 4 and 
Rs. 8 lakhs is available in the VII Plan 
depending upon the size of the college. 
These norms for determining the quantum 
of grants are applied uniformly to aD 
universities and colleges in the country. 

Statement 

Grants paid b) the U.G.C. to Universities and Colleges in West Bengal during 
1984-85 to 1986-87. 

~- ----- - ----
Name of the Grants Paid 

University 1984-85 1985-86 1986-87 
Univs ./Colleges Univs./Colleges Univs./Colleaes 

Burdwan 25.09 29.82 49.42 24.60 48.81 52.15 

Calcutta 80.08 39.26 146.~9 111.55 110.12 182.90 . .. 
Jadavpur 40.66 214.24 280.21 

Kalyani 18.86 0.18 31.44 46.94 2.94 

North Bengal 6.53 8.38 22.55 8.17 33.69 29.31 

Rabindla Bharti 25.52 13.79 20.96 

Vldya Sagar - 0.03 7.91 

Visbwa Bharati 45 35 100.47 77.26 
.-------- --- - -----

En"ironmeotal Protection 

2434. SHRI It.P. DAS : Will the 
Minister of ENVIRONMENT AND FORE-
STS be pleased to state the State-wise 
amount earmarked during 1988-89 for tbe 
implementation of environmental pros· 
ramDlC ? 

THE MINISTER OF STATE OF THE 
M1NISTIlY OF ENVIRONMENT AND 
FORESTS (SI-IRI Z.lt. ANS .. RO : For 
implementation of environmental prog-
rammes, a total amount of Rs. 132.70 
crores is proposed to be given to the States 
during 1988-89. The funds wiJl be released 
as per the requirements of the States after 
takina into account tbe utilisation of 
amounts disbursed. 

Modernisation of Railway Workshops 

24 3 S. SHRI P. KANNAN : Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) the broad outlines of the moderni-
sation programme for the various Railway 
Workshops with particular reference to tile 
proposed investment in the numerically 
controlled/computerised numerically 
control1ed (NC/CNC) machine tools; 

(b) the approximate number of Nel 
CNC machines to be installed under tHis 
programme; its capital outa)'; and 

(c) how far the iostallation of such 
NC/CNC machines is likely to increase the 
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productivity and durability of the Ra: 1 way 
equipment and enhance the efficiency of the 
Railway Workshops? 

1HB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) The 
programme of modernisation of Railway 
workshops has been taken up in phase. 
Phase I of the Programme covering 4 Repair 
Workshops and one Production Unit and 
need based inputs in other repair workshops 
and !!!aintcnance units has been completed. 

Phase II of the Modernisation Prog-
ramme is current I y in hand covering 6 Rail-
way workshops and 1 Production Unit and 
provision of need based inputs in other 
Workshop/Maintenance Units. 

The work of Modernisation covers pro-
vision of infrastructural facilities and pro-
vision of high productivity new Technology 
machines in workshops. 1 he proposed 
investment in the area of numerically con-
troJ1ed/comruterised numerically controlled 
machines is approximately Rs. 34.00 
crores. 

(b) Under the Modernisation Prog-
ramme approximately 108 nos of numeri-
cally controlled/computerised numerically 
controlled machines are proposed to be pro-
cured costing approximately Rs. 34 crores. 

(c) Numerically controlled/computensed 
numerical[y controlled machines are high 
Productivity Machines and based on the 
experience gained with these machines it is 
anticipated that each such machine will give 
a productivity 2 to 3 times higher than the 
conventional machines. Besides higher 
productivity these mechines will also result 
in better precision and quality of the work 
done resultinl in improved quality of 
repairs of Railway equipment in workshops. 

Cleaalag of Ganga Water 

2436. SHRI MANIK REDDY: Wi)) 
the MINISTER OF ENVIRONMENT AND 
FORESTS be pleased to state the progress 
made so far in cleaninl the river Ganga? 

THB MINISTER. OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRJ Z.R. ANSARI) ; A 

works programme of Rs. 292.31 crores for 
U.P., Bihar and West Bengal has bc;en 
approved by the Central Ganga Authority 
under the Ganga Action Plan for prevention 
of pollution of the river. Under the 
programme, a total of 259 schemes have 
been identified to be taken up in the three 
States of U.P., Bihar and West Bengal. 
Out of these, till 29th February. 1988, 194 
schemes have been sanctioned at an 
estimated cost of Rs. 200.61 crores. 
Work is in progress in 25 out of 27 towns 
covered by the plan. ~ So far 11 schemes 
at a cost of Rs. 4.17 crores have been 
completed. Under the Ganga Action Plan, 
the State Governments of U.P., Bihar and 
West Bengal are responsible for the execu-
tion of the schemes. Most of the schemes for 
interception and diversion of waste water 
under the Action Plan are expected to be 
completed by the end of the Seventh Five 
Year Plan. 

The outlay during the Seventh Five 
Year Plan period is Rs. 240.00 crores. 
Since inception of the programme and upto 
31 st January, 1988 an' amount of 
Rs. 54.76 crores has been made available to 
the implementing agencies in the three 
States to meet the expenditure on the 
schemes. 

[Translallon) 

Issue of Free Passes 

2437. SHRI VlJOY KUMAR YADAV: 
SHRI MOHANBHAI PATEL: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) the total types of free passes issued 
for rail travel throughout the country and 
classes thereof and the criteria adopted for 
issue of these passes; 

(b) the number of passes issued so far; 
and . 

(c) whether it is a fact that the criteria 
fixed for issuing passes have been violated? 

THB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA : (a) Presumably, 
tbe referen~e is to the grant of AU India 
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Complimentary Card Passes to individual-sl 
OrpnisatiODS. These Card Passes ue 
tp1tft1ed in various cla'Sscs based on merits 
of each case. 

(b) As on 01.03. 1988, Fiftytwo 
complimentary card passes a~ current. 

(c) No, Sir. These passes have been 
issued based OD the general guidelines of 
this Ministry and on met its in exceptional 
cases. 

[Errglish] 

Passenger amenities a t Railway Stations 
between Kharctgpur and Adm 

2438. SHRI AJIT KUMAR SAHA 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) "''bether it is a fact that minimum 
facilites are not available at stations 
between Kharagpur and Adra; 

(b) whether the Railways propose to 
provide minimum facilities there; 

(c) if so, the details tber~f; and 

(d) the stepc; taken 10 rar in this reprd? 

THE MINISTEP- ,:)P STATE OF THE 
MINISTRY OF !{ \TLWAYS (SHRI 
MADHAVRAO SCINDI t\) : (a) Basic 
passenger arnemtl~'-. are provided in all 
stations bet,,~en !:h 'l' .?gpur and Adra 
except at tv (J P2 s£Clger hahs. namely 
(1) Bogri Roali ~n~ (2) Anchuri where there 
is DO Waiting Shpd. 

(b) Yes, Sir. 

(c) and (d). Provision of Waitina Shod 
at Bogri Road and Anchuri is beiDI 
processed for inclusion in the Railway's 
Works Proaramme \ 9~ 8-89. 

Estensioa of Hatta-Kbarqpar rut 
PasseDger .. pto How"'" 

2439. SHRI AllT KUMAR SAHA: 
WI1 tbe Minister of RAILWAYS be pleased 
10 .... te : 

(8) whether the Hatfa-KharalPUr Pnt 
Passe:ng.er is ppopeaecl to be exteacled uptO 
Howrah in view of the inerea.. iD 
passe.l}gers; 

(b) jf not. the reasons therefor; ancf 

(c) the alternative ananltments 
proposed to remove the difficulties of 
passengers of Adra-Kharagpul' section? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
No, Sir. Adequate connecting services 
including EMU locals are available for 
journey from Kbaragpur to Howrah. 

(c) Adra-Kharagpur section has separate 
through trains for Howrah. 

Losses of Hindastan SbiPJ8,d Ltd. 

2440. SHRI M.V. CHANDRA-
SEKHARA MURTHY: Will the Minister 
of SURFACE TRANSPORT be pleased to 
state : 

<a> whether the HindultaD Shipyard 
Limited, Visakhapatnam bas been incurring 
losses; 

(b) if so, the details tbereof pertain in, 
to last three years, and 

(c) the projects undertaken presently at 
the yard with total receivable cost, time 
schedule of delivery and the particulars of 
the party/parties for whom the projects 
have been undertaken '? 

THE MINISTER. OF STATE. OF THE 
MINISTRY OF SURFACE TRANSPOllT 
(SHRl RAJESH PILOT): <a> Yes. Sir. 

(b) The losses suffored b, Hindultan 
Shipyard Limited duria. tbe last 3 ,earl 
are as fo Jlows : 

1984-85 
1985-86 
1986-87 

Ra. 1333.S6 laths 
Rs. 3097.76 lakha. 
RA. 4052.05 lakba. 

(c) rhe details are as follows: 
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s. No. Project undertaken Owners Name Toal ~livery 
receivable Scbe<lulo 

...... cost 

J ,. I No. 27000 DWT Original owners Ils. 21.48' Read),iftw 
Cargo v8SSCl. MIs. Dempos crores delivery. 

Steamships 
Limited 
cancelled the 
order. Owaer's 
name yet to be 
decided. 

2. :3 Nos. S.C.I. Rs. 25,025 2 veslels in 
27000 DWT crores per 1988-89 and 
Cargo vessels vessel 1 in 1989-90 

3. 2 Nos. S.C.I. Rs.27.521 One to be 
42750 DWT crores per delivered in 
Cargo vessel 1989-90 and 
vessels second in 

1990-91. 
4. 6 NOl. 750 CIWTC Rs.49.50 'Delivery ia 

DWT Dumb lakhs per 1988-89 
Barges vessel 

s. 4 Nos. Indian Mevy RI. 8.70 1999-" 
Offshore C!'Ores 
Patrol per vessel 
~essels excluding 

material 
package to 
be suppliecl 
by Indian 
Navy. 

6. 780 Ton D.C.I. Rs.60 lakhs 198&.&9 
Pipe excluding 
Fabrication Price of 

steel whicll 
will be 
supplied by 
owner. 

7. 100 Tons Indian llailways Rs.20 lakhs 1918-19 
Fabrication 
and welded 
type 
Railway 
Bridge 
girders. 

•• S Nos . ONGC B.s. 80 crores .. is IN8-1t 
Platforms appl'OKimate. aDd 1 in 
Jackets and Pricina 1989-90 
Deck formula 
installa don DOt Jet 

clecided. 
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Charteriag Agents of Shipping 
Corporation of India 

2441. SHRI M.V. CHANDRA-
SBKHARA MURTHY: Will the Minister 
of SURFACE TRANSPORT be pleased to 
state : 

<a> whether the Shipping Corporation 
of India Bombay has a list of Chartering 
Ascots and usually charter different vessels 
as per the requirement of the Corporation 
through such agents only; 

(b) if so" the particular and detail~ 
thereof; 

(c) the number of vessels or ships which 
are under chartering arrangement plyins 
on behalf of the Shipping Corporation of 
India with their capacities, types of vessels, 
chartering rates and whether these include 
any R.O-RO-Ship or container vessels; 
and 

(d) the efforts being made to improve 
and modernise the fleet position of the 
Shipping Corporation of India ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) and (b). SCI 
has a panel of shipbrokers through whom 
chartering in and chartering out of vessels 
is done. The panel of shipJ,rokers is 
reviewed from time to time and performance 
of each broker is eva1uated. -At present, 
SCI has 17 permanent and 5 temporary 
brokers on their pane 1. Details of the 
shipbrokers are indicated in the statement-
I below 

(c) The details of the vessels which are 
on charter \\ith SCI at present are indicated 
in statement II below. The vessels on 
charter with SCI include 5 container vessels. 
No RO-RO vessel is on charter with the 
SCI. 

(d) The SCI has been modernising its 
fteet by scrapping/disposing off old and 
oblolete tonnage and by acquiring modem 
fuel efficient and specialised ~hips. SCI 
has also diversified into the off shore field 
by &equirin. 1 0 off shore supply vessel-c 

Statement-I 
N ames of Shipbrokers in the panel of 
Shipping Corporation of India Ltd. at 
present 

I. Permanent brokers: 
(8) Indian brokers 
1. Dolphin Chartering Services Ltd ., 

Bombay. 
2. J. M. Baxi and Co., Bombay 
3. Ori ent Charterers, Bombay 
4. International Trading Co.. Bombay 
5. Ravindra K. Reshamwala, Bombay 
6. Sinclair. Hotels and Transportation 

Ltd ... Bombay 
7. N. lamnadas and Co., Bombay 
8. South India Corporation (Agencies) 

Ltd., Bombay 
9. Transocean Agency, Bombay 

10. Interocean Shipping Co, Bombay 
11. B1acker and Co. Pvt. Ltd., Bombay 
J 2. ShiplinksJ Bomay 

(b) Overseas brokers 
1. Galbraith's Ltd. London, U.K. 
2, Charles R. Weber Co. Jnc, New 

York, USA 

J. Poten and Partners Inc. New York, 
USA 

4. Boyd Weir and Sewell, New York 
USA ' 

5, R. S. Platou A. S., OSlO (Norway) 

II. Temporary brokers 
(a) Indian brokers 
1. Great Bear Chartering and Shipping 

Pvt. Ltd. Bombay 
2. Neptune 

Bombay 
Maritime 

(b) Overseas brokers 

Services, 

1. Faircastle Shipbrokers Ltd. London 
U.K. 

2. Star Trading and Marine lac., 
Washington DC USA 

3. Farnley. and Eggar Cbarterin8 
·Co. Ltd. Oslo, (Norway) 
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s. No. 

1. 

2. 

3. 

4. 

s. 

1. 

Statement-II 

Details of vessels on charter with Shipl"ing Corporation of 
India Ltd. at present 

Name 

Container vessels 

Black Falcon 

Ville De 
Bordeaux 

George Lyras 

Navigare 

Carthago 

Tanker 

Parita 

-

Capacity 

1378 TEUs 

1228 TEUs 

Date of 
delivery 

5.6.86 

6.7.87 

908 TEUs 31. 7.87 

S 7 4 TEU s 18.1 0.87 

1328 TEUs 14.1.88 

44,999 DWT 1.11.87 

Type of 
charter 

Time charter 
for 9 months 
option 3/3 
months and 
further option 
6/8 months 

Time cb arter 
for six month + 1 months + 1 round 
voyage. Fur-
ther option 
2 round 
voyages 

Charter 
hiro 

us $ 8975/-
Per day 

us $ 8980/-
per day 

From 6.2.88 
US $ 9550/-
per day. 

Time charter US $ 6950/-
for 9 months per day + 1 month 

Time chartar US $ 5300/-
for 9 months per day + further 
option 6 months 
15 days 

Time chartcr 
for 2 round 
voyages. 
Expected 
redelivery 
end June 88. 

Time charter 
for 3 months 

Further option 
3 months 

us $ 95001-
per day 

us S 7.25 
per nwr 
per month 
US S 7.S0 
per Dwr 
per month. 
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New Iteadri,. Vidyalayas dari .. 
1988-89 

2442. SBllIMATI JAYANTI 
PATNAIK : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state : 

(al whether Government propose to 
open more Kendriya Vidyalayas during 
1988-89; 

(b) if 10, the Dumber of new Kendriya 
VidayaJayas proposed to be opened in 
different States; and 

(c) the names of the places where these 
Kendriya Vidyalayas are proposed to be 
opened? 

THE MINISTER OF STATE IN THE 
DEPAIlTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SRAHI) : (a) to (c). New 
Kendriya Vidyalayas are opened every year. 
The number and location of Kendriya 
Vidyalayas to be opened during 1988-89 
baa Dot beco decided yet. 

Claeek on s..PI-J of Sub-Staadard 
Food OB Trains 

2443. PllOP_ NARAIN CHAND 
PARASHAR: WiD tile Minister of 
RAILWAYS be pleasod to atate : 

(a) whether a streamlined procedure 
exists for checking the supply of sub-
standard or adulterated food on the trains 
by private contractors or through depart-
mental catering; 

(b' whether the Railway Administration 
is getting the necessary co-operation from 
the State Governments in launching 
prosecutions under the Prevention of Food 
Adulteration Act; and 

(c) if so, the Dumber of cases instituted 
State-wise in each Zonal railway during the 
last three years in which prosecution was 
launched and the number of such cases in 
which punishment has been awarded? 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) Co-operation of the State Govern-
ments is asked for when required and haa 
generally been forthcoming. 

(c) Railways maintain statistics Zone-
wise. The number of cases Zone-wise in 
which prosecutions were launched and 
punisbments awarded durin. the last three 
years is as under : 

Zone No. of cases 
1aUDched 

No. of cases in 
wbidl puni4n11ent 
awarded 

Central Rai1W8f 
Eastern llailway 
Northern Railway 
North Eastml Railway 

Soatbem Railway 
aautla Central Raihr.., 
.. til 1!astern Railway 
WcaterD Railway 

53 
37 

127 
I 

6 
28 

6 

10 
69 

,------- -

1 
4 

16 

1 

3 , 
A very 1aqe DUlDber of prosecution calCl laUllChed are peDdiq in courts. 
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Survey regardiag Admission to 
Navodaya Vidy".yaa 

2444. PROF. NARAIN CHAND 
PAR ASHAR : Will the Minister of 
HUMAN' RESOURCE DEVELOPMENT 
be pleased to state: 

(a) whether any survey rellarding the 
admission to Navodaya ViJ_}'alayas 
opened so far in the country bas been 
carried out; 

(b) if so, the findings of tbe survey and 
the percentage of students be~onging to 
economic and sociany weaker sections; 

(c) if not, whether such a survey would 
be conducted at an early date and if so, 
the likely date thereof; 

(d) whether it is being ensured that 
admissions are not made on the basis of 
fake certificates or false claims; and 

(e) if so, the mechanism evolved for 
checking this mal-practice? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) and (b). Yes, Sir. 
A sample survey was conducted in respect 
of the children admitted in Navodaya 
VidyaJays opened in 1985-86 and 1986-87 
an d the percentage of students belonging to 
economic and socially weaker sections are 
given in stat~ment given below. 

(c) Does Dot arise. 

(d) Yes, Si. All possible steps are 
being taken to ensure that admissions are 
made properly. 

(e) The original ddcuments )ike transfer 
certificate from the school where the child 
had studied previously and the SC and ST 
certificate are checked by the Principal of 
the concerned Navodaya Vidyalaya before 
grantiog admission to the selected student. 

Statement 

(a> Income per annum of parents of students admitted in Navodaya Vidyalayas. 
Cumulative % 

(1) Parents with income upto Rs. 2,000 19.4% 19.4" 
, 

(2) Parente with iucome between Rs. 3,00 I 21.2% 40.6% 
and Rs. 6,000 

(3) Parents with income between Rs. 6,001 22.3% 62.9% 
and Rs. 12,000 

(4) Parents with income between 18.2% 81.1% 
R.s. 12,001 aDd Ils. 18,000 

(5) Parents with income from Rs. 18,001 8.6% 8~.7" 

to Its. 24,000 

(6) Parents with income from Ils. 24,001 5.1" 94.8% 
to Rs.30,OOO 

(7) Parents with income from Rs. 30,001 2.8" 97.6" 
to B.s. 36.000 

(8) Parents with income from RI. 36.00f 1.7" '9.3" 
to Rs. 50,000 

(9) PareNs with income above Rs. 50,000 0.5% 99.8% 

(b) (1) percentale of SC students admitted 18.1" 
(2) perccIlt a ae of IT student. admitted 10.2" 
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Co.peasatioa to RaDway Accident 
Victials 

2445. PROF. NARAIN CHAND 

Ea"iroameataJ aearuee 01 Deyelop. 
meat Projectl 

PARASHAR: Will the Minister of· 2446. PROF. NAiAIN CHAND 
PARASHAR : Will the Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state : 

RAILWAYS be pleased to state : 

(a) whether there is any mechanism to 
ensure the quick payment of relief/compen-
sation to the next of kin of passengers 
killed in railway accidents; 

(b) if so, the details thereof; 

(c) the number of persons to whom 
compensation bas been pa id in respect 
of the accidents which occurred during the 
past three years including the current 
financial year; 

(d) whether any such claims are still 
pending; and 

(e) if so, the details thereof including 
the period for which these are pending with 
reference to date of each accident? 

THE MINISTER OF STATE OF THE 
MINISTR'Y OF RAILWAYS (SHRI 
MAD HA VRAO SCJNDIA): (a) and (b). 
ImmeJiate relief in the fonn of ex-gratia 
payment is made to the ntxt of kins of 
deceased and the persons injure d in train 
accidents. 

Caim compensations a re however, 
decided by "-ex-Officio or Ad h~ Claims 
Commissioners, who function under the 
control of the respective Higb Courts. 

Railway makes the payment immedia-
tely on the award being Biven by the 
Claims Commissioners. 

(c) to (e). The information is beiDa 
colJccted ud will be laid on the Table of 
the Sabha. 

(a) whether the Union Government 
have received any request from the State 
Government of Himachal Pradesh since 
1 August, 1987 for grant of permission for. 
the felling of trees required for the execu-
t ion of development schemes like construc-
tion of roads, rural electrification, trription 
and drinking water supply; 

(b) if so, the details thereor; and 

(c) the names of the schemes which 
ha ve been cleared todate and the likely date 
by which the remaining schemes would be 
cleared? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): <a> 
A totat of 8 such requests have been r ccci-
ved from the State Government of Hima-
chal Pradesh since 1.8.1987 under tho 
Forest (Conserva\ion) Act, 1980. 

(b) A statement Ihowins the details is 
given below. 

(c) One case, namely construction 01 
the Bath Valley Medium Irrigation cana1 
requirina divenion of 1.92 ha. of forest 
land, hal been approved. ReprdiDa the 
other 7 case" a decision can be taken only 
when complete details are made available 
by the State Government. 

StateIBeDt 

SI. No. Propoaal lor 

I. 132 KV Tr. Line from 
a-I to Itunibar 

Dato of 
receipt 

7.8.87 

Area 
ba. 

17.558 



PBALGUNA 20. 1909 (SAKA) W,lt/~n A.nsw~'s IS8 

2. Construction of resid-
ence of Suprintendent of 
Police, Garrase and Guard 
Room at Hamirpur and Police 
station at Nadaun. 31.8.87 0.38 ba. 

3. Construction of Thein dam 8.9.87 210.00 

4. Construction of Balh 
Valley medium Irri,ation 
canal 20.10,87 1.92 ba. 

5. Construction of Khawara 
Cboki Tbalagdhar road 
ill Tara Devi Range. 21 .10.87 2.10 ba 

6. Construction of 400 KV 
Tr. Line connecting Cha-
mera Hydro electric proje-
cts Stage I and Stage II. 12.10.87 90.74 

v. Le ase of forest land for 
running furniture shop in 
district Kulu 4.12.87 0.135 

~. Construction of building 
and tower at Deoga 
for repeater station in 
Chamba district. 15.2.88 1 bigha. 

External Finaneial Assistance 
to Railway Finance 

Corporation 
2447. SHRI MULLAPPALLY RAMA-

CHANDRAN : Will the Minister of RAIL-
WAYS be pleased to state: 

~ <8> the total allocation made to the 
Railway Finance Corporation from the loan 
secured by India from the Export-Import 
Bank of Japan; 

(b) which are the schemes/projects for 
which such allocation is proposed to be uti-
lised; 

(c) whether any portion of the loan or 
any portion of assistance from the Asian 
Development Bank is proposed to be used 
for modernisation schemes in Southern 
Railway; and 

(d) if so, tbe details the~of l' 

THE MINISTER OF STATE OF THE 
MINISTR.Y OF RAILWAYS (SHRI 
MADRA VUO SCINDIA> : <a> It has bceQ 

and 11 biswas. 

agreed that Indian Railway Finance Corpo-
ration shall borrow upto US $ 110m. in 
Japanese Yen from the E'\port Import Bank 
of Japan. 

(b> The proposed loan will be utilised 
for procurement of Electric Passenger 
Locomotives of 60,)0 Horse Power with 
three- phase AC as) nchronous motors to-
gether wi th transfer of technology for the 
manufacture of such locomotives in India 
and upgrading of Railway facilities and 
equipment. 

(c) No, Sir. 

(d) Does not arise. 

Acquisition of Cellular Vessels from 
a West German Shipyard 

2448. SHRI V. SREENIVASA 
PRASAD: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether tho Shipping Corporation 
of Iniia has not yet received tho cellular 
vesseJs of about 1500 TEUs for whidl. 
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Memorandum of Understanding was signed 
by it with a West German based shipyard 
in 1985; 

(b) if Dot, the reasons there for; 

,c) whother the delay will affect the cost 
of the vessels; and 

(d) if so, the details there of ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yes, Sir. 

(b) There was a sharp appreciation in 
the value of Deutsche Marks, tbe currency 
in which the price of the vessels was quoted. 
As a result, the price of the vessels in terms 
of ruppees went up steeply making the pro-
ject UDviable. 

(c) and (d). The Shipging Corporation 
of India has not purchased cont~iner vessels 
in substitution of their earlier proposal and 
therefore it is not possible to make cost 
comparisons. 

Demand lor PODe Ahmadabad Express 
via Diva BasseiD Route 

2449. PROF. MADHU DANDAVATE: 
Will tbe MinisteJ of RAILWAYS be pJeased 
to state: 

(a) whetJ,er it is a fact that the 'Pune 
Pravasi Sangh' (Pune Passengers~ Associa-
tion) stage\~ a n-as:;l\"e peaceful demonstra-
tion in Puut.: on:6 January, 1988 to press 
for the deman1 for Pune-Ahemdabad Ex-
press OT, the rai)\\ay route Pune, 
Kalyao, Diva, Basseio and Ahemdabad; 

(b) ,,'hether tbe Pune Pravasi Sangb has 
sent a me.:norandum to him as well as the 
Prime Minister drawing their attention to 
the demand for Pune·Ahmedabad Express; 
and 

(c) if so, the reaction of Government 
thereto '1 

THE MINISTER OF STATE OF THB 
MlNISTllY OF RAILWAYS (SHltI 
MADHAVRAO SCINDIA): (a) and (b). 
Yes, Sir. 

(e) The proposal would involve bea vy 
.... i.1 javestmcDt for uppadinS the Diva-

Vasai Road Nil Ii_ aa4 provision of the 
requisite pa ...... amenities. which due to 
resource OODStI'aint., is !lOt feasible at 
prescot. 

Railway Claims Tribunal 

2450. SHRI SANAT KUMAR 
MANDAL : Will the Minister of RAIL-
WAYS be pleased to state : 

(a) whether the Railways' Claims Tri-
bunal to enquire into and determine cJaims 
against the Railway Administration has not 
been set up so far; 

(b) if so, the Teasons~ for the delay; 

(c) when and where the Tribunal will 
be established and the number of benches it 
shall have and how the jurisdiction will be 
determined; and 

(d) whether one such bench would be 
set up in Calcutta and if so, the infrastruc-
ture being built for this purpose? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MAOHAVRAO SCINDIA) : (a) to (d). 
The proposed Railway Claims Tribunal will 
have Seventeen Benches (ninteen courts) at 
different places including Calcutta. Efforts 
are being made to find suitable accommo-
dation etc. for the establishment of the 
Benches at different places. The territorial 
jurisdiction of each Bench is yet to be finali-
sed. Action is being taken to finalise other 
matters nec'.:ssary for setting up the Tri-
bunal. No definite date can be fixed for 
the commencement of the Tribunal till such 
time the infrastructure required for the 
purpose is completed. 

Policy for Grant of Extension or Re-
Employment to Medical 

Offieers 

2451. SHRI SANAT KUMAR. 
MANDAL: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased w 
state : 

(a) whether an y policy for guidelines 
have been laid down for the scant of exten-
sion of service or Ie-employment to Medical 
Officers of the Central Health Services in tho 
super-time pie and above; 
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(b) if so, the details thereof; and 

(c) the particulars of Officers who have 
been granteo extension of service or re-
employment during the year 1987 - 8 8 so 
far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) and (b). No proposal for 
grant of extension in service or re-employ-
ment is ordinarily considered except in rare 
and exceptional circumstances and in the 
public interest. 

(c) In Supertime scale, Dr. K.K. Malhotra 
has been re-employed as Consultant in 
Medicine in Dr. R.M.L. Hospital (CGHS 
Wing) in the pu blic interest for a period of 
one year w.e.f. 9.10.1987. No other Super-
time grade officer has been given extension 
in service or re-employed during this 
period. 

Public Borrowing~ by Mabarashtra 
Government for Development 

of Railways 

2452. PROF. MADHU DANDAVATE: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that the Govern-
ment of Maharashtra has suggested that it 
should be allowed to resort to public borro-
wings to raise adequate funds needed for the 
completion of West Coast Konkan Railway 
and gauge-conversion projects in Marath .. 
wada region of Maharashtra; and 

(b) if so, whether the suggestion of the 
Mabarasbtra Government regarding public 
bon owings would be accepted in view of the 
fact that Konkan and Marathwada are 
backward regions and infrastructure of rail-
ways is needed for the development of these 
backward regions ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Govern-
ment of Maharashtra had suggested that the 
approved gauge cODvc:rsion projects in 
Marathwada could be partly funded by 
debentures to be raised by the State Govern .. 

ment, to be subsequently recovered by levy 
of surcharge on the users of the service. 
West Coast (Konkan) Railway project was, 
however, not covered in this proposal. 

(b) The State Government haa been 
advised to send their specific proposals. 
along with their likely repercussions, if any. 
on the State Plan projects, to the PIanniOl 
Commission for clearance. 

Theft of Male Babies from Hospitals 
in Capital 

2453. SHRI M. RAGHUMA REDDY: 
SHRI SUBHASH YADAV : 
SHRI MANIK REDDY: 
SHRI PRAKASH CHANDRA : 
SHRI DHARAM PAL SINGH 
MALIK. : 

SHRI BALWANT SINGH 
RAMOQWALJA : 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to atate: 

(a) whether there has been considerabJe 
increase in the cases of new born male 
babies being stolen from various hospitals in 
the Capital; 

(b) the number of such cases in each 
hospital during the last three years; 

(c) \\-hether all the cases have been get 
investigated through C.B.l. and if so, the 
detaiJs thereof; and 

(d) tbe action contemplated by Govern-
ment in each case? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA .. 
PARDE) : (a) and (b). No~ Sir. However 
in so far as the Central Government Hos: 
pitals are 'concerned, theu are only 4 cases 
of alleged lifting/swapping of babies during 
the last three years. 

(c) and (d). Each of the cases was inves .. 
tigated by the police. One baby each Jifted 
frum Smt. S.K Hospital and Safdarjana 
Hospital has been traced out by the po]jce 
and handed over to the parents. One case 
of Smt. S.K. Hospital has not been traced 
~o far as it was discovered that the mo'her 
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had herself handed over her child to an un-
bown lady. The fourth case relates to 
swapping of a new bom baby from Safdar-
janl Hospital recently and the case is under 
investigation, by the police. To safeguard 
aaainst the possibility of stealing/exchanging 
of babies, the Directorate General of Health 
Services has issued, fresh guidelines on 16th 
FebruarY:t 1988. 

Bridge across Thane Creek 

2454. SHRI SHARAD DIGHE: WIll 
the Minister of RoI\ILWA YS be pleased to _te : 

(8) the progress made in the construc-
tion of a 1.87 Kilometer bridge across the 
Thane Creek ; and 

(b) the date by which it is expected to 
be completed ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) 16% till 
29-2-1988. 

(b) 1990-91. 

Computerised Re4lervation at Bombay 

2455. SHRI SHARAD DIGHE: Will 
the Minister of RA1LWAYS be pleased to 
state : 

. (a) the details regarding the progress 
made in computensation of passenger reser-
vations at Bombay VT~ 

(b) the number of trains for which 
computerised reservation is available at 
present: and 

(c) the' time by which the same is 
likely to be made available in respect of 
remaining trains also at Bombay VT ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF RAILWAYS (SHlU 
MAHABIR PRASAD): (a) and (b). 
Reservations on 30 trains originating from 
Bombay VT have been computerised. 

(c) Reservations on remaining Strains 
at Bombay VT are likely to be computeris-
ed by end of March 1988. 

KurJa and Bandra Passenger TermJaals 

2456. SHRI SHARAD DIOBE : 
SHRI S. G. GHOLAP: 

Will the Minister or RAILWAYS be 
pleased to state: 

(a) whether tbe construction of KurJa 
and Bandra passenger terminals in Bombay 
has been approved; 

(b) the estimated cost thereof, separa-
tely; 

(c) the main feature~ of the projects; 
and 

(d) the time by which the same are 
likely to be completed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABJR PRASAD): (a) Yest Sir. 

(b) to (d). Particulars are as under; 
---- --------- - Bandr. - ---

Terminal 
s. No. Item 

I. 
II -. 

3. 

Cost of approved 
work (Rs. crore) 
Main features of 
the project 

.Likely date of 
commi .. ioniq of 
1st phase 

Kurla 
Terminal 

24.95 

2 platform 
faces. 

3 stabling 
Jines. 

2 pit lines. 
Loco abed, 
etc • 

1988·89 

) 2.5S 

2 platform 
faces, 

1 stablina liDe, 
2 pit Jines etc. 

1989-90 
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IDdu..-.1 PoaDdatioB 

. 245 7. SHRI SHARAD DIGHE: Will 
the -Minister of HUMAN RESOURCE 
DEVELOPMBNT be pleased to state: 

(a) whether. Government propose to set 
up an Industrial Foundation to bridge the 
gap between technical education and the 
needs of jndustry ; and 

(b) if so, tbe details thoreof? 

THE MINISTER OF STATE IN THE . 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HU~lAN RESOURCE DEVELOPMENT 
(SHRI L. P. SHAHI): (a) The Govern-
ment have not yet approved the proposal 
to set up an Industrial Foundation. 

(b) Does not arise. 

I Translation) 

Replacement of Sleepers 

2458. SHRI SHANTI DHARIWAL: 
"'itJ the Minister of RAILWAYS be pleased 
to state: 

The total number of sleepers replaced 
by each Railway division during the last two 
years and the details thereof indicating the 
type of sleepers replaced '! 

THE DEPUTY MJNISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : The infon.'lation is 
being collected from Zonal Railways con-
cerned and win be laid on the Table of the 
Sabha. 

Health Care for Abor!gillals 

2459. SHRI R.P. DAS : Will the Mini-
stec of HEALTH AND FAMILY \VEL· 
FARE' be pJeased to sta te : 

(a) the s~eps tak~n so far by Govern-
ment to protect the aboriginals of the Anda-
man ud Nicobar Islands from diseases 
which tbey act from otbers; and 

(b) whether Government have any pro-
.,.._. 10 Plov" health care facilities for the 
.... d.hude·? 

r 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) and (b). Preventive, promo-
tive and durative health services are heiDI 
provided to the people in rural areas includ-
ing Tribals and Aboriginals by establishing 
Primary Health Centre, A Sub-Centre is 
sanctioned for a population of 3.000 
instead of 5,000 and a Primary Health 
Centre for every 20,000 instead of 30,000 
in the tribal, billy and difficult terrain areas 
besides a Comnlunity Health Centre for 
everyone Jakh population with 30 indoor 
be-ds and 4 Specialities of medicine, surgery, 
gynaeco!ogy and paediatrics and a trained 
nai and a ViI1age Health Guide for every 
1,000 population. 

Keeping in view the topographical situa-
tion of Andaman and Nicobar Islands, the 
coverage norms have been further relaxed 
and now a Sub-Centre for 5 K.M. and a 
Primary Health Centre for every 12 K.Ms, 
irrespective of the density of the population 
is being set up_ At present, two District 
H05pita}s, 6 Rura! Hospitals, 10 Primary 
l~eaJt~ Centres, 43 Sub-Centres, 26 Dispen-
saries and 2 Urban Health Centres have 
alreaJj been set up. The to~al bed strength 
in the Cnion Territory is 790. 

1 he National Programmes of Communi-
cable and Non-Communicable Diseases 
including family welfare services and nutri-
tion sen ice!') are being delh'ered in the Terri-
tory in one package in an integrated 
manner. 

Periodic health surveys are also cooduc-
ted by \'arious agencies including the Indian 
Council of Medical Research for determina-
tion of tbe disease pattern and health status 
of the aboriginals population in the Islands. 
The 0 nges, a primitive ScheJuJcd Tribe of 
the Union Territory was the subject of a 
study by the team of JawarJal Institnte of 
Post- graduate Medical Education and Re-
search Pondicherry and the first report sent 
by them is being implemented. Contacts 
have been estabJ!shed with Jarawas 8JId a 
doctor is included in the Contact team. 
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lneideDce or Liver Disea,es 

2460. SHRI M. RAGHUMA REDDY: 
SHRI SUBHASH Y ADAV : 
SHRI MANIK REDDY: 
SHRI PRAKASH CHANDRA : 
SHRI DHARAM PAL SINGH 
MALIK: 

Will the Minister of HEALTH AND 
FAMR.Y WELFARE be pleased to state: 

(a~ whether liver diseases have been on 
the increase in the country; 

(b) if so, tbe estimated number of l~ver 
disease patients admitted in various hospitals 
in Delhi during the las t three years; and 

(c) the steps taken by Governmen~ to 
control liver diseases in major metropohtan 
cities? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) No report regarding ~he 

Incidence of liver diseases have been receIv-
ed from State Governments/Union Terri-
tory Administrations. 

(b) The number of cases with liver 
diseases admitted/treated in Dr. Ram 
Manohar Lohia Hospital, Safdarjang Hos-
pital and Lok Naik Jai Prakash ~ arain 
Hos~ital, New Delhi during last 3 years is 
as under : 

Name of Hospital 

Dr. Ram Manohar Lobia 
Hospital, New Delhi 

Safdarjanl Hospital, 
New Delhi 

L.NJ.P. Hospital, 
New Delhi 

Year No. of 
Cases 

1985 510 
1986 716 
1987 589 

1985 283 
1986 332 

1985 456 
1986 474 
1987 426 

(c) Since liver is affected by b:lth 
communicable and non .. communicable 
diseases, various remedial measure are 
beiDa taken uDder the National Health Pro-
IJ'&II1IDCI to control the diseases. The 

Government has also launched programmes 
to augment the nutritional status to prevent 
various diseases including liver diseases. 
Sympomatic treatment for liver diseases is 
available in all the hospi-tals in the country 
including those in metropolitan citje~. 

CODl'ersioD of GUlltur-Macberla RaUway 
Line (A.P.) 

246]. SHRI M. RAGHUMA REDDY: 
WiIJ the Minister of RAILWAYS be pleased. 
to s!ate : 

(a) whetber the work of cooversjon of 
Guntur-Macherla meter gauge railway line 
to broad gauge line in Andhra Pradesh is 
behind the schedule; 

(b) if so, the reasons therefor; and 

(c) the steps proposed to be taken to 
complete the project as per schedule? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) and (b). This 
work is being progressed according to avail-
abiJi ty of resources, 

(c) This project has been aCCOrded prio-
rity. Outlay proposed for 1988-89 is 
Rs. 23 crore. 

Renovation of Gwalior Railway StatioD 

2462. SHRI M. RAGHUMA 
REDDY: 

SHRI SITARAM J. GAVALI : 

WiU the Minister of RAILWAYS 
be pleased to state : 

(a) the expenditure incurre~ OD the 
renovation of Gwalior Railway Station 
during 1987; and 

. (b) the names of other stations OD 
which similar expenditure was incurred 
durina the pa,t three years ? 

THB DEPUTY MINISTER IN THB 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) Approximately 
Ra. 20.17 lakhs. The renovatloD work in 
Gwalior Station .ia a part of model station 
ICheme uudor which 67 stations are beiDa 
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developefi as model stations. Under this 
scheme, the following amounts are to be 
spent on Gwalior Station : 

1988-89 
19~9-9" 
199~- _ 

Rs. 52.94 Iakhs 
Rs. 65.49 lakhs 
Rs. 58.44 lakhs 

(b) TIJe information is being collected 
and will be placed on the TabJe of the 
House. Information about approximate 
expenditure incurred in 1987 -8 8 in the 
followinS Stations is as under : 

1. Katihar Rs. 29.0 lakhs 
2. Meerut City Rs. 23.88 lakhs 
3. Amritsar Rs. 17~72 lakhs 
4. Lucknow Rs. 14.00 Jakhs 

In. (NE) 
.. s. Guwahati Rs. 11.9 lakhs 

6. Indore Rs. 35.3 lakhs 

Issue of Fake Medical Certificates 

2463. SHRI M.V. CHANDRA-
SEKHARA MURTHY: 
SHRI BANWARI LAL 
PUROHIT: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pJeased to state: 

(a) whether Govemm ent are aware that 
a large number of organisations throughout 
the country are issuing fake medical certi-
ficates; 

(b) if so, the details of such organisa-
tions in the coutry; and 

(c). steps contemplated by Union 
GoVernment to curb the activities of these 
orgainsations. ? 

THE MINISTER OF STAlE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPARDE): 
(a) It has been brought to the notice of 
Government that some organisations in 
various parts of the country are issuing fake 
medical degrees. 

(b) and (c). As and when complaints 
are received b} the Government of 
India, the State Governments or the 
Union Territory concerned is asked to 
take necessary action against such organisa-
tions under the law. So far as the infor-
mation is available with the Government of 
India, ~ statement indicating the names of 
such organisations and the action taken by 
the Government is given below. 

Statement 
- ----------- - - ----- ---- -- ---------------

Action taken by the Government Name of the organisation 

1. The Society for Advanced Studies 
in Medical Sociences, Delhi. 

2. Delhi Health and HyKiene Syndi-
cate (Regd.), New Delhi. 

3. All-India Medicos Society, Hoshiar-
pur, punjab. 

4. Regular Medical Practi doners 
Committee, Ahmedabad. 

S. Bcunbay Development of Ayurvedic 
College, Wadi, Bombay 
Maharashtra. 

6. Ayurved Pratbishtan, Bhandara 

7. M.S.G. Research Institute, Bhandra 

8. swami Vivekanand Ayurved Maha .. 
vidyalaya, Wardba. 

The Delhi Administration bas been 
requested to take necessary action. 

The Punjab Government has heeD 
requested to take necessar y action. 

The Gujarat Government has filed a 
criminal case against the institution .. 

The matter bas been reported to the 
police by State Governnlent for 
taking necessary action. 

·do-
.. do-

-do-
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9. Chandrapur Medical Training Institute, 
Chandrapur. 

10. Doctors Training Institute, Nagpur. 

11. K.N.H. Medical CoJJese and Hospital, 
Nagpur. 

1 2 . Doctors Training Course, NalPur 

J 1. Mabarashtra !\iaturopathic Magno 
Tberapic and Electrotherapic .Medical 
Training Centre, Satara. 

J 4. N ationa) Ayunedic CoUege and 
Hospital, Akola. 

15. Prakrutik Chikitsa Gyanpeeth, Amrawatl. 

16, School of General Medical Ilractice 
(Pnvate) at Kumarpara, Guwahati, 
Assam. 

17. All India (Allopathic) Training Col1ele 
and Hospital, Madras, Tamil Nadu. 

18. Medical Coliege of Alternative Medicine, 
378, Ganguly Bagan, East Road, Calcutta-

• 84, West Dergal. 

19. Midnapore Guru Sankan Blectro Homeo 
Medical College and Hospital, Miabazar, 
Midnapore. 

20. Gen(;ral Council of Electro Homeopathic 
System of Medicine Rabindranaaar, 
Midnapore. 

21. Electro Homeo Medical Institute and 
Hospital. 

22. DOGO Electro Homeo Medical College, 
Burdwan. 

23. Management Profetsional Association 
Madras, Tamil Nadu. 

-do-

-do-

-do-

-do-

-do-

-do-

-do-

The State Government has 
filed a criminal case against 
the person concerned. 

A criminal case is already 
pendin& before the Court. 

Police investiaation is being 
made. 

Action under West Benaal 
Homeopathic System of 
Medicine Act, 1963 is beJnS 

taken. 

-do-

-do-

Action will be taken shortl,. 

The State' GOva"DmeDt bas been 
requested to take necessary 

action. 
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c..._, of. , MOIQIIito Meaace ill Bangalore 

2464. SHR.IMATI BASAVARA-
lESW.ARl : Will. the Minister of HbAL TH 
AND FAMILY WELFARE be pleased to 
atate : 

(a) . whether tbe State Government of 
Kernataka has sul$eSted setting up of a 
Central authority to curb mosquito menace 
in the country; and 

(b) if so, the action proposed to be 
taken by the Union Government in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) No. 

(b) Does arise. 

New Machines aDd Nuclear Medicines 
to Identify Heart AUments 

2465. SHRI P.M. SAYEED: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be p]eased to state: 

(8) whether DeW machines and nuclear 
medicines are being ased jn hospitals to 
identify heart ailments; 

(b) if so, the names of the hospitals in 
Delhi where such detection and treatment 
of beart diseases are being carried out; 

(c) whether recent advanced techniques 
in dialDQsis of lwa rt diseases and their 
maaeaeament were di5CUssed at a national 
sympesium and workshop on nuclear 
.,diology held in the Sect\nd week of 
Febraary. 1988; and 

(d) if so, the important aspects discussed 
at the S)'IDposium '1 

nIB MINISTER OF STATE IN THE 
MINISTRY OF H1!ALTH JtND FAMILY 
~ ,(KUMAR! SAROJ KHA-
P AIU>B) : <a) and (b). Now macblDes are 
MiG. uItd lD G.B. PaDt ·HOIpital and Dr. 
LM.L. Hospital whilo both new maclilioos 
and nuclear medicines arc boin& used in 
A.l.I.M.S., to identify hoart ailments. 

(c) Yes. Sir. 

Cd) The jmportant aspects discusaed at 
the symposium related to (i) Ischemic heart 
disease (ii) Coronary by pass surgery, (iii) 
Percutaneoos Transluminal Angioplasty (iv) 
Va1vuJar heart disease and cardiomypathy 
etc. 

Daration of Office Bearers of 
Sports Associations 

2466. SHRI PM. SAYEED: Will the 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state : 

.(~) whether Government have taken any 
decISIon about the period for which an office 
bearer of a National or state level sports 
association can hold an executive office; 

(b) if so, the detaHs of offices involved· J 

(c) whether the Indian Olympic Asso-
ciation has made any recommendations in 
this regard; and 

(d) if so, the reaction of Govomment 
thereto? 

THE MINISTER OF HUMAN RESOUR-
CE DEVELOPMENT (SHRJ P.V. NAR-
SIMHA RAO) ; (a) aud (b). 1 he auidelines 
reJa~ing to holding office by office bearers of 
N aUonal Sports FederatJons were issued in 
1975. According to these guidelines the 
o~~-bearer of a National Federation/Asso-
clatiOIl can hold office for a maKimum of 
two terms or 8 years consecu tively . These 
guidlines are applicable ta the President and 

.. Secretary/Secretary General an~ also to the 
Treasurer if he enjoys voting right. These 
guidelines had been brought to the notice 
?f the State Gover?ments for ~onsiderina 
Issue of proper gUldc]ines to improve tho 
working of the state level associations. 

(c) and (d). The Indian Olympic-Asso-
ciation had recommended removal of abeve 
restriction on holding of office by' o1lice-
bearers of Federations. Government has 
not accepted the suggestion. 

Sale of Fake DTC Tkkets 

2467. SHRI P.M. SAYEED: Will tile 
MUlister SURFACE TRANSPORT be 
pleased to state : 

<a> wIaothor tbo aaJe of fako DTC tickets 
baa.beea dotectcd recently in Delhi; 
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(b) if so, the details thereof; 

(c) whether the source of printing of the 
fake tickets has also been found out; and 

(d) the steps proposed to be taken to 
ensure that such incidents do not recur? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) to (c). Yes, 
Sir. D.T.C. cheking stall' found three Con-
ductors selling fake tickets. One of these 
three conductors has since been held guilty 
in departmental enquiry and has been dis-
missed from servJcc. The domestic enqui-
ries in the other two cases are in progress. 
The matter has also teen handed over to 
poli~e for futher investigations. 

(d) D.T.C. have launched a special 
drive and intensified the checking of ticket-
Jess passengers, checking of the monthly 
passes, staff passes and ticket s in order to 
prevent any misuse. Besides, a close watch 
is being kept on the functioning of conduc-
tors. 

Allocation for Advertising Family 
Planning Programmes 

2468. SHRIMATI D.K. THARA DEV} 
SIDDHARTHA : Will the Minister of 
HEALTH AND FAMILY \\·ELFARE be 
pleased to state: 

(a) the amount earmarked for advertise-
ment of Family PJannmg Programmes 
annually \\!!h break up for (a) Doordarshan 
(b) Radio (c) Press (d) Exhibitions (e) Films 
(£) Posters (g) Hoardmgs; and 

(b) the language-"ise break up of tbe 
above '? 

THE MI~ISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) The bulk of budget ~JJ~­
tion for mass media and communlcatlon 
activities is provided to the States/UTs for 

crying out these activities in accordance 
:th the local needs. The funds provided 
to States for Flims amount to Rs. 54.17 
lalths, for outdoor publicity Rs. 71.5 7 la~hs 

dRs. 35.79 lakhs for Press Advertlse-
:nts. The Media Division of the Depa~­
IDCnt of Family Welfare formulates the baSIC 

strateg)' and also designs and dc,·e]ops a 
limited number of messages which are put 
out through tbe I and B Media Units. 
Advertising forms a small part of the total 
communication effort. 

Directorate ot Advertising and Visual 
Publicity has been provided Rs. 150 lakhs 
for carrying out Advertising and visual 
publicity campaigns on family welfare thems 
and for social marketing campaigns (or 
Nirodh and Oral Pill. 

For disseminating Family Welfare 
messages~ Doordarshan has since last year 
contributed two minutes of free time at 
prime time as its social responsibility. 
Similarly, A.l.R. are ccntributing two 
minutes free time on every channel every 
transmiSSion. However, the social market-
ing campaigns for Nirodh and Oral piUs 
are paid for. Rs. 2 lakhs is booked for pay-
ment to Doordarshan and 19 lakhs for 
A.I.R. Rs. 2 lakhs are booked for payment 
for cinema slides for Nirodh. 

The films produced by Fimls Div ilioD 
are of educational nature. No advertising 
commerCial films are produced by films 
Division. The FiJms Division wal allocated 
Rs. 100 lakhs in B.E. 1987-88. 

(b) So far pu!)licity in languages is con-
cerned, the State Government. put out the 
material in the langu age/languages of the 
respective States. Similarly I and B Media 
lJoits put out rneterial in regional languaaes. 
DA VP this )-ear has so far reJeased adver-
tisements in English, Hindi and Urdu only. 
They have brought out posters in English, 
Hindi and Regional languages, and match box 
labels in Hindi, Tamil, Telugu, Malayalam, 
Kannada, Marathi, Gujarati, Urdu, Panjabi, 
Bengali, and Oriya. 

The actual expenditure incurred by 
DAVP upto February, 1988 on Exhibitions, 
Press Advertisements and Printed Publjcity 
which includes posters is given below : 

Exhibition 

Press adverti sements 

Printed Publicity 
(Polters, Folders and 
Brochures) 

Rs. 6,86,900 

Rs. 40,S 3,900 

Rs. 48,S 3,SOO 
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Benefits of Festivals of India 

2469. SHRI MOHD. MAHFOOZ ALI 
KHAN: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to 
,tate : 

(a) the names of the countries where 
Festivals of India have been held so far and 
the expenditure incurred on each of these 
festivals separately; and 

(b) whether any assessment has been 
made of the material gains from these Festi-
vals and in particular how far these have 
heJped jn changing the country"s image from 
the old one of exotica and in bringing aware-
ness of the contemporary Indian culture in 
the fields of art, theater, sculpture 1iterature~ 
dance and music and the development of 
science and technology ? 

THE MINISTER OF STATE OF THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) Festivals of India 
bave been held in five countries so far, viz., 
UK, USA, France, Sweden and USSR. Of 
thec;c the Festival of )ndia in USSR is still 
continuting. 

The expenditure incurred on each of 
these festhals is as under: 

(Rs. in crores) 

(i) Festival of India in UK 

(ii) Festivals of India in 
USA and France (a- of 
31.3.1986) 

(iii) Indian Manifestation in 
Sweden 

(iv) Festival of India in 
USSR (approx.) 

1.77 

10.75 

0.66 

8.50 

(b) The Festivals of India have created 
a significant awareness of not only the 
Indian Cultural Heritage, but also its 
contemporary history, art and development 
and achievCDlents. These have opened 
opportunities for mutual exchanges with 
these countries in variou s spheres on a more 
permanent footiog, since tboy have brouaht 

to the peoples of these lands tile potential 
that exists in modern India for a beDo8aiaI 
two way exchange between the couatciu. 
the peoples and insti tutions. 

Sex of Human Foetus threolla Pal .. m.. ..... 
2470. SHRI H.B. :rATIL: Will the 

Minister of HEALTH AND ~y 
WELFARE be pleased to state : 

(a) whether the sex of humaD foetus c;aa 
be determined through pulse diagnosis .aft. 
1 2 weeks of pregnancy; 

(b) whether tbrough research it has 
been possible to diagnose even the first day 
of pregnancy; and 

(c) if so, the details in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KU~fARI SAROJ KHA-
PAJtDE) : (a) to (c). This Ministry is no t 
aware of such diagnosis. 

Introduction of Additional Trains OD 
Howrab .. Adra Section 

2471. SHRI AJIT KUMAR SAHA: 
\Vill the Minister of RAILWAYS be pleased 
to state : 

(a) whether there is any proposal to 
introduce additional trains on Howrah-Adra 
section of South Eastern Railway; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (8) No. Sir. 

(b) Does not arise. 

Performance of States in Family 
Planning Program •• 

2472. SHRI HARIHAR SOREN : Will 
tho Minister of HEALTH AND FAMILY 
WELFARE be pleased to atate : 

<a) the performances of State 
Governments in implementiq family 
plannina proarammes durinl 1987.. State-
wise; 
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(b) whether the performance has been 
in accordance with the guidelines of Union 
Government; and 

(c) if not, what fresh steps Union 
Government have in view? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAR I SAROJ KHA-
PARDE) : (a) and (b). Method-wise targets 
for Family planning are fixed for the States 
on Financial Year basis. The State-wise 
and method-v.ise family planning propor-
tionate targets and the progress of achieve-
ments based on the latest information 

sopplied by the States so far in the year 
1987-8 8 are given in the Statement below. 

(c) Stategies adopted to achieve targets 
under Family Welfare Programme. include: 
compensation to acceptors of Sterilisation 
and IUDs, and incentive payments to moti-
vators; promotion of temporary contracep-
tive methods for couples for whom sterilisa-
tion is inappropriate; intensive implemen-
tation of the e~panded programme of 
immunisation; information, education and 
efforts to increase knowledge and acceptance 
of both family planning and MCH compo-
nents of the Programme; and increased 
involvement of local communities. 

Statement 

State-wise Proportiona te Targets and Achievements in Respect of 
Sterilisation for 1987-88 (ApeiJ 1987 to January 1988) 

--- - -- ---- _._ -- -- -.-..- --
81. StatefU.T./Agency Prop. target Achievement ?/~ Achvt. of prop. 
No. for 1987- during target during 

88 1987-88 1987-88 
(April 87 to 
Jan. 1988) 

-- -- -------- - ------.... 

1. Andhra Pradesh 456000 364127 79.9 . 155800 62614 40.1 2. Assam 

3. Bihar 456000 287393 63.0 

4. Gujrat 228000 184798 81.1 

S. Haryana 79800 56016 70.2 

6. Karnataka 266000 255982 96.2 

7. Kerala 163400 136852 83.8 

8. Madhya Pradesh 342000 209429 61.2 

9. Maharasbtra 433200 336927 77.8 

10. Orissa 171000 116339 68.0 

11. Punjab 95000 94024 99.0 

12. Rajasthan 228000 144736 66.' 

13. Tamil Nadu 425600 348155 81.8 

14. Uttar Pradesh 494000 506157 102.6 

'IS. Welt Bengal 380000 225222 59.3 

U. Smaller States/U. Ta. 

1. Himachal Pradesh 26600 20079 7S.S 

~. Jammu and Kasbmir* 39000 13440 34.S 
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3. Manipur· 

4. Meghalaya* 

5. Nagaiand* 

6. Sikkim 

7. Tripura 

8. A and N Islands 

9. Arunachal Pradesh 

10. Chandigarh 

11. D and N Haveli 

12. Delhi 

13. Goa Daman and Diu 

1 4. Lakshadweep· 

I 5. Mizoram** 

16. Pondicherry 

Ill. Other Agencles 

Mlo Defence 

2. Mlo Railways 

All India 

£ Figures provisional. 

4550 

455 

650 

760 

7600 

1140 

380 

2660 

760 

30400 

3602 

39 

840 

4560 

22800 

30400 

4550996 

* Target and performance up to December. 
** Target and performance upto August. 

3079 

419 

394 

721 

3941 

1246 

776 

1772 

844 

21874 

3805 

23 

1111 

4737 

14147 

17218 

3442697 
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61.7 

92.1 

60.6 

94.9 

51.9 

109.3 

204.2 

66.6 

111.1 

72.0 

105.6 

59.0 

215.6 

103.9 

62.0 

56.6 

75.6 

State-wise ProportIonate Targets and Achievements in Respect ot 
I.U.D. Insertions £ for 1987-88 (April 1987 to January 1988) 

SI. State/U.T./Agency 
No. 

prop. target 
for 1987-

1988 

I. Major States (population 1 crore or more) 

1 • Andhra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

S. Haryana 

6. Karnataka 

190000 

26600 
206720 

237880 

126920 

150480 

Achievement 
during 
1987-1988 
(April 87 to 
Jan. 1988) 

128602 

16032 
129889 

227873 

118209 

151183 

Achvt. of prop. 
target d~Dg 

1987-88 

67.7 

60.3 
62.8 

95.8 
93.1 

100.5 

% 
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7. Kuala 91960 62792 68.3 

8. Madhya Pradesh 201400 153059 76.0 

9. Maharasbtra 399000 286877 71.9 

10. Orissa 92720 86069 92.8 
11. Punjab 19000 269148 141.7 

12. Rajasthan 91200 117422 128.8 

13. Tamil Nadu 218880 277438 126.8 

14. Uttar Pradesh 746320 890850 119.4 

IS. West Bengal 87400 64845 74.2 

II. Smaller States/U.Ts. 

1. Himachal Pradesh 24320 20942 86.1 

2. Jammu and Kashmir· 11050 7931 71.8 

3. Manipur* 4550 4239 93.2 

4. Megbalaya* 915 792 81.2 

5. Nagaland* 975 390 40.0 

6. Sikkim 1292 805 62.3 

7. Tripura 3344 1059 31.7 

8. A and N Islands 1140 938 82.3 

9. Arunachal Pradesh 1520 1463 96.3 

10. Chan digarh 7600 49'4 65.2 

II. D and N Haveli 152 119 78.3 

12. Delhi 76000 48356 63.6 

13. Goa, Daman and Diu 2280 2290 100.4 

14. J aksbadweep* 6S 74 113.8 

IS. Mhoram** 700 1974 282.0 

16. PoDdicberry 2736 2925 106.9 

m. Other Aaencies 

1. M/o Defeoce 12160 8967 73.7 

1. M/o Railway. 17480 7596 43.5 

AIllndia 322~819 3096108 96.0 _ ...... -- __. .... - __...._.-_._... .............. --
£ FiSUle. provisional. 

• Tarpts aDd performance upto December . 
•• 1lIIIIt aod perlOI1Il8IlCe upto A1J8UIt • -
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State-wise Proportionate Targets and Achievements in Respect 
of Equivalent oral Pill User £ 

(ApriJ 1987 to December 1987) 

SI. Statc/U.T./Agenc:y 
No. 

Prop. target 
for 

J 987-88 

1. Major States (population 1 crore or more) 

1. Andbra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

5. Haryana 

6, Kamataka 

7. Kerala 

8. Madbya Pradesh 

9. Maharashtra 

10. Orissa 

11. Punjab 

12. Rajasthan 

13. Tamil tladu 

14. Uttar Pradesh 

15. West Bengal 

II. Smaller States/U. Ts. 

1. Himachal Pradesh 

2. JamlDU and Kasbmir* 

3. Manipur* 
4. Meghalaya 

S. Napland 

6. Sikkim . 

7. Tripura 

8. A and N Islands 

9. Arunachal Pradesh 

10. Chandiaarh 
11. D and N BavoU 

67921 

9344 

18041 

99069 
26407 

60214 

36964 

125976 

215833 

35940 

34121 
23214-

769114 

118965 
34788 

6735 

3430 

662 

981 

406 

1798 

2301 
221 

716 

416 

96 

Achievement 
during 1987-88 

(April, 87 to 
December, 

1987) 

95523 

6180 

13637 

103098 

27297 

64763 

26633 

105464 

217137 
39849 

48385 

42081 

76751 
145700 

33495 

6229 
1959 

171 

888 

103 

1128 

1853 

296 
73S 

226 

'12 

% Achievemet of 
Prop. target 
during 1987-88. 

140.6 

66.1 

75.6 
104.1 

103.4 

107.6 

72,1 

83.7 

100.6 

110.9 

141.8 

181.3 

99.8 

122.5 

96.3 

92.5 

57.1 

25.4 

90.5 

25.4 

62.7 

80.5 

133.9 
102.7 

4'.0 
15.6 
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12. Delhi- 1590 1938 121.9 
13. Goa, Daman and Diu 1371 1434 104.6 
14. Lakshadweep 85 43 50.6 
IS. Mizoram·· 642 666 103.7 
16. Pondicherry 1251 1084 8'.7 

III. Other Agencies 

1. Mlo Defence· 3462 2959 85.5 

2. M/o Railways 3537 3172 89.7 

All India 1013446 1070949 165.7 

£ Figures provisional. 

• Target and performance up to November . 
• * Target and performance upto May . 

State-wise Proportionate Targets and Achievements in Respect of 
C.C. Users for 1987-88 (April 1987 to Dcr..ember 1987) 

SI. State/U.T ./Agency Prop. target Achi evement % Achievement of 
No. for 1987-88 (During 87-88 prop. target during 

April, 87 to 1987-88 
December, 
87) 

1. Major States (Population 1 crore or more) 

I. Andbra Pradesh 458060 383476 83.7 
2. Assam 45277 29728 65.7 

3. Bihar 131322 75363 57.4 

4. Gujarat 517288 537458 103.9 

5. Haryana 472517 443122 938 
6. Karnataka 208245 183761 88.2 

7. Kerala 155859 154580 99.2 

8. Madhya Pradesh 752047 608302 80"9 

9. Mabarashtra 817680 630998 77.2 

I •. Orissa 184457 15968' 86.6 

11. Punjab 403886 448285 111.0. 

12. Rajasthan 225233 290363 128.9 

13. Tamil Madu 263698 155264 58.9 
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14. Uttar Pradesh 973863 828389 8S.1 

15. West Bengal 224091 IJ6158 51.8 

II. Smaller States/U. Ts. 

1. Himachal Pradesh 41640 32691 78.S 

2. J and K* 14416 10069 69.8 

3. Manipur* 5182 1265 24.4 

4. Megbalaya 5204 1535 29.5 

S. Nagaiand 467 29 6.2 

6. Sikkim 352 154 43.8 

7. Tripura 3922 2250 57.4 

8. A and N Islands 869 1038 119.4 

9. Arunachal Pradesh 685 488 71.2 

10. Chandigarh 8753 6048 69.-1 

11. D and N Haveli 672 501 74.6 

12. Delhi * 233564 203000 86.9 

13. Goa. Daman and Diu 10552 11110 105.3 

14. Laksbadweep 472 173 36.7 

15_ Mizoram** 1594 1883 118.1 

J 6. Pondicherry 6717 8158 121.5 

III. Other Agencies 

1. M/o Defence* 59831 52608 87.9 

2. M/o Railways 305442 252591 8~. 7 

Total Free Distn. 6533857 5630527 86.2 

3. Comm. Distn. 400000a$ 2255926 56.4 
--- -

Total All India 10533857 7886453 74.9 ---- -
$ Figures are provisional. £ Annual target. • Target and achievement upto 
November. -- Target and achievement upto August. 



MARCH 10" 1988 W,itltln An~rs 192 

Repairs of Purana QuDa Wan 

2473. SHRI HARIHAR SOREN: 
Win the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether a portion of the Purana 
Quita wall adjoining the Delhi Z('o collap-
sed in October, 1987; 

(b) if so, the steps taken to repair the 
same; and 

(c) the technique adopted in repairing 
the wall? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L. P. SHAHI) : (a) Yes, Sir. 

(b) and (c). The collapsed wall is being 
repaired as per archaeological principles and 
established norms keeping in view its 
architectural features. 

Foreign CoDaboration for Technology 
Transfer in Railways 

2474. PROF. MADHU DANDAVATE: 
WUl the Minister of RAIL WAYS be pleased 
to state: 

(a) whether the Indian Railways are 
planning to have foreign collaborations for 
technology transfer in a big way; 

(b) if so, the reasons therefor; 

(c) whether any estimate has been made 
of the amount of foreign exchange involved 
in such collaborations and jf so, the details 
thereof; and 

(d) the reasons for not resorting to 
indigenisation and self reliance in these 
fields? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) Limited foreign 
collaborations are contemplated for techno-
logy transfer. 

(b) To upgrade indigeDous technology. 

(c) The amount of foreign exchange 
requil ed will depend upon the grade and 
scope of technology transfer finally chosen. 

(d) The objective of the proposed 
technology transfer is only to achieve 
indigemsation and self-reliance in advanced 
technology. 

l\forena Railway Station (M. P.) 

2475. SHRI KAMMODILAL JATAV : 
Will the Minister of RAILWAYS be pleased 
to state: 

\a) whether Morena Railway Station 
in Madhya Pradesh has been selected for 
modernisation; 

(b) if so, the amount of expenditure 
Jike)y to be incurred OD this work; and 

(c) the time by which the work of 
lI'odemisation at this railway station is 
likely to be completed ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) to (c). Moderni-
sation Schemes of Railway stations are 
taken up in a need based phased manner. 
Following items of works, as found necessary 
have recently been completed at Morena 
Station: 

1. Retiring Room with 2 beds; 

2. Additional Booking Office and 
Concourse on the City side; 

3. Garden in the Circulating Area 
and behind the new Booking 
Office; 

4. Improvement of the CirculatiD8 
area, covering of NulJab; 

s. Extension of Platform Cover by 
18 Metres on the Down platform; 
and 

6. Tree plantation on the Approach 
Road of the Stltion. 
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In addition to the above, work relatins 
to the extension of Goods platform and 
cover over the existing Goods platform for 
handling Jumbo Rakes is being taken up. 

IEngli~hl 

Arrears of Rent due from Private 
Leasees of VisakbapatnaDl Port Trust. 

2476. SHRI BHATTAM SRIRAMA 
MURTY: Will the Minister of SURFACE 
TRANSPOR T be pleased to state : 

(a) whether large amount is due from 
the private and public Sector Undertakings/ 
Agencies in respect of lands leased out by 
the Visakhapatnam Port Trust; 

s. No. Name of the Agency 

1. MIs. A.S. Corporation 

2. MIs. A.K. Corporation 

3. MIs. Andhra Asphalt 

4. MIs. Jobar Polipak 

5. MIs. Mahalakhsmi Talkies 

6. Mis. Vizag Shipping 

7. MIs. Ushodaya Shipping Pvt. Ltd. .. 
8. MIs. C.F. Ltd. 

9. MIs. A.V.S. Rao and Bros. 

10. MIs. Hamsa Dasel Corp. 

11. MIs. Indrani 

12 MIs. Rajeev and Co. 

(b) .f so, the particulars of the default-
in. private agencies and the arrears of rent 
due from them separately: 

(c) whether the Port Trust still leases 
its lands to private agencies; and 

(d) if so, the particulars of the alencies 
and the purpose for which it has bceD 
leased during the last two years ? _ .. 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yes, S;r. 

(b) The particulars of the major default-
ing private agencies and the arrears of rent 
due from them are as folJows : 

Amount due 
(Rs.) 

8,60,967.35 

1,81,867.00 

85.181.16 

1,13,604.40 

2,91,431.25 

88,336.45 

1,07,69,807.82 

8,30,271.14 

18,896.00 

'3,603.00 

14,517.87 

-------------.-----------
Total 1,47,88,507.04 

- -- -- ----
(c) Yes, Sir, 

(d) The particulars of the agencies to whom Port lands were leased and tb, purpose of 
lease during the last two years are as follows : 



l~S Wdtten A1I8WU8 MA&CB l~, '988 Writt~. 14nswers 196 

S. No. Name of the Agency Purpose 
------- -------------------------------------

1. 

2. 

3. 

4. 

Mis. G.F.C. Ltd. 
(A joint venture of Government 
of Andhra Pradesh and 
IFCO) 

VSP Stevedores Association 

Sa rat Chaterjee and Co, 

Kaitan Minerals Devp. 
Corporation 

Land given on Lease by Visakbapatnam ' 
Port Trust 

2477. SHRI BHATTAM SRIRAMA 
MURTI: Will tbe Minister of SURFACE 
TRANSPORT be pJ eased to state : 

(a) the total acreage of land under the 
control of the Visakhapntnam Port Trust 
at present and its requirement for the future 
master plan; 

(b) the extent of land being utilised by 
the Visakhapatnam Port Trust at present 
and its requirement for the future master 
plan; 

(c) the extent of land given on Jease to 
parties and whether the number of agencies/ 
parties to whom lands have been kased by 
Vlsakhapatnam Port Trust bas increased 
from 119 to 1200; and 

(d) the total earnings of the Visakha-
patnam Port Trust from such leased lands? 

THE MINISTER OF ST ATE OF THE 
MINISTItY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOn: (a) and (b). The 
total area of land under the coptrol of the 
Visakhapatnam Port Trust at present is 
7384 acres, out of which 11 SS acres are 
being utilised by the Port Trust. The Master 
Plan for future development is not available 
DOW and therefore, it is not possible to 
iadicato the requirement of land under the 
future Master Plan. 

(c) 2690 acres of land are given on 
lease to various parties. The number of 
.,.aos/partjCl to whom lands have been 

For storasc of liquid. 

For office Building. 

For Railway Siding to the 
land alread y leased for 
godowns for import and 
export cargo. 

Stacking and Loading of 
Gypsum. 

leased by Visakhapatnam Port Trust has 
increased from 150 to 1140 leases during 
the span 1960 to 1988. 

(d) The total demand of Visakbapatnam 
Port Trust by way of lease at present is 
Rs. 2,91,30,000 per annum. 

(Trans/ati on] 

Railway Lines in U.P. 

2478. SHRI HARISH RAWAT: Will 
the Minister of RAILW A YS be pleased to 
state : 

(a) the names of railway lines in Uttar 
Pradesh in regard to which survey work 
has been completed during 1985-86 and 
1986-87; and 

(b) the names of such railway Jines in 
the aforesaid State in regard to which 
survey work is likely to be completed 
during 1988-89 and 1989-90 and the 
provision made for each of these railway 
lines? 

tHE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) (i) Duraula .. 
Hastinapur. 

(ii) Dharampur-Afzalgarh-K alagarh and 
AfzaJgarh-AHganj. 

(iii) Sonauli-Gorakhpur. 

(b) Surveys for new lines from BudauD 
to Shahjahanpur and from Bageswar to 
Tanakpur are IikeJy to be complete4 
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during 81-89. No provision has so far 
'*en made for construction of either of 
these lines. 

Constructien of Hapor and Moradnbad 
Bye-Passes 

2479. SHRI HARISH RAWAT: Will 
the Minister of SURFACE TRANSPORT 
be pleased to state : 

(a) whether any provision has been 
made for construction of the proposed 
Byepasses in Hapur and Moradabad cities 
on Delhi -Luck now National Highway during 
1988-89; 

(b) if so, whether the construction work 
of these bye passes is likely to be completed 
during the year; and 

(c) if not, the reasons for the delay? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE 4 TRANSPORT 
(SHRI RAJESH PILOT) : (a) No, Sir. 

(b) and (c). Do not arise. 

I TrtlltSlati on I 

Polluted Rivers in Kerala 

2480. SHRI V. S. VIJAYA-
RAGHAVAN: Will the Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state : 

(a) the names of rivers in Kerala which 
are polluted at present; and: 

(b) the steps being taken to remove 
their pollution 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI>: <a> 
The data available from the water quality 
monitorinl stations in the rivers in Kerala 
show that stretches of some of the rivers 
are polluted. 

(b) The steps taken Include the follow-
iDa. 

(i) BfIlucnt standards have been laid 
down for various poUutiDa iDduSt' 
trita. 

(ii) Industries have been directed to 
adopt pollution control measures. 

(iii) Financial incentives are provided 
for installation of pollution cOntr~l 
devices. 

(iv) Legal action is taken against the 
defaul ting industries. 

Diesel Engines Replaced for ~teaD1 
Engines 

2481. SHRI AMARSINH RATHAWA: 
Will the Minister of RAILWAYS be pleased 
to state: the number of diesel engines' for 
metre gauge lines constructed during the last 
three years and the details of railway Httes 
on which these were replaced for Iteam 
ensines? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD): The number of 
metre gauge main line diesel locomotives 
manufactured during the last 3 years is •• 
under: 

Year 
1985 
1986 
1987 

Matro Gauge 
38 
40 
30 

The sections on which the new diesel 
locomotives have r~placed some of the 
steam locomotives during this period are; 

Northern Jodhpur-Jaisalmer 
Railway 
Northeastem 
Railway 
Sputhern 
Railway 

Gonda-Mailani 
Banaalore-Hubli 
Birur-Shimoga 
Hassan-Mangalore 
Chickjajur-Chitar· 

durga 
V illupuram-Tiruchira-

palli 
(Chord 
Line) 

Villupuram-Tiruchira· 
palli 
(Maia 
Lino) 

Thanjavur-Nasorc 
Madurai-Virudunaaer 
Mysoro-NaujaDIUd 

I'on 
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Aid for Healtb Plaa by Sweden 

2482. SHRI T. BALA GOUD: Will 
tbe Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

<a> whether Sweden has given Rs. 42 
erores for Health Plan and jf so" the details 
thereof and the use thereof; 

(b) whether Sweden has given similar 
aid for health schemes earlier also; 

<c) whether other countries have also 
promised aid for health and the details of 
the aid received earlier for health, country-
wise and year-wise during the last three 
years; aDd 

(d) whether benefits have been monito-
red and evaluated so far ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
ICHAPARDB) : <a> Sweden has provided 

two hundred and Nine million Swedish 
Kroners (Rs. 44.72 crores approximately) 
from 1987-88 to 1989-90 through UNICEF, 
for Universal Immunization Programme 
(UIP) to India. Out of this, 97 Million 
Swedish Kroners (Rs. 20.7S crores appro-
ximately) have been distributed upto 
30.9.87. 

(b) Yes. 

(c) Foreign Aid is received for various 
Health and Family Welfare Proarammes 
from various countries and Bilateral agen-
cies. 

A statement indicating such Aid recei -
ved from some of these countries/agencies 
is given below. 

(d) Evaluation of the benefits achieved 
under various foreign aid programmes is 
regularly done. 
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Est_tel.,. laproftm_t olGuntar 
ad KaraooI Bye-passes 

2483. SHRI T.BALA GOUD : WiJ1 
the Minister of SURFACE TRANSPORT 
be pleased to state : 

(4L) wbether Q.ovornmo~* of An4hra 
Pradesh 11as sent estimatoa totalliq 
Rs. 3.81 c.rore far improving Guntur and 
Kurnool by.c-passes whicl1 are in very bad 
shape; and 

(b) if so, the details thereof and reaction 
of Government thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAlESH PILOT) : (a) Yes, Sir. 

(b) Estimate for Guntur Ibe-pass has 
been returned to the State Government 
as the work is not included in the Seventb 
Five-Year Plan. Estimate for Kurnool 
Bye-lM'ss has been returned to the State 
Government as the work is not inc luded 
in the Annual Plan for 1987-88. 

Guidelines Evolved by National Conference 
on Film Certifieation 

2484. SHRf K. RAMAMURTHY: 
SHRI GURUDAS KAMAT: 

Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pJeased 
to state: 

(a) the detairs of fresh guidelines 
evolved by the National Conference on 
Film Certification held on January 6,1987 
at Bombay; 

(b) The detai Is of recommendations 
about the composition of CenlOr Boards 
and in reg ard to interpolation etc.; and 

(c) the action bting taken on them ? 

THJ! MINlSTIill OF STATE IN 'THE 
IlEPA;R.TMEN-7S OF EDUCATION AND 
CUL'ftJAE IN TH£ MINISTRY OF 
HUMAN R.ESOlJRCE DEVELOPMENT 
(SlIl\l I...P. SHAH]..): (a), 1fhc Natio.aI-
Conference on Film Certification has 
,,,ter-alla recommended for cODsideration of 
tbe Government, tho followins suuestions; 

(i) Scenes showing involvement of 
children in violence either as 
victims or as perpetrators-or 
showing child abuse and physically 
and mentany handicapped persons 
are not presented in a maner 
which is needlessly prolonged or 
exploitative in nature. 

(ii) The exiting guideline that, "point-
less or a,.idable scenes of 
vio lence, cruel ty and horror are 
not shownu should be broadened 
to cover the evil of drug addiction; 

(Hi) Scenes invo]ving sexual violence 
against women like attempt to 
rape, rape, gang rape, murder or 
any other form of molestation are 
not presented in a manner which 
is needlessly prolonged or bas the 
effect of being titil1ating. 

(iv) Visuals or words which promote 
obscurantist, anti-scientific and 
anti-rational attitudes are not 
presented. 

(b) While the National Conference did 
not make an y specific recommendation 
regarding the composition of the Central 
Board of Film Certification~ it made the 
following suggestions regarding the cbecking 
of interpolation in films : 

(i) The laboratory processing prints, 
should be prosecuted:> alongwith 
the producer. 

(ii) The laboratory should certify 
number of pr ints made on or 
before the date of certification. 

(iii) The laboratory should certify that 
cuts suggested by the Board have 
been c&rried out in all prints. 

(iv) Tho minimum fine for interpola-
tion, should be raised to R.s. 1 
lakh. 

(v) The certificate of the film should 
be cancelled, if interpolation is 
proved even on a si~le print. 

(vi) Theatro license sho~ om 
suspended, immediately on seiz be 
or prints. 



207 Writte" A"swer. MARCH 10. 1988 W"tt~" AMW~'S 208 

(vii) IT the film is seized 'for interpola-
tions' the director 'of the film 
should be black-listed. 

(viii) The producer, shouJd be asked to 
give a second video copy to the 
CBFC. 

(ix) The cuts, prescribed for each film 
should be given wi de publici ty . 

(x) An Enforcement Cell, should be 
set up for speedy and effective 
implementation. 

(c) The suggestions/recommendations of 
the National Conference on Film 
Certification are under consideration. 

Untllied Seats for SCs/STs in IITs 

2485. SHRI K. RAMA MURTHY: Will 
the Minister of HU~1.AN RESOURCE 
DEVELOPMENT be pleased to state: 

y 

(a) ~bether 240 seats in B. Tech. 
course of Indian Institutes of Technology at 
Kharagpur, Kanpur, Delhi, Bombay and 
Madras reserved for SC/ST students remain 
unfilled year after year and if so, the 
reasons for the same; and 

(b) the steps beiDg taken to ensure that 
these seats are fil1ed by students from these 
communities? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRTL.P. SHAHI) : (a) and (b). A part of 
the seats reserved for SC/ST students in 
B.Tech. courses at tbe five Indian Institutes 
of Technology (IITs) remain untilled. 
Several measures such as lower cut-off point 
in the Joint Entrance Examinations and 
conduct of preparatory courses have been 
adopted by lITs for improving tbe intake 
of these students. 

National Committee on Rural Institutes 

2486. SHRI K. RAMAMURTHY 
Win the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

• 

(a) the findings of the National Level 
Committee on Rural Institutes headed by 
a ·member of the University Grants 
Commission; and 

(b) the action taken thereon? 

THE MINISTER OF STATB IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (a) and (b). The 
task of preparation of a detailed project 
report for the formulation of the scheme 
for the development of rural institutes! 
universities and for setting up of a Central 
Council of Rural Institutes as envisaged in 
the National Policy on Education-1986. 
was assigned to the Education a1 Consultants 
India Limited, A Working Group under 
the Chairmanship of Dr. M. Aram, formerly 
Vice-Chancellor of Gandhigram Rural 
Institute and presently a member of the 
University Grants Commission was 
constituted to assist Educational 
Consultants India Limited in preparation 
of the project report. 

It has been recommended in the 
report submitted by Educational 
Consultants India Limited that the new 
pattern of rural institutes will be an 
instrument of social change. It will be 
community based with emphasis on micro 
level planning at the grass root leveJ. The 
academic programmes of the rural institutes 
will be work-oriented \\lith emphasis on 
self-employment. The rural institutes will 
preferably be composite in character, 
combining programmes from primary to 
higher education. The institutes will Jay 
emphasis on an educa tional package 
comprising teaching, research and extension. 
Extension programes wi It be so developed 
as to make a real and quantifiable impclct 
upon the development process in the 
selected blocks. 

Action has been initiated for the 
formulation of a detailed scheme for the 
implementation of the programme for the 
development of rural institutes in the light 
of the recommendations made in the report. 
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Bridge at 18tb cross, Malles"aram, 
Bangalore 

2487. SHRI V.S. KRISHNA IYER: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether there is a proposal for 
construction of an over-bridge over railway 
line at 18th Cft ss, Malleswaram, Bangalore; 
and 

(b) if so, the details thereof and if not, 
the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OP RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) No, Sir. 

(b) Railways undertake construction of 
road-over/under bridge only after these are 
sponsored by the State Government/Local 
Authority, duly agreeing to share the cost 
as per rules. No firm proposal for the 
above road over- bridge bas so far been 
received from the State Government/ 
Local Authority. 

Medical Store at Mysore and Hubli 
Railway Stations 

2488. SHRI V.S. KRISHNA IYER: 
Will the Minister of RAILWAYS be 
pJeased to state: 

(a) \\ hether there is any Medical Store 
at the M ysore and Hubli Railway stations: 
and 

(b) jf not, whether the Ministry propose 
to open medical store at the~e railway 
stations in order to cater to the needs of 
the pa ssenge rs? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SliRI 
MAHABJR PRASAD): (a) There is no 
Chemist stall at these stations. 

(b) At present, there is no such 
proposal. 

Radio Communication System in Trains 

2489. SHRI V.S. KRISHNA IYER: 
Will the Minister of RAILWAYS be pleased 
to state: , . 

(al whether there is any proposal to 
provide radio communication system in 
trains; 

(b) if so, the names of the trains which 
will be provided with the above facili ty; 
and 

(c) how far the passengen are likely to 
be benefited by this scheme while travelling? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) Yes Sir. 

(b) The radio communication between 
driver and guard is apprtwed for selected 
Mail and Express trains on Delhi-
Mughalsarai section. Radio Communi-
cation is also approved between Driver and 
Control office for certain freight trains on 
the same section. 

(c) The facility is eApected to improve 
operatIonal efficiency and safety of train 
funning. 

Deforestation by Kudremukb Iron Ore 
Company 

2490. SHRI V.S. KRISHNA IYER: 
Will tbe Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether Government are aware that 
large scale denudation of grasslands and 
shola forests in Chickkamagalur district of 
Karnataka is due to iron ore mining by 
Kudremukh Iren are Company; and 

(b) if so, the steps taken by Government 
to protect and develop the areas around 
iron-ore project? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): <a> 
and (b). Details will be collected from the 
State Government and placed on the Table 
of the House. 

Introduction of a Superfast Train 
between Bombay and Madra 

2491. SHRI V. TULSIRAM : WjJJ the 
Minister of RAH WAYS be pleased to 
state : 

I 
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~ 

<a) whether there is any proposal to 
introduce a superfast train between Bomba~· 
and Madras; 

(b) if so, the details thereof; and 

(c) if not, the reaSOBS therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAJIABIR PRASAD): (a) and (b). Yes, 
Sir. The p!'oposed train to be introduced in 
lieu of 13/14 Bombay-Madras Express will 
run on S days a week. 

(c) Does not arise. 

Electrification of New Delhi-Hyderabad 
Railway Route 

2492. SHRI V. TULSIRAM : Will the 
Minister of RAIL WAYS be pleased to 
state: 

<a> whether there is a propolal to 
electrify New DeJhi-Hyderabad rail route; 
and 

(b) jf so, the detaiJs thereof and If not, 
the reasons therefor? 

THE DEPUTY M1NISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) Yes, Sir. 

(b) New Delhi-Agasod section has 
already been energised. Electrification of 

Agasod-Itarsi-NaIPur-Kazipet ssction is in 
progress. Electrification of the remaining 
section between Kazipet and Hyder .. lbad-
Sanatnagar section has also been approved 
and preliminary works are in progress. 
Electrification of Kazipet-Sanatnagar section 
is expected to be completed in the VIII th 
Plan. 

Grants to Assam for Family Planning 
Programmes 

249~. SHRI BHADRESWAR TANTI: 
Will the Minister of HEAL TH AND 
FAMILY WELFARE be pleased to state: 

(a) the grants given by Union 
Government to Assam for family planning 
programmes during the Seventh Five Year 
Plan, year-wise; and 

(b) the targets achieved so far during 
Seventh Plan period'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) A sum of Rs. 1223.09 lakhs, 
Rs. 798.45 lakhs and Rs. 1059.55 lakhs 
ha ve been reJeased to G overnrnent of 
Assam for implementation of family 
pJanning programme during 1985-86, 
1986-87 and 1987-88 respectively. 

(b) The details are given in tbe 
Statement below. 
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Unmanned Railway Level Crossing 
Accidents in Assam 

2494. SHRI BHADRESWAR TANTI; 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) the nun1 ber of accidents which took 
place at unmanned rai Iway level crossing~ in 
Assam during the last three years and smce 
January, 1988; and 

(b) the steps taken or proposed to be 
taken to avoid accidents at those crossmgs? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABJR PRASAD) : (a) Eight. No 
such accident has occurred since January, 
1988. 

(b) The following safety measures are 
being taken to avoid accidents at these level 
crossings: 

(i) Provision of road signs and rumllle 
strips/speed breakers short of level 
crossings. 

(ji) Improvement in the visibility ("If 
level crossing for road users and 
train drivers. 

(i ii) Educa live campa igns through the 
media for the road users on the 
precautions to be taken before 
negotiating level crossings. 

(iv) Provision of Whistle Boards along 
the rail track. at adequate distance 
short of unmanned level crossings. 

(v) Enlisting the co-operation of the 
State Government to educate road 
users before issue/renewal of 
driving licences. 

(vi) Conducting ambush checks jointly 
with the State Government offici als 
including traffic police to enforce 
cympliance with the provisions of 
Motor Vehic!es Act. 

Vehicular Pollution 

2495. SHRI CHINTAMANI lENA: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to atate : 

(a) whether corbon monoxide levels 
could be red uced, jf cars are run on a 
mixture of ninty per cent gasoline and ten 
per cent ethanol; 

(b) whether U.S. Government's recent 
data show that even new cars and the on~s 
with modeID emissIOn controh;, wiJI not 
emit more carbon monoxide ty using 
blends c~ntaining ox),gen-ricb fuels like 
ethanol; 

(c) if so, whether Government propose 
to adopt simi) ar methods to reduce vehi-
culaI pollution; and 

(0) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINIS1RY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
Yes, Sir. 

(b) Yes, Sir. 

(c) and (d). No such proposal is being 
planned presently. 

Promotion of Sports by U.G.C. 

~496. DR. KRL PASll\:DHU BROI : 
\\ ill the Minister of HUMAN RESOURCE 
DE\- ELOPMENT be pleased to state: 

(a) whether the University Grants 
Commission is promoting sports and games 
among the coJlege and university students; 

(b) if so, the amount provided by the UGC 
to different universities to promote sports 
and games during 1986-87 and 1987-88; 

(c) the amount earmarked by the UGC 
for sports and games during 1988 -8 9; and 

(d) the details thereof '! 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L. P. SHAHI) : (a) Yes. Sir. Undor 
the National Sports Organisation Pro-
gramme, the U GC has been providing 
assistance to Universities and colleges (or 
development of sports infrastructure. 
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(b) During 1986-87. the total grants 
paid by the UGC to various universities 
and colleges was Rs. 38.79 lakhs; duriog 
1981-88, the grants paid upto 31-1-1~88 

were Rs. 77.05 lakhs. 

(c) and (d). Funds for National Sports 
Organisation Programme are provided by 
the Department of Youth Affairs and Sports 
of the Ministry cf Human Resource Deve-
lopment. The allocation for the programmes 
to be implemented by the UGC during 
1988-89 bas not been finalised. 

Conservation of Himalayan ~co-System 

2497. DR. KRUPASINDHU BHOI 
Will the ~1inister of El'VIRONMENT A~D 
FORESTS be ptea~ed to state: 

(a) whether it is necessary to conserve 
the Himalayan eco-system; 

(b) if so, the directions given by Union 
Government to different Himalayan States 
in tbis regard; 

(c) the steps tak.en by these State 
Governments in that direction so far; and 

(d) the details of schemes prepared or 
the assi&tance given by the Union Govern-
ment to preserve Himalayan Eco-System? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): (a) 
Yes, Sir. 

(b) The State in the Himalayan Region 
have been issued specific l1lidelines for 
UDdertakins hill area development in 
harmony with preservation of ecological 
balance with emphasis on conservation of 
existinS soil, water and living resources. 

(c) The State Governments prepare 
their State Plans keeping in view the need 
for conservation of the eeo-system. 

(d) (i) The Government of India 
operates a special hill area 
development programme for 
which special Central assistance 
is provided. A sum of 
Rs. 719.7 S Crores has been provi-
ded to the States of Uttar Pra-

desh, West Bengal and Assam 
during the Seventh Plan under 
this scheme. 

(ii) The hill States of Himachal 
Pradesh, Manipnr, MeghaJaya, 
Nagaland, Tripnra, Sikkim, 
Arunachal Pradesh and Mizoram 
get Centra) assistance for 
development plan on the pattern 
of 9lJ% grant and lC% loan. 
In the case of Jammu and 
Kashmir the Ladakh region is 
given central assistance on this 
pattern. 

(iii) A Coordinated action-oriented 
rc~earch development and exten-
sion programme has been in 
operation in fourteen universi-
ties and seven other institutions 
including non-governmental or-
ganisations in the Himalayan 
Region. The amount disbursed 
during Seventh Five Year Plan 
is Rs. 105.94 lakhs. 

(iv) A Task Force of 243 ex-service 
men is operational in Mussoorie 
hills in U.P. to restore tbe 
ecosystem. An outlay of Rs.190 
lakbs is provided for this 
purpose durina the Seventh 
Five Year PlaD. A Task Force 
bas been sanctioned for the 
restoration of Jammu Shiwalik 
Mountain region in the Jammu 
and Kashmir State with aD out-
Jay of Rs. 100 lakhs for three 
years commencill, from 1988-
89. 

(v) Rs. 32.81 Crores were disbur-
sed during the Seventh Five Year 
Plan for the scben"e of soil. 
water and tree conservation in 
the Himalayas. 

Cancellation of Traina In Kerala 
2498. SHRI SURESH KURUP: Will 

the Minister of RAILWAYS be pleased to 
state : 

<a> the number and details of the trains 
cancelled in Kerala includiDl thOle CODDcct-
in. different stations of Kcrala duda, 
1987-88; aDd 
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(b) the reosons for the cancellat;cns? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 

MAHABlR PRASAD) : (a) and (b). 
Details are indicated in the statement 
below. 

Statement 
------ -----------------_ - -_- _----------

S. No. Train description 

f. 90"/908 Kanniyakumari-
Jammu Tawi Express. 

2. 937/938 CochiD-
Ahmadabad Express 

3. 307/308 Ernakulam-
Cannanore Express 

4. 65/66 Cochin-
TiruchchirappaUi 
Express. 

s. 9551956 Cochin-
Bilaspur Expresc;. 

Invt'stigation Into tb~ Sir-king f.' Vishwa 
Apuna 

2499. SHRI BAL-\S O\HrB VIKHE 
PATIL : Will the MinisteJ of SURFACE 
TRANSPOR T be pleased to state: 

(a) whether a cargo ship 'Vishva 
Apurva' of the Shipping Corporation of 
India had sunk in the Red Sea in August. 
1987; 

(b) if so, whether any investigation was 
conducted; and 

(c) if so, the findings thereof 'I 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) M.V. 
'Vishwa Apurvao of Shipping Corporation 
of ludia sank in Red Sea on 6- 8 -19 8 7 
after collision with 8 Greek BuJk Camero 
fd.V. 'Dias·. 

Date of 
cancellation 

1.10.1987 

14.1.1988 

J5.1.198S 

15.1.1988 

Bi-weckly to 
~ eekly from 
14.1.1988 

Reason 

- _-------
Rationalisat ion 
of North-South 
services. 

Seasonal drop 
in traffic acd 
other 
operational 
reasons. 

('b) and (c). Preliminary Inquiry under 
5'ection 358 C'f the ~1ercbant Shipping Act, 
1958 was conducted b) Princi pal Oincer, 
Mercantile f\farine n~partment. Bombay. 
The main find inr-s of the inquir}' are as 
follows: 

J . The coil ision took place due to 
the negligence of \\'atchkeepina 
( !Fcer on board of f'.!.V. 'Visbwa 
Apuf,'a·. 

2. The vessel foundered due to rapid 
ingress of water through Duct 
Keel door in the Engine Room, 
and e'lttensive damage to the 
forward part of the ship. 

3 Some of the officers of the "essi~ 
have been found responsible in 
\'arying oerfce for their contrbu-
tion toward~ the obove accident. 
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Sarkaria Commission Recommendation 
on Environmental Clearance' 

2500. SHRI V. SOBHANADREES-
WARA RAO: Will the Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state : 

(a) whether the Sarkaria Commission 
has called for a review of the large number 
of cases ·closed9 under the Forest (Con-
servation) Act, 1980; 

(b) if so, the reaction of Government 
to this suggestion~ and 

(c) the action proposed as a folJow up 
measure? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. ~'" ANSARI) (a) 
Yes. Sir. 

(b) and (c). View on th;! recommenda-
tion of the Sarkaria Commission would k'e 
ta~en after taking into consideration the 
views of Parliament. State Governments and 
Public. 

Defilands of Research Scbolars 

2501. SHRI P. PENCHALLIAH 
'''in the Minister of H CMAN RESOURCE 
DE VELOPMENT be pleased to state: 

(a) whether Government are considering 
the demands of research scholars for 
enhancement of junior research fellowships 
and senior research fellowships; and 

(b) if so, tbe details thereof and 
Govemmenfs reaction thereto? 

THE MINISTER OF STAlE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L. P. SHAHl): <a> and (b). A 
proposal to revise tbe value of the Junior 
and Senior reaearcb fellowships awarded 
by different agencies is under consideration. 
The detajJs have not yet been finalised. 

Capital Contribution to Punjab State 
Rl'ad Transport Corpo ration 

2502. SHRI KAMAL CHAUDHRY 
WilJ the Minister of SURFACE 
TRANSPORT be pl~sed to state: 

(a) whether Union Government have 
gi\'en Capital Contribution to the Punjab 
State Road Transport Corporation in 
1987-88; 

(b) if so, the amount released and tbe 
percentage of contribution campared to the 
contribution of the State Government; and 

(c) if Dct, the reaSODS therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) to (c). It is 
presumed that the Honourable Member is 
referring to the Punjab Roadways as there 
is no Undertaki ng called the Punjab State 
Road Transport Corporation. Central 
Go\'emmenfs capital contribution is released 
only to State Transport Corpcrations set 
up under the Road Transport Corporations 
Act, 1950. Punjab Roodways, being a 
departmenta1 undertaking of the State 
GO\ternment, is not ent:Jed to ~uch capital 
contribution. 

Shortage of Merchant Nav) Officers. 

2503. SHRI YASHWANTRAO 
GADAKH PATIL: 
DR. KRUPASINDHU BHOI 

Wi 11 .he Minister of SURFACE 
TRANSPuR T be pleased to state: 

(a) Ythether the shipping industry is 
faced with the problem of shortage of 
Merchant Navy Officers: 

(b) if so, the details thereof and the 
reasons therefor; and 

(c) the measures taken to resolve the 
problem 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TR.ANSPORT 
(SHRI RAJESH PILOT): (a) Some of 
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shipping companies have reported sbortalo 
of merchant navy officers. 

(b) A recent assessment indicates tr at 
there is about S per cent shortage of merch-
ant navy officers on navigation side. The 
major reasons for the shortage are tbe 
reduced intake of v.ncers by the Indian 
companies due to Tccessjonary conditions 
upto mid 1987 and increased demand for 
merchant navy officers in world sbippinl 
from the later half of 1 987. 

. (c) The intake of cadets in T.S. Rajen-
dra and Directorate of Marine Engineering 
Training, Calcutta has been lncreased. 

Modernisation of EngiDcering and 
Tecbnalogical Institutions 

2504. SHRI YASHWANTRAO 
GADAKH PATIL: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be 
plea lied to state: 

(a) whether any plan has been prapared 
for the modernisation of engineering and 
technological ins.titutions; 

(b) if so, the details thereof; and 

(c) if not, the re.1sons therefor '? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
.,(SHRI L.P. SHAHI) : (a) Yes, Sir. 

(b) The New Education Policy, 1986 
has given high priority to the Modernisation 
and Removal of obsolescence of Engineering 
and Technological Institutions in the coun-
try. A suitable scheme for the purpose 
was approved by the Governnlent for 
implemantation during the 7 th Plan period 
in accC'rdance with the programme of actinn 
for implementation of National Education 
Policy. The scheme covers Indian Institutes 
of Tachnology. Regiona) Engineerinl 
Colleges, Technical Universities. and tech-
nological fachlties of Universities. Govern .. 
ment and recognised non- Government Enline-
eriog Colleges and Polytechnics. Grants of 
Rs. IS crores in 1985-86. Rs. 18 crores 
in 1986-87 and Rs. SO crores in 1981-88 
bave been released to the Eaaincerin, and 

TechDological Institutions includiq Poly-
technics to support 539 projects. Support is 
provided on the basis of the project propo-
sals received from the institutions and 
approved by the National Expert Committee. 
The scheme will be continued during the 
remaining years of the 7th Plan period to 
support additional projects for Modernisa-
tion from the Technical Institutions. 

(c) Does Dot arise. 

RaOway Projects in Or .. 

2505. SHRIMATI JAYANTI 
PATNAIK : Will the Minister of RAIL .. 
WA YS be pleased to state the allocation 
made for each railway project in Orissa 
taken bp in .the last three years for tbe 
financial year 1988-89 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD): The outlay propo-
sed in 1988-89 for the major Railway 
Projects in Orissa, taken up for construction 
in the last three years, is as under : 

s. Name of the Project 
No. 

Outlay propo-
sed for 1988-
1989 
(Rs. in crores) 

1. Sambalpur-setting up of 
a new Divison 

2. Electrification of Kora-
put-Damaojodi section 

3. Patch doubling between 

(i) Ambodala-Bissamcuttack 

(ii) Tberubali-Gumada for 
increasing line capacity 
on Raipur-Vizianagram 
section. 

0.93 

I. ~o 

15.00 

Outstandiag Bills 01 Private Hospitals, 
Bombay 

2506. DR. DATrA SAMANT : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether thi-ee major private hospitals in BOIUbay cit) have stopped rendcrina fr~ 
medical services to about 61.000 employees 
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uaeler the Central Government Health 
Scheme from January 1988 due to non-
payment of their outstanding bills; and 

(b) if so; the names of these haspitals 
and the total outstanding bill ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) and (b). Two out of 
the thRe major private Hospitals viz Nana-
vati Hospital and Bombay Hospi tal re-
cogDised for the treatment of CGHS 
beneficieries Bombay stopped rendering 
medical facilities to CGas beneficiaries 
from December. 1987 and January, 
1988 respectively. However, Bombay 
Hospita). Bombay resumed· sen ices to 
CGBS beneficiaries after clearance of their 
outstanding biUs upto September, 1987. 

The total outstanding bills of these two 
Hospitals were as under : 

1. Nanavati Hospital-l 2 lalckhs. 

2. Bombay Hospital -23 lakhs. 

Cure of Hydatid Disease 

2501. DR. B.L. SHAILESH WiU 
tbe Minister of HEALTH AND FAMILY 
WELFARE be pleased to atate : 

(a) wbether according to a World 
Health Organisation Consultant I ndi a is a 
high prevalence area for Hydatid disease in 
the roral areas; 

(b) if so, whether any study on the 
morbidity and mortality pattern of this 
dilease in the rural areas with poor sanitary 
and hygenic conditions in any State has 
been at any stage conducted; the details of 
its findiDP and preventive measures taken; 
and 

(c) if Dot, what steps are proposed to 
be taken in abe Eastern Uttar Pradesh 
distrietI '! 

THE MJNISTBR. OF STATE IN THE 
MlMISTRY OF HEALTH AND FA:AILY 
W8LPARB (lCUMAJU SAROJ XHA-
PAIlDB): Ca) to (c). EcbicococcOli. 

(Hydatidosis) bas been observed throuah 
out the world, particularly in countries 
where sheep and cattle raisinl. from major 
animal husbandry practices. 

There is no precise data on the incidence 
of echinococcosis in India either in the 
canine definitive hosts or in buman and 
other intermediate hosts. Reports co ncern-
ing the occurence of human hydatidosis in 
India have been appearing in the literature 
from time to time. Many of these reports 
emphasis OCcurrence of hydatid cysts in 
rarer sites and highlight cases with unusual 
features. 

There is no effective drug for chemothe-
rapy in man. Surgical intervention is pri-
marily the answer. Mebendazole has been 
tried for the treatment of the disease in 
man. 

Health educational efforts for improving 
persona) hygiene jn the handUog of dogs as 
pets provide the basis for the control of 
this disease .. The prevention of dogs from 
gaining access to raw offal and the proper 
disposal of the ofTal is an essential control 
measure. 

Furtber, meat inlpection is carried out 
at the slaughter hou~es by the Joca) health 
authorities to prevent this disease. 

Use of Synthetic Food Colours 

2508. Oil. D.L. SHAILBSH : Wilt the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to refer to the 
reply given on 3 December, 1987 to Unstar-
red Question No. 412' relardin, "Fool 
proof method to prevent use of cheap 
flavours" and state: 

(a) whether a recent study was made 
by the Biochemistry Department at tbe 
Univer,ity of California. Berkley (USA) and 
has revealed that many foods contain vcry 
hip levela or natural cancer-cauliDI .,ents; 

(b) if so, whieh are those food articles 
aDd the role of Inytbetic food colours aDd 
Davours therefD; 

(c) what politive measures have heeD or 
art beio. takeD by GOVerDmeDt to dJlCOu-



PUALOUNA 20. 1909 (SAKA) W,iften Answerl 23 () 

rale the use of artificial colours all~ 
flavours in foods; 

(d) whether admixture of such j ngre-
dieots in an Y way leads to increase the 
nutrition value of any· food article; if so, 
the details tbereof; and 

(e) if not, -what other measures do 
Government propose to take to prohibit 
the use of such colours by and large in 
food articles and beverages? 

THE MINISTER OF SrATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO) 
KHAPARDE) : (a) and (b). The report 
of the studies conducted by the Biochemistry 
Department at the University of California, 
Berkley (USA) has n04 been made avail-
able to the Government. 

(c) to (e). As per the provisions of the 
Prevention of Food AduJteration Rules, 
llddition of colour to allY food except as 
specificaUy permitted under Prevention of 
Food Adulteration Rules is prohibited. 
Food colours and flavours do Dot add nutri-
tional value of food. Only 11 food colours 
are pennitted in specified food products up 
to a maximum limit of 2 ro p.m. where 
there is a technological necessity and which 
is determined by the experts in this field. 
Certain ftavouring compounds considered to 
be barmful to human health have been 
prohibited uDder the Rules. 

The use of colours and flavours in food 
have to be declared on the label COMpul-
sorily. The States and Union Territories 
have been requested from time to time to 
enforce tbe provisions of the Prevention of 
Food Adulteration Rules and Act strictly. 
The enforcement staff lifts samples of food 
articles and in case of any violatioll of tbe 
provisions, action is initiated under the 
provisions of Prevention of Food Adultera-
tion Act, 1954. 

Quota of Railway R .... vatloas at N_r 
2S09. SHRI BANWARI LAL 

PUROHIT : Will the Minister of RAIL-
WAYS be pltased to state : 

(a) whether tbe quota ill most of tbe 
trai.. from NIIPW' bu recently been 
reducecl. 

(b) if so, the details of the trains for 
\\Ihich tbe quota has been reduced aDd the 
reasons therefor; and 

(c) the steps Government propose to 
take for providing additional train service 
at Nagpur? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAIL\VAYS (SHRI 
MAHABIR PRASAD) : (a) and (b). Conse-
quent upon reduction in the composition of 
Andhra Pradesh Express train the quota at 
Nagpur was reduced recently for New 
Delhi only. 

(c) The quota will be restored from 
1.4.1988. 

Rehabilitation 01 Oustees of Narmada 
Sagar and Sardar Saroyar 

Project 

2510. SHRI Y.S. MAHAJAN : Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to state : 

(a) whether the Narmada Salar and 
Sardar S~rovar dams ~eiDg buHt on the 
Narmada river are likely to submerge 204 
villages and 90,000 hectares of land more 
than one-third of which consists of forests 
and would cause ecological disaster to the 
wildlife and the people of the region; and 

(b) if so, what steps Government pro-
pose to tale to rehabilitate the wildlife and 
tbe people of these areas ? 

THE MINISTER OF STATE IN THE 
l\11NIS1RY OF ENVIRONMENT AND 
F.ORESTS (SHRI Z.R. ANSARI) : (a) and 
(b). The Narmada Sagar and Sardar Sarovar 
projects will submerge a total of 130.48 Z 
hectares of land including 54.016 hectares 
of forest land. Submergence would affect 
491 villages. 

The projects have been approved with 
the stipulation that: 

-environmental safeguard measures 811= 
planned and implemented pari-passu with 
progress of work on projects; 

-Rehabilitation pJans be 10 drawn .. 
to be completed aIlead pI reservoir &mDa: 
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Special Sub Groups on Environment and 
Rehabilitation have been constituted by the 
Narmada Control Authority to ensure 
preparation and implementation of Environ-
mental Action Plans including those for 
Rehabilitation. 

Undergrouad Railways 

2511. SHRI H.N. NANJE GOWDA 
SHRI G.S, BASAVARAJU : 
SHRl..s.M. GURADDi : 

Will the Minister of RAILW A YS be 
pleased to state : 

(a) whether 1I1dian Engineers engaged 
in the construction of the Metro Rail haye 
been adopting some new tecbiques for the 
first time in the country to tackle many 
difficuft problems being faced in the cons-
truction of the underground railways; 

(b) if so, whether they wiJl be able to 
complete construction work within the sti-
pulated period; 

(c) whether an All India Seminar on 
underground construction of railway lines 
was held in December, J 987; 

(d) if so, tbe main recommendations 
thereof and by which time the same are 
likely to be implemented; 

(e) whether Government are considering 
to start construction of underground rail-
wa,. in ot ... cities allo; and 

(f) if 10. the details thereof ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) Yes. Sir. 

(b) Yes. Sir. 

(c) Yes, Sir. An all In(lia Seminar on 
c'UnderlJ'OUDd Construction with particular 
rcfcraace to Metro Railways" was oraaoised 
iD Calcutta on 23-12-1987 by the Iostitu-
doD of EDaincers (India). 

t 

(4) No recommendations have so rar 
... ncei,ed 'rom the orpnisers of the 
· ..... r. 

(e) N09 Sir. 

(f) Does not arise. 

Suggestions .ade at 13th Asian Pacific 
Dental Congress 

2512. SHRI H.N. NA..NJE GOWDA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether over 3.000 dental surgeons, 
professors and practitioners of dentistry 
from manyeountries participated in 1 Jth 
Asian Pacific Dental Congress during 
January, 1988; 

(b). if so, whether the suggestion, given 
by the Dental CODgress have been submit-
ted to Government; 

(c) whether Government have prepared 
a plan to implement these suggestions; and 

(d) by what time these suggestions win 
be implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) to (d). The 13th Asian 
Pacific Dental Congress was held at New 
Delhi from 28th January to 1 st February, 
1988. However, Government has not 
received any suggestions or recommendation 
from the Orpnisers of the conference. 

IT,.anslation). 

DetectioD of AIDS 

251'. SHRI SARFARAZ AHMAD: 
SURI VILAS MUITEMW AR : 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

<a) whether tbe blood test of on Iy those 
persons who stay in the country for a 
period of more than one year is done; 

(b) if so, the reasons for taking such a 
decision; and 

(c) whether Government propose to 
make arraapmentl.to caJ'TY out bJoed test 
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immedia tely of all the persons arriving from 
abroad and jf Dot, tbe reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FA]lA.ILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) a nd (b). It has been decided 
that any new foreign student being admitted 
in any Indian EducationaJ/Research/Tram-
ing Institute will be required to give an 
uDdertakil'g for undergoing a medical test 
including that for AIDS with;n one month 
of arrival in India and admission will only 
be confirmed after the result bas teen found 
satisfactory. All other foreigners intending 
to stay for more than one year in India 
shall be subjected -to AIDS te~t except 
foreigners working in various Missions and 
journalists to accred ited to the Press In forma-
tion Bureau. The ciecision has been taken in 
the context of the situatton as prevailing in 
the country. 

(c) In view of the adm in stration and 
operational problems, it would not be 
possible for the Go'\crnment to arrange 
blood tests bf all pe~~ons arriviog from 
abroad. ~ 

(English] 

Indo-US Symplsiutl1 0:.1 Prcgn ancy 

25J4. SHRI Gl1RUDAS KA~1AT: 

Wit 1 the Minister of HEALTH AND 
FAMILY \VELFARE be pleased to state: 

<a> whether Indo-US S) rnposium on 
prelDaney was held in N.w Delhi in 
February, 1988; and 

(b) if so. the nature of discussions held 
and the outcome thereof '? 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA· 
PARDE) : <a> Yes, Sir. 

<b) The Symposium was held at AIIMS, 
New Delhi under Indo- US Science and 
TecbDOloBY Exchange Programme. The 
participaDts included reputed Scientists from 
USA and Jodia. The theme focussed on 
was factors Inftuencioa in tbe eslab'ishment 
of pre_acy. Tile topics iacluded : 

(i) Hormones and e_Jtablisbment of 
Pregnancy. 

(h) Horrr.oBes and Genetics inter-
action. 

(j ii) Growth factor. 

(iv) Steroid receptors and implantation. 

(v) Maternal recognition of pregnan-
cy-Embryo and EndomcDtrium 
interaction. 

Death of Children for ijWant of 
Immunization 

2515. SHRI MULLAPPALLY RAMA-
CHA~~DRAN \\'ilI the Minister of 
HEALTH A~D FAl\ULY WELFARE be 
pleased to state : 

(a) the number of infants reported to 
have died in 1987 for want of immuniza· 
tion; 

(b) the major kiner disease that affected 
these children; 

(c) the measures Government adopted 
to ensure increased production, acquisitioD 
and supply of immunization vaccines; and 

(d) the allocation made for this purpose· 
for the year 1988-89 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) and (b). There is no precise 
data on the deaths. due to vaccine preven-
table diseases; e. Diptheria, WhoopiD8 
cough, Tetanus, Poliomyelities. Measles, 
Typhoild and Tuber-culosis in the country. 
Most of these cases go unreported as they 
are not taken to t he hospitals/dispensaries. 
Private practitioners and voluntary organisa-
tions dispeDsing medical treatment aJso 
seldom report such cases. Further evCD 
among the reported cases" more often, they 
are not correctly diagnosed and properly 
categorised. The available information on 
deaths reported by various hea1th institu-
tions/hospitals/dispensaries to Central 
Bureau of Health Intelligenco (CBHf) of 
Miaistry of Health aDd Family Welfare for 
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the year 1987 is given in the statement 
beJow. No separate data on deaths of 
infants are available. But, with the avail-
able informatIon, the major killer diseases 
are ~"uberculosis, Tetanus and Measles. 

(c) The country is self sufficient in the 
matter of production of Bacterial vaccines 
like BOO, DPT, TIt DT and T.A. At 
presaJt, the viral vaccines like Polio and 
Measles arc imported through UNICEF 
aDd Kaffldne Bio-Pharmaceutical Corpora-
tion Limited, Bombay. Measles will be 
produced indigenously from this year, 
Vaccines for the immuzation or target 
population is supplied free of cost to the 
State/UDioD Territories. 

The Department of Bio-Technology has 
been entrusted with tt,e responsibility to 
produce ccli culture based "iral vaccines like 
Polio and Measles. Indigenous production 
of these vaccines is likely to be started by 
1 990 or soon thereafter. 

(d) There is an approv~ : buuget alloca-
tion of Rs. 2043.00 lakhs for procurement 
and supply of EPI vaccines for the year 
1988-89. Further, the Department of 
Bio-Technology has also Inade an allocation 
01 Rs. 5.' crores (ot 1988-89 for the pro-
"duclion of ce II culture based viral vaccines. 

Sttcme.. .. t 

Reported Deaths Due to Vaccine 
Preventable Diseases in Jodia 

During 198'7 

Diseases 1987· 
--- ------

1. DiptberiC( 228 
2. \Vhooping Cough 41 

3. Tetaous 3320 

4 .. Measles S9S 

5. PoIiom,elitis 569 
6. Tuberculosis 6953 
7. Enteric Fever 454 

-------------------
• Data is provisional and Dot 

comparable due to iU defined 
awerap. 

Source : C.B.H.I., D.O .E.S. Mini.try 
., BcatIl aacl Family WeIfIre. 

lDI .. d Waterways Development Pro)eets 

2516. SHRI MULLAPPALLY 
RAMACHANDRAN : Will the Minister of 
SURFACE TRANSPORT be pleased to 
state : 

(a> the inland waterways development 
projects completed during 1987-88; and 

(b) the total quantum of goods and the 
number of passengers handled by the water 
transport during 1985-86, 1986-87 and 
1987·88 ? 

THE MINISTER OF STAlE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Durin. 
J987-8~, Central Inland 'Vater Transport 
Corporation's fleet has been increased by 
inducting one Inore dumb barge. 

A floating temlinal has been placed at 
Berhampur in Haldia-Farakka stretch of 
National Waterway between AJJahabad and 
HaJdia. An AU India Transport System 
Study (Inland Waterways) has been 
completed_ Hydrographic survey on West 
Coast Canal and between Cochin-Quilon 
Section has been colnplet~d, The schemes 
relating to provision of N avigati ona) aids 
in river Mandovi, Zuari etc, improvemen ts 
to Neendaraka .. Cheriazheekal waterway. 
model nisntion of ferry services in 
Karnataka unuer Centrally Sponsored 
Schemes are tragetted to be completed by 
the end of i.1arch, 1988. 

(b) Th~ Central Inland \Vater Transport 
Corporation which is the only Water 
Transport Undertaking under the control 
of tbe Central Government, handled cargo 
of 3,03,666 1.1T in 1985·86, 3,20,997 MT 
in 1986-87 and 2,66,399 MT till 
February. 1988, in 1987-88. The CIWTC 
bas only one stretch ferry-services, which 
are between K ahalgaon and Kuagola in 
Bihar. The num~r of passengers carried 
have been J,20,298 in 1985-86, J,08,901 
in 1986- 87 and 80,360 in 1987-88 upto 
January, 1988. 

There, are a large number of opera tors 
spread all over the country operatinl 
services (or the carriage o( IOOdl/pasaenserl 
by mechanised/non-mechanised means and 
no statistics reprding the total quantum 
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of aoods or number of passengers carried is 
compiled. 

FiaaDrial Assistance lor Construction 01 
V"ecn Cochin Ur~dge 

2517. SHRI MULLAPPALLY RAMA-
CHANDRAN : Wi 11 the Minister of 
SURFACE TRANSPORT be pJeased to 
state : 

<a> whether the proposal to provide 
financial assistance for constru.:tion of the 
Vypeen-Cocbin bridge in Kerala has since 
heen fiDa)js~d; 

(b) if so, the total estimated cost of the 
bridae; and 

(c) the quantum of assistance proposed 
to be provided? 

THE MINISTER OF STATE OF THE 
MINISTRY OF" SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Proposal for 
financial assistance for preparation of 
Master Plan for development of Cochin 
back-waters including construction of 
roads a nd bridges was received from 
Government of Kerala. 

(b) aDd (c). The State Government has 
been requested to complete the feasibility 
.tudies first. 

Pia. Outlay for Sports in Kerala 

2S 18. SHRI T. BASHEER: Will tbe 
Millister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) \\ bether the annual plan outlay for 
tbe year J 988-89 for sports for the State 
of Kerala bas been finalised; and 

<b) if so, the amount and the details 
thereof? 

THE MINISTER OF HUMAN 
IlESOUItCB DEVELOPMENT (SHRI P.V. 
NAIlASIMHA RAO): <a> and (b). The .,reed plan outlay for Kerala for 1988-89 
lor tM sub-sector of sports and youth 
welfare is Ra. 1 SO lakh •. The details of tbe 
tcbeme. are as under : 

(Outlay jn lb. JaJdu) 

(i) Physical Education 
Colleges. 

(ii) Physical Education 
Programme in Schools. 

(iii) Youth WeJfan: 
Programmes for students. 

2.00 

8.00 

5.00 

(iv) Yout Welfare Programmes 50.00 
for non-students. 
(Rs. 25 lakhs for capital) 

(v) Assistance to Sports 
Council. 

85.00 

Total 150.00 

I Tranllation) 

Creation of Hindi Posts In Natienal 
Arcbi9cs 

2519. DR. CHANDRA SHEKHAIt 
TRIPATHI: Will tbe Minister of HUMAN 
RESOURCE DEVELOPMENT be pJeaed 
to state: 

(a) Whether Government bave any pro-
posal under consideration to tate action 
for the creation of required number of pods 
of Hindi Translators in the National 
Archives according to official norms in 
pursuance of the offIcial lanauage polk: y; 
and 

(b) if so, the details thereof and if not. 
the reasons tberefor ? 

THE MINISTER OF STATE IN mB 
DEPARTMENTS OF EDUCATION AND 
CULTURB IN THE MINISTRy -OF 
HUMAN RESOURCE DEVELoPMENT 
(SHR.I L.P. SHAHI) : <.) Yes. Sir. 

(b) Action has been taken to create one 
post of Hindi Translator each at the Reaton-
al office. Bhopal and the Itecord Cell tre. 
Pondicherry under the National Archivel ot 
India. 
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. 
Detection of Caacer 

2520. DR. CHANDRA SHEKHAR 
TRIPATHI: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

<a> whether cancer specialists have given 
• suaestion that one should get examined 
for earJy detection of cancer every year 
after tbe age of thirty; 

(b> if so, whether Government propos."" 
to make any special arrangements to detect 
c:aocer, and 

(c) jf 50, by what time and at which 
pJaces aDd if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MlNISTR.Y OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) No, Sir. The peak age of 
iDcidencc of cancer in India is 45-50 
accordins to National Cancer Regi stry 
Project. 

In the developed countries it is advised 
daat examination may be done once in 
tbree yean after the age of 40-45. 

(b> ud <c). There are S 8 Medica] 
Col)eaes with PAP Smearing Units under 
tbe post partum propamme wi th cancer 
detection facilities, Early Cancer Detection 
CeotJa have been set up in 28 institutions. 

Frejpt COIIlpaterisatioD 

2521. DR. CHANDRA SHEKHAR 
TRlPATHI : Will the Minister of RAIL-
WA VS be pleased to state: 

(a) whether Government propose to 
CGmputerile &he freight system in Railway; 

(b) the time by which the abov~ system 
illitdJ to be introduced; and 

(C) tbe amount likely to be incurred on 
daia .)'Stem and the extent to which the 
..... are expected to be benefitted? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a> Yes, Sir. 

(b) Target date for completion will 
depend upon availabi1ity of funds. 

(c) Final cost estimates are still beina 
firmed up. This system will h~lp in optimis-
ing utilisation of rolling stock, iDlProve 
operational efficiency and bring about 
qualitative improvement in customer 
services. 

Container Depot at Tlllblakaba d 

2522. DR. CHANDRA SHEKHAR 
TRIPATHI: WilJ the Minister of RAIL-
WAYS be pleased to state the total expen-
diture Hkely to be incurred on the inland 
container depot to be set up at Tughlaka-
bad 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : The work of PIO-
vJding an Inland Container Depot at 
Tughlakabad is IOcluded in the Works 
Programme at an antIcipated cost of 
Rs 1,84,] 6~OOO. 

(English) 

CeDtral Assistance to Caneer R_reb 
Ceatre. 

2523. DR. V. VENKATESH: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state the total 
amount of central assistance Biven to cancer 
research centres during 1987-88? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAR] SAROJ KHA-
PARDE) : Grant-in-Aid amounting to Ra. 
J 60.16 lakhs has been released to the nine 
Regional Cancer Centres upto the end of 
February, 1988 during the financial year 
1987-88. 

Orders from Lead iDa C ... paai. lor 
owning Railway Wagoas 

2524. DR. V. VENKATESH: WiD 
tbe Minister of RA ILW A YS be pleated to 
state : 

<a> whether Railways have receivod 
orders in the recent palt from Jeadln, 
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companies to own wagons on behalf of bulk 
consumers to belp them meet the scarcity 
of wagon s; and 

(b) if so, the details thereof? 

lHE DEPUTY MINISTER IN THE 
MINISTR\ OF RAILWAYS (SHRI 
MAJ-~ABIR PRASAD) . (a) and (b). Pro-
posals weI e received from some leasing 
compani\!s that they cof!d procure wagons 
anJ lea~e t!lem to users for moving their 
traff c. The proposals involved payment of 
annual/moJ'thly rental charges by the users 
to the leasi:1g companies, and payment of 
r~bate in fr~ight by the Railways to the 
users. The proposals were examined but 
not agreed to for tbe present. 

Railways Lines in Karnataka 

2"25. DR. \'. VENKATFSH: \\,111 
the f\1ini,ter of RAIl \\ A Y" he p1ea~ed to 
~tatt"' 

t a, the tc ta I Ie-ngth or 1 ailway lines 
constructed HI the country during tbe 
"evcnth plan penod so far' and 

(b) the total length of railway lines 
constructed in Karnataka during the same 
period? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRAS A.D) : (a) 224 Km. 

(b) Nil. 

Ticketless Travallers Apprebended 
daring 1987-88 

2526. DR. V. VENKATESH: Will 
the Minister of RAILWAYS be pleased to 
state the number of ticketless travellers 
apprebended and fine realised duri'ng 
1981-88, zone-wise ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF R~ILWAYS (SHRI 
~tAHABIR PR.t\~AD): A statement IS 

jiven below 

Stater.1ea~ 

The nUPlhcr of per~on~ detected travelling witbout or with improp:r tickets and th~ 
amount of I~ail\\ay dues and fines realised from them during 1987-b8 (upto January, 88) 
were a Ii un dCI 

-- - - -
Central 

Ea(\tern 

Northern 

North Ea'\tcrn 

N()rthea'\t 
Frontie1 

Southern 

South Central 

South Ea~tern 

W~tern 

No. of per'\on~ 
detected • 
(in lakh'\) 

7.Rh 

10.0'\ 

7 17 

3JrS 

1,46 

1.141 

3.6 l ) 

S 54 

8.43 
------ _-- ------

- -----
Amount of Amount 
Railway due~ of Judicial 

realised fine realised 
(RI). in lakhs) (Rs in lakbs) 
-------- ---- --- ---

213.42 7.03 , 
169.65 6.17 

~37 09 6.58 

65.01 8.12 

50.3 :! 0.09 

107.10 1.10 

135.55 3.27 

146.60 2.90 

185.68 3.37 
---- -- ----- ------
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HGSleI Fadlffj for GiUl ill N.'.,. 
VN,..., .. 

252.7. SHRIMATI MANORAMA 
SINGH ": Will the Minister of Hl'MAN 
aESOURCB DEVELOPMENT be rleaSf'd 
to ~ate : 

(a) whether GQvemlDtnt Slave provided 
boatel facility for airls JD Navodaya Vidya-
layal; 

(b) the number of girl. in eaeh soob 
Vidyalaya and the nuqaber of Jirls who h.v~ 
demanded hostel facilify SO (ar: and 

(cl the pfbcedure follOwltd for enrol-
ment of air" iD tIaese Vid-yalayas with a 
view to increase tbotr number 1 

THE MINISTER. OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CUL11JRB I" THE MINISTRY OF 
RUMAN RESOURCE DEVELOPMENT 
(SBltI L.P SSAHn: (a) Yes, Sir. The 
Scbeme provideeJ. fot separa,~ bO'lels {01 
pIs. 

(b) aad (c). The total number of girl 
studeDti a4mitted in .3 Navodaya Vid.,w 
"1M wbioIt were cltabUsheJ in the years 
1985-86 .... J9'6-'7 is 1988. The numbor 
of airla in cac::h NaYOdaya Vidyalaya 1$ 

IM:D in the statement below. 

An ad.millioD test ia being conducted 
... .., .t tbe 4.trict level tbrouah National 
Q)uocil for Educatioual ResearCh and • lftiDiuI for CIlJIOlmcot of ,tudents includ .. 
.. aida into tile Havodaya Vidya)ayatl. 

No. of Girls StedJiaI ill Navodaya 
Yidyala,.. 

•• Met. ._"/Place 
ANDIIRA PL\DI!IIt 

J. N ...... 

No .. of Oilt. 

J4 

16 

13 

. 4. Karia Napr 12 

0& 

, ~ MODlIa" 04 

, . W.. Clalnparaa 02 

• I. D\1'1ftka 09 

,. Bhojpur 02 . 
J 04 Madhubani 05 

11. Guml. 18 

DADAR AND NAGAR HAVELI 

12. Rakboti 18 

~RUN'1tCHAL PRADESH 

13. Dibal18 Valley 23 

GUJN\AT 

05 

J 5. J noaaarh J I 

HARYANA 

16. Pabra (Hjssar) 10 

J 7. Jind 10 

18. Robtat (Jbajjar) 19 

(i()A 

J P. CaDaccm. 20 

JIIMACHAL PRADESH 

lO. Cbamba 21 

21. Sbianla 21 

13 

13. Sinnoar 19 

~4 ........ f. 17 
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25. Cbikm .... ur 2, 49. Bqhmara JalOI1Iladoa 
(Waf O.ro'RlIIe) Bot .ftiIa· 

26. Kolar 12 Me 

21. MaDd,. l' ~O. E •• t K",i HfNa It 

28. RaioItur i. OaJSSA 

19. S.imoaa Il 5 J. Dhebkan.l 0'7 

KERALA 52. 1'-coajba r Ot 

30. Ernakula.., S. J3. Kora.,.t 09 

31. Idukki 2. ~ .. Cuttaek 10 

32. Ka .. raod It ~!. Pbulbani •• 
33. PatbaDaatlll. 53 PONDICIiERIt Y 

MADHYA PltAD.H 56. Karaikal 14 

34. Narsi""Jtur 06 57. Pondicherry -.22 

35. Jhabua 87 PUMIAB 

36. RoAM .... " .t 51. Ludlrina 19 

37. JabaJpur 07 59_ Faridkot 1~ 

31. PanDa 0' 60_ 5arspur 29 

39. Tikamaatl! 0' RAIASlHAN 

40. Raidwr 10 'I. Na,..,! .,3 

MAHARA.HTRA 62. Clauru t)~ 

41. Letu.r 0' 63. ..... ,. 0' 
42. AlIlravati I' 64. Udaipur " 
43. Bu16 .. I. 'So Jaipu 0.6 

44. OllDaDaba4 12 UTTAll .RAJ)UH 

45. GldclairoJi t~ ". u.rot 03 

46. Naoded " '7. Naiaif.al " 47. Naspur I' ". ...... OS 

MEGHALAYA , .. . ........ ., 04 

41. Bait Gar. IIi1lI 11 .. JaUllJt- ., 
(W1Wam NIIIr) Ie 
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71. Jhansi 

12" Sultanpur 

73. Rai Bareill y 

74. Goruhpur 

75. Bareilly 

JAMMU AND KASHMIR 

76. Pulwama 

77. Kupwara 
78. BaramuJla 
79. Leh 

80. Udhampur 

81. R.ajouri 

82. Doda 

A.ND~MAN AND 
ISLANDS 

83. Port Blair 

MAllca 10. 198~ ""i,t,,. An.rwet8 248 

08 (a> the total number of books taken up 
for translation into Urdu by the Bureau 
for Promotion of Urdu; 

07 (b) the number of translated 
munuscripts received by the Bureau till 

02 31 December, 1979; 

07 (c) whether the translators who under-
took the translation work for the Bureau, 
have been paid their remuncrations and 
if not, the particulars of the cases in which 

04 the translators are yet to be paid their 
remunerat ions; and 

08 
J 1 (d) the steps taken to expedite their 
16 

17 
) 5 

08 

NICOBAR 

20 

988 

payments? 

THE MINISTBR OF STATE IN THE 
DEPARTMENTS OF BDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOUltCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) Bureau for 
Promotion of Urdu has taken up 408 
cases for translation so far. 

(b) and (c). Bureau received 227 

(English) 

translated manuscripts approved by the 
experts for printing till 31 December, 1979. 
Particulars of the cases upto 11 December, 
1979 in which the translators are yet to be 
paid the remainder of tbe remuneration )8 

contained in the statemcDt below. 
Paymeat t. Translators by BUft-au f-, 

ProIDotJo. of Urdu 

2528. SHRI RAJ KUMAR RAI: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(d) wherever the tran!l.latloD work. nab 
been found satisfactory, thl", remuneration 
is being released. 

Particulars of the Cases in which the Trallslators are yet to be 
Paid the Translation Charges 

Sl. 
No .. 

Catesory of eases 

1. Where the 10% payment of translation 
chaqes are withheld for completion of 
printina/publicatioD or tbo work. 

Particulars of cases 

1. "A Short History of Aurangzeb" 
translated by Shri Abdul MUJeeb 
Suhalvi. 

2. "History of China" transla ted by 
Mr. Aftab Ahmad KhaD. 

,. ~cSome Aspects of Muslim 
Administration" translated by Shri 
Ghu1am Rabbani Taban. 
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2. Where translation is not found 
satisfactory or vetting of translation is 
yet to be done. 

Bureau for Prumotion of Urdu 

2529. SHRI RAJ KUMAR RAJ: Will 
the Minister of HUMA~ RESOURCr: 
DEVELOPMl:.NT be plea~ed to :;,tate : 

(a) the total amount spent on tbc 
Bureau for Promotion of Urdu froID its 
inception till the ftnandal yecu 1987; 

(b) the number of books published 50 
rar by tbe Bureau; 

(c) the average ,-ost per book takinl 
into consideration the expenditure, BOU 

(d) the !)teps taken to accelcaatc the 
production of books In Urdu'· 

TlJE MINlS1ER OF srrATE IN THE 
DEPARTMEN1S OF EDUCATION AND 
CULTURE IN 1& :~ INIS1R.\ Of 
HUMAN RESOURCb lJEVELOPMEN I 
(SHRI L.P. SHAIn) .. (a) Bureau 101 
PIonlOtlOn "t 1: rdu wa~ ~~t up as ~t ."pdratt: 
subordluate \)1bcu Ill' the v~ar 197.3 '4 
Accordinsly a~ pel uPPloved budget anu 
total Qxpenditure incurred tbe Bureau haa sa 
far actually spent an ameunt of 
Its. 3,25,50,000. 

(b) The Bureau~has ~o far published 591 
books which includes re-printa, Urdu 
Duniya, Brochure, Booklists, Andhra 
Pradesh Textbooks, NCERT books and 
other books includiDI DictionalY, and 
Glossaries of Technical Terms etc. 

(c;:) The cost of Production depends on 
tho volume of the tJooJc aact the nature of 
printing. However it is estimated that on . 
an avera., an amount of Rs. 5787.00 is 
incurred for a book of 96 paaes aDd an 
amouDt of Rs. 20600 for a book of 480 
paps. toward8 absolute proctuctiOD cost, 
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1. leA Social History of Islamic India" 
translated by Shri A.A. HashlDi. 

2. cCDi1ferential Equations" translated 
by Shri o.P. Verma. 

3, c'HJ~tory of Indian Freedom Move-
ment" Vol. II by Shri Tara Chand 
tr .. nslated by Shri Ghulam Rabbani 
Tabu. 

with a print order of 1000 copies in each 
case. 

(d) Various steps are being taken after 
takinB into consideration the need of the 
hour and the modern method of printing 
technology. The Production Unit is being 
strengthened. Number of pretiscs to whom 
the books are being assigned is being 
increased. Besides photo offset printing, 
computerised type system is also beiDg 
attempted to accelerate the production of 
books in Urdu. 

Manufacture of High-Speed Carriages 
with Britisb Teclmical 

CollahoratioD 

2530. ~aJlru.s. BASAVARAJU • 
SfIRI S.M. GURADDI : 

W III the M Inl!~ter of RAIL WAYS be 
p 'ea.s~1] to ~ tal#.: ~ 

(aJ whetner 1..J .k. lJovelnment has 
atrellc technical <;011 aboration for the 
~aatDre of high· speed carriages in the 
Kapurtbala Coach Factory in Punjab; 

(b) if so, whether any aareement in this 
regard has been reached; and 

(c) if so" tho main features of the 
agreement? 

THE OE:PUTY MINISTER IN TaE 
MINISTRY OF RAILWAYS (SHRI 
MAHABlR. ERASAD>: (a> In the sIobal 
tentler floated for thjs purpose leveral 
reputed manufacturets abroad have 
participated and amona them ia a U.K. 
firm. 

(b) No, Sir. The tender is still under 
coasidera1iea. 
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,(c) Does Dot arise. 

CoapstiOD at l\SMjur P&l"t' due to 
Searci&y G'" Berths 

2331. SHit I VAKKOM PURU-
SHOTHAMAN: 
SHltI MOHANBHAI PATEL . 

Will the Minister of SURFACE 
TRANSPORT be pleased to state : 

<a> whether Government are aware 01 
the conaeation at the major ports in the 
COUDtry due to the scarcity of berths at the 
.existinl ports; 

(b) if so. the measures taken by 
<iovernment to reduce the delay in loading 
and unJoadina operations of cargo at the 
ports; 

" (c) whether Government propose to 
increase the number of berths at the exi,tm. ports or to revive the old parts; 
atld 

(d, if so, tbe detair .. -(hereof 7 

THE MINISTER OF STATE OF THE 
MlNISTR.Y OF SURFACE. TRANSPORT 
(SBRI RAJESH PILOT): (a)' except for 
certalD days when there is a bun.:bed arrival 
of ships. the Major poUs are n4Jt facing 
any serious problCll) of conaestion. 

(b) CoDtinuou. eftorts have been made 
to reduce delays in loadin.c and unloading 
indudins iDtrociuctioll DC iDea1tive Sl~'lles. 
mecballilation and closer momtOnn8 by the 
MiDistry. 

(c) aDd (d). Conetructfon of additional 
berths at the follow.. ports have been 
iDduded in the vrtth Plaa : 

Nathe of the 'Port Name of Scheme 

Haldia (0 ConstructioD of one 
additi_aI cal'lO berth 

(ii) CollltructiOD -4f 
secoud oil jetty. 

Tuticorln Constnaction of 
IICOnd Coal jetty. 

Madra. 

Kandla 

New Mangatore 

Mormuaao 

Extension of Con .. 
tainet berth. 

CODstruction of fth 
General Carao bertll. 

Conversion of two 
Jetties into a fe,ular 
Quay bertll. 

Constructioll 
additional 
cargo berth. 

of an 
aeneral 

Creation of additional 
cargo berth and 
additional barIc 
unloading jetty. 

Besides the above berths, an additional 
new port at Nhava-Sheva has also been 
sanctioned. This port will have three 
Container berths, two bulk cargo berth. and 
a se,vice berth. 

Nettftcatfons of Kerala Temples 
as Proteded MODuments 

2.532. SHRI VAKKOM PURU-
SHOTHAMAN : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be 
pleased to state : 

(a) whether some temples in Central 
KCl'ala have been notified as protected 
monuments by the Archaeological Survey 
of India; 

(b) if so, whether Union Government 
are aware that some of these temples arc 
on the verge of colla pse since the 
.Deva8wom Board is not in a position to 
renovate these temples fot want of 
sufficient funds; and 

(c) if so, the moaSUtes proposed to be 
taken by the Union Government to protect 
those structures of antique value? 

TBS MINISTER OP STATJ! IN THB 
DIWAB.TMBNTS OF 'BDUCATION AND 
CULTURE IN THE MINISTRy OF 
HUMAN RESOURCE DEVELOPMENT 
(IDI L"P. SBABJ) ! (a) Yes. Sir. 
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(b) The Centrally protected tel l :ples in 
central Kera1a are not on tbe \ergo of 
collapse. The responsibility to preserve-
them rests with the Archaelogical Survey 
of India and not with Devaswom Board. 

(c) Does not arise. 

[Translation) 

Grants for Schools in Tt"'Jbal Areas 
of Bill1lr 

2533. SHRI YOGESHWAR PRASAD 
YOGESH : Will the l'Ainister of HUMAN 
RESOURCE DE~LO~MENT be pleased 
to state: 

<a) the amount of gr ant saDctioned for 
opening schools in tbose areas of Bihar 
which are predominantly inhabited by tbe 
tribab and for the schemes which are bejng 
conducted for the expansion of education 
among the tribals of the State; 

(b) the amount proposed to be grant~d 
by the centre for tbe tribal welfare 
Institutions and schools in Palamu 
district of Chhota Nagpur and the time 
by which it will be given; and 

(c) the steps proposed to he taken 
to avoid the delay in this regard ? 

THE MINISTE& OF STATE IN 
THE DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE· MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L. P. SHAHI) : (a) Scbool education 
is looked after primariJy by the State 
Governnlcnt concerned. As such it is for 
Government of Bihar to provide resources 
for opening new schools in tribaJ areas of 
Bihar and for providing neceSSaTl' facilities 
to the existing ORes. The Government of 
India, however, has imtiated a number of 
scbemes for strengthening schoo) education 
in specified areas. Under the scheme of 
Operation Blackboard grants to States/UTI 
are being provided for cns urins essential 
facilities, including at least two pucea 
rooms, availability of at last two teachers 
and teachina material., in alJ primary 
schools in the country in a phased manner. 
Proposals from Bihar, under tbi. scheme ate 
awaited. Assistance is similarly beina 
offered uDder tllf ~b.m" for Education 

Technology. Science .EduQltion and 
integrated educati(\n of tlae disabJecl. 

In addition to the above there is 
Centrally Sponsored Scheme under the 
Ministry of Welfare for providinS financial 
assistance to Sta Ie Governments for post-
matric scho]anhip and book banks and 
hostels for S.T. girls. The amount 
sancti6ned to Bihar Governm.nt for tb.e 
scheme of scholarships and book banks by 
that Ministry during 19R7~88 is as. 328 
lakbs and ~5 lakhs respectively. 

(b) and (c). An amount of Rs. 74.29 
lRkhs has been sanctioned by the Ministry 
of Welfare to Palamu Distri ct as Special 
Central Assistance for the implementation 
of schemes for the welfare of Scheduled 
Tribes. 

(English] 

Development of Historical Places 
of Warangal 

25.14. StIRI T. BAI_A GOUD: Will 
the Miniqtcr of HUMAN RESOURCE 
DFVFlOPMENT be pleased to state; 

(a) whether the State Government of 
Andhra l:Jradesh bas requested the Union 
Go\<ernment to develop historical places and 
temples or \Varanga) like Humphi in 
;P_urnataka; and 

(h) if so, the details thereof and 
Government's reaction thereto? 

THE MT'lISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCB DEVELOPMENT 
(Si-JRl L.P. SHAHI) : <8> Yes, Sir. 

(b) The sQggestion made by the Govern", 
ment of Andhra Pradesh reJates to a project 
entitled "Revival of Varanaal u which 
includes removal of encroachments, repairs 
of monuments including documentation, 
provision of Sound-and-].isht Proaramme" 
ftood-Jiahtina, widenin, of and improvement 
of roads., Ia ying out of gardens etc. aad 
setting up of a Higb Power Commitwe for 
the execution of tbe Project. The .matter 
i. under contidcration. 
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Primary ~H-.Jth: CeDtres o.-ned In 
West;a. •• aI 

253S. DR. PHULRENU GUHA : Will 
the Minister of HBALTH AND FAMILY 
WELFARE be pleased to state the number 
of Primary Health Centres opened in West 
Bengal durina t" last three years? 

THE MINISTER OF S"IATE IN THE 
MINISTR.Y OF HEALTH AND FAMILY 
WEILFARE (KUMARI SAROJ KHA-
PARDE) : According to the inform atioD 
received from the State Government 137 
Primary Health Centres have been opened 
in West Bengal during the last three years. 

Tribal Danees in UniYersity COU~ 

2536. DR. PHULRENU GUHA : Will 
the Minister of HUMAN RESOUR.CE 
DEVELOPMENT be pleased to state: 

(a) whether tribal dances have been 
Included in tbe university course$; aJ\<i 

(b) if so. the details thereof and jf not .. 
the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAH!) : (8) and (b). A 
number of Universities have introduced 
courses on dance at the degree and diploma 
Jevels. However" no information is 
available about the universities which have 
introduced tribal dances ... a course. 

( II(tn~"/c~(IIIJ 

U.G.C. GraBts to Sagar UniYerslty 

2537. SRRI nAL CHANDBR JAIN: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) the amoont of grant given to each 
university by the Univelsity Grants Com-
mission for the purchase of periodicals and 
maaazioes and ilnportant Library hooks; 

(b) the reas('tns for giving l,:s8 grants to 
the Sagar University which is an old univer-
sity: and 

(c) th,' action proposed to be taken by 
Governnu'nt to fncrc3'\e grant~ rOt thi~ 
universjt~" 

THB MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
H1JMAN RESOURCE DEVELOPMENT 
(SHFI L.P. SHl\fJI)· (a\ and (h). A 
ottntement :s.hOW1ll8 the glant~ :iPPJoved for 
rurct.ase ,of bon':,s ~h<l Journal~ by various 
Unin:rsitie'S as pal t of thejJ general develop-
ment pl'n~Tammf~ In the \tIl Plan is gIven 
hcl0w. Sagar University (now Dr. H.S. 
Gaur Unjversity)~ Was sanctioned Rs. 11 
JaJ ... hs which compare~ favourahJy with the 
grants sanctioned to many unjver~ities. 

(c) The Cornmj~8jnn has fnuned a new 
scheme for providing special asC\istance to 
univers.ities during the VJI Plan. Under 
this programme, an additional grant of 
Rs. 10 Jakhs has been sanctioned to Sagar 
tTniversity rOJ purcha~ of books and 
journals. 

Statemcat 

s. No. Name of tbe University/Inst. 

I. Agra 

2. Aligarh Mus'im 

3. Allahabad 

4. Andhra 

s. A.P. Open 

6. Annam.lai 

Amount 
(Rs. in Jakbs) 

12.35 

33-00 

38.00 

10.00 

6.40 

30.00 
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7. Alma • 7.00 
8. Avadb Pratap 8iDgh 4.00 
9. BaDaras Hindu 48.00 

10. Banplore 24.30 
11. Berbampur 13.00 
12. - Bbaplpur 12.00 
13. Bharthihar 25.00 
14. Bharatidarshan 15.00 
15. Bhopal 13.50 
16. Bihar 18.00 
11. Bombay 8.00 
18. Bardwan 9.21 
19. Calcutta 16.00 
20. Calicut 17.00 

21. Cochin 20.00 
22. DeJhi 35.00 
23. Dcvi Ahilya 12.00 
24. Dibrugarh 10.00 
25. Dr. H.S. Oour 11.00 
26. Garbwal 3.50 

27. Oauhati 17.17 
28. Gorakhpur 24.00 

29. Oujrat 26.00 

30. Gulbaraa 25.00 

31. Guru Nanale Dev 10.00 

32. Himachal Pradesh 14.56 

33. Hyderabad 80.00 

34. Indra Kala 2.00 
35. Ja~avpur 18.50 

36. Jammu 26.00 
37. J awaharlal Nehru 113.00 

38. Jiwaji 11.85 
39. Jodhpur 14.00 
40. Kaktiya 10.50 
41. Kalyani 8.99 
42. Kanpur 10.00 
43. K.S. Darbhanp 6.00 
44. Kamatak 16.00 
45. IC.asbmir 6.5. 
44i. ltallli Vidyapith 15.00 
47. Keral. 22.00 
48. Kumaon 13.50 



Tniasportatlon of Goods , 
2538 .. SIQU DAL CHANDBR JAIN: 

WiD the Minister of RAILWAYS be pleased 
to state : 

<a) tbt poJjcy laid down for transporta 
tion of loods by goods trains; 

(b) thie period for which small traders 
have to wait fqr transportation of their Oile 
or half wqon of goods from different 
places in tbe country; and its impact on 
their trade and prices of goods; and 

<~ if Railways are aware of it tbe 
temedial steps taken/proposed in this 
le8ard ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD): (a) Railways give 
preferenc:c"o the movement of traffic in 
train loads. for whicb they are. ideally 
suited. This pattern ensures clearance of 
all essenti~ commodities. 

(b) Tbe time lag in the clearance of 
piecemeal traflic varies from place to place 
and commodity to commodity depending 
upoD the availability of wasons in a parti-
cular area aad the priority the movement 
of a particular commodity enjoys. 

(c) Yes. Sir. Railways encouraae club· 
bios of indents to convert piecemeal traffic 
mto train Joa~ traffic, arrange supplies at 
nwutar intervals. accord ad hoc assislance 
in cases of distress etc. 

IEngllsh) 

T .... 1ogy DeYelo .... ent Piau 

2539. SHltI RADHAKANTA DIGAL : 
Will the Minister of RAILWAYS be pleased 
to state : 

<a> w~er the tecbnoloay development 
plan IUbmitted by RDSO has been approv-
ed by Ocriirament; and 

(b) if so, the further stt!tJs taken. in tbis 
reaard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RA1LWAYS. (SHRI 
MAHABIR PRASAD): (a) and ('). The 
broad concepts included in the Teobnoloay 
Development Plan prepared by RDSO have 
been accepted and a Governing Council for 
R.D.8..0. has been set up to facilitate 
Implementation of the plan .strategy. 

Primary Health Centres opened doria. 
Sixth and SeTeot. Plan 

2540. SHRI RADHAKANTA DIGAL : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the number of Primary Health 
Centres opened in the country under 
CentraUy sponsored scheme during Sixth 
Plan State-wise; 

(b) whether Government bave a propos-
al to increase the number of such Primary 
Health Centres during Seventh Plan; and 

(c) if so, how many Centres have been 
opened under the Centrally sponsored 
scheme in ddferent States so rar 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMA&I SAROJ KHA-
PARDE) : <a> Openill8 of P.rimary Health 
Centres is not a Centrally-Sponsored scheme 
but is under the State Scheme of Minimum 
Needs Programme. Details of 3470 Pri· 
mary Health Centres oponed durioa'the 
Sixth Plan are given below in the statement. 

<b) and (c). Yes. Sir, The Seventh Five-
Year Plan envisages estabJisbment of addi-
tional 12,3 '0 Primar~ Health (Jentrel. 
State-wise details of Primary Health Centres 
opened so rar have also been liven in the 
Statement below. 
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Reaenatlon Qaota at Statiolls ID SIkIdDl 
J .............. SII .... rI. 

2541. SHRIMATI D.K. BHANDARI: 
Will the Minister of IlAILWAYS be pleased 
to refer to the reply given on 19 November 
1987 to Unstarred Question No. 2042 
regarding reservation quota at stations in 
Sikldm, Ja lpailuri and Siliguri and state : 

(a) the present quota of berths in each 
for each train No. 44, 1 S, 166, 1 SS, 
S8, 902, 509, 921" 940 and 946 
separately for Sikkim, J alpaiguri and 
Siliauri; 

(b) the critoria lor review of reservation 
quotas for each train and when these 
reviews have been held durin, 1985 to 
1987; and 

(c) tbe reasons for not providing return 
journey reservation quota between Delhi 

and Sikkim.. Delhi and Jalpaiauri and 
Delhi and SiliSUri 1 

T HE DEPUTY MINISTER. IN THE 
MINISTRY OF RAILWAYS (SURI 
MAHABIR PR.ASAD) : (a) Tbe details are 
given in the statemens-I below. 

(b) The quotas are reviewed periodi-
cally and adjusted from time to time to 
conform to the trends of traffic at various 
stations enroute and the availability of 
train accommodation. The details of the 
reviews conducted in respect of trains 
mentioned in para (a) of the question .are 
given in the statement-II below. 

(c) Return journey quotas ale generally 
provided at train origi nating stations only. 
Therefore, the Siliguri and Jalpaiguri 
stations and the two out Agencies at Sikkim 
have not been provided with any return 
journey quotas. 

Statement-I 

Resion 

1. SIK.I(IM 

(i) GaGatok Out 

Aaency 

Train No. 

44 DarjeeJiq Mail 

IS Guwabati Vara-
nasi Express 

166 New Bonpiaaon 
Howrah Janta 
Express 

1 55 Tinlukia Mail 

902 Guwahati-TVC 
Express 

940 Guwabati-Cocbin 
Express 

509 Avadh-Assam 
Ezpress 

921 N .E. Express 

94& Guwahati-
Bombay Bxpl'ell 

AC 2 
tier 

2 

3 

2 

First 
Class 

2 

4 

4 

Quota 

Ale 
Chair 

2 

Second 
Qua 

berths seat. 

6 

3 

3 

12 

14 

14 

4 

8 
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(ii) Joretbuls 44 Darjeoliq Mail 

Out Agency 1 S S nnsulda Mail 1 
509 Avadb-Assam Exp. 
902 Guwahati-TVC 

Express 
940 Guwabati-Cocb-

in Express 
1'66 New Bonpigaon 

Howrah Janta Exp. -

2. JA't.}t-AiGURl 44 Darjeeling Mail 4 
166 New BongaigaoD 

Howrah Janta Exp. -
58 Kancbaojuop 

Express 
902 Guwahati-TVC 

Express 
940 Guwahati-Coch-

in Express 
509 Avadh-Assam Exp. -
921 N.E. Express 2 
946 Guwahati-

Bombay Express 

3. SIUGUlU 1 S Guwabati-Varanaai 
Express 

Statement-II 

- Trai. No. 

S 8 lCanchanjunga Express 

ISS Tinsukia Mail 

44 Darjeeling Mail 

902 Guwahati-TVC Express 

S09 Aasam-A vadla Express 

921 N .E. Express 

166 New Bongaipon-Howrah Express 

940 Guwahati-Cochin Express 

15 Guwahati-Varanui Express 

946 Guwahati-Bombay Express 

'/- 2 

2 
2 

2 

2 

2 

42 

14 

2 8 

2 8 
3 
4 

2 

8 

Reviews made During 1985 -87 

January, 8S, July, 8S, October, 86. 

Febraury, 8S, August, 8$, March, 
86, October, 86 and July, 87. 
July. 86. November, 86, April, 87 
and July. 87. 

October, 86, February, 87 and 
April. 87. 

-

8 

S8 

6 

April, 86, October, 86 and July, 87. 

April, 86. 

July, 87. 

October. 87. 

July. 87. 

October, .1. 
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Ttl ..... to "-en in Hln -\N8S 

'aM2. ·S~TI D.K. BHANDARI 
WiD the Minister of HUMAN RESOuaCE 
DBVELOPMENT, be pleased to refer to 
tIIt.Jeplf aiWm 011 19 Novr:mber, ] 987 to 
UMarI'l4 Question No. 2043 regarding 
....... tG.provide training to pla.yers in 
,Hill __ and state : 

61).tbe .umber of players who have 
b8ID fou" talented in Sikkim in middle 
aad Joal distance runnins under Special 
Area Scbe_; 

(b) the total number of talented archers 
idHti6ed in Sikkim during J 987 and 1988 
uDder tbe Special Area Scheme; 

(c) the total number of talented archers 
liven training in Sikkim to bring them upto 
National level; 

(d) whether certain High Altitudes 
Training Centres have been set up in Sikkim; 
aDd 

(e) if Dot, the reasons therefor ? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (SHltI P.V. 
NARASIMHA RAO) : (a> Under the Sports 
Authorityof India9 s Special Area Games 
Scheme, talent scouting for middle and lon8 
distance runnina has not been carried out 
in Sikkim. 

(b) and (c). 3 archers were iodentified 
from Sikkim in 1985-86 and 3 in 1986-87. 
In 1"7-88 no archers have been identified. 
The 6 talented archers are currently being 

• trained by Sports Authority of India in 
modem archery. One of the archers created 
national record in Sub-Junior Champion-
ship held in Jamshedpur in 1986. 

(.d) and (e). No Sir. A High Altitude 
TraiDiDa Centre is being developed at 
Shimla and Shillaroo in Himaebal Pradesh 
for traiDiDa of sportspersons on hish 
altitDdes. 

Dellal ..... Is ABa ... Ea.laatJoas 

2543. SHRlMATI D.K. BHANDARI : 
WW &be MiDister of HUMAN RBSOURCE 
DEVELOPMENT be pleased to state : 

<a> whether certain complaidk"ror .."._, I 
ing annual eK1UDination earl, 1ft" 4l>fIM . 
Schools have been receiwd; t. 

: J 

(b) if so, the details thereof; 

(c> the detailed reasons for hoMins 
these exam ina tions early; 

............ j 
J ) 

(d) whether tbe written instructiou 10'• 
hold annual examinations in Delhi ·schoell 
were conveyed in early January, 1988; 

(e) if so, whether any coosideratioa was 
given to the fact that the syllabus of courses 
covered very fast, has no scope of NVision; 

(I) whether Government propose to 
issue instructions to take lenient view wlaUe 
framins final results in view of the above 
position; and 

(8) if not, the reasons therefor? 

THE MINISTER OF STATE IN mE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCB DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) and (b). As per 
De Ihi Administration, no complamenta for 
holding annual examinations early in Delhi 
schools have been received by them; 

(c) The task force constituted by Delbi 
Administration for purposes of.imp ...... 
tation of New Education Policy has recom-
mended the change of Session from 1 st May 
to 1 st April every year. Therefore. tbe 
dates of annual examinations have been re-
scbeduled. 

(d) Delhi Adminstration issued written 
instructions to this effect in November. 
1987. 

(e) to (g). Necessary iaatrllQliQlw were 
also issued by Delhi Administration in 
November, 1987 to cover the "syllabus 
before the prescribed time. Delhi A«mInis-
tratioD has also issued a c.iIcuIar giviua 
some relaxation in promotion criteria for 
declarial tbe aDDual results. 

IDdiaa '-see iJepubDeIIt 01 P nap 
HIatIa ulllftnlt)' 

2544. SHlUMATI D.K. BHANDARI 
WiD the MiDi ... of HUMAN RESOURCB 
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DBVBLOPMBNT be plea_ to mer to the 
repI~ aPRIl ~o 12 November, 1987 to 
Starred Question No. 86 reprdioa staff 
...._... at the lDdiaD LaDluaae Department 
of Baaras Hindu University and .tate : 

(a) abe proarelS made on proposals for 
CNatioD of posts of Professor., Reader and 
LectuICl' 1 yiD8 pending since July, 1987 
after tIIeir receipt from the Banara s Hind u 
U ..... ty; 

(b) the reasons for the delay in proces .. 
... tile proposals; 

(c) .. prescDt sanctioned strength of 
acacIendc staff in each section of the Indian La....... Department of Banaras Hindu 
Uniwrsit)'; aad 

(d) the present ___ of ...... ts in 
each section UDder tbe laid Department of 
tho UDiversity and aeparately 'or Nepali 
Section' 

THE MINISTER OF STATE IN THII 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINJSTR.Y OF 
HUMAN RESOURCE DEVELOPMENT 
(SHIll L.P. SHAHI) : (a> and (b). Tho 
University Granta CommiasiOD has eaoction-
oed an additioaal poIt of Reader for 1be 
Nepali SectioD of the Indian La ...... 
Department of tbe Banaras Hinda Univer-
sity. recently. 

(c) and (d). A Sfatement is liven below. 

Statement 

. According to the ioformation furnished by the Banara. Hindu University, 
the preleDt laDCtioned strength of the academic staff and of the students in each Section 
UDder IDdMn LaDSUaae Department of the Banaras Hindu University is as follows: 

Sauctioacd streDath of academic Staff Strenatb of students 

Prof.lOr Nil 

one 

one 

ProfCllOr-created 
willa die FiMocial ODe 

aai ... nee from Govenr· 
... t of Tamil N4du) 

..... 
Lecturer 

Nil 

1. NEPALI 

B.A. Part I and II (compulsory and 
subsidiary) 

B.A. part II and Part III (Holll> 

M.A. 
Ph.D. Research Scholars 

- Diploma 

2. TAMIL 

B.A. Part I (Hons.) 
Diploma 
MA-not yet started 
Research Scholar 

12 

2 
Nil 

6 
5 

25 

I 
3 

I 

5 
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3. KANNADA 

Professor (Created B.A: Part II (HODS) 1 
with. financial . one M.A.-not yet started 
Ilssistance from Diploma 

. Government of Research Scholars 2 

IC.arnataka) ---
3 ~~ .1 ---

Reader Nil 

Lecturer Nil 

4. MARATHI 

Professor Nil Under Graduate 10 

Reader One Post-Graduate 4 
-\,0 

Lecturer Two Ph.D. Scholars "2 
Diploma 4 
(as on 31.3.1987) 

20 
---

S. TELUGU 

Professor One Under Graduate 13 

Readers Two Post-Graduate 25 

Lecturer One Research Scholars 16 
---

S4 

6. BENGALI 

Professor One Post Graduate 13 

Readers Two 

Lecturers Two 
(one temporary and 
one post vacant) 

Teacher 
(P.V.c.) One 
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(Translation) 

Development 01 Lucknow-Varanasl 
Natioaal Highway 

254'. SHRI KAMLA PRASAD 
SINGH : • Wili the Minister of SURFACE 
TRANSPORT ,be pleased to state: 

(a) whether a scheme for the develop-
ment of Lucknow-Va ranasi National High-
way No. 56 between Jaunpur and Sultan-
pur has been approved; 

. (b) if so, whether the amount for this 
purpose has been allotted; 

(c) if net, the time by which the amount 
will be allotted; and 

(d) whether the said highway is in a 
dilapidated condition in the Jaunpur dis-
trict? 

THE MINIS fER OF STATE OF THE 
MINISTAY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) A provision 
of Rs. 481.20 Jakhs exists in the 7th plan 
period for the development of 1'1 ational 
Highway S6 between Jaunpur an(1 Sultan-
pur. 

(b) and (c). Estimates totalling to about 
Rs. 80.84 Jakhs have been sanctioned. 

Yean Targets 
(in ha.) 

" 

Estimates for the balance amount will be 
considered for sanction during the remain-
ing period of 7 th Five Year Plan subject to 
availability of funds . .. 

(d) The road is &enerally in traffic-
worthy condition. 

(English, 

Social Forestry Scheme 

2546. SHRI SURESV KURUP: Wilr" 
the Minister of ENVIRONMENT AND 
FORESTS ~ased to state : 

(a) the estimated area likely to be 
covered by Social Foresi.ry Scheme in 
KecaJa during the Seventh Plan period; 
and 

(b) the progress made so far in its 
implementation ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND' 
FORESTS (SHRI Z.R. ANSARI) : (a) and 
(b). The targets of area to be covered by 
afforestation are set on year to year basis. 
The targets and achievements of afforesta-
tion in Kerala, during the first four years 
of the Seventh Plan are as given below: 

Achievements 
(in ha.) 

._---- - ----- --- ----

.~ 

1985-86 30,000 

1986-87 60,000 

1987-88 85.000 

1988-89 1.02,000 

Award .... of Degrees and Diplomas by 
Uarecogoised Medical Colleges 

2547. SHRI P.A. ANTONY: Win the 
Minister of HEALTH AND FAMILY 
"WELFARE be pleased to state : 

(a) w~ther Government are aware that 
UDrecoanised medical colleges and institu-"011' arc awardin, dep:ees and diplomas; 

58.300 

75,962 

55,336 (upto Dec., 
1987) 

(Proposed) 

(b) if so, which are these institutions; 
and 

(c) the action taken to reguJarise these 
unrecognised medical colleges and institu-
t;ons *1 

THE MINISTER OF STATE IN THB 
MINiSTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAP:ADE) : <a) and (b). The names of 
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uDrecognised medical colleaes and inatitu~ 
tions awarding medical degrees and diplomas 
as have come to the notice of the Govern-
ment are given in the statement below. 

(c) Most of these institutions applied to 
the Medical Council of India for inspection! 
recognition. The Medical Council of India 
will undertake inspection of these colleges 
to see whether they provide minimum 
requirements by way of staff, building, 
clinical facilities, laboratories, library, ctc. 
as prescribed by the Council. If and when 
these colleges are found to satisfy the above 
requirements of the Counell furtber action 
will be considered by the Council. 

Statement 

Names of en recognised Medical 
Colleges 

1. Siddbartha Medical Colleae, Vijaya-
wada, Andbra Pradesh . .. 

2. Deccan College of Medical Sciences 
Hyderabad, Andhra Pradesh. 

3. Medical College, Tricbur, Kerala. 

4. Sri Ramchandra ColJege of Health 
SCiences, Porur, Madras, Tamil 
Nadu. 

s. Salem Medical College, Salem, 
Tamil Nadu. 

6. Road Transport College, Perundu-
• rai, Tamil Nadu. 

7. P.S.G. Institute of Medical Science, 
P.S. Govindaswamy Naidu and 
Sons' Charities, Peelamedu, Coim-
batore, Tamil Nadu. 

8. Medical College, AnnamaJai, 
Tamil Nadu. 

9. Rural Medical College, Loni, 
Maharastra. 

10. Krishna Institute of Medical Scien-
ces, Karad (Distt. Satara), Maha-
rashtra. 

11. Am.rawati Medical CoUege, 
Amara"ati, Maharashtra. 

12. J.S.S. Medical College, Mysore, 
Karnataka. 

1 3. Sri Adichunchancgiri Medical 
Co1Jege, lavaraoeballi. VeJlur, 
~andya Disit. Kamataka. 

14. M.S. Ramaiah Medical College, 
Bangalore, Karnataka. 

15. Dr. Amb~dkar Med ical College. 
Bangalore, Karnataka. 

16. Kempegowda Institute of Medical 
Sciences, Bangalore, Kamataka. 

17. Sri Devraj U rs Medical College, 
Tamka, Kolar, Kamataka. 

18. AI-Ameen Medical College, Bijapur, 
Karnataka. 

19. B.L.D. Medical College~ Bijapur, 
Karnataka. 

Bringing Batk Nataraja Statue 

2S4~. DR. B.L. SHAILESH : WiJJ the 
Minister of HUMAN RESOURCE DEVE~ 
LOPMENT be pleased to state : 

(a) the steps bejng taken to bring back 
to India the 12th century bronze statue of 
Lord Shiva in the Nataraja posture belong-
ing to the Pathur temple in Thanjavur dis-
trict of Tamil N adu from Where it was 
stoJen in 1976 as a follow-up of tbe 
London High Court judgement on 17 
February, 1988; and 

(b) whether any enquiry has been ins-
tituted to investigate into the modus 
operandi of smuggling out of India this 
idol and its sale to a foreign compan y, it 
so, its outcome and the steps being taken 
to prevent recurrence of such incidents ? 

THE l\.lINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 

. HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (8) The Tamil Nadu 
Government has taken up the matter reprd-
ina retrieval of the 12th century bronze 
Natafl\ia idol from Pathur temple, in the 
Hiab Court of London, which has upheld 
the title of the Tamil Nadu GOVelDlDCllt, 
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over the statue but has yet to pass orders 
restoring the idol to Tamil Nadu Govern-
ment. The iclol can be brough back to India 
only after the court passes the restoration 
order and the period of appeal over that 
order expires. 

(b) Yes, Sir. The Crime Branch of 
Tamil Nadu Government is investigating in-
to the modus operandi of smuggling th: idol 
out of India. In this connection two per-
sons have been arrested and a case bas 
been registered under Cr. ~o. 323/76, 
which is under Jnvestigation. 

The following steps have been taken by 
the Government of India to prevent tbeft 
and smuggling of idols out of the country; 

1. Enforcement of the Antiquities and 
Art Treasures Act, 197 2~ whIch ill:er-alla 
provides for the following: 

J> 

(i) Compulsory reglstration of certain 
categories of antiquities (sculptures 
in all media, paintings and illust-
rated and illuminated manuscripts) 
with the Reg;stering Officers; 

(ii) R.egistering 0 Jicers to be informed 
regardina mo, oment of such regis-

tered antiquities; 

(iii) Dealing in antJQuities to be restric-
ted to licensed dealers; 

(iv) Restriction on export of antiquities. 

2. 1D addition, Armed Guards have 
been posted in some of tbe important cen-
traDy protected monuments and museums 
uDder the control of the Archaeological 
Survey of India, besides tightening of watch 
aad ward arrangements and appointment 
of Security Officers in some Circle Head-
quarters. Sculpture-sheds to house the 
loose sculptures safely and new site museum 
to display the antiquities at the site itself 
haw been constructed. 

3. Ia the year 1977. India ratified the 
UDOICO Convention on the Moans of 
Prohibitina Illicit Import, Export and 
Transfer of Cultural Properties. The Con-
WIltion Inter alia provides that the contract-
loa pardca would take steps for preventing 

illicit import into their territories, of stolen 
cultural properties to the countrios concern-
ed. The rights of the contracting parties 
under the Convention are. however, pro-
spective to the signing of the Convention 
and not retrospective. 

4. An Antique Ce]) has been opened in 
the Central Bureau of Investigation for 
investigatipg into cases of thefts and loss of 
antiquities. 

S. Steps have already been initiated 
for docunlentation of loose sculptures, 
paintings, il1ustrated manuscripts etc. 

6. Archaeological Survey of India has 
posted its officers at important international 
sea-ports and air-ports in India to help the 
customs authorities in preventing illegal 
export of antiquities by identifying objects 
which are antiquities. Further, E>..pert 
AdviSOry Committees ba\-c been set 
up in important towns in India to examine 
the objects meant for export in order to find 
if any of the objects is an antiquity in· 
terms of the Antiquities and Art Treasures 
Act, J 972. 

Besides, Tamil Nadu Government on 
its part has also taken the following measur-
es to prevent recurrence of such incidCJJts: 

(a) Icon Preservation Centres have been 
constructed and Uttava Murthies 
which are not on constant use are 
being housed in the centres with 
proper record and police guard. 
Modem gadgets and sophisticated 
lighting arrangements baye been 
provided to the ICOD Preservation 
Centres. 

(b) The ido1s are beiDg pbotoarapbed 
and registered under the Antiquities 
and Art Treasures Act, 1972. 

StepI Takea to Combat KaIa·Azar Ia 
U.p. 

2549. DR. B.L. SHAILBSH : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

<ar whether a Kala-azar. empidemic 
similar to tbe one that claimed 4500 Jives 
in Bihar in 1977 is forecast in tbe couple 
of years; 



~ 8 j Written Answel's PHALGUNA 20, 1909 (SAKA) Written AnswerJ 282 

(b) whether this disease spreads very 
quickly and 39 districts of Bihar have 
already fallen prey to this epidemic and 
that some districts of Uttar Pradesh are 
also affected; 

(c) wheth~r due to the close proximity 
of eastern Uttar Pradesh districts to Bihar, 
this disease is now on its way to Utta r 
Pradesh; and 

(d) if so, the preventive measures being 
taken to check this disease and provide 
necessary financial and medical assistance 
to the State Government of Uttar Pradesh 
in particular? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMRI SAROJ KHA-
PARDE) : (a) to (c). During the year 1977, 
18589 cases with 229 deaths due to Kala-
azar were reported from Bihar. The disease 
is insidious in Ilature and does not spread 
very quickly. 51 cases due to Kala-azar 
have be reported in the two districts of 
Uttar Pradesh during 1987, The present 
epidemiological situation does not warrant 
an appearance of the disease in epidemic 
form in Uttar Pradesh if proper preventive 
measures are continued. 

(d) Kala-azar is a vector-borne disease 
caused by sandfiy. It is highly susceptible to 
DDT. DDT spray is being carried out in 
the Kala-azar endemic areas from the 

insecticides supplied under National Malaria 
Eradication ..Programme (Rural). 

The Drug of choice for the treatment of 
Kala-zar is sodium Antimony Gluconate 
wbich is indigenously manufactured and 
is avaHable in the country. The procurement 
of drugs for the t rcatment of Kala-zar cases 
is the responsibility of the state. 

Inter-Ministerial Group for Controlling 
Hazards 

2550. SHRI M.S. GILL; Win 
Minister of ENVIRONMENT 
FORESTS be pleased to state : 

the 
AND 

(a) the number of meetings held by the 
inter-lninisterlal group set up for considering 
nleasures required to be taken for control-
ling hazards in chemical, petro-chemieal 
and pharmaceutical units during the last 
to years; . and 

(b) the details of decision arrived at 
and the follow up action initiated? 

THE MINJSTER OF STATE OF THE 
MINISTRY OF ENVIR.ONMENT AND 
FORESTS (SHRI Z.R. ANSARI): During 
the last two years, three meetings -of the 
Inter-ministerial Group were held. 

(b) The recommendations of the lnter-
ministerial Group and the follow-up action 
are given below : 

Recommendation 1 Hazardous substances and installation:-, must be identified and 
notified. 

Follow-up action 

Recommendation 2 

Follow-up action 

Recommendation 3 

Follow-up action 

Action on identification and notification of hazardous 
substances and installations bas been initiated. 

Safety checks must be strengthened for plants handling 
hazardzous chemical. 

Instructions have been issued for intensified safety checks of 
the installations handlio8 hazardous chemicals. 

I 

A multi-discipli.:tary in-house safet y unit.s needed in every 
industry for effective impJementation of safety policies and 
practices. 

The Government have issued rules under the Factor ies Act 
providing for appointment of in-house safety .. committee for 
effective implementation of safety policies aod practices 
(Rule 79) in every hazardous factory which employs 250 or 
more workers. 
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. Recommendation 4 

Follow-up action 

Recommend ation 5 

Follow- up action 

Recommendation 6 

Follow-up action 

Recommendation 7 

Follow-up action 

Recommendation 8 

FoUo~-up action 

Recommendation 9 

Follow- up action 
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-Safety should be an integral part of chemical plant dcsip 
engineering. 

The Factories Act has been amended (new section 7B) to 
provide for safety as an integral part of design. 

Potential disaster areas in the country need to be identified 
and coordinated master plans prepared for dealing with 
emergencies in chemical plants. 

Guidelines for preparation of Crisis Management Plans 
have been issued to tbe States to enabJe theln to prepare 
Master Plans to deal with emergencies in chemical plants. 

Human habitation must be restricted in the vicinity of 
hazard-prone industries. 

Guidelines have been issued to the States to ensure that human 
habitation is restricted in the vicinity of hazard-prone 
industries. 

Safety training programme s must be encouraged, improved and 
strengthenc ~. 

A ptogramme to impart training to the concerned personnel 
has been nlade an integral part of the hazardous chemical 
management programme of the Government. 

Transportation and disposal of chemicals must conform to 
specified gnidelines. ' 

Action has been initiated to draw up the guidelines. 

Technical capabilities and infrastructure of Factory Inspectora-
tes need augmen tatiOD urgently. 

The States have been advised to augment the technical 
capabilities and infrastructure of the factory Inspectorates and 
the Central Government has offered financial assistance for 
tbis purpose. 

Recommendation 10: Diverse regulatory functions currently oper!-ting under differeDt 
statutes need streamlining and coordination. 

Follow-up action The diverse regulatory functions discharged by various 
agencies have been coordinated and the duties of each of the 
agencies have been delineated clearly. 

RecoD)mendat;oD 11 A "National Board on Industrial Safety and .. Hnzarda" may 
be constituted with jurisdiction ovar all process industries. 

Follow-up action The proposed Environment Protection Authority win discharae 
the responsibilities envisaged for the suggested. National Board 
on Iodustri al Safety and Hazards. 

Recommendation 12 Fiscal benefits are needed to encourage investment in 
safety. 

A sroup has beeD constituted to consider the fiscal benefits 
needed for encouragiDl investment in safety. 
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EIDpIoJeea ia Natlo_l Institute of 
Health and Faaaily Welfare 

2551. SIIRI MANIK REDDY: Will 
the Minister otHBALTH AND FAMILY 
WELFARE be pleased to state : 

(a) how many temporary" ad-hoc and 
contract employees are working at the 
National Institute of Health and Family 
WeJfare, New Delhi and since when; and 

(b) what is.the procedure of selecting 
the above three category of employees at 
the Institute ? 

• 
THE MINISTER OF STATE IN THE 

MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO] KHA-
PARDE) : (a) and (b). The information is 
being collected and will be laid on the 
Table of the House. 

Subsidy for Iodised Salt 

2552. PROF. MADHU DANDAVATE : 
Will the Minister of HEALTH AND 
FAMIL Y \\'ELFARE be pleased to state : 

(a) whether for the etTective implemen-
tation of National Goitre Control Pro-
Iramme in Maharashtra the pressing 
requirements are adequate health education 
and removal of disparit y between prices of 
iodised and non- iodised salt; and 

(b) if so, whether Union Government 
propose to provide the nece~sary subsidy 
to Maharashtra Government to keep tbe 
price-line of iodised salt on par with that 
of non-iodised salt and also provide 
sufficient funds fot health education? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) and (b). The Present Pro-
duction capacity of iodi sat ion units is ade-
quate to meet the requirements of iodised 
salt in Maharashtra. The ex-factory price 
of common salt and iodised salt has little 
impact on the retail Price of salt as major 
cost Involved is for transport, handling and 
packing charles. Iodised salt would be 
"vail able alanost at tbe same wholesale price. 

Since the cost of the chemical required for 
iodisation is being subsidised by the Govern-
ment of India. 

Under the N. tional Goitre Control 
Programme, adequate central assistance is 
being provided to the Stat'! Government 
of Maharashtra to undertake health educa-
tion activities, establishment of Goitre 
Control Cell and to carry out goitre surveys 
in endemic areas. 

Study by W.O.O. reo Cost of Teaching 
(If MBDS and Post Graduate Doctor 

in India 

2553. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of HEALTli AND 
FAMILY \\'ELFARE be pleased to state: 

(a) whether a w.n.O. sponsored study 
on the 'cost of teaching of a M .B.B.S. and 
Post-Graduate Doctor in India' has been 
recently been conducted; and 

(b) jf so, the important recommenda-
tions nlade in this study and action con-
templated by Government thereon? 

THE l\1INISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (0) No. Sir. 

(b) Does not arise. 

Death of Children f:r Lack of Immunisa-
tion and Due to Diarrhoea 

2554. SHRI SUBHASH YADAV: 
SHRI PRAKASH CHANDRA 
SHRI DHARAM PAL SINGH 
MALIK: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(a) whether more than 3 lakh children 
die for lack of immunisation and another 
three lakh die of diarrhoea in the cities 
every year as reported in the Indian Express 
dated 8 February. 1988; 

(b) if so" the steps being taken to savo 
the lives of sllch children; and 
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. (c) whether medicines to save the lives 
- of such children are not available in the 

country; if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : There is no precise estimate 
of children dying due to lack of immuni-
sation or due to diarrhoea in the cities 
every year. . 

(b) The steps taken by Government of 
India include impl~mentation of Universal 
Immunisation Programme-for vaccine pre-
ventable diseases and the programme of 
Oral rehydration Therapy for children under 
5 years for preventing deaths due to dehy-
dration in diarrhoeal diseases, nutrition 
education. promotion of breast feed ing and 
proper weaning Practices and supplementary 
nutrition under I.C.D.S. Programme. 

(c) There is no reported shortages of 
vaccines under the immunization programme 
or Oral Rehydration Salts in the country. 

Ineffective Sterilisation in Haryana 

2555. SHRI CHINTAMANI JENA: 
Will the Minister of HEALTH AND 
FAMILY ¥.'ELFARE be pleased to state: 

(a) whether the attention of Government 
bas been drawn to a news item captioned 
uSterilisation fails to stop babies" appearing 
in the Times of India dated 10 February, 
1988 in which a couple is stated to have 
got a child despite sterilisation operations; 

(b) if so, whether tbe matter bas been 
enquired into; 

(c) if so, the outcome of the enquiry; 
and 

(d) the corrective steps Government 
contemplate to take so as to ensure that the 
steriJisat ion operations are fool proof and 
no lapse is allowed? 

THE MINISTER OF STATE IN THE 
MINISTRY 6F HEALTH "AND FAMILY 
WELFARE (K.UMARI SARO] 
KAPARDE) : (a) to (d). This Ministry has 
seen the report and the case in beiDg 
jDvatiaated througb the State authorities. 

Target re. F,.ily PIaDaiDII durinl 
Seventh Plan 

2556. SHRf YASHWANTRAO 
GADAKH PATIL : Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to state : . 

(a) the birth rate and death rate per 
thousand achieved in 1987; 

(b) how these rates compare with target. 
for the Seventh Plan; 

(c) whether. the target for the Seventh 
Plan is expected to be achieved at the end 
of the plan, and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAR I SAROJ KHAPAR-
DE) : (a) and (b). The latest provisional 
estim~tes of Birth and Death Rates as 
available fronl Sample Registr~Hjon System 
of Registrar General, India relate to the 
year 1986 and the same are 32.4 per 
thousand and 1 1.1 per thousand respecti-
vel),. Seventh Five Year Plan envisages 
achieving Birth rate 2 ~.1 per thousand and 
Death rate 10.4 per thousand for the year 
1990. 

(c) and (d). To achieve goals set under 
Fami!y Welfare Programme various initia-
thes are being taken aiming to promote 
larger acceptan::e of Contraception by target 
eligible couples. However, it is too ear Iy 
to say about the levels to be reached of 
Birth and Death rates by the end of Seventh 
Plan. 

Deficlent:y of Vitamin 'A' among Children 

2557. DR. A.K. PATIL : Will the 
Minister of HBALTH AND FAMIL'V 
WELFARE be pleased to state : 

(a) wbether Government's attention haa 
been drawn to a Press Report appearin. in 
"he Hindustan Times dated 25 December, 

_ 1987 that about 20,000 children in India 
become blind every year due to Vitamin 
CA· deficiency; and · 
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(b) if so. the facts thereof and the effec-
tive steps taken/proposed in this regard? 

. 
THE MINISTER OF STATB IN THE 

MI~ISTRY OF HEALTH AND FAMILY 
WBLFARE (KUMARI SAROJ 
KHAPARDE): (a) and (b). Government 
is aware of the Press Report. It is stated 
however, tbat country-wide detailed study 
on the actual incidence of blindness due to 
Vitamin 'A' deficiency bas Dot been carried 
out SO far to give exact number of children 
going blind every year in the country. 

There is a scheme of proph ylaxis agajnst 
blindness due to Vitamin 'A' deficiency 
under which V Jtamin 'A' solution is adminis-
tered to children in the age group 1-5 
years. At present 60% of the Children at 
risk are covered. The coverage is being 
increased from year to year. 

Canadian Assistance lor Development 
of Rail"a, Technology 

2558. SHRIO.S. BASAVARAJU : 
SHRI V. KRISHNA RAO : 

Will the Minister dr RAILWAYS be 
pleased to state : 

<a) whether Canada has offered high 
technology for the Railways · during the 
bIlateral talks held in January, 1988 
between tbe count ries; 

(b) i r so, the details thereof; and 

(c) to what extent Canada bas agreed 
to provide loan for expension of Railways 
and transfer of high technology ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : <a> Yes, Sir. 

(b) For the Railway Sector. Canadians 
Indicated inteR't in the fields of High 
Horse Power Diesel Locos and Freight 
Operation Information System (POlS). 

(c) No proposal of loan from Canada 
is under consideration. 

lntrodaetfoll of a Superfast Traill JJetwee. 
Sealdall and CanIliDg SUdi.a 

25S9. SHRI SANAT K.UMAR 
MANDAL: Will tbo Minister 01 RAIL-
WAYS be pleased to state : 

<a> whether Government are •• are !bat 
there is heavy pressure of commutei' traffic 
on the Sealdah-Cannina aecdon of the 
Eastern Railway; 

(b) whether there ia DO supe.r 'a •• r 
non-stop service between these two statioD8; 
and 

(c) whether there is any proposal to 
cover either one of the existing services into 
super fast or introduce one p air of 81Iper .. 
fast train on this section? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRl 
MAHABIR PRASAD) : <a) Traffic 'I heav)' 
only on Sealdah-Sonarpur section whicla i. 
adequalely catered for by EMU locals bet-
ween Sealdah and Canning, Sonupur. 
Baruipara, Diamond Harbour and Laksbmi-
kantapur totalling 72 in DOWD and 69 in 
Up direction. 

(b) and (c). Looking to tho .ho!'t dis-
tance of 46 Kma. and the nature or 
suburban traffic, introduction of _perfalt 
trains is not justified. 

Report of Study Team OD Welt Coat 
Canal In Kera" 

2560. SHRI T. BASHBEll: Will tho 
Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) whether an expert team from the 
Netherlands entrusted by Goyernment to 
conduct an on the spot study of the CocJaio 
Quilon Section of West Coast Canal in 
Kerala has submi tted its report; and 

~ 

(b) if so, the action takeD by Oovom-
meet thereon ? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSpORT 
<SHRl RAJESH PILOT): (8) and (b). Tbe 
central Govermnebt bad etltntsted tbe 
stUdy of the Cochtn-Quilon Section of tbe 
West Coast canal to the expert team from 
Netherlands. The report submitted by tbe 
team was evaluated and the Consultants 
engqed in conduetiq the techno-economic 
studies on the Cochin-Quilon Section of 
West Coast Canal bave been requested to 
conduct further studies along-wi tb prepara-
tion of action plan and preparation of 
detailed inventory of varions iDfrastructural 
facilities in the above stretch. .. 

DeyeloJlllleat of Chilka Lake 

2561. SHRI CHINTAMANI JENA: 
Win the Minister of ENVIRONMENT 
AND FORESTS be pleased to state : 

<a> wbether a comprehensive plan for 
development of Chitka Lake in Orissa has 
been framedi 

(b) if so, the details thereof; and 

(c) the details of central assistance to be 
provided for the development of Chilka 
Lake ? 

THE MINIS1Ell OF STATE OF THE 
MINlSTRY OF ENVIRONMENT AND 
FORESTS <SHRl Z.R. ANSARI): <8> 
Clilk.a Lake has been selected for conserva-
tion of ecosystem. 

(b) and (c). Details have not yet been 
worbd out. 

PriYate Sector iD DeYelopmeat of 
JaIaad Waterways 

2562. SHlU SHANTARAM NAIK : 
WIll the MiDister of SURFACE 
TitANSPORT be pleased to .state : 

<a> whether there is auy proposal to 
1ltDbe the 1el'Vic:e or private sector in tbe 
deftlopmcmt of inland waterways; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTIlY OF SUItPACE TRANSPORT 
(SRIll llAJESB PILOT); <a> and (b). 

The Private Sector is already en.led in 
operation of Inland Water Transport· gervi~s 
for transport of goods and passengers as 
well as in tbe construction of small-and-
medium sized vessels for riverine opera-
tions. 

FladiDlI of the Commission on Collapse 
of Nehru BrlcJge 

2'63. SHRl SHANTARAM NAiK : 
Will the Minister ot SURFACE TRONS-
PORT be pleased to state : 

(a) whether the Rage Commission cons-
tituted to inquire into the sudden coDapse 
of Nehru Bridae on river Mandovi in Goa 
bas submitted its report to the Stale Govern .. 
ment; 

(b) if so, whether the State Government 
bas sent a copy of the same to Union 
Government; 

(c) jf so, the details of the findings of 
the Commission; and 

<d) the rection of Union Government 
tbereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPOJl.T 
(SHRI RAJESH PlWT>: <a> Yes, Sir. 

(b) No, Sir. 

(c) and (d) Do not arise. 

DoubIIDa 01 Dellai-Ambala Cotto 
RaDway. Line 

2!64. SHRI KAMAL CHAUHARY: 
Will the Minister of RAILWAYS be pleased 
to state : 

(a) whether the project of doubling the 
raHway track between Delh. and Ambala 
Cantt. via Panipat-Kamal has been com-
pleted; and 

(b) if not, by what time it is likely to 
be completed and opened to traffic ? 

THE DEPUTY MINISTBR. IN THB 
MINlSTR.Y OF RAILWAYS <SHIU 
MABABIR PRASAD) : No. Sir. 



293 Written dnswen PHALOUNA 20, 1909 (SAKA) W,lIlln AnsW6I'S 294 

(b) Tbe remaining stretch of 21 Ian is 
plaDned to be opeadcd to traJlic in anothcr 
two months time. 

Aid 'or Welfare 01 Roadiespped 
. from WHO 

256S. SHal RANJITSINGH 
GAEKWAD : Will the Minister of 
HEALTH AND FAMILY WELFARE be 
plea~ to state : 

(a> the details of the financial aids 
received from the World Health Orpnisa-
tion for the Welfare of handicapped 
mentally ·retarded children. qed ctc. for the 
year 1987; and 

(b) the sector-wise net amount spent 
inclusive of centrally sponsored assistance for 
the year 1987 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMll.,Y 
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) An amount of Rs. 4,64,810/-
has been rceived from WHO during 1987 
as per details given in the Statement-I below. 

(b) An amouat of &s. 10,48,62.081/-
was released from April, 87 to December, 87 
to various institutions organisations under 
various central/central" sponsored 
schemes of Governmeat of India 
administered by Ministry of Welfare.as per 
details gi'YCn in tbe StatemeDt-D bciow. 
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l2.oo brs. 

(English) 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa) : Indi a has agreed to play the 
Davis Cup in Israel. This is most shocking 
for millions. of people in the world at this 
critical juncture. (lnlerrllptio1l8) 

(1i'ans/ation] 

MR. SPEAKER: You live me in 
wri tinge I will tell you after finding out 
the facts. 

(English) 

SHRI INDRAJIT GUPTA (Basirhat): 
Our government has rjghtly protested a 
few days ago against the Israeli repression 
aoingon in the occupied territories 
of Palestine. And now we are allowing 
our team to go to Israel to play there. 

MR. SPEAKBR: I will find out. 

SHRI INDRAnT GUPTA: I think 
there should be a limit to these things. 
What kind of a reaction wi)) there be 
throughout the world CZ (Interrupt;o1l8) 

ITra nslationJ 

MR. SPEAKER: You give me in 
writinl. I will send it to the Government. 
I would be able to d. anything oDly when 
you give me in writing. 

[BIIglishl 

SHRI NARAYAN CHOUBEY (Midna-
pore) They should not go to Israel. 

(InterruJ)t~ns) 

MR. SPEAKER: There are other 
methods also. This is Dot a subject for 
a4journment motion. 

SHIll SAIFUDDIN CBOWDHAlty: 
We bave to condemn it. 

SHRl S. JAIPAL RBDDY: (Mahbub. 
napr) : You can ask the lovomment to 
make a .tatement. 

SHRI INDRAJIT GUPTA: The 
government should re-consid.r it. 

(Interruptions) 

MR. SPEAKER: I will ask them. 

(Interruptions ) 

SHRI DINESH GOSWAMI (Guwahati) 
You convey to the govemm.nt tIlo feelinp 
of this House. 

MR. SPEAKER : Papers to be Jaid on 
the Table-Shri J. Vcngal Rao. 

12.02 brs. 

(English I 

PAPERS LAID ON THE TABlA 

Report of the Controller and Auditor 
Geneeal of India for 1986-UDion G~ 
ment (CommerciaJ)-part-VII Hi .... tae 
Cables Lt~ 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSDlIAL 
DEVELOPMENT IN THE MINISTRY OP 
INDUSTRY (SHRI M. ARUNACHALAM): 
On benall of Shri J. Vengal Rao, I bcs to 
lay on the Table a copy of the Ileport 
(Hindi and English ¥ersions) of the Com-
ptroller and Auditor General of India for 
the year 1986-'UPion Government (Com. 
merciaJ}-Part Vll-HiDdustan Cables Limited 
under article 1 S 1 (1) of the Collltitution. 

[Placed in Llbrlll')J. See No. LT-5629/IIJ 

Notification under Major Part Trusts 
Act. 1963, Annual Administrative Report 
and Review in the wortioa of MormuJ8O 

.Part Trust for 1986-87 and statement for 
delay in laying these papers. etc. etc. 

TIlE MINISTER. OF STATE OF THE 
MINJSTRY OF SURFACE 1IlANSPOaT 
(SHRI RAJESH PILOT).: I boa tD Jay OD 
the Table-

(1) A copy each of the foUowIaa 
Notificticans (Hiodi aDd BDaHab 
venioua) UDder lub-1OCdoD (4) of 
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(i) 

(ji) 

section 124 of" the Major Port 
Trusts Act, 1963 :-

G.S.R. 70(E) published in 
Gazette of India dated the 1 st 
February, 1988 approving the 
amendment to By-Laws of the Port 
of Calcutta. 

O.S.R. 78(E) published in 
Gazette of India dated the 4th 
February, 1988 approving the 
Cochin Port Trust Employees 
(Family Welfare) Amendment Regu-
lations, 1988. 

(iii) G.S .R. 81 (E) published in 
Gazette of India dated the 8 th 
February, 1988 approving the 
Cocbin Port-Employee's (Welfare 
Fund) Amendment Regulations, 1988 

IP/ac,d in Library. See No. LT-56~O/88] 

(2) (I) A copy of the Annual Adminis-
trasion Re"'ort (Hindi and English 
versions) of the Mormugao Port 
Trust for the year 1986-87. 

(ji) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of tbe 
Mormugao Port Trust for t he year 
1986-87. 

(3) A statement (Hindi and English 
versions) showing reasons fcr delay 
in layins the papers mentioned at 
(2) above. 

IPltlct!d in LibNlrY. See. No. LT-563, /88) 

(4) (i) A copy or the Annual Adminis-
tration Report (Hindi and English 
versions) of tbe Calcutta Port Trust 
for the year 1986-87. 

(ii) A copy of tbe Review (Hindi 
and Bnglish versions) by the 
Govemmcnt on the working of the 
Calcutta Port Trust, for tbe year 
1986-87. 

(5) A statement (Hindi "and En8Jish 
vCrsiODS) showilll reasons for delay 
in layina the papers mentioned at 
(., above. 

~'/4CM ill Librllr,. See. No. LT -5631/111 

{6) (i) A copy of the Annual Adminis-
tration Report (Hindi and English 
versions) of the Paradip Port Trust 
for the year 1986-87. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on tbe working of the 
Pradip Port Trust for the year 
1986-87. 

(7) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the papers mentioned at 
(6) above. 

[Placed in Library. :'ee No. LT-S633/8IJ. 

~ (8) (i) A copy of the Annual:Adminis-
tration Report (Hindi and English 
versions) of the Bombay Port Trust 
Bombay, for the year 1986-87. 

(ii) A copy of the ~ Review (Hindi 
and English versions) by the 
Government on the working of the 
Bombay Port Trust, Bombay, for 
the year 1986-87. 

(9) A statement (Hindi and English 
versions) show!ng reasons for delay 
in laying the papers mentioned at 
(8) above. 

(Placed in Libro".l'. See. No. LT-S634,'88J. 

(10) (i) A copy of the Annual Accounts 
(Hindi and English versions) of 
the Bombay Port Trust, Bombay, 
for the year 1986-87 along with 
Audited Report thereon, under 
sub-section (2) of section 103 or 
the Major Port Trusts Act, 1963. 

(ii) A copy of the Review (Hindi 
an d English versions) by the 
Gove roment on the Audited 
Accounts of the Bombay Port Trust 
for the year 1986-87. 

(11) A statement (Hindi and English 
versions) shOwing rea4JOns for delay 
in laying the popers mentioned at 
(10) above. 

IPlaced I" Library. See. No. _LT-K¥/88J .. 
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(12) A statement (Hindi and Eqlish 
versions) showing reasons for delay 
ia layioa the Annual Report and 
Audited Accounts of the Hoogbly 
Dock aDd Port Engineers Limited, 
Calcutta for the year J 984-85. 

(Plllced in Ubrary. See. No. LT-5636/88J. 

Notlficatioas under Forest (CoDserfttiOD) 
Act, 1980, ad EaviroruDeDt (Proteetion) 

Ad, 1986. 

THE MlNISrER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : I beg to 
lay on the Table-

(1) A copy of the Forest (Conservation) 
Amendment Rules, 1987 (Hindi 
and English versions) published in 
Notification No. G .S.R. 14 in 
Gazette of India dated the 9th 
January, 1988 under sub-section 
(2) of lC~tion 4 of the Forest 
(Conservation) Act, J 980. 

IPlaced iu Library. See. No. LT-5637/88). 

(2) A copy of Notification No. S.O. 
62(E) (Hindi and English versions) 
publisheJ in Gazette of India deted 
the 18 th January, 1988 making 
certain amendments .to Notification 
No. S.O. 83(E) dated the 16th 
February 1987 islUCd under sub-
section (t) of aectioD 10 or the 
Environment (Protection) Act, 
f986. 

(3) A copy of Notiftcation No. S.O. 
63(£) Hindi and Bnllish versions) 
published in Gazette of India dated 
the 18th January, 1988 muin. 
certain amendments to Notification 
No. S.O. 84(£) dated the 16th 
February, 1987 issued under sub-
section (1) of section 11 of the 
Environment (Protection) Act, 
1986. 

(4) A eoJJy of the EoviroJUDeDt (Pro .. 
tection) Fourth Amendment Rules, 
1987 publiabed in Notification No. 
S.O. 64(E) in Gazette or India 
dated the 18th January. 1988 
ill\*f .del' MCtioJl 2' 01 tbe 

Environment (Protection) Act, 
1986. 

(5) A copy of Notification No. S.O. 
t S2(E) (Hindi and English veAions) 
published in Gazette of India dated 
the 10th February, 1988 delegating 
the power vested in the Central 
Government under section 5 of the 
Environment (Protection) Act. 
1986 to the State Governments of 
Andhra Pradesh, Assam, Bihar. 
Gujarat, Haryana, Himachal Pra-
desb, Karnataka, Kerala, Madhya, 
Pradebh, Mizoram, Orisa, Rajasthan 
Sikkim and Tamil Nadu issued 
under section 23 of the said Act. 

(Placed in Library. See. No. LT-5638/88]. 

Indira Vlkas Patra (Amendment) RuJes, 
1988. 

THE MINISTER OF STATE IN THE 
DEPAR1'MENT OF ECONOMIC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHRI 
EDU ARDO FALEIRO) : I beg to lay OD 
the Table a copy of the Indira Vikas Patra 
(Amendment) Rules, 1988 (Hindi and 
English versions) published in Notification 
No. G.S.R. 110(E) in Gazette of India 
datad the 1st March. 1988 under sub-section 
(3) of section 27 of the Government 
Savings Certificates Act, 1 959. 

(Placed in Library, See. No. LT-5639/88) 

Re~iew on tbe working of and Annoal 
Report of Educational Consultants India 
Ltd. New Delhi for 1986-87 and State-
meDt for delay In laying these papen, 
Annual Report, ADnual Account and 
Review In the working of Nation&) insti-
tute for Tralnai.. aacl Industrial 
EUlPneeriDl, Bombay for 1986-87 alld 
Statement for delay in laying these 

papers etc. 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN mE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): I bc& to Jay on the 
Table-

(1) A copy each of the foUowlna paplTI 
Hindi and ED.Jish venlonl) UDder 
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sub-section (1) of section 619A of 
the Companies Act, 1956 : 

(i) Review by the Government on 
the working of the Educational 
Consultants India Limited, New 
Delhi for the year 1986-87, 

(ii) Annual Report of the Educa-
tional Consultants India Limited. 
New Delhi for the year 1986-87 
along with Audited Accounts and 
comments of the Comptroller and 
Auditor General thereon. 

(2) A statement (Hindi and English 
versions) showing the reasons for 
delay in laying the papers mention-
ed at (1) above. 

(Placed in Library. See. No. LT-5640 188} 

(3) (i) A copy of the Annual Report 
(Hindi and English versions) of the 
National Institute for Training in 
Industrial Engineering, Bombay, 

(ii) 

(iii) 

~ for the year 1986-87. 

A copy of the Annual Accounts 
(Hindi and English versions) of the 
National Institute for Training in 
Industrial Engineering, Bombay, 
for the year 1986- 8 7 together 
with Audit Report thereon. 

A copy of the Review (Hindi 
and English versions) by the 
Government on the working of the 
National Institute for Training in 
Iqdustrial Engineering, Bombay, 
for the year 1986-87. 

(4) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the papers mentioned at 
(3) above. 

(Placed in Library. See. No. LT-5641/881 

(5) A copy of the ADoual Accounts 
(Hindi l\nd English versions) of the 
Regional Institute of Technology, 
Jamshedpur, for the year 1986-87 
tOietber with Audit R.eport thereon. 

lPlaced in Librarv. See. No. LT-S64l/881 

(6) (i) A copy of the Annual Jleport 
(Hindi and English versions) ot the 
Regional Engineering CoDep, 
Durgapur, for the year 1986-87. 

(jj) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the R.esio-
nal Engineering College, Durppur, 
for the year 1986-87. 

(Placed in Librnry. See. No. LT-5643/881 

f7) (i) A cop y of the Annual Report 
(Hindi and English versioDs) of the 
Kamataka Regional Engineering 
College, Surathkal, for the year 
1986-87. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of 
Karnat aka Regional Engineering 
College, Surathkal, for the year 
1986·87. 

(Placed in Library. See. No. LT .. 5644/88J 

(8) A copy of the Annual Accounts 
(Hindi nnd Engbsh versions) of the 
Regional Engineering College 
Durgapur, for the year 1986-87 
together with AUdit Report thereon. 

(Placed in Library. See. No. LT-S645/88J 

(9) (i) A copy of the Annual R.port 
(Hindi and English versions) of the 
Regional Engineerina CoDege. 
Tiruchirapalli, Tamil Nadu. for 
the year 1986-87. 

Oi) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of 
the Regional Engineering CoU.p, 
TiruchirapaUi, Tamil Nadu, lor 
the year 1986.87. 

(Placed in Library. See. No. LT-5646/D. 

(10) A copy of the Annual AccoUDts 
(Hindi and Enalish versions) of the 
Un;venityof Delhi for the year 
1986-87 together with Aact't 
R.eport thereoa. 
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(11) A statement (Hindi and Enalish 
versions) showina reasons for delay 
in layiq the papers mentioned at 
(10) above. 

(Placed in Library. See. No. LT-!647/88] 

(12) 0) A copy of the Annual Report 
(Hindi and English versions) of the 
Regional Engineering College, 
Calicut, for the year 1986-8 7 . 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of 
Regional Engineering Colleae. 
Calicut, for the year 1986-87. 

IPlac~d in Library. See. No. LT-S648/88I 

(13) (i) A copy of the Annual Report 
(Hindi and English versions) of the 
Regional Engineering College, 
Silcbar, for the year 1986-87. 

(ii) A copy of the Review (Hindi 
and EnaIish versions) by the 
Government on the working of the 
Regional Engineering College, 
Silchar, for the year 1986 -87. 

(14) A copy of the Annual Accounts 
(Hindi and English versions) of the 
Regional Engineering College. 
Silchar, for the year 1986-87 
togetber with Audit Report thereon. 

(P laud in Library. See. No. LT-S649/88) 

(1 S) A ropy of the Annual Accounts 
(Hindi and English versions) of the 
Kamatak a Regional Engineering 
College, Surathkal, for the year 
1986-87 together with Audit 
lleport thereon. 

rPlIlud in Library. See. No. LT -S650/88) 

(I') (i) A COP3 of the Annual Report 
(Hindi and EDalisb venioDs) of the 
Motilal Nebru ReaioDal EnpneeriDa 
CoIIese, Allahabad, for the year 
1986-87. 

(0) A copy of tbe Review (Hindi 
aDd BDalilh versions) by the 
OOVf!1llPfDt on tile workiD, of tbc 

MotilaI Nehru Regional Enginccriq 
College, Allahabad, for the year 
1986-87. 

(Placed In Library. See. No. LT-S651/881 

(17) (i) A copy of the Annual Report 
(Hindi and English versions) of the 
Malviya Regional Engineering 
College. Jaipur. for the year 
1986 .. 87. 

(ii) A copy of the Review (Hindi 
and English versi08s) by the 
Government on the working of the 
Malviya Regional Engineering 
College, Jaipur. for the year 1986-
87. 

(Plaeed in Library. See No. LT-5652/88) 

(18) A copy of the Annual Acoounts 
(Hindi and English versions) of the 
Regional Engineering Co liege, 
Kurukshetra, for the year 1986-87 
together with Audit Report there-
on. 

(Placed in Librar)'. See. No. LT-S6S3/88] 

(19) A copy of tbe Annual Accounts 
(Hindi and English versions) 
of the Regional Engineering 
College, Tiruchirapa1Ji, Tamil 
Nadu. for the year 1986-87 to-
sether with Audit Report thereon. 

fPlac~d in Library. See. No. LT-5654,'88) 

(20) (0 A copy of the Annual Report 
(Hindi and English versions) of 
the Navodaya VidYf laya Samiti 
for the year 1986-87 al008 with 
Audited Accounts. 

(ii) A copy of the Review (Hindi 
and Enslish versions) by the 
Government on the workins of 
Navodaya Vidyalaya Samiti for 
tbe year 1986-87. 

(21) A statement (Hindi and Eaalisb 
versions) showing reasons for delay 
in laying the papers mentioned at 
(2) above 

,"crudlln Library. See. No. LT-5655'1If 
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(22) (i) A copy of the Aunual Report 
(H indi and Enslish versions) of 
the Indian Museum, Calcutta, for 
the year 1986-87 a10ns with 
Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the workina of the 
Indian Meseum, Calcutta, for the 
year 1986-87. 

(23) A statement (Hindi and English 
versions) showing reasuns for delay 
in laying the papers mentioned at 
(22) above. 

(Placed in Library. See. No. LT-5656/881 

(24) A copy of the Annual Accounts 
(Hindi and English versions) of the 
Visvesvaraya Resional Colleae of 
Engineering Nagpur, for the year 
1986-87 together with Audit 
Report thereon. 

[Placed in Library. See. No. LT-5657/881 

(25) A copy of the Annual Accounts 
(Hindi and English versions) of 
the Sardar Vallabhbhai Regional 
College of Engineerina and 
Technology, Surat for the year 
1986-87 together with Audited 
Accounts thereon. 

[Placed in Library. See. No. LT-S658/881 

(26) (0 A copy of the Annual Report 
(Hindi and English versions) of tho 
Indian Institute of Management, 
Ahmedabad, for the year 1986-87 
aloD8 with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the workins of the 
Indian Institute of Management, 
Ahmedabad, for the year 1986-87. 

(27) A statement (Hindi and English 
versions) sbowiol reaSODS for delay 
in ) aying the papers meotioned at 
(26) above. 

[Placed in Llbra,.y. See. No. LT-5659/88] 

(28) (i) A copy of the Annual lleport 
(Hindi and English versions) of the 
Indian Council of Historical 
Research, New Delhi, for the year 
1986-8 7 alODg with Audited 
Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the workins of 
the Indian Council of Historical 
Research, New Delhi for the year 
1986-87. 

tPlaced in Library. See. No. LT-~/.J 

(29) A copy of Annual Acounts (Hindi 
and English versions) of the Visva .. 
Bharti, Santiniketan, for the YMl' 
1986-87 together with Audit 
Report thereon. 

(30) A statement (Hindi and Englisll 
versions) showing reasons for delay 
in laying the papers mentioned at 
(29) above. 

IPlaced in Lib,.ary. See. No. LT-5661/881 

(31) (i) A copy of the Annual Report 
(Hindi and English veniou) of 
Indian Institute of Management. 
Calcutta, for the year 1986-87 
alona with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and Enslish versions) by the 
Government OD the workins of the 
Indian Institute of Managemont. 
Calcutta for the year 1986-87. 

(32) A statement (Hindi aDd Bullish 
venioos) showins reasons for delay 
in laying the papers mentioned at 
(31) above. 

(Placed in Lihrary. See. No. LT-56Q/88J. 

(33) A copy of the Corri&endum 
(Hindi and Ena1ish versions) to the 
Annuat Report @ of the Univer-
lity of Hyderabad, Hyderabad, for 
the year 1986-87. 

(Placed In Library. See. No. LT-5'63/88I. 
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(34) A statement (Hindi and English 
versions) (a) showing reasons for 
delay in laying the Annua I Reports 
of the MotUal Nahru Regional 
Bn8ineering College, Allahabad, 
Karnataka Regional Engineering 
College, Surthakal, Malviya 
ResionaJ CoUege, Jaipur and 
R.egional Engineering Colleges at 
Durgapur, Silchar and Calicut and 
Audited Accounts of the Sardar 
Vallabhbhai Regional College of 
Engineering and Technology, Surat, 
Kama taka Regional Engineering 
Coll., Surtbakal and 
Visveshvaraya Regional College of 
Engineering, Nagpur and Regional 
Engineering College, Durga pur, 
Annual Report and Audited 
Accounts of the Regional Engineer-
illl College Trichy and Audited 
Accounts of the Regi :Jnal Institute 
of Technology Jamsbedpur and 
R.eaional Engineering Conege 
Silchar and Kurukshetra for the 
year 1986- 8 7 and (b) explaining 
tbe reasons for not laying the 
Audited Accounts of the Regional 
En.ineering CoJlege, Srinagar for 
the year 1986·"87 within the 
stipulated period of nine months 
after the close of the Accounting 
year. 

(PltJC~d in Library. See. No. LT-S642 to 
5654/88 aDd 5658/88J 

() S) A copy of the Annual Account 
(Hindi and English versions) of 
die Malviya Regional Engineering 
Colleae, Jaipur for the year 1986-
87 together with Audit Report 
thereon. 

fPlMJed i. Librllry. See. No. 5664/88) 

(36) (i) A copy of tbe Annual Report 
(Hindi and English versions) of the 
Delhi Public Library, Delhi for 
the year 1986-8 7 aJoog witb 
Audited Accounts. 

(ii) A copy of tbe Review (Hindi 
aad EDSlish versions) by the 
Government on the working of the 
Delhi Public Library, Delhi for 
the yeat 1986-87. 

(37) A statement (Hindi and Enali.b 
vcniODl) .bOWiDa tealODl for deJa, 

in laying the papers mentioned at 
(36) above. 

(Placed in Library. See. No. LT- 5665/88] 
Review OD the working of and 
Annual Report of Indian Machines, 
Pharmaceutical Corporation Ltd. 
Mohan for 1986-87 and Statement 
for delay in layinl these papers, 
Annual Report and Rtview in tile 
working of Cancer Hospital and 
Researcb 'Institute, Gwalior for 
1986-87 and Statement for delay 
in laying these papers etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO} KHA-
PARDE) : I beg to lay on the Table-

(1) A copy each of tbe following papers 
(Hindi aDd English versions) under 
sub-section (1) of section 619A 
of the Companies Act, 1956 : 

(i) Review by the Government on 
the working of the Indian Medi-
cines. Pharmaceutical Corporation 
Limited, Moban, for tbe year 
1986-87. 

(ji) Annual Report of the Indian 
Medicines Pharmaceutical Corpo-
ration Limited, Mohan, for the 
·year 1986-87 alona with Audited 
Accounts and the comments of 
the Comptroller and Auditor 
General thereon. 

(2) A statement (Hindi and English 
versions) showing reasons for de! ay 
ill layins tbe papers mentioned at 
(1) above. 

IPlDeed in Library. See. No. LT-5666/88j. 
(3) (i) A copy of die Aanual Report 

(Hindi and English versions) of., 
the Caocer Hospital aad Researcb 
IDltitute, Owalior, for tbe year 
1986-81 alool with Audited 
Aecounts. 

(ii) A copy of the R.eview (Hindi 
and Enalish versions) by the 
Government on tbe workins of 
Cancer . Hospital and Researcb 
Institute, OwaJior, for the year 
1986-87. 

(4) A statement (Hindi and BDaiiab 
venioDa) .bowin, reaaoa. for deJa)' 
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in layiog the papers meDtioned at 
(3) above. 

(Placed In Library. See. No. LT-5667/88) 
(5) (i) A copy of the Annual Report 

(Hindi aDd Boglish versions) of the 
Kidwai Memorial Institute of On-
colOlY, for the year 1985-86 aloog 
with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and EoSlish versions) by the 
Government on the working of the 
Kidwai Memorial IDstitute of On-
colOlY, for the yaar, 1985-&6. 

(6) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the papers mentioned at 
(5) above. 

IPlac~d in Library. See. No. LT-S668/881 
(7) A statement (Hindi and English 

versions) explaining the reasons for 
not laying the Annual Report and 
Audited Accounts of the Central 
Research Institute for Yoga, 
New Delhi, for the year 1986-87 
within the stipulated period of nine 
months after the close of tbe 
Accountina year. 

Il"loc,d in Library. See. No. LT-5669/881 

(8) A statement (Hindi and English 
'Versions) explaining the reasons 
for not laying tbe Annual Report 
and Audited Accounts of the 
Visbwayatan Yog ashram , New 
Delhi, for tbe year J 986-8 7 within 
the stipulated period of nine 
months after tbe close of the 
Accounting year. 

(Pltlced in Library. See. No. LT-~70/88J 
(9) A statement (Hindi and Bnalish 

"fOrSions) explaining the reasons for 
not layiOl the Annual Report aad 
Audited Accounts of the Central 
Council for Research in Yop and 
Naturopathy, New Delhi, for the 
year 1986-87 within the stipu-
lated period of Dine months after 
the clOie of the Accountiq year. 

IPlaced In LI /)rary. See. No. L T -5671/88) 
Noti8cation under Motor Vehiclos 

Act, 1939 

TM DBPUTY NINIS1B IN THE 

MINISTRY OF SURFACE TRANSPORT 
(SHRI P. NAMGYAL) : I beg to Jay 011 

-'the Table a copy of Notification No. O.S.R. 
53 (E) (Hindi and English versions) publi-
shed in Gazette of India dated the 25th 
January, 1988 regarding amendment to 
overall Dimensions of Transport Vehicles 
and Tyre Rules under sub-section (4) of 
section 133 of the Motor Vehicles Act, 
1939. 

(Placed in Library. See. No. LT-S671/88J 

MR. SPEAKER : The House will now 
take up Matters under Rule 377. 

12.03 bF •• 

MATTERS UNDER RULE 377 
I Translation] 

(i) Need to start work on the coal based 
Fertilizer Plant in Bilaspur (M.P.) 

DR. PRABHAT KUMAR MISHRA 
(Janjglf) : Mr. Speaker. Sir, I would like to 
raise the folJowing matter under Rule 371 : 

The demand of Urea Fertilizer is 
increasing day by day in our country. We 
have to import Urea Fertilizer costing laths 
of rupees from other countries. A coal 
based Urea Fertilizer Plant was inaagurated 
by Late Prime Minister. Smt. Indira 
Gandhi, at the Korba Industrial Town of 
Bilaspur District in Madhya Pradesh. 
After incurring an expenditure of crons 
of rupees on this plant, the work has been 
discontinued now. Now it bas been ia-
formed that the coal based Plant will not 
be beneficial. That is why the work has 
been closed. I would like to know from 
the Government that when the work OD a 
coal based. Plant ia Ramagundapuram is 
in progress, why the work at tbe Plant at 
Korba bas been stopped. There is a huae 
demand of fertilizer in our country. There-
lore, the work OD Urea Fertilizer Plant at 
Korba must be started immediatety. In this 
way, the investment done on this Plant 
would be utilised and the tribals woul d also 
act employment. On the one hand, the Urea 
Fertilizer factories in private sector are 
being run in this very district while on tbe 
otber~ the Government is facina difficulties 
in running the Fertilizer Plant even after 
incunina an expenditure of croros of 
rupees. I urae upon the Government 
that Depina in view the demand of 
fertilimn in tile COUlltry, opportunities of 
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employment lor the tribal areas and the 
buge investment made in this plant, the 
Government should take steps to see that 
the work on Fertilizer Plant at Korba 
starts immediately where coal is also 
available in large quantity. 

(English I 
(ii) Need to settle the dispute between 

the management and labour of the Metal 
Box Company, Calcutta and to reopen tbe 
Company. 

KUMARI MAMMA BANERJEE 
(Jadavpur) : The Metal Box Company is a 
well established company situated in 
Calcutta. But this company is closed for 
the last 2~1/2 months. The management 
of this company has stated that the 
company wiJl be re-opened if the workers 
agree to a 2 S per cent wage cut. It is an 
unreasonable and inconsiderate attitude of 
the management. I, therefore, request the 
hone Minister of Labour to direct the 
management to hold talks with the 
recognised union of the company imme-

diately and to reopen the company. 
[Translation) 

(iii) Demand for setting up industries in 
Chambal region of Madhya Pradesh. 

SHRI KAMMODILAL JATAV 
(Morena) : Mr. Speaker, Sir, the youths in 
Chambal division of Madhya Pradesh have 
DO work to do Dow-a-days because neither 
any small scale or biS industry bas been set 
up there nor have the people there adequate 
agricultural land to maintain themselves 
and their families. Millions of hactares of 
ravine land is still lying useless and in 
millions of hectares, stone is avilahle in 
hilly areas which can be utilized for 
manufacture of cement. The stone 
available is adequate to feed several cement 
plants. 

I. therefore, request the Government 
to let up a Paper Mill at any place near 
Morena and a Cement Industry at 
Vijayapur or Karhal so that peopJe of the 
ChambaJ division may set employment. 
IEnglish. 

(iv) Demand for T.V. ReJay Centres in 
BaJa sore district of Orissa. 

SHRI CHINTAMANI JENA 
(B~lasore) : It it a welcome policy of the 
Union GOVCI'DIUcat to cover more .... 

under the TV network specially backward 
and hilly areas and the interior most parts 
of the country. But only a few TV relay 
centres have heeD set up In the State of 
Orissa, particularly in Bar asore district 
which is located in the extreme north of the 
State and border of West Bcnaal. After 
persuasion Balasore has been included fa 
the Scventh Plan period for establishment of 
a TV relay centre but its execution hal Dot 
materialised yet. 

RcalisiDI the constrains of resources 
with the Information and Broadcastial 
Ministry, and considering the pnuiDe 
necessity of covering the district wi th TV 
nctwork special1y when, the country·. 
prestigious National Test Ranae project 
is being executed by the Defence Ministry in 
the district and inordinate delay in 
execution of the TV relay centr« at Bala.ore, 
the State Government on their OWD. baa 
decided to borrow three TV towers from 
the Defence establishment to be set up ono 
each at Balasorc, Baliapal and Bhadra of 
Balasore district with the intention to instal 
three smaU power TV relay centres to cover 
the entire district and portions of 
Mayurbhanj and Koonjhar districts, whicll 
arc not covered by the TV relay centres 
already installed. Government of Ori ... 
have requested the I and B Ministry aaree 
to the proposals. 

I, therefore, urae upon the Ministry 
of Information and Broadcasting to take 
immediate action to instal these small TV 
relay centres in Balasore district. 
(Translation J 

(v) Need to set up new Supr Mills in 
U.P. and other parts of tbe country. 

SHRI AKHTAR HASAN (Kairaoa): 
Mr. Speaker, Sir, I would like to draw the 
attelltion of the Government towarels 
rapidly decreasing importance of Supicano 
in Uttar Praclcsh. Due to insufficient 
Dumber of sugar mills and recession in 
Khandsari Industry. tbe farmers have to sell 
their suprcane at the rate of Ill. 16 per 
quintal. Accordinl to the report of Uttar 
Pradesh Krishi Utpadan Mandi. the capactly 
of the mills to purchase' suprcane iI 35% to 
40% and this too from those farmen who 
have fUlIedup hand, with supr milll. That 
is why the sUlar mills purcbue ODIy very 
Uttle quanut, of auaaroaac ad tba rea II 
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to be sold to Gur and Kbandsari 
manufacturing units. The number of these 
units is also decreasing continuously. 
Therefore, the owners of these units are 
buying sugarcane from farmers at the rate 
of 16 to 18 rupees a quintal while the mill 
rate is Rs. 27. 

The farmers of Uttar Pradesh produce 
only sugarcane on most of their agricultral 
land and their living depends upon this 
crop. I would like to draw the attention 
of the Government to the fact that the sugar 
mills get these bonds filled only,from 20 
to 25% of farmers and lift only 40 to 45% 
of their sugarcane. This problem is not 
confined to my constituency Kairana 
alone but it exists in entire of Uttar Pradesh 
and North India. 

I, therefore, request the Government 
to ~e necessary steps to set up new sugar 
mills in all such areas. 

[English] 

(vi) Demand for increasing the pension 
of retired Anny Officers of the former Indian 
State Forces. 

SHRI JUJHAR SINGH (Jhalawar): 
Thousands of Officers and Jawans had been 
recruited during and before the Second 
World War (1939-45) in the Indian State 
Forces and most of them had participated 
in war efforts inside the country and outside 
on the battle-fields of middle East, Burma, 
and Far East. A big percentage of these 
Officers and Jawans had to be pre-mature. 
Jy retired on the Indian-State Rates of 
Pension Rules (which differed from State to 
State) although these soldiers were getting 
the Indian Army rate of salaries for number 
of years that they were in service during 
war period and upto the date of their 
compulsary retirement from the Armed 
Forces in early 50s. 

12.11 hrs. 

[MR. DEPUTY-SPEAKER in the Chair] 

The cause of retirement of these 
Officers and Jawans was that all of them 
could not have been absorbed in the Indian 
Army Service after the merser of Indian 
State Forces into the Indian Army after 
",4e~dODQOt 

The pension paid to such Officer on 
State Rules is so Jow that it is not on1y 
inadequate to make their two ends meet but 
it also affects their status as former Army 
Officers. Revisions of Pension Rules from 
time to time have not taken care of tbis 
neglected section of Ex-soldiers. 

In view of these facts, I urge upon the 
Ministry of Defence to raise the rates of 
pension of these retired Army Officers of 
the Former Indian State Forces equal to the 
Indian Army Officers retired during that 
period of service. 

(vii) Demand for eady clearance to the 
projects submitted by West Bengal 
Government. 

SHRI BASUDEB ACHARIA 
(Bankura) Sir, the fate of three major 
projects of West Benga] viz., Halma 
Petrochemical Complex, Bakreswar Thermal 
Project Plant and Teesta Barrage project 
has been uncertain for periods ranging 
from 3 to 10 years. These Projects have 
potential of transforming West Benlal into 
one of the most advanced States of the 
Union and open new horizons for agri-
cultural development in the State. But 
sanction to Haldia and Bakreswar projects 
bas been delayed and financial assistance to 
the oDgoing Teesta Proj eet refused. The letter 
of intent for the Ha Idia Petrochemical 
Complex was issued in November 1977. 
The State Government submitted a detaHed 
project report to the Centre in Ma y 1980 
for a joint-sector venture with the Centre 
but after a period of more than three years, 
the Centre decided in July 1984 Dot to 
participate in the project. The State Govern-
ment in May 1985 decided on a joint-
sector venture. Since then, after various 
revisions the I.D.B.I. and other &genc ies 
have given their technical and fina Dcial 
viability clearance to the project. But 
Union Government has not cleared so far 
the proposal which has the potential to 
transform the south-western part of rural 
Bengal into another industrial complex, 
like Durgapur-Asansol. 

The Bakreswar Thermal Power Project~ 
already cleared by the Central Electricity 
Authority in May 1985, was opted fcr a 
joint venture between the State Government 
_4 a foreiJn collaborator by the Stat" 
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Government. The project is now being 
delayed on the plea that tho project should 
be a central project and tho State Govern-
ment would receive only 25 per ceat of the 
power to be generated at the plant which 
would not be sufficient for the State. 
Things have stopped moving at the Centre 
even though the Prime Minister gave 
assurance to clear the project, in its original 
form in September 1986, in two months. 

During the past four years, the State 
Government has spent over Rs. 245 crores 
on the Teesta project while the Centre9 s 
contribution was only Rs. 5 crores. Despite 
repeated requests tbe Centre has not 
provided any special assistance to the 
irrigation project. 

~ therefore, request the Prime Minister 
to give clearance to these projects without 
delay. 

(viii) Need to ensure free movement of 
vehicles on National Highway No. 31 A 
connecting Darjeeling with Sikkim. 

SHRIMATI D.K.BHANDARI (Sikkim) : 
The disturbed conditions in Darjoeling have 
bad serious effect on Sikkim. Sikkim·s 
on Iy link with the rest of the country is 
National Highway No. 3 J A which pasSCI 
through Darjeeling District of West Benga). 
This link has been disrupted and Sikkim 
bas virtually remained cut off. During 
the last few days, between Rangpo the 
border town in Sikkim and Siliguri in 
Darjeeling Distrjct~ Sikldm Government 
vehicles carryiq essential suppJies on this 
National Highway have been attacked by 
unknown miscreants. Some of the occupants 
in the vehicles received bullet injuries. 
Very recently one petrol tanker was set on 
fire and another heavily damaged. 
Occupants of these vehicles were severely 
beaten. Some are reported missing. A 
few day. ago Sikkim Government vehicles 
qarryiD& food supplies to Sikkim were 
atopped at Kalimpong and drivers wore 
JDIIDhandJed and beaten by some member. 
01 the para -military forces. Some of the 
.mously injured bad to be hospitalised. 
,... Chief Minister of Sikkim has apprised 
the Prime MiDister and the Union Home 
Mini.t ... about these iDcidentl. Because of 
uoo-avaiiabiJit)' of eIICIltial itema price. 
........ Sitkita. 11w Scale', o:onom)' i. 

under severe strain. This boiDg the 
situation, tho UDioD Government is 
requested to intervene immociiately and 
keep the Hiahway open uDder Military 
protection 80 that traffic could move 
unhindered. 

12.14 brs. 

RAILWAYS BUDGET, 1988-89·-
GBNERAL DISCUSSION-(Contd.) 

[English) 

MR. DEPUTY SPEAKER: Now, we 
take up further discussion on the Budget 
(Railways). 

(Translation) 

SHRIMATI MADHURBE SINGH 
(Purnea) : Mr. Depeuty Speaker, Sir, I am 
very much grateful to you for providing 
me an opportunity to speak on the Railway 
Budget. 

In the face of so many oelds,. lot of 
improvement has· been effected in the 
Indian Railways Service and J cODgratula te 
the hone Minister of Railways for putting 
the Railways Service on a proper track. 
But, I also have certain complaints against 
the Ministry of Railways and it is my 
duty to refer to those complaints at this 
occasion. 

My birth place as well as my 
constituency is in North Bihar. Nortb 
Bihar is a big part of Bihar state and the 
population of this area is more than tbat 
of several states such as Orissa, Kerala 
Punjab aDd Haryana. The population of 
North Bihar has become just double in tho 
last four decades bllt no attention haa been 
given towards the extension in Rail"ay 
Services for this area. I am really sorry to 
find that even today no attention is beiDa 
&lven to this area. The main line or 
North-Eastern Railway which aoea apto 
North-East areas via North Bihar, waa 
converted from narrow sa. to _oad 
puse a few years 880. AU 01 UI bad 
tbouaht that tbe introduction of tbe broad 
pup line would result in the inclustrial 
and economic development of North Bibar 
speedily. Bot, tbe resultl ~ qui" 
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contrary to tbe expectations. This is the 
only R.ailway Line of North Bihar which 
has been converted from Darrow gauge to 
broad ,auge. This line runs along the 
Ganles aQ~ most part or North Bihar 
falls at the Northern side of this Jine, 
where there arc only narrow puse 
lines. Industrial development of the 
area for the last so many years bas 
remained stationery because of power 
shortage and non-avaifability of minerals 
as well as the difficulties raced in carryinl 
coal, iron, copper, cement and other 
industrial goods, for the development 
proarammes. from South to North Bibar. 
There is only one Railway bridge over 
Ganga in Bihar which is near Mokama. 
This is the only line through which the 
industrial goods can be transported from 
Sooth Bihar to North Bihar. 
There is anI y one broad gauge line 
and rest are narrow gause Jines. Earlier 
also, there were some difficulties in 
transportation of industrial good 
to those cities, industrial areas 
and factories which were situated 
on the North side of the line but 
now such difficulties have increased because 
previously the arrangements of loadins the 
Boods from broad gauge line to narrow 
puge line was at the Barouni junction. 
But, now the main line has been converted 
into broad gauge line but there are no 
arrangements for- transhipment at the broad 
sauge line and the narrow gaule lino 
junctions. We have to face a lot of 
difficulties in sending the materials by 
trains to those areas and it also causes 
delay and wastages. For example, I would 
like to mention the di fliculties Rlardin8 
railway traffic of my own constituency 
'Purnca. 

When the meter puge line was there, 
the wagons of coal and other . industrial 
materials used to reach directly from 
Barauni junction not only to Pomea but 
"Iso to other plaees such as Jogmani, 
Sabras. etc. Now it is not possible 
because the line (rom BaraDoi to Katmar 
has been con, ertcd into broad aauae but the 
line from Katihar to Purnea remained the 
,old narrow puae line. Purnea is a border 
area. It is the bigest district of Bihar 
and its population is more than all other 
district. of Northern Bihar. Previously, 
~horc- was no ~volopment Qf 'Jail."" due 

to the shortage of power but for the Jut 
several day. almost 6 5 megawat of power 
i.beinS supplied from Bhutan. There 
is no shortale of power DOW aud 
we could make proper use of the 
power available only then, whea 
there is rapid industrialisation of thi. 
area. But, at the time when the power II 
available the problem of Railway Transport 
has come in our way. The distance between 
Katihar to Pumea is only 32 kilometer •• 
Now, it is necessary to convert the narrow 
gause Jine betwccn these two pJaces jato 
the broad pup line. If the broad IWlIC line 
runs upto Pumea and tho arrangements for 
transhipment to the trains of narrow sauac 
line is made then it will be covenient to 
send the minerals and other industrial Soods 
from Purnea to Sahrasa, logmani and other 
places. It would have been better to extend 
this broad puge line upto Jogmani instead 
of Pornea but I know that there is shorta., 
of fu nds in the country and perhaps it 
would be mor. convenient to extend thi. 
broad guagc line from Purnca to Jogman), 
in the 1CC0nd phase. 

Bvery year, the Railway lines are very 
badly effected by floods in Northern Bihar. 
Arrangements should be made to avoid the 
rec1lrrencc of losses and tho money saved this 
way should be utilised in extending broad 
aauJC lines. 

I thall be gratful jf the hon. Minister 
of Railways gives his attention towards my 
submissions and takes necessary steps after 
discussing the matter with his technical 
advisors. 

IEngli.thl 

PR.OP. NAR.AIN CHAND PARASHAR. 
(Hamirpur) : Sir. I support the Demands 
presented to this House and the various 
measures taken by the RaUway Minister in 
the Railway Budget for 1988-89. 

Sir, the Minister bas done a good job 
aad he bas been able to show improvement 
in various directions. The increased efti-
ciency in freight loadina and also in paSSOll-
ger traffic has given a good picture of tbe 
Railways under him. 

The Minister bas beeD takiDI credit! for 
tho iP1proVOlDODt in ~. cruoiaJ ph""" 
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ratio of net tonne kUometres per wagon per 
clay. In 1985 .. 86 it was 1,296, now it has 
reached 1,420, whereas the tarset for the 
terminal year of the Seventh Plan was 1350. 
So, this is one good indicator of the good 
work which the Minister has been able to 
achieve with a team of his officers. But 
UDfortuna tely, the COlts have risen and a 
significant amount bas been added to the 
expenditure side by the Fourth Pay Commi-
Ilion, As a result, we bave tbe spectacle of 
deterioration of tbe operating ratio which 
was 92.2 per cent in 1986-81 and which 
worsened to 92.5 per cent in 1987-88. It 
may be 92.8 per cent in the next year, tbus 
detetiorating further. So, this is a time to 
ponder as to what is ailing the Railways 
where the expenditure is mounting, in spite 
of the internal seneration of resources by the 
Ministry. Whereas it was 25 per cent in 
Fifth plan} it came up to 42 per cent in 
the Sixth plan, and now it is coming up to 
SO per cent. It may be about 65 per cent 
by the end of the Seventh PJan.: It is a 
good indicator also of the financial help and 
the capacity of the Railway administration 

'to lessen the burden on General Revenues. 

All these are welcome features and the 
new stress on technological upgradation and 
modenpsation is welcome. There is increa-
sed stress on tbe renewal of the track and 
also of the over-aged roll ina stock. These 
are load pointers. But one area of neglect 
is tbe low empbasis on the new railway lines. 
To concede that the railway is a system 
working for the economic deve10pment of 
the country and not a system wh ich is also 
catering to tbe national integration by 
linkina the variQus parts of the country is to 
my mind not a v"ry healthy sign. Sir, 
China bas added a significant chunk of the _w tradt and we have not matched even 
witlt Olina. Our present addition of new 
track in kilometres every year is very dismal 
and disappointina. I do not . know how 
far the low priority to the new railway line 
conversion projects, etc. would continue 
t.caUSf the people in tbe far ftung areas 
also expect to be connected throuah the 
raflway network of tbe country and tbe 
aailways are expected to live attention in 
tit. diNCtion also. Late Shri L.N. Misra 
used to say that national integration would 
be a reality when a person sits in the train 
in Kohima and sets down in Delhi without 
..... his foot down. an)'Wber en toil'.. So, 

tbat dream is still to be realised, I plead 
with the Railway Minister, who is DO' 
present at the moment, here, although today 
is his birth-day. to at least give this sift to 
the nation. 

THE DEPUTY MINISTER IN TUB 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : I am here. 

PROF. NARAIN CHAND PARASHAR: 
You arc here. You can convey my greetin •• 
to him and you can also deliver the goods,. 
of course, in coordination with him. But 
the most important thing that I was 
referring to is that many on-going projectl 
which were started years ago, some times 
decade~ ago, are stiU waiting to be comple-
ted and unless tbe Railways increase tbeir 
allocation to tbe new railway Jines and 
covers ion projects. it would not be possible 
to complete them. The late Prime Mini.ter 
Shrimati Indira Gandhi, the Transport 
Minister and the Railway Minister un der 
her and thereafter laid the foundation !toDe 
for a number of railway lines and tbe Rail .. 
way Convention Commi ttee has brought it 
to the notice of the Ministry whose reports 
were presented to this House last year, 
that a number of these projects are still in 
the initial stases. So, adequate priority 
should be given to them and at least YOU 
should see that most of these projects 
are which a re on way projects 
completed in the Seventh Plan, because jf 
you are not able to constructt even five 
kilometres and also new railway line 
in any state which has not been constructed 
since independence, then it is a very poor 
performance. In particular, I would refer 
to the North-~estern parts of the country. 
When the RaIlway Convention Committee 
visited Chandigarh and met tbe Punjab 
Government Ministers about 'C?ur years a,o 
and asked them whether any track has been 
laid in Punjab for the last one decade or 
10, you were' unable to Bet any positive 
answer because nothing has been done there. 
So, two. or three railway Jines-NaopJ .. 
Tal,,·andl and Udampur-]ammu aDd 
Kashmir-are there to be taken up alld 
completed. There are a few other proposals 
which had been surveyed, like the work of 
Berhampur .. Bilaspur . and RaIlJPur.Mandi 
Railwa}' link at the cost of State Govera .. 
ment 01 Himacbal Pradesh and t1~er ..... 
also. demand of the Haryana GOVCl'1llDeGt 
to link 1.pdari wJth Chandi,arh &ad alto 



325 Rly. Budget PHALGUNA 20, J 909 (SAKA) 88-89-Genl. Disc. 326 

.. loq-standing demand of putting 
Chandigarh on the main railway route, all 
these are still pending and they have to be 
expedited and they have to be completed 
welJ in time. I would plead with the hone 
Railway Minister to please re-order your 
priorities. This technologic al upgradation 
is good, modernisation is good, rehabilita-
tion and renewal of track is good. But 
people expect much more than this because 
this you can do where the system is existing. 
But what about those States which are Dot 
still existent on the railway map of the 
country, which you have Dot touched. 
So, please have thIS in your mind when you 
think of the Railway as existing in the 
whole country for the economic develop-
ment, it is all right that the Railways would 
add their share to it. But the increasing 
competition by the Road transport will also 
be there and the increasing cost of locomo-
tive power, diesel and all that would also 
have to be taken into account. 

I would also plead for one cencession, 
at least. This incredse of railway 
platform ticket from Re. 1 to Rs. 1.50 is 
beyond anybody's understandtng. It is 
because It will ultimately go to Rs. 2. 
Somebody may not have the change and so 
he will have to pay Rs. 2, or they would 
say, you 10 without it or someting of that 
type. You have taxed not only the passen-
gers but also those who come to see them 
off or go to receive the~. Let us spare at 
least those people, the relatives and friends 
who go to see off the passengel s. Therefore, 
it should be reduced to Re. 1 and paise 50 
should be removed. 

You have also done a good thing by 
offering some concessions to the national 
awardees getting bravery award etc. I 
would plead with you that all national 
awardees-some may be brave, other may 
'be scholar, and somebody may be a good 
teacher-should be given the concession 
National awards are instituted for excellence 
in the particular fields in whiob a particular 
person is working. So if somebody i~ not 
brave because he is not fighting but doin. 
lome job, showing excellence in other field 
that awardee should also be recognised. I 
thererore plead that all national awardees, 
or all types, whosoever is awarded at the 
national level, should be considered for 
concession. Similarly. pllaotry award 

winners and their widowl-tboIe 
who died for the sake of the nation-
should also be e ligibJe for tbis awar" 
concession. 

I would plead about one or two trains 
which are so important. You have started 
very good train, called superfast from 
Ludhiana to Delhi. If the idea is to have a 
superfast train, it should be by the shortest 
route via Kamal and Panipat and not a 
longer route via Suhraopur, which is takiDl 
60 kms more. This you can compensate by 
starting it from JulJunder which is a poiDt 
for 2 or 3 States, which can benefit JamUlu 
and Kasbmir, Himachal Pradesh aDd 
Northern Punjab. Ludhiana is in the heart 
of Punj abo But it does not touch ~ 
other States. If the train is started from 
Ju 1I under, it win reach Delhi within the 
same duration of time, via DUK. 

... 
Some of the trains have been discon-

tinued, I do not know what is the reasoa. 
There used to be a train Kalka-Amritsar 
which has been discontinued much to tho 
inconvenience to the people of Punjab, 
Himachal Pradesh and Haryana. Its 
timings were first changed and Jater, it Wb 
discontinued on account of Jow passenpr 
traffic. If it is restored to the original 
timing. the train would be self-supportina 
and beneficial to the people. Similarly. 
from Chandigarh there used to be Rauchi 
Express. Now. you have di9'erted or 
divided it into two parts and the result is, 
people are facing incoDvenience. I would 
pJead tbat all these tains which have recently 
been discontinued should 'be restored. 
Similarly two trains from Hoshiarpur to 
Jullunder and back used to give connoctioD 
to Jammu Tawi Mail. Therefore, I request 
that the trains, one starting from J ullander 
at 5.20 a.m. and the other starting from 
Hosbiarpur at 7.25 p.m. in the eWDiDB 
should be restored. 

I would come to one other point. You 
are starting construction of model stations 
and you havo taken up 67 stations. But 
in the Kangra Valley railway sector, Doi a 
single station has been taken up for coos-
truction as a model station. You may 
consider the caso of Ouler, which is aD 
important station, name after a very famous 
Hindi writer, Chaodradhar Sharma GuJeri 
who wrote the famous story Us Ne K. 
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7Jta, which became a film also. 'If that· 
station becomes a model station, it would 
be very helpful to tho people. 

The N anpl-Talwara railwayline in 
Himachal Pradesh for which foundation-
atone was laid by latc Shri L.N. Mishra 
on the 22nd of December, 1974 at Amb, 
about 14 years back. should be expedited 
and completed up to Una by the end of this ,ear and up to Amb, the site of the foun-
dation-stonc by the end of the 7th Plan 
and joined the main system at Mllkerian on 
lulluncler-Pathankot section. Similarly, I also 
plead that Jammu-Udhampur railway line, 
for which foundation-stone was laid by 
Sbrimati Indira Gandhi sbeuld be expedited 
well in time and steps should be taken to 
extend it to Srinagar as and when possible 
to see that Srinagar should be linked to 
Delhi directly by rail and also various other 
parts of Himachal Pradesh. All the left-
out areas of the country sbould be 
-integrated in the railway network. 

I would plead for one important rail-
way line for whicb late Shri L.N. Misbra 
used to plead, i.e. conversion of Darbhanga 
Samastipur. Similarly the construction of 
Ilajpir-Patna rail link an d Jagadhiri-
Paonta and Paonta-Dehradun in U.P. may 
be sanctioned and taken up for construction. 
Small new works like missing links aDd 
railway bridges in Bihar and U.P. may also 
be expedited. 

I woul. plead that the railway finances 
are quite healthy, in the sense that internal 
.. neration of resources is remarkable and 
also the plan for upgradation and also for 
modernisation is quite laudable. 

But the one important aspect which is 
aeatected at the moment is the linkinlof 
die IeIt out areas of the CQuntt)', completinl 
all the on soinl new railway lines aDd 
commercial projects like Mysore to 
Baaplore which is still pendina. They 
abould be CODlpleted on a priority basis as 
• corporate plan for add ina 5,000 KM of 
track by the tum of the century as tecom· 
JMDded by tbe Railway Reforms Commi-
ttee should be adhered to. You have 
already scaled it down to 3,000. Within 

"1beIe 3,000. pIeaIe complete all the 011 
80inB projects before,ou take up any DeW 
pojcctI. 

With these words I thank the Ministor 
for Railways for initiati D8 new railway lines 
in this Budaet and also for livinl some new 
directions to the railway finances. 

I would plead with him that none deser-
ves the first priority as the neglectej areas 
of the nation and the on-goinS projects 
deserve the top-most priority. 

SHRI DINESH GOSWAMI (Ouwc1hati): 
Mr. Deputy Speaker, the railway 
Minister is not here. Let me begin by 
wishinl him a very very happy birthday. 
I bope I can convey the feeling of the 
Housc, tbat he may have scores of pros-
perous years ahead of bim and he will 
continue to look as youthful and as fresb 
as he b looki III today. 

For want of time, I am not gOiDg to 
speak on the general aspect of the Railway 
Budget but I will deal with some problems 
of my own constituency. The Railway 
Minister has been able to impart some 
sense of urgency in the Railway Depart-
ment for which he deserves compliment. 

On thing I must speak in his favour 
that whenever we have written letters to 
him raisiDI certain points, be has been 
very prompt in replyina to those letters. 
It is lometbins which I do not find with 
many of the Ministers. Whether our prob-
lems are solved or not, is a different matter. 
But at least, he livCl an impression tbat 
he is lookina into the matter and hel. taken 
interest in the metter and I will uriC upon 
the otber Ministers also, to follow tbe 
example. At least, so far as I am concerned 
I have this pleasant experience with the 
Railway Minister. 

I will plead aloD, wi th the other Mem-
bera about the revocation of the increase 
In second class fare. 

I also and tbat Mr. Narain Chand 
Parashar bas made a very pertinent pOint 
that this increate from Re. 1 to R.s. I.S0 
in the fare of the platform ticket would 
lead to problems. Firstly. more and more 
people would be loiD, without paymeot of 
tickets and secondly, almost iaval iabl)' the 
reply would come that SO paise is not 
available. Therefore, ODe shall bave to pay 
as. 2. I belioft that tho ltailwa7 MiDIs. 
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should also consider the revocation of the 
increase of the platform ticket fare. 

So far as tbe other problems are concer-
ned, every Member in this House asked for 
new lines. But there are certain areas that 
if these areas are to be economic a)]y 
developed, the infrastructural facilities must 
be improved and one such area is the North 
Eastern region. 

We pJeaded for long for a broad gauge 
line up to Dibrugarh. North·Eastem regien 
has now been acknJwledged as one of the 
backward regions which needs encourage-
ment from all concerned. Unle&s the rail-
way facility of this region is improved, 
there cannot by any industrial or economic 
development of this region. We bave got 
a metee gauge line up to Dibrugarh but 
unfortunately metre gauge line was construc-
ted by the Britishers, not keeping in view 
the interest of the people, but keeping in 
view their own interest. They constructed 
the line only to tbose areas through which 
tbe tea gardens lie and not to the towns 
which are inhabited by the people. We 
have pleaded, therefore, that a broad gauge 
line should be constructed touching the 
most important towns like. Nowgong, Jorhat, 
Sibsagar and also the famous Kaziranga 
Sanctuary. I am told that tht!re was a 
survey long back. Earlier Railway Minister 
promised that adequate steps would be 
taken, to proceed with the line. But 
notbing has been done. I hope that some 
positive reply would come. 

There is a very emotive issue of the 
people of Assam regarding the Railway 
Division in Rangia. There was an agitation 
for a Division and it was announced on the 
platform of the All India Congress Commi-
ttee a few years back that a Division would 
be established and on the basis of that 
assurance, the people withdrew the agitation. 
But subsequently in spite of the fact that 
there is an agitation in which all the parties 
incluc!ing the ruling party had joined, the 
Division has not been established. Now 
this has unfortunately created a situation 
in which the people have lost confidence in 
the Government because they feel that if a 
Government in the hipest political platform 
aives an assurance and it does not carry it 
out, then whom can tbey trust. Recently, 

. thOle wore Proarammet of Railway Baodb 

in this issue. You can appreciate how 
much the people have to suffer for these 
programmes. I think establishment of this 
division is not impossible. It does not 
reaJly lead to very serious financial strain 
On the Railways for the establishment of a 
division for \\hich there was a commitment 
by the Government, by the Railway MIDis-
ter at a polItical platform as well as in the 
Parliament Therefore, I will plead with 
and urge upon the Government to establish 
this division. 

There has been another irritant. There 
has been pay cut for the Railway employees. 
who had been vjctimised during the Assam 
Movement and the Pay cut has affected the 
employees as well as the retired em ployees. 
We have pleaded with tbe Government. 
for re"ocation of the payout I will urge 
upon the Government that this que.:ition of 
pay cut should immediately be tackled and 
if thiS is not done, th en the employees 
remain a visible symbol of the failure of 
the Assam Accord. There has been a 
demand for the di version of the Railway 
track outside Guwahati. Guwahati has been 
one of the most congested cities in India 
now. I come from Guwahati. I know 
that when ::: have to go from one area to 
another, there are roads where I am stran-
ded for hours because the tr.lios pass 
through and there is no possibility, no scope 
even for railway over· bridges. Therefore, 
we pleaded with the Railway Administra-
tion that the line should be diverted outside. 
I know that recently in Guwahati in a Press 
Conference, the Rail way authorities have 
told that it is not possible. I will still plead 
in this forum that this should be very 
seriously considerefi. Today" for one who 
has to travel from Delhi to Guwahati or 
come from Guwabati to Delhi, it takes 37 
hours. I believe it is high time that for 
development of the region and for the 
better communication facilities~ we should 
have a Rajadbani type of train in the North 
Eastern Region, the North-East Express 
has been introduced and the official time 
of thit train is 37 hours. But normally 
this train is late, by bew bouts. I feel 
that a Rajadhani type of train can cut this 
time by atleast 7-8 hours. I will urge upon 
the Railway Ministry. to consider a 

, Rajadhaoi T)'pC of train with minimum 
number of stoppaacs direct from Delhi to 
Guwahati and from Gvwahati to Delhi. 
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Sir, now the Railways aive transport 
subsidy for people carrying goods to North-
Eastern Regions. But the subsidy is, I 
think, given from Calcutta. But most of 
the goods are carried today not from Cal-
cutta but from Patna. There has been a 
demand from the entrepreneurs from Assam 
that transport subsidy should be given from 
Patna. I k.now this is not something which 
this Ministry-the Railway Ministry-can 
decide. But I will ask the Railway Ministry 
to initiate the process with other Ministry 
by which consideration may be given for 
grantiDg subsidy from Patna. Unfortuna-
tely. ~e in the North-Eastern Region, 
whenever we have to travel from Guwahati 
to Delhi or from Delhi to Gu\\abati, we 
travel woefully as second-class citizens 
because of the dilapidated coaches. This 
is not only our experience. This is the 
experience of everyone who travel in Uttar 
Pradesh and Bihar. There are occasions 
when I ba\e seen for myself that when 
there are rains; rain waters have submerged 
the coacbes. I had occasions to 
write to the hone Railway Minister on 
this score. There are occasions when the 
First-Class coaches and A.C. Coaches are 
cancelled at the last moment. 1 myself 
while travelling the last time when I tra· 
veIled, I was informed at the station that 
the first class coach in wbkh my reservation 
was there was cancelled and everybody was 
put in a second-class compartment. It 
creates a lot of problem. I do not know 
wby in an important train like the Tinsukia 
Mail or the North-East Express, there caD-
Dot be an additional first-class bogie which 
caD be kept for such contingencies. I will 
uk the Railway Minister to see that this 
type o( cancellation of the first-class and 
A.C. coaches are not- resorted to and 
punctuality is give prime consideration in 
tile Nortb-Eastern trains. I have been 
approached to convey to the Railway 
Minister about one tbing. There was a 
traiD from Dehradun to Benares which has 
been cancelled recently with the result tbat 
a heavy blackmarketiol is goinl 00 at 
Dehradun. I believe that this train, if it 
has been cancelled, should be reintroduced 
and the caDCOlJation orders sbo-lld be 
lCVoked. I am bappy that computerisation 
for reservation bas started at Delhi and 
~r:nc ~!her placei. It has done away with 
bla\:J .. -n.arketin. to 8 area' extent. ·1 woull 
pJeaci to the BeiIwa)' MilUltry to introduce 

computerisatiOD in all the major cities of 
this country. Thank you, Mr. Deputy-
Speaker. 

THE MINISTER OF STATE IN THB 
MINISTRY OF PARLIAMEmAKY 
AFFAIRS (SHRIMATI SHEILA DIltSHIT): 
I would like to propose tbat we roreiO 
Lunch Hour because there is a 1001 list of 
speakers. 

(interrupt;ollS ) 

SHRY BASUDBB A~HAJjA 
(Bankura) -:: Yesterday it was deci~ 
that after "the discussion on Railway Budaet, 
we would forego. 

(Interruptions) 

SHRIMATI SHEILA DlKSHIT: Ye, 
we decided that Jaterday. But it is. 
proposal I am giving. It is sometb.ia8 
which I would like you to do becaueo tb.ftt 
are Members from various partlea- wile 
would like to speak. 

SOME HON. MEMBERS: O.IC., 
SHRIMATI SHEILA DIKSHIT J 

hope we proceed. 

(Translatioll) 

SHRI RAJ KUMAR RAI (Gbosi): 
I should also be given a chance to ~ .. 
If in somebody·s view I am found at fault, 
then the people (rom oar area should not 
be held respoo!tible for it, Could you please 
teU the hone Minister of Parliamefttary 
Affairs that I should be given an opportu-
nity to speak. I request you ... 

I£ngltrhJ 

MIl. DBPUTY SPEAKER: PJeue 
order. YOll take your 108,t. If time per-
mits, I will call you. 

(Interruptiolts) 

MR. DEPUTY SPBAKI!R. : I tOld' J'C* 
that if time· permits. I woulcJ calli JOtt. 
There are 544 ~mben who are Ita,,"* 
problems relatiDI to their CODIdtue~. 
What can I do for that? You bne to' 1'01-
trict. If you want me to 1I1bW dl1tbt" S"" 
Members to .peak oa die PIbcW.- .... 
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Boa.." It ia II8t possible. As far al possi. 
ble, I will try to accommodate. (InlerrllptiotU) 
I request you to take five or six minutes to 
• n about the problem of your constituency. 
.. t .. ben I call YDU aDd if you take balf-
ao-luNr, wbat can I do ? If all of you 

. cooperate, I wiD permit. 

(/nte,.ruptlons) 

MR. DEPUTY SPEAKER:,Do not 
waste time. 

ITrondationJ 

SHRI RAJ KUMAR RAI : We have 
requested the Railway Minister severa1 
times··. 

IEngllsh) 

Mil. DEPUTY SPEAKER : Nothing 
will 10 on record. 1 won't allow. 

SHRI GOPESHW AR (Jamshedpur); 
I rile to speak aD the Budget proposals of 
the Railway Minister. It is a balanced 
Budget, It bas taken care of many things as 
far .. possible. But I would like to men-
tion certaiB points. 

The bllsie idea, certain concepts have 
• DOt been cbanged. For example, the system 

of ancillary labour like casual labour, the 
portera aDd others who are always connec-
ted With the railways, there is no relief9 

there it no mention eveD about them. It is 
aD upfQl'twuate aituation for the persons who 
Al't ...-.ad in the railways. 

III $he prepoaal, you will find that there 
are lakhs of workers workina as casual wor-
kers for thirty to forty years. There are more t.. tw. hunored thousand portera in the 
G8Untr, wh~ have got DO beae&t. The only 
one __ flt dlat they bave 80t is a red shi rt 
_icb tlley do not aet practically every year. 
TIlts is a.., .fortunate Ii tuation. Even 
ia atb. places like d9Ck-yards, such cat.-
101')' 01 JloDle has been liven cortain 
bene&tI. .. dle c:uo of railways the interest 
of catUal labourers, porters, in the railway .S1Inn. ,bould be tak_ care of. 

The other thing which is lacking in the 
Budget is that there is no emplaymeDt 
potential. Railway is a core industry. It it 
a basic factor in the national econom, • 
There is no element of any increase in 
employment generation by the Rail Nays. 
This is not a helpful situation. Railways 
used to have a lot of employment potential, 
but this budget has not given any scope 
for any further improvement. 

I think the increase in the fares was 
absolutely avoidable. If you streamline 
your administration and management, this 
could be avoided and this should have 
been avoidable. The increase in the rate of 
platform tickets puts burden on the common 
man and the common man should not be 
charged more. It was only 4 annas; now 
it bas become Rs. 1.50. This is too much 
and should be changed as also the fares in 
a)) classes, particularly I cannot support 
the increase of fare at least in the case of 
II Class and long distance trains. I would 
request the Railway Minister to reconsider 
this aspect. 

I understand that the Railwa},s are 
proposing to import a lot of wheels and 
axles. I don 9 t understand why the Steel 
Industry in IndIa is not being given this 
assignment of not importing but producing 
the requirement of the railways. The rail-
way ~Ieepers alid axles importing from 
outside means hundreds of crores of rupees. 
Why should we not generate them? If 
you ba\e an import generating system, then 
you win never have any scope ror develop-
ment. The price which you \\-ill pay to 
outsiders; the same price can be paid bere 
and our industries can be asked to cater to 
your needs. 

The other aspect that I would like to 
talk about is the employees of the railways. 
You have a system of Joint Consultative 
Machinery. It has been a very effective 
machinery. It has been working weIl with 
representatives of most of the unions. But 
of late. the importance of this mechanism 
bas been rather neglected. This is eftating 
stl'ess and strain on the emplo)ees. There 
is a resentment growing among the m. I 
would suMest that the Railway Minister 
sbould intervene and take personal interest, 
so that the JCM WOl'ks properly It meets 
periodically and tries to UDderstand tho 
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problems of tbe employees, and impress 
upon them the difficulties of the railways 
and at the same time see that the railways 
continue to improve thei r workins. 

My area js in the south-eastern railwa y. 
South eastern railways caters the transport 
needs of the steel industry, the coal industry 
and the mining industry. Probably tb~ 
Creight charges earned are the I-ighest. But 
tbe south-eastern rai]way has not been given 
the same proportion of attfSntion and the 
same proportion of activities. If I see the 
proposals. I find that the south-eastern 
railway has been neglected. This is not 
advisable. 

I appreciate provision of putting one 
ceiling Can in six thousand single unit 
quarters .of the South Eastern Railway 
employees. It is a good idea. But at the 
same time I would stress on the expansion 
of the area. In Tatanagar the yards are 
choking. There is a prov;son for BhiJai; 
but there is nothing in Tatanagar. Tatanagar 
railway station and railway yards and for 
that matter the pas~Dger services require 
a lot of improvement. 

Previously the whoJe oC the North-
Eastern Railway was on the metre-gauge. 
Now the main line is in the broad-gauge 
and the other lines are in metre-gauge. With 
the result there is complete conCusion. 
Sabarsa railway junction is the most 
important junction in the northern region. 
It bas nnt been given proper attention. I 
would request the Railway Minister to look 
into it. 

Lastly, I would stress again that the 
Railways should come out with certain very 
basic proposals about the casual labour, 
about railway porters and also about the 
poeration of employmatt. 

SimI SOMNAm RATH (Aska) : Sir. I 
rise to support the Railway Budget. The Rail-
we y Minister has cogent reasons as to why 
there should be increase in the railwa y fares 
and platCorm tickets. It is to provide better 
amenities to the pa.engers, the railway 
worken and improvement in tecbnology in 
the railway tracks to avoid accidents. FUDeb 
are necessary to meet these pressq require-
lT1C'llts. Unless die ameaities to the palSe'nlOtI 
JIJC _anced .. d ,tepa taken to meet ~e 

situation it will be subject to comments 
later. 

Now I want to invite the attention of 
the hone Minister through you for certain 
matters and hope positive action will be 
taken by the Minister and also he will reply 
in the House about the same. Dunna the 
British regime there was one raih\ ay line 
Crom Calcutta to Madras and while runnina 
that line a portion oC that railway line bad 
to run through the outskirts of Ganjam 
district in Orissa. There is another district 
Phulbani which Js not having one inch of 
railway line ti 11 today. In the House it has 
been stated the policy of the Government 
is to see that un-developed areas should 
develop by having railway lines for better 
communication and transport. There i. 
sufficient inCra-structure both in Oanjam 
and Phulbani districts. 

Though the late Prime Minister. Shri-
mati Indira Gandbi and our beloved Primo 
Minister. Shri Rajiv G£.ndhi assured us at 
Aska in Ganjam district to extend the 
railway line from Berbampur inside Ganjam 
district upto PhuJbani district yet nothina 
has been done so far, In the guide books 
and literature published by the then Beogal-
Nagpur railway &nd now South-EasterD 
railway it has shown jn the map that a 
survey bas been made to extend the raiJway 
line from Berhampur to the then Raissel-
konda and now Bbanjnaaar, I find DO steps 
have ~n taken. There is no reason why 
this undeveloped area sbould not develop 
more so because now a port hal come up 
at Gopalpur on sea near Berhampur railway 
station. So it is essential that the Ganjam 
district, PhuJbani district and other districts 
which are the hinterland of this port gets 
connected with tbe railway •. 

There. is a demand since IODI to convert 
the sman puae to meter-gauae railway line 
runnina from Polasa to Nowpada .Ia 
Parlakhemmndi. Members from both sides 
of the House have beeD urain. for tbe same 
but as yet no acti 00 has been takeu. More 
than 2 lakh worker. from lOuthern Orissa 
are working at Surat and Ahmedabad in 
textile mills. They have demaoded to lUll 
a train from Surat to Ori.sa. No actioD baa 
been taken but IIUllest that at least two 
bogies CAn be attached at Sura' in the 
NavjivsD Express trai., upto Vij"""'~ 
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aDd from Vaijayawada it can be attached to 
Konark Express manias to Orina. These 
small matters can be done if not a train at 
present. I do Dot thtnk there will be any 
difficulty in attaching two bogies at Surat 
meant for Orissa. 

13.(':0 hra. 

A major portion of the South-Eastern 
Railway lines runs through Orissa. A 
demand was raised in the Oris:la Assembly 
to have the headquarters of this railway 
zone in Orissa. If it is not possible at this 
juncture, why not have a branch office at 
Orissa '1 What prevents the Government to 
meet this just demand of the public which 
was raised in the State Assembly also? 
You can have a branch office of the South-
Eastern Railway in Orissa to satisfy the 
legitimate ~emand of tbe people of Orissa. 

I am sure that actioD on tbo points 
raised by me will be taken by the hone 
Minister and also replied to in the House. 

SHRI CHANDRA KISHORB PATHAK 
(Saharsa) : Hon. Deputy Speaker, Sir, I 
support the RaiJway Budget. There could 
not have been a better budget considering 
the present state of the Indian economy. 
But there should be DO increase in the rail 
fare for Second-c1ass. Otherwise the econo-
mic condition of the poor wUI deteriorate 
further and they will face a lot of difficul-
tIes. With these words I would like to 
draw the attention of the hone Railway 
Minister to my Constituency. 

It is not understood as to why the back-
ward areas have been nealected once again 
in this budget. Provisions bave been made 
and a large amount of funds have been 
earmarked for inter connectinl big cities, 
connecting Calcutta with Delhi and Punjab 
etc. But the backward areal have not been 
given due importance. It is an accepted 
fact that denying of railway traffic facilities 
in tbe backward areas retards the develop-
ment process of those areas. Not only in 
the industrial sector but In every other 
sector the railways playa key role. Mobi-
lity is essential to prop-ess. What is tbe 
Itate of affairl in my constituency" Wben 
I visit my constituency people start quos-
tionin, and put forward a number of 
Iri.vancot. 1 ton tlleJQ to contaQt M.b.A-, 

for redresaal of their grievaoces alld that 
the State Government i. responsible for soly-
in. their problems. But when questiODS. 
directly connected with Central GovernmeDt 
e.g. railways, tele-communication, industry 
etc. are asked I find DO answer to them. 

Sahana is our divisional headquarters .. 
But it takes 24 hours to cover tbe distance 
the 1 SO Kilometres to reach Patna, the 
ca pitaI city. Thi 5 is the state of atTai rs ill 
an era where science has enabled man to 
reach from one end to the other end of the 
world within 24 bourSe And what is this 
train like? The coaches of this train were 
made by an erstwhile Bnalish company 
during the time of BJi ti sh rule. 

At that time we used to say that 
B.N.W.R stood for B-Behuda, N-Nalayak 
and W-Wah,yat Railway. The same coaches 
are heiDI used even today. Paaenget'S 
travellinl iD the train feel as thoup any 
moment a coach can jump the rails. Tboso 
rattling coaches may cause to abortion to 
a pregnant woman. There is hardly an, 
place in tbe train wbich can be caUod 
suitable for sitting. During rains the travel-
lers stand with around umbrellas over their 
heads. The leaking roof makes the floor of 
the coach slusby in no time. So there is 
no question of cleanliness. These are the 
type of coaches being run in my area but 
the hone Railway Minister does not seem 
to care. Perhaps Shri Scindia bas decided 
that tbe Congress (I) Members of Parlia-
ment elected (rom that area should not be 
returned to this Parliament apin. He seems 
to have taken a decision along these lines 
because in every Railway Budget we see that 
area beinl overlooked. 

If Shri Scindia thinks that we people 
are in the wrong, I am ready to accept it. 
But Shri Scindia should not ignore our 
area. He should pay his attention tOwaMs 
this backward area. Our area is backward 
but for this people of our are area not at 
fautt. I hope tbat the bon. Minister will 
attend to the needs of our area. 

Forty years ago the Ninnali Bhaptiyahi 
railway line in our area was washed away 
wheD river Kosi was flooded_ that railway 
tiDe has Qot been fe-laid till today. Our 
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4tirisieDal headquarters are located at • 
distance of only 7 -8 kilometres. But, in 
tbc absence of a railway line we have to cover 
• distance of ! SO kilometres to reach that 
place. This is the situation existing in 
uur area. So I urte you to re-Iay the 
damqcd raiJway line at the earliest. When 
the late Shri L.N. Mishra was Railway 
MiDis_ he had arranged to carry out a 
survey of this line. If a Minister be-
longing to a particular State is shifted from 
IIi. post, the work started by him in that 
ltate is consigned to the waste-paper basket. 
'Ibis is what is happening in North Bihar. 
I would urge the han. Railway Minister to 
be liberal in his policy-making. One·s 
vision of India must not be limi ted to 
Calcutta, Bombay, I1elbi, Ahmedabad and 
Madras. India is a very big country. 
Halce, its each part deserves equal atten-
tiOD. (lllle. Tuptio"s) 

Only Madhya Pradesh is not Hindustan. 
Bibar and Uttar Pradesh are also integral 
parts of India? If there is no Bihar or 
Uttar Pradesh then we should tum a blind 
eye to bon. Members of this House elected 
fmm those areas. I once again request the 
boD. Railway Minister to give this matter 
due consideration. 

With these words I support this budget. 
I IhaII apin request the hon. Railway 
Minister to be liberal in his policy and to 
keep in mind the welfare of my backward 
area of Sabar •. 

SHRI VIJA Y KUMAR MISHRA 
(Darbhenp): Mr. Deputy Speaker Sir, I 
want to express my views on the Railway 
Budaet. Firat of aU I shall urge the hOD. 
Railway Minister to consider what our 
colleague Sh ri Pathak has said. For the 
past 3-4 years Bihar has been igaored in 
the Railway Budaet. There are no .,Jans 
iP tbe Railway budaet to construct a new 
railway Jioe in Bihar. The same rule applies 
~ trains also. The Government only 
dum. the names of the traj ns deceiving 
pe9ple into tbiDkina that new trains have 
been introduced. Tills kind of deception 
will Dot work with our countrymen. 

I would like to request the hon. Mini6ter 
GOt to ('¥fIer look Bihar. Prom an inter-
patioaal ~ poiDt tho .tate of Bihar sets 

added importanco because it sh8J.1ls its 
border with Nepal. If the people of Nepal 
want to come to Bihar they have to travel 
by rai I. It takes 18 hours for people to 
reach Samastipur from Delhi. But. to 
reach Madhubani from Samastipur it takes 
10- • 2 hours. So I want that the broad 
gauge railway line between Delhi aod 
Samastipur should not be terminated at 
Samastipur, but it should be extended upto 
the border of Nep al. This will also eaable 
India to further strengthen its friendly rela-
tions with Nepal. Even otherwise the 
Government does not have an esta-
blished meaos of travelling between the 
two countries. The Government lias DDt 
introduced any water-wa) s for travel pur-
poses. Therefore. establishment of a rail-
way link will help in maintaining a better 
contact with Nepal. 

It has been seen that when one party 
goes out of power and another stepsin in its 
place, all work started by the former is for 
gotten by the latter and Joose ends remain 
untied. No futher work has been under-
taken after what Late Shri Mishra and 
Pandey di d for the people of Bihar. 

There was a scheme to build a bridae 
near Betia and Motihari in Bihar which was 
also assured by Shrimati Indira Gandhi 
during assembly elections of 1974. This 
decision was taken in view of providing 
facility to the people of Nepal by Jinkins 
North Bihar from Gorakbpur in Uttar 
Pradesh. But it has not been completed 
yet. When Shrj Kapur was contesting by-
election to the Parliament from Madhuban i, 
the Chief Mimster of Bihar had In id the 
foundation stone of the railway line from 
Samastlpur to Sabarasa assuring that it 
would be completed. If this type of lay in. 
of foundation stones is done in view of 
catching votes it should he specificalJy stated 
that there will be no work on this project 
after voting is over. This should not be 
done. We wilJ have to see as, to why the 
work On the railway line is not being under .. 
taken. 

I would urge upon you that the phD. 
regarding development oriented work. and 
laying of railway hnes should be drawn 
keeping in view the size of tbe populatioq 
of .'-tel. 
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Nation would not progress if you think 
tbat the proll'ess of Delhi, is the progress 
of the nation. You cannot neglect Bibar 
and Uttar Pradesh in this regard. I would 
like to thank Shri N.C. Parashar who 
referred to broad gauge line from Samasti .. 
pur to Darbhanga. This scheme was 
sanctioned during the tenure of late Shri 
Lalit Narayan Mishra and work on it was 
started when late Shri Kedar Pandey became 
Minister for Railway but tbe work was 
stepped after him. I would urge upon you· 
to start this work. As Sbri Pathak has 
pointed out, JOU have not acquire land at 
many places where railway land is available. 
You should canneet Saha rasa, Motihari and 
Nimarari by a railway line. Shri Pathak 
has pointed out that there was a railway 
line during British period. Today, if you 
have to go to Saharasa from Nimarari you 
will have to go via Nepal but people residing 
near the Nepal bOrder will be well informed 
of a recent rule of Nepal according to which 
it is not easy to come from Nepal by motor 
car or taxi except by traiD. You will bave 
to waste 20 brs. to cover the distance of 
4-5 districts in tbis regard. Theref~rc. I 
demand you to pay attention to it. 

I would like to draw the attention of 
Minister for Raliways towards the bike in 
second class fares as proposed in the Eudget 
for railways, which, although may add to 
its revenue but, it would affect common 
people adversely. No one would object if 
you increase tbe fares of first class and air 
conditioned coaches because passengers in 
these classes are either rich people or free 
railway pass holders. While in second clan 
common people trave] who have to spend 
their own hard earDed money by selling 
their crop products. Therefore, I would 
urge upon you to provide some facilities to 
the farmers which are provided to other 
common people of the country. I would 
also like to urge upon you that freight OD 
foodsrains, transported by farmers outside 
the Bihar should be reduced. 

I thank for the opportunity you have 
liven me to speak. 

*SHRIMATI IKESHARBAJ KSHIR-

*Tbe speech was origlnan, delivered in 
Matatbi. 

SAGAR (Deed) : Mr. Deputy Speabr_ SiI'. 
I rise to welcome and support the RaiI_, 
Budget for the year 1988 -89. I would Jib 
to thank and congratulate the hone MiDis_ 
for formulating the budget keeping in view 
the needs or the common man. Hon. 
Minister has been guided by the prindple 
of econom y in forQlulating this budget with 
foresight aDd responsibility. By presentiDs 
a well-balanced budget he has proved • 
Marathi saying which means that tb~ 
the person is short statured, yet his achiev-
ments are great. Hon. Minister has made 
laudable reference to HOD. Prime MiDi .. 
in his budget speech under whose inspira-
tion tbe railways have undertaken the work 
of modernisation with great zeal. Today 
the country is progressilll under the dynamic 
leadership of our Prime Minister. The 
Central departments are functioniDI effie .. • 
tly under his dynamic leadership. 

The special feature of this year'. rail-
way budget is that the railways will eam a 
net profit of Rs. 142 crores after meetiDI 
total expenditure. Other featur~ of tb8 
budget which are equally hcarteDiDg are : 

1. Brave children, teachers, sportsmen. 
workers who ~ive national awards OD 
republic day have been oifered cODCCSsioq 
in second class fares for to and fro 
journey. 

2. Concession in fares f_ 
widows of policemen who have died ill 
encounters with terrorists and extremists. 

3. 8 new trains have been introduced. 

4. Frequency of 36 trains baa a,.. 
increased. 

5. 22 new suburban trains baYe beea 
started in Bombay. 

6. Wooden sleepers are ,oioa to bJ 
replaced by concrete sleepers. The budact 
provision for this has been raised from 
Rs. 20 lakhs to R.I. 37 lakbs. 

In freiabt traffic lDcIian railwa7S .. 
leading the world. ID freiabt caniIII 
Indian railway. baft set DeW reeow. 

Computerised resc:rvatioD has Jed 10 
saviDp of several Iakhs of maD daJa. Com· 
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puterised reservatiOD facility which w .. 
a.ailable only in Bombay and Delhi 10 far 
is now extended to other major cities of our 
country. 

A new Directorate to look into the 
pievances of passenaers has been set up. 

A new equipment has been installed in 
the trains for ensmina better safety of 
traYelling public. 

The railways bave undertaken the pro-
aramme of plantation of trees and contri-
buted their best for plan tat jon and preser-
vation of trees. 

The Railway administration has always 
adopted generous and sympathetic attitude 
towards the welfare of railwaymen. They 
have been paid bonus and many facilities 
are provided to them in the sphere of health 
and education. 

The railwaymen have achieved areat 
distinction in the field of sports. They have 
bapd 16 national and 3 Ariun Awards. 

I now request the hon. Minister to 
kindly consider giving some concessions to 
2oc1 class palLC5enscCS who arc mostly poor 
people, workers, farmers etc. They cannot 
affords to pay increased fares. Therefore, 
I request that the hike in 2nd class fares 
sIlould be reduced to a minimum limit or 
as far as possible it should be totany. 
withdrawn. 

SO% of our population consists of 
women. But women find it difficult to get 
tac:eommodation in our traios. As women 
travel al00. with children they find it very 
bard to.- reservation before 15 days or 
I month of tbe journey. Therefore, I 
~t t1aat at least 6 to 12 extra boIiea 
should be attached to every train which 
I1aou1d be resenecl omy for ladies. 

As far as catering is coocemed DO doubt, 
there is some improvement in caterina 
...... ill Rajdhani Express. HOMYeI', 
6ere is lot of ICOJ)e for furtber improve-
_. ill caterlos semces. More tasty food 
shoaId be..ned. .Menu should be cblqed 
~ to tbat .......... like tbe 
quality cI food. 

1 • 

Recently wboa I travelled in Rajdhani 
Bxpress I found that new plastic .... se. are 
supplied. They are attractive. But they 
are to be tbrown after use. Every passenpr 
~uirea 7-8 glasses every day. Thousand. 
of rupees are spent on purchase of these 
alasses. Since we have adopted the 
measures of economy, I feel that we should 
restore to old system of .teel thaJia and 
gJasses. The newly introduced casseroles 
an attractive, but very cost]y and the food 
also does not remain very tasty. There ... 
fore, it is better to serve food in thalia. 
Women should be given the responsibility to 
oversee caterinl services in railways. 
Manaaement of canteen stalls should also 
be given to Deedy women. Women organi-
sations and unemployed youth can also be 
liven the responsibility to run these 
canteen stalls on railway stations. 

Now, I would like to speak a word 
about my constituency. Deed is one of the 
most backward districts of Maharashtra. 
Just now an hOD. Member made an obser-
vation that hone Railway Minister haa paid 
attention only to Madhya Pradesh. But I 
don·t agree with this view because Ahmed-
nagar-Beed ... Parale radway line in backward 
district of Deed is selected for cond ucting 
survey this year and necessary budgetary 
provision has been made for that purpose. 
Thousands of unemployed persons would get 
work there and new industries would come 
up after the railway line Is laid. It is in 
keepiDg with the policy of the Government 
that backward areas should be given priori ty 
in tbe matter of development. I therefore 
thank the hone Prime Minister and Railway 
M mi.ter for taking up this railway JiBe for 
survey wbich will go a long way in eDSurina 
the development of that area. 

As there il DO over bridae at Parali 
railway .tation it is causiDg many accidents 
and mauy people have lost their lives so far 
iD the accidents at the level crossiDa. I had 
raised this point ill the Railway Committee. 
I request that over bridID at ParaU railway 
.tation should be CODStructed as early as 
possible. 

This year9. raDway budget provide. a 
measre lum of R.I. 5 crores for Manmad· 
Adilabad-ParaU broad Ill.., railway line. II 
IUCb a 1M8IIe I1IID .. allocated. the raUway 
1 .. wiD DOl be completed eYeD III 10 to I' 
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years. The sentiments of the people of 
Marathwada over this issue are very strong. 
Keeping it in view I request that the alloca-
tion for this line may be increa5ed to at 
least 2 S crores of rupees. 

Jhelurn Express is the only train between 
Poone and Jammu Tavi and it is very crow-
ded. Reservations are not available for 1 S 
days. One more Jheium Expre~ train 
should be introduced which should leave 
Ahmednagar at 6 AM for Jammu Tavi. 
If starting another train is not possible, I 
request that 12 more bogies should be 
attached to the existing trains. 

1 thank the hon. Railway Minister and 
Prime Mininster for sanctioning new railway 
line for my district. With these wores I 
heartily support the railway budget. 

SHRI R.P. SUMAN (Akbarpur): Mr. 
Deputy Speaker, Sir, I am grateful to you 
for allowing me to speak on Railway Budget. 
I would like to congratulate to the hone 
Minister of State, the Deputy Minister, and 
all the employees jn the Ministry of Rail-
way not onlv for their efforts for improving 
Railways but also for their success in 
improving Railways 

There is not only hike in the fares but 
certain relief measures are also there for 
brave boys, hIgh level players and for the 
families of braves having heroic end, on 
whom the country takes pride in this Nehru 
century year. I would like to know reasons 
for which our freedom fighters ha,e been 
deprived of this f~lcility. I am sorry to 
say that we have forgotten our freedom 
fiahters, the nation~s pride by the virtue and 
courage of whom we are celebrating this 
40th anniversary of our independence. I 
would request to provide first class pass for 
life long to these freedom fighters and aiter 
their death this facility should be provided 
to their spouse so that we may express our 
gratitude to the services rendered by them 
to the nation. Many of our friends have 
invited the attention of the hone Minister 
for Railway to the hike in second class 
railway fair. Passengers of second class 
are mainly poor labourers and this hike 
would effect thom adversely. So, I would 
request from the Government to withdraw 
this proposal immediatly. 

I would like to draw your attention 
towards the hike in first class rare which 
have surpassed the rare cbarges of an 
aeroplane. I hope the Minjster for Railway, 
while repl-ying to the discussion. would 
also state whether he also proposes to 
provide aeroplane facilities while proposinl 
hike in the first class raIlway fare more than 
to the rare of aeroplane. I have come to 
the conclusion that fare for railway IS more 
to the fare for aeroplane, for example fare 
to the Nagpur in radways is Rs. 890 and 
in aeroplane is Rs. 8~0, fare to the 
Bangalore in railways is Rs. 1540 and 
is aero,plance the fare is Rs. 1500 likewise 
fare to the Jaipur in the railways is Rs. 299 
and is aeroplance is Rs. 255. Therefore, 
the fare in railways js more to that of 
aer('plance. Have you provided aeroplane 
like facilities in the railways? If Dot, would 
you consider providing such faciltties? If 
not, whether you would reduce fare for tbe 
first class in railways so that it may be less 
to the fare for aeroplane? 

Now I would liko to say few things 
about my constituency. You have declared 
in the House for a new traIn from Varanasi 
to Bombay. You have been very kind 
earlier also for introducing trains to the 
Bombay from VaranasJ, Lucknow and 
Gorakbpur. I would hke to know the 
reason why tbe districts of Barabanki. 
Faizabad, SuJtanpur, Pratapgarh, Jaunpur, 
Azamgarh and Basti have been deprived 
of this facility while milhons of the people 
of tbis region are residing at Bombay. We 
have had discussions about it in the House 
but you have Dot provided this facility to 
them. I urge upon to tbe hon. Minister for 
Railway to change the route of the new 
train, to be introduced in tbe near future 
from Varanasi to Bombay 'Via Allahabad to 
Varanasi to Bombay Jaunpur, via AyodhYa 
Faizabad and Allahabad, This chanse wili 
also be beneficial to the people of these 
districts. I hope hOD. Minister for railways 
would be kind enough to chanae the route 
of this traill. 

Sir. earlier there was a train from Buxur 
to Delhi but it is Dot understood as to why 
this was made to be terminated at Barei»,. 
I request from the Minister of Railways 
that this train be restored up to Delhi So 
that people of Buxar may aet a traiD for 
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Delhi. It doesn9 t involve bil expenditure 
because there is already a train from Buxar 
to Bareilly. This very train may be extended 
up to Delhi wbich would be highly 
beneficial to thousands of the peopJe. There 
is a train Oanga-Jamuna from Varanasi to 
Delhi. I request to change its route via 
Barabanki. Faizabad and Jaunpur so th at 
passengers from these districts may avail the 
facility of coming and goiDl to Varanasi 
and Delhi. 

Hon. Sir. my constituency is Akbarpur. 
Tanda is only 12 km away from Akabarpur 
and there is a train service also to cover 
this distance. This train may take two-three 
rounds, I again urge, as I had done earlier 
also, tbat this train should be extended upto 
the Faizabad. It would be beneficial not 
only to whole of tbe region but to Railways 
also. Running of train to cover the distance 
of 19 km. only is not economically viable 
for the Railways. 

Sir, there is a long outstanding demand 
for a railway bridge in Ayodha. The matter 
bas been raised here in this House and in 
consultative committee also. I would like to 
know whether the problem of track in the 
Ayodhya in this regard has been solved 
or Dot. Hon. Deputy Minister in tbe 
Ministry of Railways is aware of tbe fact 
that there is a railway lioc. If a railway 
bridge is constructed parallel to Tanda-Kala-
wan Ghat, bridge then we may have a link 
With the entire country Ilia Gorakbpur, 
Basti. Tanda, Akabarpur, Allahabad. I hope 
this suggestion would be considered. 
Gosayeeganj. Akabarpur and Malipur are 
such stations from wbere a la!'le number 
or passengen go to De1hi9 Calcutta, Bombay 
aDd to other important cities of the country. 
Tbere is a Tanda industrial township from 
where Gamcbhas and Lungis (clothes) are 
exported abroad via Calcutta. Therefore, 
there should be facilities of Sod owns and 
reeervations on this Itation so that weaver. 
".y get tbose facilities which are Dot 
available at present. I request you to make 
arraoaements for this facility. 

Sir, Akabarpur should be iucluded in tbe 
list of ideal stations. Once apin I request 
dlat this station should be included in tbe 
Jilt or ideal towns. 

With tbeaG words, I welcome tIIiI 
Railway Budaet. 

SHRI NANDLAL CHOUDHARY 
(Sasar) : Hon. Deput, Speaker, Sir. I 
convey my heart-felt congratulations to the 
hon. Rail Minister. Mr. Scindia for preaent-
ing the Budset, for functioniq in a pl&ftDtl(l 
way for the planned development aDd for 
providing various facilities for the passen-
gers. He deserves to be coegratulated for 
introduciDg many a new traias and tor 
providing a boost to tbe passengers and tile 
goods traffic, Again be is wOI'tby of ccm .... -
tulations because it is ooly during his , .... ,. 
that we have been awarded contracts by 
foreign countries for Jaying of railway lines 
and for constructing the brictaes whicb 
ba\e brought foreign excbanse for UI. He 
has performed several sucb works in Ilia 
Ministry. 

Besides thi., I request to the hoG. 
Min isler to withdraw the increuc effected 
in the rates of plat-farm-tlckets, second-
class-and montbly tickets. The public wiD 
get relief from it 

Similary there is a need to remove me 
ban imposed for many years on New 
Recruitments in the Railway Department. 
If tbis ban is removed, it can provide 
employment to many poor, barijaDs and 
Adivasis. We can save a bi, amount of 
money by recruiting tbe staff to alrietl, 
stop tbe without ticket-journeys and the 
theft of coal in Railway Department aDd 
then tbere win be no need to increaae tbe 
fare and freight. 

Mr. Deputy Speaker, Sir, there i. a need 
to pay at tentioo towards tbe imbelanc:ilrl 
Railway facili;ies. It creates imbalance ib 
the IDdustriaJ development. TIle ... 
whicb are Dot provided "ilb nil •• )' 
facilities become the centres of poverty ... 
Industrial backwardness. 

There is 10Dl oatstandiDl demancl fer a 
railway line to Khajurabo .IG Nanilllllpw. 
Kareli, DeYra aDd Sapr. It Dee. atNndla 
to be paid by the GOVeJ1UlltDt. 

A similar demand related to .... rei..,. 
plaee Allahabad baa allO _0 ouuta .... 
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I. die Jell many a years. People go there 
lllr dle ianeral of the ashes and for 
'M undan' ceremony but no facility of direct 
train to Allahabad is provided. People go 
to KatDi .i4 Bia. but tbel'e tbcy don't set 
~QlOd&tioa in trains to Allahabad. 
Tlacrofore an express train to AUaltabad 
.,. ttarted from Bioa-KatDj Sectioo. If this 
is Dot p06uble then at letit a bogie be 
CDDDected ia th.ia train to provide relief to 
the passengers. 

Similarly there is acarcity of drinking 
water at 5818r Rail\\ay Station and it 
poses a serious problem, speciaUy in summer 
1CU0D. The problem can be so Jved by 
aJDStructing a pipeline and connecting it 
with the river flowing at a distance of 1 S 
kilometers.near Lidhora. Attention must 
be paid towards it. There was a stoppage 
for Utkal Express at Khurai Station before 
tlac eJection but DOW the facility of this 
stoppage bas been discontinued. The people 
of Khurai demand that Utka) Express must 
be stopped at Khurai at least for two 
minutes SimiJarly there was a stop for 
Janta Express at Mandi Bamor. but now 
the facility of this stoppage has also been 
discontinued. People will be gratefut if 
there is a stoppage of Punjab Mail or 
LuckBOW Bombay Express at Khurai. 

There is no shed at platform No. 2 of 
Sapr Station. I request the bOD. Minister 
to provide facilities of reservation, waiting 
room. &ad ticket window on the platform 
towards tbe city. 

An oyerbridge is needed ne ar Kal pana-
Bb.van ;0 Sapr ci ty. The traffic is blocked 
for hours se the ov~r bridge is urgently 
needed. I don't understand why the bridge 
is DOt coastructcd there. In the same way, 
the demand for an over bridge has been 
IoDl outstanding on Bina Railway crossinl 
aear lbansi Gate. Bina-Itarsi EApress 
train becomes Jate. It should" therefore, 
be made a circular train to avoid delay. 
The traiD sIIould be provided a diesel 
Engine so tbat the passengers may go every-
where p the d1cle is complete. Tbere is 
slauttle.rvice betarecn Damoh and Guna, 
I! bas 4,5 boaica oal,. We waDt tbat tllere 
should be adeast 10 boaies in thi. train. 
~ JCata;.Bina p ••• ~r tr.ain sIlould be 

restored upto Bhopal. The passeneers of 
small stations wiJl be getting this facility to 
reach Bhopal. Sagar is divisional head-
quarter. People frequently go to Bhopal 
from here. But, there is no direct train for 
Bhopal, I will be highly grateful jf tbe 
passenger train terminated at Dina and the 
express train running between BiJaspur, 
Katni, Sagar and Bina be extended upto 
Bhopal. Similarly, route of the Bombay-
Varanasi Express to be started from May. 
be made via BiDa and Katni. It's a matter 
of happiness that the trains have been 
provided on other routes. Hut, I am sorry 
to say that.no train has been provided on 
Sa gary Dina and Katni route. We are 
demanding a train on this roure since long. 
If Bombay Varanasi express is made to ruo 
l1ia Bina. Katni and Sagar people of this 
area would be facilitated as they will be 
getting a Dew .. train. I request you to 
provide a big industry pertaining to railways 
in Sagar District. With these words, I 
conclude. 

DR. DATTA SAMA~T (Bombay South 
Centra) : Sir, out of th~ proposed rise of 
Rs. 640 crores in tbe Railway Budget, 
the hone MInister with his sweet taIls, is 
going to coHect about sixty per cent from 
the passengers of Bombay and Bombay 
Suburbs. Sir. out of 306 crore passengers in 
the country, about 140 crore passengers are 
from Bombay, i~. forty per cent of the 
tota] passengers of this country. They 
travel from Bombay to Bombay !uburbs and 
also through trains. Whatever revenue you 
get out of the rise of Rs. 4 to Rs. 8 in 
seasoo ticLets, about seventy per cent will 
come from the Born ba y passengers. The 
distance between two stations in Bombay is 
two or three or four Kilo metres. The 
distance between Bom!:>ay VT and Masaject 
is only three kilo metres. Now. for three 
kilo metres, you are raising the rate 
by eight annas. So, the minimum ticket will 
be one rupee and fifty paise. I feel that 
even one rupee is more. If the distance 
between two stations is ten to fifteen kilo 
metres aDd if you charge one rupee it is 
okay. Further, the daily travelling passen-
sers are more in Bombay. Therefore, this 
burden is SOio, to be borne by the Bomoov 



351 Rly. BU.~I MARCH 10, 1981 88·89-01111. b"'e. 312 

city and Bombay suburb passengen. 

Sir, in this Budget the platform ticket 
bas been raised to Rs. 1.50. Here also, 
the additional taxation will be borne by the 
Bombay people and it would be about 
seventy percent. 

As far as goods and freights are concer-
ned, the transportation of goods from 
Bombay to all the cities is more. Thererore, 
the Bombay and Bombay suburban people 
are bearing a lot of burden here also. In 
spite of all these things, the hone Minister 
is saying that the Railways are incurring 
loss to the extent of Rs. nine crores and 
thirty Iakhs in Bombay city and Bombay 
Suburbs alone. Sir, I am asking a categori-

. cal question-the hon. Minister is not here-
Can you tell me how the Bombay and 
Bombay Suburban traffic is going to be in 
loss? On the contrary. the Railways are 
getting more money from Bombay and 
its suburbs. Out of a total revenue of rupees 
twenty four hundred crores. Railways are 
getting about Rupees fifteen to sixt, en 
hundred crores revenue from Bombay and 
its suburbs. The Railwa ys are gettinl 
revenue to the extent of Rs. ten to fifteen 
hundred crores out of freight or good, which 
go awa} from Bombay. 

I would like to make certain sugestions 
as rar as Bombay and Bombay Suburbl are 
concerned. 

Instead of nine ra1(~ 12 rak .. i. their 
need. When I raised this issue in the House, 
the hone Minister bad said that it was very 
difficult to extend the platform by one 
hundred feet. If the Government cannot do 
it, I can get it done through my Union. So, 
please do it. There is no additional e.cpendi-
ture in this and only the signal poles have 
to be put up a little away. All these old 
stations were constructed by the Britisbere. 
Therefore. it is very essential to widen the 
platform. 

Sir, it is also necessary to keep two 
electric iudicaton in each station. Even for 
sud1 a .maJl thing, nobody bother. 

Dadar sbould be made as a terminal 
at.non. AU such .maJJ matten are not 

being attended to and the Bombay passen-
gers are facing these hardships for the last 
several years. 

For Kurl. Terminal, the expenditure is 
hardly Rupees ten lakhs. Sir. for Mankhurd-
Belapur Railway, Railways is bearings 
R.upees eighty crores expenditure. Out of 
the Central Government's share of Rs. 40 
cores, you have just made Rs. 3 crorea 
contribution. 

Sir t the Koukan Raihvay is very 
important. Even in Maharashtra. the two 
districts, Sindu Durga and Ratnagiri; are 
without railways. The Railway line from 
Roha to Mangalore is th~ need of the 
country, for which only survey is completed 
and I do not think the Government is IOinl 
to propose any plan for this. About six 
thousand paS~Dlers are passing through 
that Wd.y everyday. Therefore, the Kooken 
Railway is very important. 

FOT Marsthawada Railway, you have 
livon just five crores of ruppees. I think, 
for this allo, more money is required. 

NC\w, I would like to 10 into the senera! 
working of the Railways. The expenditure 
of Rail-Aays durma the first, second and 
third Five Year plans was eleven per CeIlt; 
Mteen per cent; and fifteen per cent reapecti-
vely and tbe expenditure of Railways has 
fallen down considerably from fifteen per 
cent during the Third Plan to 5-6 per 
cent in the Seventh Plan. This shows that 
practically there is DO development in the 
Railways. The railway lines available in the 
country during 1984-85; 1985-86 and 
1986· 87 were 61 ,850 K MI; and 6 I ,836 
K.M t. and 61,813 KMs respectively. It 
remains the same for the last four years. 
This shows that we are just atqoant there. 
We are not going to proarelS any more, 
Between 1980 and 1986, we bave not even 
completed 2eo kms railway in the country. 
This reBects the prolress of railways. 

Sir, tbe number or was_onl aJao remain 
tbe same for tbe last four yean aDd in tact, 
it ia soing down. You have JUI' cb_naecs 
the ordinary "'&Ions to electric .lIoDi. )n 
1984-85, tbe Dumber of haem- wa. 
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3,65,392; in 1985-86 it was' 3,59,617 and 
in 1986-87 it was 3,54,018. If you take 
iota consideration all these things, we are 
just remaining staIDant during the last ten 
years. Ab\Jbt DiDety three per cent of 
our expenses are incurred for Railway 
Management instead of using it for the 
development purposes. 

The Railway Minister has said that 
Railways have got more money by way of 
loods traffic. This is because of 
the movement of foodgrai ns, which 
fetched about Rs. 200 crores. Again, the 
petrol a ad diesel prices have gone up. 

One important thing that I would like 
to submit, is at"'out the railway workmen. 
The number of workmen in the Railway 
sector during 1984-85; 1985-86 and 
1986·87 was 16.03 lakh; 16.13 lakh and 
16.12 lakh. For the last five years. the Rail-
ways' permanent work force remains the 
same. This shows bow stagnant we are. The 
route mileage is the same; the number of 
wagons is the same and;other"things are 
also the same. In 8 or 9 years we have 
not added an}thing. At present about 2 
lakb workers are on: contract basis. It is 
the responsibility of the Railways to create 
employment potential and absorb ~them as 
regular workers. Because -'of the Fourth 
Pay Commission, you bave given them 
certain raise. But in place of the workmen, 
who are either retiring or:resigning, you are 
Dot taking"' new persons. For locomotive 
8taff there is a 10-hour duty. And the 
staff is supposed to do extra work or to 
remain on duty for extra hours. And 
because of this, accidents take place. 
There was alI accident taken place where the 
engine driver was on duty for 20 hours 
continuously. I am sure, the Railway 
Minister is going to consider such type of 
things and bring about some improvement. 

As far as Bombay railway is concerned, 
I want the Railway Minister to give us 
details. He should Dot say that they are 
running into losses tbere. 

[Tra1l81atioll) 

PROF. CHANDRA BHANU· DEVI 
(Balia) : Mr. Deputy lSpeaker I Sir, I am 
arateful to you for providina me an 
opport\Jllity to present m)' Views abo\)t the 

Railway Budaet in the House. I welcome 
the Rail Budget of 1988-89 presented by 
hone Rail Minister. 

H we see the Rail Bud,et for the year 
1988-89, it becomes clear that the budget 
is a highly balanced one and has heeD 
presented keeping in view aU type of 
problems. Due to the rise in Coal and 
Iron rates the increase in railway freight 
was natural. The additional resources 
were needed to lay raj Iway Jines and to 
provide more facilities to the passenger •• 
It is, therefore, the hone Rail Minister bai 
increased the rates of fare and the freight. 
There is an increase of nine per cent in 
freight and an increase of fifty paisa in fare 
charge upto ten kilometer in second class 
and three rupees on journey beyond 10 
kms. The problem can not be solved 
simply by saying that the freight and fares 
have been increased, we should look into 
the causes of increase. The fares have been 
increased keeping in view of all the 
prevailing problems. But, hOD. Rail 
Minister has been kind enough as he has 
not increased the freight on fertilisers, 
grains, pulses, Salt, foodgrains and Our. 
Keeping in view the interests of the farmers. 
villagers and other weaker sections. This 
exemption has been extended to aaima) and 
fodder also. 

The han. Rail Minister has declared a 
concession of fifty per cent in fares for 
Arjuan-award-winners. A concession of 
seventy five per cent in fares has also been 
announced for the industrial workers who 
got Prime minister9 s shram award for 
productivity and innovation. A free Rail 
journey facility has also been provided upto 
the age of 18 years for those children who 
got National Bravery Award. The teachers 
receiving Arjun award have been granted a 
concession of fifty per cent in fares. A 
very appreciable step has been taken ia the 
form of granting a concession of fifteen per 
cent in Second-class-fares to the widows of 
youth died while faciDI the extremists and 
tourists. ' 

Public reaction against the increase of 
fares in Railway Budget is natural but it 
was necessary. It will affect the prices 
also. Although the rates of fare and 
freisht have been increased )'Ot the iDcomt 
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Irom the increase in fares and freisht is 
very small in view of tlie estimated 
expenditure of Railways. Seeing the 
increase in average Annual Index of raw 
material cost, the increase in passengers 
fare is only 4.5 per cent. 

The increase in Second-Oass fare has 
become a serjous probJem for the peopJe of 
weaker and poorer sections. As you know 
that generally the poor people and the 
people of weaker sections and the backward 
classes travel in second-class. Therefore, 
the increase on lInd class fares needs 
J.'eCOnsideration. The members have shown 
a sharp reaction against it in the House. 
I will request the bon. Rail Minister to 
reconsider it. It makes on difference if 
farcs for higher classes are increase since the 
people from affluent class travel in these 
classes and these people can very well 
aBord the increase. 

In order to ensure that the railway 
facilities reach all and sundry, the Ministry 
of Railways will introduce 8 new trains on 
various routes. The weekly frequency of 
6 trains has been increased. 1 especially 
welcome the introduction of an express train 
to be run daily between Samastipur and 
Jaynagat' among the new services to be 
introduced. This will accelerate the process 
of development in my area. Special 
attention bas been paid towards the safety 
and security of the passengers. There has 
been a fall in the rate 01 railway accidents 
and progressive developments have been 
made in the matter of providing facili ties to 
the railway passengers. The decision taken 
by the hon. Minister of Railways to reduce 
laying of wooden planks below the railway 
traelts is a welcome step in the direction of 
protecting the forests and environment. I 
also welcome the various steps taken by the 
hon. Minister of Railways for increasing 
the efficiency in the Railways. 

But 1 faU to understand aa to why the 
boa. }A\n\a\et u*t.C\ed \be State of 'Bibu 
while presentina the Budget. 

BcpJarai occupies an Important place 
ill the iDdustria) fiel.. Amona other thilllS, 
ao oil refiDcry, a Fertiliser Plant and a 
Tbermal Power Station i. also located tbere. 
I W()ulc1 like to make a few submilsiODI to 
.. boD. ).fiat_.boat tho dewlopIpeDt 

of my Parliamentary constituency. Balia 
which falls in Beausarai district. Hasanpur 
should be linked with Barauni Junction by 
a new railway line. With the completion 
of this work, not only the aspirations of the 
former Railway Minister, late Lalit Babu 
will be fulfilled, but it will also help in 
bringing this area which has been neglected 
for COUDtries OD the path of development. 

Keeping in view, the convenience of the 
people, new halts may please be provided 
near Nawada between Barauni Junction 
and Bachwara JunctioD. During the last 
Budget also I had made a request to the 
hone Minister that new halts should be 
provided near the Jito mine between 
Barauni and Begu sara i . I am repeating 
the same request today. Arrangements may 
please be made to provide a halt to Up 
and Down Katibar-Danapur trains at 
Lakhminia station. The present time 
schedule fixed for the arrival of Katihar-
Danapur train at Barauo.i does not suit the 
people. It also causes losses to the 
Ministry of Railways. I, therefore, request 
that previous arrival and departure time 
schedule may be restored. Arrangement. 
may also be made to provide a halt to 
Kanpur Express and Mourya Express at 
Bachwara 10 that the common m an could 
be benefited. A provision may be made to 
open the 10th zonal office of the Railway. 
at IIarauni Junction keeping in view tbe 
industrial importance around it. EarHer 
also, I had made these demands to the hone 
Minister a numbel of times, I am not only 
bopeful but also fully confident that 
concrete steps will be taken in this regard 
to fulfill the aspirations of the people. N.E. 
Express train running between Delhi aDd 
Gauhati should be provided a halt at 
Begusarai. 

Finally, I once again thank the hone 
Minister of Railways for presenting a very 
balanced Budpt for 1988 -8 9 which I 
support once again. 

SHIll 'BALASABBB VlKHE. 'P A TIL 
(Koparpon): Mr. Deputy Speaker, Sir, 1 
rise to support the Railway Budget. First 
of aD I teDder lood wishes on my own 
behalf and on behalf of .11 in the House to 
the bOD. Minister OD his birth day today 
aDd wish him a very brlabt futue. I 
would aIIo like to COD,ratalate and tbank 
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him for making all out efforD with a view 
to ensuring better performance in the 
Railway. and making a lot 01 improvements 
in it. He bas achived a number of 
targets of the Seventh PJan within jts first 
two to three years. He works throughout 
day and nigh t and has advised his staff to 
follow suit. He has been following the 
ideals of the Prime MiDi.ter who works 
tbroughout day and night. 

Every hOD. Member in the House bas 
demanded to make improvements in the 
railway facilitios in th~ir respective area •• 
Everybody want. better railway services to 
be made" available in his area. For 
example, demands have been made for 
express trains in place of passenger trains 
and {or superfast trains in place .f expre.s 
traifts. It is not possible to meet all these 
demands. As sucb there seems to be no 
alternative but to mobilise more funds for 
the purpose. In the circumstances, I 
congratulate the hOD. Minister of Railways 
for the courage he has shown and the steps 
he has taken in the national interest and 
the manner in which he bas increased the 
number of the trains. While referring to 
the hike made in the rate of the platform 
ticket, I would like to say that there has 
been nothing wrong ill it. People in large 
numbers throng the stations to see off just 
one pa~senger. When we require additional 
funds, we will have to resort to a hike. 

Just now one of my friends said that 
there has been no extension in the railways 
in his area during the last 20 years. It may 
be due to paucity of funds or due to lise in 
the demand for railways. Due to some 
political compulsions, a number of railway 
projects are taken up at a time in certain 
areas. It is quite but natural that the 
works get delayed due to all these 
reasons. 

A sum of Rs. 20 crores had been aUo-
cated for the cODstruction of staff quarters 
dutina tho Sixth plan and subsequentl., all 
addition of Rs. 47 crores was made to it. 
It is a lood thina. The railway staB' win 
have to be provided facilities 80 that a aooct 
relation is maIntained with them. It i$ due 
to this that there bas been improvement 
everywhere in the raHwaJ8. At the time of 
natural calamities, tt. railwa,. accelerate 
their activities and put up mOle work. AD 

this could be possible only when the staft' 
members cooperate. At the time of Pakis-
tani aggression also, the railways did a very 
lood job in tbe aid of the defence depart-
ment. Similarl y they swung into action dur-
ing the present drought situation and trans-
ported foodgrains, water, diesel, petrol etc. 
to needy regioas within a very short period 
of one month. In order to meet this demand, 
they increased their loods traffic by 200 
per cent. 

The .ood performances of the railways 
has proved that the hoo. Minister, the 
staff members and the officers have stood 
the test of the time. They have proved 
that they will never be found wanting at 
the time when there is a need to do more 
work. 

The financial performance io the Budaet 
has been satisfactory and more funds 
have been mobilized in the public 
interest. It does not matter if the 
facilities varied from place to place. But 
expansion of railway to backward areas is 
very essential. There is a need to provide 
a little more facilties to areas having density 
of traffic. The Railway Budget should be a 
surplus one and the prescnt Budget has been 
prepared on these lines. 

1 do not want to go into other aspects 
and statistical details. But I must say that 
we require further expansion. Tho railway 

- network needs to be expanded in backward 
areas. The narrow gauge lines need to be 
converted into meter gauae and meter gauge 
Jines into broad gauge lines. In such a 
situation, economic viability cannot be 
maintained. Now-a-da,., we tUn traiDS 
both for commercial transactions and public 
conveniences. There is nothing wrong in 
the hone MioiIter wislliDa to commerciaJise 
the railways. It is Dec:elSary for the elec-
trification of the railway network. Without 
the railways. it is difficult to achieve pro-
aress in other fields. We have made improve-
ments in the mi}:waY$. Coal locomotives 
have been replaced by d'e!el locomotives. 
Railway tracts ha"Ye been electrified and 
electric engiDes bave been pressed into ser-
vice. But expansioD is not taking place. 
Durina the last 25 years, the iDWlStmeDt in 
tile rat1ways baa yielded an iDCOJDe of 11 
per cent as _iost the expediture of 11.8 
per coot. We require more funds a_ the 
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hone Minister has done a rigbt thiDg in 
thil direction. I fail to understand as to 
why people feel distressed when the rate of 
platform ticket has been raised to Rs. 1.50. 
They have to think about the crowd gather-
ing at the railway stations. Some serious 
steps will have to be taken boldly. There 
can be no progress without that. He bad 
given some concessions to the farmers in 
the form of concessional freight charges on 
foodgtains, pulses and similar other commodi-
ties. These concession will continue to be 
ani lable during 1988-89. However, the 
price s go on rising with the presentation of 
the budget even if DO fresh levies are im-
posed. This has become a practice with the 
traders in India. 

There is black money worth Rs. 40 
crores in this countty. We want to set up 
some industries in the backward areas. H 
private entrepreneurs are in a position to 
IUD railway lines for the industrial sector, 
they could be given some incentives. But 
railway line is a must for the industrial 
infrastructure. How to raise funds for this 
purpose? We set up • corporation and 
raised R.s. 730 crores lalt year and it is 
psoposed to rai.. another Rs. 800 crore! 
next year by raising loans from the open. 
market. We should utilise this money on 
the expanlion of the railways and prepare 
a scheme accordingly so that this black 
IIIODeY could be brought into circulation. 

With the progress in the rai )ways, ran-
way crossings and over-bridges have become 
more essential these days. The number of 
accidents have como down which is a 
remarkable achievement. But we should 
pay attention towards rail-road crossinss 
aDd over-bridges. 

Be has worked for the energy conser-
vation. The more they consereve energy 
in the RailwaYI. The more will be the 
-viDa. 

There has been DO improvements in the 
cateriaB services. Stale food is still being 
IeJ'VCd m the trains. Who knows if any 
adulteration is being made in the food stufF. 
Nobody likes to take this food. The cold 
clriDks beiDB served in trains bound for 
Bombay aod Gujarat are bottled at Ulbaa 
Napr 8Ild aometimeI evea iDlCCtI bave 

been found in the bottles of cold drinks. 
The catering staff should be warned and 
further improvements made in the service. 

There is only one first class coach in 
the Panchwati train which starts from 
Manmad. One more first class coach 
should be added to that train. Besides, tbree 
additional second class coaches should be 
attached to tbat train. During tbe last 
year's Budget, I bad made a demand that 
local services should be made available from 
Manmad to Nasik and 19atpuri, If it i. 
done, it will be morc convenient to the 
people travelling from Karjat to Bombay 
by local trains. The Poona-Delhi-Jammu-
Tavi Express train is always over-crowded. 
I want a new train to be started on the 
Poona-New Delhi line and Jhelum Express 
to be provided with additional coaches 
because tbe number of coaches it has at 
present are not adequate. 

14.00 brs. 

One more point which I want to submit 
is that more attention shou1d be paid to the 
metre sa uge railway liae between Auran,abad 
and Nanded. Besides, Mahasashtra Govern-
ment wants to issue some Railway bonds 
loon. I want to ursc tbe hone Minister 
to grant permission in this matter. If you 
ac:cept somethinl in prinCiple. it should 
equally apply to all places. 

Manmad-Dond is an important link 
line. There is a heavy rail traffic OD that 
line. You should find out some alternative 
for reducina the traffic. That is why the 
Maomad-Dond line should have a doubl. 
line. 

The concessions Jiven to the war-widows 
are welcome. I want to request you to 
provide the same to their children a. Well. 
At the same time, the accredited journalist. 
should be liven SO per cent concessioD in 
fara. All the Government accredited 
Journalists in biB cities are liven, this faci. 
lity but the Government accredited journaUI" 
at the district level and at the viJlqe level 
are Dot provided with this concession. W. 
want that they should also be given SO per 
cent concession in railway tickets so that 
they could 80 to every comer of the COUDtr y 
aDd .. the devoJoPlDODt takiDa place tbore. 
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Finally. I want to subniit that the 
improvement takin. place in the Railways 
is a very lood step. Such improvements 
should take place in Nasik, Manmad and 
Bombay line" as "ell. The demand which 
I had made earlier also for a change in the 
timings of the Panchvati Express and to 
advance its departure by half an hour should 
be fulfilled now. 

With the&e wlJrds I support the Budget. 
SHRI HAFIZ MOHD. SIDDIQ 

(Moradabad) : Mr Deputy Speaker, Sir, I 
am grateful to you for giving me an 
opportunity to speak on tbe Budget. 

14.02ltrs. 

(SHRI SOMNATH RATH ill th6 Chair] 

At the same time, I thank the hone 
Minister also for giving me time to make 
my submission. Many hone Members have 
expressed their views on the Railwa y Budget. 
I support their views. The Budget 
presented by the hone Minister of State 
for Railways is a very good Budget. There 
can be DO doubt about the fact that the 
officers and employees of our Railways have 
done good work all over the country. We 
cannot find a simiJar example anywhere 
else. When we see the trains running in 
time we feel happy and it creates a sense 
of satisfaction in the people of the whole 
country as well. As the development of 
the country is linked with the railways, 
therefore, it is essential to pay more atten-
tion t. them. 

The most important requirement today 
il to provide railway facilities in the back-
ward areas and to gear up the railway sys-
tem wherever it is in poor shape. 

It has been seen that those who travel by 
II class have to face a Dumber of difficul-
tics. It is essential to pay special attention 
towards the passeDsers who travel by II 
class. It is true that the Railway employees 
and officers work very hard but neverthe-
Jess we must pay attentioD in that direc-
tion. 

OD lOio8 throuah the Railway Budget, 
I find that 23 new projects have *D inclu-
ded in it... The hOD. Minister bas done 

very good work by including thOle project. 
Had our left-over works were not included 
in it, they would never have beeD com-
pleted •• I want to congratulate our engi-
neers for setting a record in regard to 
constructing bridges over every river and 
canal th~t faUs on railway route, They 
deserve congratulations also because they 
have taken up the work relating to construc-
tion of another "2.3 km long rail and road 
bridge by employing the most modem 
ccable stayed~ bridge technololY for a 650 
metre'Span." It is a matter of great happi-
ness for us that after evolving a new tech .. 
nology, we are working on that and it is 
the greatest achievement of our Railways. 
Today we see that the Railway system is 
functioning smoothly and tbis is what is 
needed for our country at the present junc-
ture. At the same time, I would like to 
submi t a few points about my constituency 
also. 

My constituency. Moradabad, is a 
division of the Railway Department but 
some trains which are badl y needed are 
not available from there. For example, 
the JDelbi-Moradabad train was extended 
upto Bareil1y and when the need arose, It 
wal extended first upto Sitapur and then 
even further. As a result, the passengers who 
board this train at Moradabad for goilW to. 
Delhi have to face a lot of difficulties. I 
want that a n~w tiain should be introduced 
between Moradabad and DeIhi~so that the 
people of that area are provided with this 
facility. 

Besides, Chandausi which falls in my consti· 
tuency has a big grain market. But there is 
not a single train on that line. There is no 
train for Delhi, Aligarh or Luncknow via 
Chandausi. I want to request the hon. 
Minister of state for Railways through you 
to provide a train on this line so that the 
people of the area may benefit. Once rail-
way facilities are made available there, it 
will naturally result in the development of 
that market and the area as a whole. 

There is also a need for an express train 
between Agra and Moradabad. Moradabad 
is an industrial centre and is famous for 
manufacture' of utensils. These utensils attrac"t 
foreign buyers who come here to buy these 
utensils which have an export market also. 
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I think that if this train is started, it will 
be very cOD\lenient for the people of this 
area. 

A passenger train was ply~ between 
Dehradun and Lucknow which has since 
been wjthdra~n and, therefore, it has 
become necessary to start a train between 
Moradabad and Lucknow. But since it will 
not solve the problems of the Debradun-
Moradabad passenaers, hence that passen-
ger train should be restored. 

Apart from thi~ the reduction In freight 
in the case of foodgrain and fertilisers is a 
welcome step and is essential for the coun-' 
try today. H this concession is extended to 
fertiliser made of homs, it will be very 
beneficial for the people who are associated 
with this trade. 

Earlier, an express train used to run 
daily between Delhi and Gaubati but now 
it runs only on alternate day. It has created 
considerable difficulty for the passengers on 
this line. There cannot be any problem in 
running this train as was the case in the 
past. Futher, a duplicate expless train was 
provided between Howrah and Amritsar but 
it has since been withdrawn due to some 
reason. The people from Gorakhpur and 
Bihar who go to Punjab for work have to 
face an extremely tough time going there. 
The trains are over-crowded and many of 
them have to travel OD the roof tops. whicb 
results in frequent accidents claiming at least 
4 or 5 lives daily. Therefore. if that train 
is restored it will become convenient for the 
people and they will be able to make their 
journey to Punjab comfortably. Hence, it 
is necessary to pay attcDtiOIl in this direc-
tion. 

C.P. W .1. is a departlllalt under which 
people are recruited on daily wage basis to 
wort on the railway lines. There are thou-
"sands of such workers. The problem with 
them is that even those who have worked 
there for 3 tQ 5 years have DOt been regu-
larised or made penrumeot so rar. They 
am thrown out of service even though they 
are provided with pa-s books by the autho-
rities. If steps are taken to provide them 
opportunities of permallCDt empJoyrOent, it 
will t-! most welcome. 

Similarly, the hike in tbe rates of tea 
aDd eatables in the Railways is not justified. 
It should be reduced. 

With these words, I support the Railway 
Budget and thank you for gi'fiq me time to 
speak. 

*SHRI P. APPALANARASIMHAM 
(Anakapalli) : Mr. Chairman, Sir. people of 
the country had high expectations about the 
R.ailway budget. But it is most unfortunate 
tbat this Budget has belied aU their hopes 
and aspiratioDs. Everyone in this country 
is thoroughly disappointed with this budgot. 
Not only it 'flattened all their hopes, what 
is more is that an additional burden has 
been imposed on them ihrough increase both 
in fares and freisha: charges. Both upper 
class and the second class passengers are 
affected by this ruthless budget. Even tbe 
rate of platform tickets bas gone up steeply. 
Parcel rates have been increased to sucb an 
extent that it is now difficult to scad parceia 
to such short diltances as 25 Kms or 
30 KD19. 

Sir, it is stranlC that the development 
activities have now been relegated to a 
backseat in thil budget. There are not maDY 
proposals of electrification, track conversion 
or at least improvement of passenger ameni-
ties. Many backward States have been 
completely neglected. As for Andbra Pradesh 
it has once again been nealected. 

Sir, the coDdition of tho trains in 
Andhra Pradesh is far from satisfactory. 
The boaies are not in lood condition. Leave 
alone the ooaditions of ordinary traiDs which 
are runninl in various routes in abo State, 
tbe condition of even the preltiaious traial 
like Bokaro Eapreu aDd East Coast ~ 
are far fram satisfactory. The boaies of both 
upper class aacI lower class in theee trams 
are iD a dilapidated condition. PaUODaer 
amenities are almost nil. Hence I request 
the hpn. Minister to take steps immediately 
to improve the facilities OIl thole traias ADd 
see tbat only I~d bosies are attached to 
these trains. 

*TIIe speecb was oriliDaJl, delivered iD 
TeIUSU. 
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Sir, it is straap that the Government bad 
taken the decision to cancel the Puri-Reoi-
IUIltn Express, Tirumala Express and 
Howr .. h Madras Expressel which run 
throush tho Waltair-Vijaywada Division. 
Sir, Anakapalli is an important station on 
this route. Nearly SOOO workers who work 
in the steel plant 10 to Visakhapatnam 
everyday from here. The decision of the 
Government to stop running the above men-
tioned express trains has hit them very badly. 
Now an alitation is going on there by the 
commuters for tho past 10 days. Rail Roko 
and Rasta Roko agit.tions are going on 
there now. I dOD't know whetber this fad 
has come to the notice of the Government 
or not. Hence I request the hone Minister to 
abandon the idea to cancel the running of 
the.e three important trains. Otherwise I 
am afraid the situation may get out of hand. 
I once again appeal to the Government to 
revise the decision to cancel these trains 
from 1st April 

Sir, over·bridges near Anakapalli and 
Pendurthi have been sanctioned. I welcome 
it. Fly over at Pendurthi was sanctioned 
last year and the fiy over at Anakapnlli hal 
been sanctioned this year. 1-' tak.e this 
opportunity to request you to take up 
construction work at once and sec that tbey 
are completed early. A fly over at Enaman-
chali is also very necessary and it should 
also be accorded sanction immediately. 

Tuni-Waltair is a bigh density .route. 
People in large numbers travel by tbe trains 
on this route. I have been requesting the 
Government constantly to run shuttle trains 
on tbis route for reducing the overcrowd. In 
fact, I expected the announcement of shuttle 
trains between Tuni and Waltair in this 
budget. But I am disappointed and so are 
the people there. Hence I appeal that steps 
be taken to run shuttle trains between Tuni 
and WaJtair, and also from Vijayanagaram 
to Waltair. It will help in reducing the 
overcrowding on this hiah density traffic 
routes. 

Sir, the laud of fanners has beeD acqui-
red some time back, while layina the Dew 
railway line to VisakhapatDam Steel Plant. 
But adequate justice bas not been' done in 
the payment of compensation to them. There 
wwe SOPlo flaws in biDl the compensation 

and these should be rectified DOW. I request 
that the market rate should be taken into 
account while fixing the compensation. I 
hope the Minister would take steps in this 
regard. Similarly, steps should also be taken 
to provide employment to al1 the displaced 
farmers in .the Visakbapatnam Steel Plant. 
I' request the hone Minister to issue a 
direction to the a uthorities at Steel Plant in 
this regard. 

Sir" Godavari Express is always over 
crowded and hence needs more bogies. But 
instead of running the train witb more 
bogies in order to ease the ever increasiol 
density of passengers, it is now being run 
with lesser number of bogies. We the 
Members of Parliament had brought tbis to 
the notice of tbe hone Minister 3 month ago 
in a letter and requested him to increase the 
number oC bogies of this train. The hon. 
Minister was kind enough to reply that 
more bogies wo~ld be provided on this 
train when bogies are available. I don't 
know when the bogies would be available 
and when they would be available to this 
train. The passengers are subjected to a lot 
of inconvenience due to over crowding and 
hence I request that steps be taken at oncc 
to make available at least 2 ordinary second 
class and one air conditioned second class 
bogie for this train. 

Sir. a marathon debate is going on in 
this House on the Railway budget. Hon. 
Members who have preceded me made 
\taluable contribution by pointing the defects 
in the Budget. They had given valuable 
suggestions to remove the drawbacks in this 
Budget. I hope, the hone Minister would in 
his reply no t only correct those short-
comings but als() come out with some new 
proposals which would benefit tbe common 
man. 

Sir, with these words I th ank you tor 
giving me tbis opportunity to speak and 
conclude my speech. 

SHRI K. N. PRADHAN (BbopaJ) : Mr. 
Chairman, Sir~ first of all I want to thank 
you for including my name amona the 
speakers at the last minute, but for that I 
would have missed an opportunity to' 
express my views on the· Railway Budsef. 
for this, I am .... teful to yoU, 
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First of all, I want to cOJlll'8tulate the 
hone Railway Minister for giving an 
attractive and lively image to the Railways. 
Anyone can do the Work but work is said 
to be well done only when the masses 
praise it. It is a matter ot great pride that 
the common man in our country has expres-
sed his satisfaction over the development 
of the Indian Railways. This is the biggest 
compliment that the Railways can receive. 

The matter of accidents was raised here. 
I feel that any kind of accident is an 
unfortunate cccurence. Even though we are 
a developing nation, the rate of railway 
accidents in OUf country is low in compari-
son to that of developed countries. As to 
tbe Jate runn ing of train services, I can say 
that we have made a significant improve-
ment. The main reason behind trains 
running late these days is the renewal of 
tracks and replacement of sleepers due to 
which trains have to be slowed down. The 
biggest contribution of the railways is 
towards strengthening the. spirit of national 
integration. Tbe recent step to connect tbe 
North and the South through daily trains 
like Tamil Nadu Express, Keral. Express, 
A.P. Express and Kamataka Express is a 
commendable 0 nee It has contributed to the 
unity of the country. The pace of develop-
ment in the Railways should be increased to 
the maximum. It is truo that aeroplanes 
are a faster mode of transport. When we 
go to an airport, we can see how the West 
has influenced tbe Indian milieu. The scene 
cbanaes when we go to railway stations~ 
stand on railway platforms or travel by 
trains. People from all parts of India-
North-West, East-South-can be seen tbere. 
In their midst we feel a sense of belonging, 
as if all of us are of one family. The 
Railways have performed yeoman service to 
the nation by creating such sentiments 

moDS the people. 

I take this opportunity to say that 
several Members have spoken about 
Madhya Pradesh. Madhya Pradesb, being 
.ituated in the centre, can be called the 
JJoart of the county. Most of the trains 
numiDl from North to South of from West 
to East have to pass throqh Madbya 
Pradesh. Considering the area of Madhya 
Pradesh, very little work has been done in 
the last 40 years rep.rcliDg construction of 
.... dn Jines, routin" of traia. etc. It is bard 

to find as big an area without a rail link in 
any other State as is in Madhya Pradesh. 
Thousands of people in that area have 
never .seen a train in their life time. By 
introducing one or two trains or letting up 
a station or two, we cannot say that a lot 
of work is being done in the State. To say 
so, will not be doinl justice to Madhya 
Pradesh. 

Similar]y, the Railways have done a lot 
of work in the past two or three years. 
Trying to take stock of each item will be a 
time-consuming process. 

I shall only say tbat the Railways 
deserve to be congratula ted for implement-
ing the report of the Fourth Pay Commis-
sion and releasing bonus for its employees. 
Is it proper to heap criticism on tile 
Railways ,or its proposal to hike fares? I 
do not think it is justified, as tho Railways 
have to operate in the race of increased 
expenditure towards modernisation, expan-
sion of the railway network and electrifica-
tion, increase in the price of coal and cuts 
effected by tho Planning Commi.sion. It i. 
true that our country is poor. To alleviate 
the sufferings of the poor, the hone Railway 
Minister could think of providing conces-
sions In second class fare upto a distance 
of 1 SO kilometres. I support the increase 
in charges for railway platform tickots. If 
this could help in checking the crowdinl of 
platforms, the Railways must go ahead with 
the proposal. Tbe charges for platform 
tickets can definitely be increased. 

Respected Shri Vohr., Who is present in 
the House was the Chief M inist .. " of 
Madhya Pradesh When the Bhopal Gas 
disaster occured. He bad said: that there 
were many women in Bhopal who were in 
need of a livelihood. Work-sheds have been 
set up but no work has been lenerated 
throught them. We were grateful to the 
Central Railway authorities for having given 
the contract for sewing uniforms for its 
employees, to the Madhya Pradesh Govern-
ment. But we want the Railway Board· to 
consider aivin8 us most of its work reJatina 
to makina uniforms for aU zonal raHway •• 
This will be a lood humanitarian effort. 
The tremendous sense of responsibility and 
secrifice displayed by railway employees 
durinl the gas disaster is highly praiae-
W9rthy. But employees ~d their famili" 
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in our area have lost a Breat deal of health 
and stamina due to the gas leak. The hone 
Railway Minister may pJease look into this. 
If hospitals lack any facilites, steps should 
be taken to make then adequate. The 
amenities provided in tho affected colonies 
of that area should also be improved. 

Bhopal is the capital of Madhya Pradesh. 
Trains running between Delhi and Southern 
'cities like Trivandrum, Madras and 
Banaalore pass through Bhopal. A unit of 
Bharat Heavy Electricals Limited (B.B.E.L.) 
it located in Bhopal. More than 2 lakh 

.. South Indians work and live there. Some-
times during the year they get a chance to 
visit their home-towns to meet relatives and 
friends. If they are not able "to reserve 
.ccomodation from Bhopal, they have to put 
up with a lot of trouble. Therefore, I request 
that the reservation quota be increased on 
.11 relevant trains. 

Sir, the Narmada Project has brought 
Gujarat and Madhya Pradesh closer. An 
increaling need is being felt to connect 
Bhopal to Ahmedabad by a direct train. 
Madhya Pradesh is concerned with the 
entire Brea between Bhopal and Bombay. 
But no super-fast train has been introduced 
there. As of now ~ it takes 1 S to 18 hours 
to reach Bombay. A super-fast train would 
prove beneficial. 

MaJwa Express should stop at Bair_garh. 
An trains should stop at Habibganj. This 
is a very old demand of ours. A lot of 
popuJation is concentrated around Habib· 
ganj. An overbridge should be constructed 
in Sebore and Habibganj. 

Sir, there is an importaDt point relating 
to our Defence Forces. At many places, 
I have seen jawans of the services havinl 
reservation problems while travelling to and 
from their homes. Arrangements should 
be rna de to make reservations easily 
availabJe to jawans. 

The Railways are scaling gr~ater heights 
due to tbe hard work and dedication of its 
employees. This has been possible under 
tbe able leadership of the hon. Railway 
Minister and guidance of the Railway 
Board. For this, I congratulate the hOD. 
R.ailway Minister and support the Railway 
Bud,et, 

SHRI RAM PYARB PANlKA 
(Robertsganj) : Mr. Chairman, Sir, first of 
aU I thank the hOD. Railway Minister and 
lakhs of Railway employees, who constitute 
the entire Indian Railway system, for their 
excellent achievements. In the past two or 
three years the Railways have improved OD 
all fronts. 

Sir, looking into the history of the 
Indian Railways, we find that in 18 S 3 only 
3 5 kilometres of Railway line existed in 
the country. The tremendous pace of 
development has seen the country's raR 
network expand to a phenomenal 61 ,813 
kilometres. This achievement assumes 
greater importance considering the fact 
that Irdia is smarting under the effects of 
the worst-ever drought of this century. TIle 
railways have contributed to the flexibility 
of our economy. A grave situation arose 
in the country this year because of floods 
and drought. The railways he]ped millions 
of OUt distressed countrymen by reaching 
them foodgrains and other essential items. 
For this I thank the railways once again. 

In 1950-51 the total freight movement 
was 73 million tonnes which subsequently 
rose to 93 miI1ion tonnes. This figure 
further increased and reached 278 minion 
tonDes. Today the total freight movement 
in the Indian Railway stands at 307 minion 
tonnes. The railways have grown despite 
difficult circumstances and it has fulfilled 
its social obligation. It has participated in 
India's progress. There has been a growth 
in passenger movement also. This y~ar the 
railways have carried 3 lakh '80 million 
passengers. This shows an all-round 
development of the railways. HOD. 
Members from both sides bave appreciated 
the performance of the railways. And why 
not. A good performance deserves praiso 
from all quarters. 

Mr ~airman, Sir, I would Uke to 
draw your attentioD to the tribal areas in 
Madhya Pradesh, Orissa, Uttar Prad.sb, 
Kamataka, Andhra Pradesh and also in 
your State. Looking at the railway map. 
one can see that there are very few railway 
lines in these areas. I urge the P1annina 
Commission, tlle bon. Planning Minister 
and the Hon. Prime Minister to consider 
a paradoxical situation where in railways 
baving contributed to the misht of 0_. 
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economy ren)ain oblivious to the needs of 
tribal areas. Allocation to the tribal 
sector was 11.05% in the First Five-Year 
Plan, 15.43% in the Second Five Year 
Plan, 1 S.4S% in the Third Five-Year 
Plans. Thereafter, it declined to 5.97% 
and subsequently it further fell to 5.23%. 
With the efforts of our Railway Minister 
this figure has now increased to around 7%. 
But this is Dot sufficient. For the country 
to prosress rapidl y, this core sector needs 
an allocation of at least 12% to 15%. 
The allocation must be increased in the 
Seventh Five-Year Plan, two years of which 

"have already passed. Something must be 
done in the coming years towards this end. 

Mr. Chairman" Sir. there has been a 
marked improvement from the point of 
view of safety as the number of accidents 
have come dOWD. The greatest benefit 
arising out of all this is that the services 
provided by the railways have not flagged 
despite being handicapped with outdated 
rolling stock and tracks and a lack of funds 
for their renewal. This points to our 
capability ~ The railways must be 
complimented for making rapid strides in 
electrification of the routes and dieselisation 
of services. 

There are about 18-20 lath people 
employed to haul steam-locomotives owned 
by the railways. Although they work 
tbrouah contractors. their work is of a 
perennial nature. So I request that these 
people should be absorved else where. 

An atmosphere of contentment prevails 
in the Department with the implementation 
of Fourth Pay C..ommission Report. The 
most prominent step has been the linkina 
of bonus with productivity. This has been 
done to ensure that productivity does not 
sutler. For this" the hon. Railway 
Minister and entire family of railway 
employees deserve to be praised. 

As to the question of laying new lines, 
I baw mentioned that Madhya Prad~ is 
the laraest State in the country. Inci-
dentally the hon. Railway Minister too 
bails from that State. It does not make 
any diffetmee if some people accuse the 
hon. bil"ay Minister of having a soft 
spot for Madhya Pradesh. It is very big 
",to btJvm, , .twork of 5,'00 ~. pf 

railway lines. The approximate length of 
railway track in Uttar Pradesh is nine 
thousand kms. I want to say that you 
should start more trains in the densely 
populated areas. You should construct 
more railway lines to remove the regional 
imablances and to develop the sparsely 
populated backward areas. The Govern-
ment is providing enough funds under the 
schemes like NREP and RLEGP. I certainly 
want Planning Commission to provide some 
money but the amount fixed for develop-
mental schemes should have some share fo~ 
railway lines alongwith that of roads. I 
urge the Central Government to provide 
money from these schemes. The density of 
population in Uttar Pradesh is maximwn. 
The Tata-Amritsar Express which used to 
run with a view to linking Calcutta with 
Bihar, has since been withdrawn. The 
people of Mirzapur and Bihar are sufferlng 
due to this. It should be restored forth 
with. I know its constraints. I am not 
making such demand that requires much 
expenditure. The Allahabad -Chunar Train 
should be extended up to Banaras. The 
Mirzapur-Chunar-Chaupan passenger train 
should be extened upto ShaktJnagar. I am 
grateful to you for introducing a useful train 
from Chaupan to Katni, which has been 
quite benefici al for the labourers. I want 
that two three-tier bogies-one for Bombay 
and the other for Madras-should be added 
to it. Two big Thermal Power Stations of 
the country are located in Singrauli and 
Obra. People from all over the country 
are working there and they face a lot of 
inconvenience while travelling. I do not 
want you to incur a heavy expenditure. 
An addition of jllSt two more coaches will 
solve the problem. The train which starts 
from Chaupan never runs on time. 
Employees are careless due to the 
backwardness of the area. Moreover T. T"s 
never do proper checking. Strictness 
shoul d be observed in checking. Instead 
of DRM office" an ADRM office should be 
opened at Chaupan which has OD such 
office. Earlier it was demanded that a 
Divisional Office should be opened at 
Chaupan but the issue became disputed 
because some persons wanted it to be 
opened at Barwadih. Infra-structure has 
"already been laid there and you bave 
already acquired land and built quarters. 
So I want that ADRM's should be 
;oJavcrtcd into DRM otJke and the sectio" 
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between Barwadih and Chunar should be 
made a division fot the purpose of railway 
development. The idea of extending it to 
ICatni has been under consideration for 
quite sometime. When Shri Chaudhary 
was the Minister, he offered to locate it 
either at Chaupan or at Barwadih, but 
finally decided to do it in Chaupan. I 
request the hOD. Minister to kindly open 
the divisional office at Chaupan. Singrauli 
coal field is an important area. The 
capacity of production in its Thermal Power 
Station is 1 0 thousand MW. Fast trains 
as means of transportation should be made 
available there. The trains from Shakti-
nagar to Banaras and from Allahabad to 
Banaras are needed to be extended. I 
would also give a separate written 
suggestion regarding this to the hone 
Minister. Hon. Minister, Shri Vora who is 
present here, knows the area very well. 
The air-strip in Mayoorpur which is ready 
and has been found to be suitable after the 
Vayudoot experiment, should be made 
operational as soon as possible. The 
ex~riment has been done. You should 
make the arrangement for Vayudoot service. 
The morale of the Railway Department is 
high today. It does not matter whether 
we beJong to this area or that. The way 
the Railways have fulfilled its responsibility 
and helped the people despite drought and 
flood, their effort is commendable. I hope 
that the Ministry of Railways would get 
a right directIon under the able leadership 
of the hone Minister. We shall try to 
provide maximum funds to the Railway 
Department even at the cost of taking 
cudgels with the Prime Minister and the 
Planning Commission, so that the Railways 
could develop further to become stronger. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD: Mr. Chairman, Sir, 
before I say something, I must express my 
thanks to the hone Members numbering about 
48, who participated in the discussion on 
R.ailway Budget. I shall cover only some 
points in my reply. My senior colleague, 
Shri Scindia, is present here and be .will 
cover all broader issues while replying to 
the discussion on General Railway Budget in 
detail. Shri D.N. Reddy participated in 
tho very begining of this discussiol\ in the 
House. I think all the Members who parti-
cipated iD tbil discuuioD, presented thoir 

views with cODstructive sugestions. Present 
has been seen in view of the past in tile 
Budget presented in the House. We have 
to move forward on way towards future by 
striking a balance between the past ex-
perience and the present needs. The most im-
portant aspect of the present budget is tbat 
the national unity and integrity has been 
kept in .. view and the targets which were 
fixed taking into consideration our past per-
formance have been achieved. I am sorry 
to point out that same hone Members 
whom I listened to very attentively are not 
present in the House. Same persons have 
viewed the Budget from parochial outlook 
and have called it as discriminatory. They 
have said that differential treatment bas 
been given to Northern and Southern parts 
of the country. But I want to say stronsIy 
that it bas been the policy of the Congreess 
Party to promote National Unity and not 
to destroy it. This is what we have kept 
in view while presenting this Budget. When 
the opposition Members talk of imbalance 
in the budget, they must consider other 
aspects of the Budget also. For instance 
they must keep in view the facilities beina 
provided to the passengers and the past of 
the Railway; what contribution did the 
Railway make in India before independence 
aod how much progress and expansion bas 
been achieved after independence. We finel 
that before independence, onlly upper class 
people could travel by train. The poor 
were not allowed to travel in trains. After 
independence there was a change in our 
approach and now the situation has totally 
changed. A large number of poor peoples. 
people belonaing to lower classes, labourers 
farmers etc. travel by trains today. All 
this has been possible due to tho policies 
and ideology of the Congress rarty for this 
party has always tried to encourap 
socialism. We havo always carried the 
poor with us and have tried to encouraae 
them in the race of development. It is (or 
this reason that expected improvementes 
have been brought about in the Railways in 

. the pre-independence era-whether it is the 
number of sheds constructed on the 
Railways stationa. or the steps taken to 
beautify tho platforms, whether it is the 
arrangement for providina driDkina water. 
fans and waitiq rooms, or the number of 
second class coaches in the passenaer traias, 
we have moved forward in every sphere. 
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Mr. Chairman, Sir, my senior colleague 
is present in the House. Though it is be 
who would reply to the discussion on the 
ltaiIway Budget in detail, yet I would lik.e 
to inform the House that the allocation 
made for the passenger amenities was only 
Ra. S crorcs during the Sixth Five Year 
Plan which was increased to Rs. 17 crorcs 
in 1987-88 and now it has been further 
increaled to Rs. 18 crores in 1988 -8 9 . 
When we review the figures, we find that we 
have paid proper attention towards 
improvinl the passengers amenities and 
additional provision has been made every 
year for this purpose. You may con~ider 
the budgetary provisWns at any point of 
time, you would find a progressive 
increase in the allocation, which is an 
indication of the progress of Railways and 
for that matter the proaress of the 
country. 

As I stated. earlier, I would like to draw 
your attention to a few points which were 
raised in the House. Our hOD. Colleague 
8hri Basudeb Acharia, who incidentally is 
aot present in the House, demanded that 
preference be given to electrification in 
tho Railways. I want to inform him that 
in the matter of electrification, we have 
aurpassed our target. We coold not achieve 
in the past nine years what we have achieved 
in the first three years of the Seventh Five 
Year Plan. This shows how· rar we have 
moved in the field of electrification. Our 
target for the Seventh Five Year Plan was 
to electrify 3400 kms. of track out of which 
670 kID. track has been electrified during 
tile current year, and a total of 1700 kms. 
of track has been e)cctrified during the last 
tIuee years and it is hoped that the rest of 
the target will be achieved during the 
lIJDIiDinI period of the Seventh Plan. With 
.aec:trification the speed of the trains will 
iJIcreue and it will be possible to carry the 
passenaers and the commodities to their 
deltiMtions speedily. 

While referring to railway accidents, the 
bon. Members Shri N. Dennis mentioned 
dlat the compensation being given to the 
4epeodeots of the persons killed in railway 
accident is totally inadequate. If we go in 
depth, we shaD find that there are two 
aspects in this regard. ODe aspect deals with 
aiviOl immediate relief which is also called 
a-.... d. paJIDCDt. The second aspect is 

compensation. Ex-gratia payment is made 
immediately. Five thousand rupees arc paid 
if any person dies in a Rail accident. In 
case of grevious injury) an ex-gratia payment 
of Rs. one thousand to two thousand is 
made and in case of minor injury a 
payment of Rs. 250 is made to the indivi-
dual. Besides, in the case of death an 
amount of Rs. one lakh is paid to the 
family through the Claims Commissioner 
and in case of grivious or serious injury, a 
compensation amount of Rs. 20 thousand 
to one lakh is paid through the Cailms 
Commissioner. 

Sir, we pay attention to other points 
also in the same manner. Shri Basudeb 
Acharia has drawn the attention of the 
Government towards the railway tracks 
and have said that these are very old and 
worm out and hence need renewal. In this 
regard, I would like to su~mit that our 
senior colleague who is present in the 
House, has fixed a target for the renewal of 
19 thousand kiIom.teres of Railway track 
during the Seventh Five Year Plan. Out of 
this, we have renewed 7556 kms, of railway 
duina the first two years of the current 
Five Year Plan. There is a proposal to 
replace another 4200 kms of railway track 
In tbe next year of the current pJan. We 
hope that during the remaining three years 
of the Seventh Five Year Plan we would 
be able to achieve an average of 3900 kms. 
in the matter of renewal of railway track. 
Therefore, our target is to renew the 
remaining railway track by 1995 so that 
we may be able to ensure safety and 
punctuality in the running of trains. 

Sir, han. Member from Madhya Pradesh 
Shri Ajay Mushran raised the question of 
ticket less travel. In this connection, I would 
like to say that we conduct surprise and 
special checkings in coordination with the 
State Governments to track down the 
ticketless travellers. During the course of 
these special checkings, we apprehended 
33 lakh ticketJess travellers in the first DiDe 
months of 1981-88. The correspoDdiDa 
figure during the first nine mouths of 
1988-89 was 49 lakbs. An amount of 
Rs. 10.13 crores was realised as fine upto 
December 1986. The correspond ina fiaure 
upto December, 1987 was Rs. 11. 69 crore •• 
We have utilised this amount as revenue til 
the Railway Budpt aad bave apeDt it _ 
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other items. Similarly educative progr_ \ 
0 

_\ ~ t~Jd 'like to say that other hon. 
are also run by the staff of the Ministry of frIends should also particiapte. in the dis-
llailways (Railway Board) so that the cussion ~and express their views. Sit, I 
~umber of ticketless travellers could be express my thanks to those hone Members 
reduced. who have participated in this important 

Shri Basudeb Acbaria had raised many 
questions but be is not present in the House 
to listen to the rep ly to his points. He 
has gone somewheie. He alongwith Shri 
Janak Raj Gupta and many other hone 
Members has raised the question of increase 
in Second Class fare. The Railway Ministry 
is busy to do its work with full speed and 
complete devotion. A new coach factory is 
under construction at Kapurthala from 
which second class coaches would start 
rolliDI out by the end of this March. This 
would enable us to arrange more and more 
coaches for the second class bPassengers. 

Our hone Members Sbri Lachchni Ram, 
Shri Kammodilal Jatav, Shri Ram Bhagat 
Paswan and Shri R.P. Suman ha\'e raised 
some questions regurding non fiUing of 
reserved quota for Harijans in the Railway 
Ministry which is rUDnlDg the larget industry 
in the Public Sector which is the main source 
of 'economic, social and political progress 
and is instrumental in all round development 
of the country. I want to tell these hone 
Members Ithrough this august House in 
clear wor.ds that the t policy of our leader, 
Shri Rajiv Gandhi IS to pay more and more 
attention towards Harijans, and filling up 
their reserved quota. Our hon. Colleagues 
have done a lot of work in this field. I 
would like to tell that the policy of the 
Congress party and the Congress Government 
is to ensure justice to ihe Harijans, Girijans 
and weaker sections under the 20 point 
programme. I would also like to say that 
vader the leadership of Shri Rajiv Gandhi 
we want the Harijans Girijans, weaker 
asectioDS and the exploited class to march 
forward. History stands testimony that 
Congress Party is the only party which has 
worked .. for the welfare and upliftment of 
Harijans in the post-independace era. 

Shri Basudeb Acharia abo\lt whom I 
was talkina a few minutes back has come in 
the Iiouse. I want to make clear that since 
I am a Hindi speakina person, my senior 
eoIleague will reply to various points in 
detail tomorrow. 

discussion. At the some time, I also want to 
thank you for giving me an opportunity to 
speak on this subject. 

(English) 

SHRI SHARAD DIOBE (Bombay North 
Centra) : 1 rise to welcome the Railway 
Budget which has been presented bi the 
Railway Minister to thi s House, and I 
congratulated the Railway Minister for a 
very good performance of the Railways 
during the last four years. Within this short, 
limited time, and after the spirited speech 
of . the Deputy Minister, it is not really 
necesaary to repeat the good performance 
of the Railways during the last year, which 
has been mentioned in this Budget. I will 
give only lome good points about the 
performance, and then I will make 2 or 3 
suggestions. I will make a demand on behalf 
of the Bombay commuters, i e. to give up 
the increase at least in the season tickets. 

The best productivity indicator of freight 
operation is also shown here. From the 
figures, it is a very good performance. In 
1985-86 from 1296(BG) it has been increa-
sed in 1986-87 to 1420 (BG) i.e. a 10% 
improvement, whereas the target waS· only 
1350(BG) for the whole of the 7th five year 
Plan. 

Railways have hlso joined the rest of the 
nation in the drought management e1fort. 
For that also, we must congratulate this 
Department for having joined, supported 
and complemented the efforts of the Govern-
ment, as Car as this region is concerned. 

One of the most imyortant things which 
struck me was the energy conservation steps. 
Measures have been taken regarding fuel 
consumption. as also that of diesel and 
electrici ty. As shown in the figures, the 
cost it bas dropped from 1 d~~ in 1986 to 
1 S,32% in 1986-87. This is a very laudable 
thing which the Railways have achieved .. 

Further on, I must also say that passen-
ger traflic has also shown a sisnificaut 



MARes 18, 191. 88-89-Genl. Disc. ~'O 

increase, there are 64 new trains, and the 
frequency of eight trains has also been 
increased. In addition to 36 new suburban 
trains in Bombay in 1987-88, another 22 
suburban trains are decided to be added. 

As far as Bombay is concerned" I must 
also mention that it has been decided to 
eatablish the new passenger tenninal at 
Kurla and Bandra, and a ceremony was 
also performed by the Minister at Kurla 
inaugurating this passenger terminal, thou,h 
he forgot to invite me at that. time. 

Technology upgradation is also very 
laudable, so that the radio link between the 
train and the traffic Control room and 
between the driver and the guard, if they 
are established, sophisticated safety devices 
also can be used. 

Accidents have ,one down from 1.30 
train accidents per million kms. in 1985-86 
to 1.13 in 1986-81, and a further improve-
meat of 7% has also been achieved in 
1987-88. 

Now Mankhurd Belapur link is also 
under progress; and I hope that with the 
cooperation of the State Government, 
Mankhurd Belapur link will also be 
completed as early as possible. 

The Budget proposes an increase in 
freiaht trade and fares, as also in Parcel 
and luggage rates, to net Rs. 622 crares 
and showed a surplus of &S. 28 crore •. 
Here, no doubt asfar as goods traffic is 
concerned. a fiat increase of 6% has been 
shown. But asfar the increase in Second 
Class passenger fat"eS are concerned, they 
spread over all the categories. 

I must point out here that really the 
second class passengers will bear the brunt of 
Its. 369.34 aores; Rs 369.34 crores are 
to be ta"-en more from the second class 
passeawers during 1988-89. And the increase 
in the second class passenger fare-thouah 
it is in all categories - will show that the 
sross revenue earnings from the passenaer 
traftjc durins 1988-89 will be Rs. 2446 
crores; ~hat is almost 90 per cent or say 
1l6. 2162.60 crores will come rrom the 

second class P8lSeD1Crs. As compared to 
this, the earning from th e first class passen-
gers will be Rs. 248.68 crores, AC-l'.32 
crores, AC Chair Car-Rs. 1 '.49 croNS. 
So, the brunt would be borne by the second 
class passengers. Though it is a sman burden 
I cannot describe it as a very mild burden, 
as far as second class passeusers are 
concerned. 

From the point of view of suburbaD 
city like Bombay, I may point out that 
sea~on tickets at least should be exempted 
from this like for this reason that the 
Bombay computers travel from a long 
distance of their residence to the plea of 
work by way of only compulsion; they do 
not enjoy that trip every day; but with 
great· reluctance, they travel by trains 
because the housing facilities are not pro .. 
vided by the government, and we have not 
been able to make any impact, as far as 
the housing policy is concerned. The, have 
necssarily to stay at a long distance from 
day to day. People used to get houses 
formerly at Jogesewari aoP Andheri. Now 
they have to go far away; they even go 
upto Palghat some people even come from 
Pune to BomMY regularly every day for 
work. Therefore, it is only by way of 
compulsion that they come. 1.llerefore. you 
should not add to the burden an,d reduce 
their wage packet by increasing the rare of 
second class season tickets Therefore, I 
would urge upon the Minister to I'CCODSider 
this and give relief for the second class 
passengers of short distance and second 
class season ticket passengers, as far as 
suburban trains are concerned. If that is 
given. then I wilJ not have much complaint 
about the hike, as far as this is concerned. 

Though we have been considerinl siviaa 
full dividend from this budget, So also in 
last year's budget I have been told that 
there are arrears of dividend outstandiDa of 
Rs. 429 crores since 1985, and that has 
been continuing. So, same steps wiJl have 
to be takeo allb to see that the old arrears 
or dividend are also wiped out because that 
will affect the railway's finance also. SeondI, 
I find tbat reliance is more placed OIl 
borrowed rund rrom the market and that il 
also heavy. For development of railway., 
naturally, we have to borrow funds from 
the market also. But tbere sbould Dot bo 
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lI'eater emphasis on this. We find that for 
1987-88, the annual plan was increased 
flom a budaeted level that is from Rs. 2,980 
CrOles to Rs. 3,400 crores. of this, 65 per 
cent represents. extra budgetary resources 
and it includes Rs. 720 crores of borrowings 
through the Indian Railways Finance Cor-
poration which issues 9 per cent !ex free 
bonds. So, this aspect a Iso will have to be 
considered to put the railway on the sound 
financial position. 

Then tbe borrowing ratio of the railway 
is, I should say, increasing. 

Now, from 92.2 per cent in 1986-87 
it bas gone up to 92.5 per cent in 1987-88 
and it is estimated at 92.8 for the coming 
year and the operating ratio was 90.6 per 
cent in 1985-86. This aspect also may 
have to be considered by the Railway and 
for that purpose we may also consider the 
.taff cost, which accounts for over about 
35 per cent of the working expenses. And, 
this figure is steadily increasing year by 
year II perhaps indicating the over-manning 
and mismanagement as far as the staff is 
concerned. 

With these few suggestions I repea t my 
demand for giving up increases as far as 
the season tickets on the suburban trains are 
concerned and short distance second class" 
passenger fares. 

SHRI SOMNATH CHATTERJEE 
(Bolpur) Mention about Kanchenjunga 
express. 

SHRI JAGANNATH PATTNAIK 
(Kalahand i) : Mr. Chairman, I rise to 
support rhe Railway Budget. The Indian 
Railways have played and are playing a vital 
role in the socio-economie life of our 
country and they rightly deserve to be proud 
of what they have achieved durin. 
1987-88. 

The Indian Railways is not only the 
principal modo of transport but this is the 
national lifeline in reprd to passenaers and 
freight traffic. Not only is this a sinale 
unifying factor, but it is also the largest 
basic infrastructure for our developing COUD-t" for providina progressive and socialist 
economy. It is tbe prime concern of the 
QovOIDIDODt of India. And. ia ordor to 
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achieve our &oa1 of eradication of regioDal 
imbalances it is a prime factor which the 
Railways should look into. 

I would like to draw the attention of 
the Railw.:lY Minister' to the facts, how we 
the people of Orissa are ashamed to see our 
position in the Railway map of the country 
which creates a sense of anger and anguish 
in the minds of the people. If sufficient 
attention could have been given, then the 
existing natural resourees there could have 
been an infrastructure for the healthy, 
ecoomic and industrial growth of the State. 
But unfortunately proper and due attention 
has not been paid for a long period. 

15.08. brl. 

[SHRI SHARAD DIGHE In tne Chair] 

Before coming to some of the basic 
problems of my State, I just want to quote 
from the Railway Reforms Committee's 
observation : 

"The entire pianning effort needs to 
be revamped and re-organised with an 
inteerated approach in a systematic 
manner." 

So far as my State of Orissa is concer. 
Bed, I want to justiry how the people are 
feeling, their anger and anguish. For 
example, for the railway line from Sambal-
pur to Talcher for a distance of just 72 
kilometres the budget estimate is RI. 10C 
crores but during the last three years only 
Rs. 12 crores and 25 lakhs was spent. 
Also, the allocation for Sambalpur division 
is also very meagre. III order to repair the 
railway bridges there is a provi-
tion of Rs. 80 crores and 85 lakhs but the 
share of Orissa is only Rs. 90 laths which 
is very meagre. 

Like that, there are many demands for 
Railway lines, connecting Kesingba, Titlaprb 
and Raigarh and only two railway bridges 
have been provided and the construction 
cost estimatedJs RI. 4 crores and 25 lakhs , , 
out of which only Rs. S lakhs is the amount 
apent so far. This is most unfortunate. 

Then Jakhpure-Baoaspani rail link was 
sanctioned about a decade 880. but it is )et 
to bo ~omploted. Tho seDCODd phaso 
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from Devitani to Keonjhargarh is yet to be 
linked. 

Then, Paradeep port has to be linked. 
Now Government is actively considering 
this, and just like South Korea it wants to 
develop this part with the ~belp of Hundai 
Eorporation which will finance this project, 
and in return buy 4\)O million tonnes of 
iron ore. This project should therefore be 
given priority. 

There was a survey of Khurda-Bolangir 
railway line but unfortunately now it is 
said that it is not economically viable. I 
would urge upon the hOD. Members who 
speak here to press for another survey. 
eDgineering and economic survey because 
this win not only help our national integra-
tion but it will also help the economic 
upliftment of the most backward part of the 
State of Orissa, the district df Phulbani whicb 
is not covered by even one inch of the rail-
way line. That will be a very important 
line and so it should be given top priority. 

The railway lines-Malkaragiri to Jey-
pore; Banaigarh to Raipur and Langigarh to 
Ambaguda-are very important from 
the point of view of mineral resources and 
upliftment of the most tribal belt. So, it 
has to be given due importance. 

Sir, you have provided sixty crores of 
rupees to convert metregauge to broad gauge. 
There is a long-standing genuine demand 
for the coversion of the following railway 
lines to broadgaugc. 

Rupsa to Bangiripori and 
N uapada to Junpur 

No alJocation has been made for it. I 
appeal that' this should be taken up imme-
diatly. 

The present system should be streng-
theDed sufficiently to increase speed, 
elicienc y and utility. 

Sir, there is a resolution in the Orissa 
Leaislative Assembly for shifting the head-
quarters of SE Railway· to Orissa. The 
C.E. and other Senior staff officers are stay-
ins far away from the State. So, due impor-
tanee sbould be given to it. 

I thank the Railway Minister for the 
introduction of Lingaraj Bxpress Train from 
BhubanesVlrar to Sambalpur. There is an 
apprehensoin that you are going to discon-
tinue the link express which is the only 
link for the most backward areas of 
Andhra Pradesh and Madhya Pradesh. If 
you discontiJ.1ue the link express, it will 
create a great sense of anger and anguish in 
the mind of the people. If there is 
an argument that it is not economical. I 
strongly challenge that it is economical as 
there is heavy rush for this link express. 
Even the MPs find it difficult to get a seat 
in the link express without prior intimation. 
If there is leakage. it is because of corrup-
tion. for which strict vigilance should be 
taken. Therefore, it cannot be mentioned 
as uneconomical. With a little effort, a 
great national interest can be served by 
providing facilities to most of the areas by 
inter linking southern part with eastern part 
by extending Samaleswari Howrah express 
train upto Rayagada and also Jharasuguda 
Titagarh express train upto Rayalada. 

We are being deprived of railway link 
facilities with many important areas of the 
country. Atleast reservation facilities 
should be given in the stations like 
Kesingha, Titlagarh. Kotavanji, for Sarnath 
Express; Howrah Ahmedabad Express; and 
Hawrah Bombay Express from Raipur. 

Regardmg lease of railway land, you 
should take a practical approach. For 
example in Kesinaha, Raiway statio. of 
K.alahandi District, there is a proposal for 
building csufabh souchalaya' for the benefJt 
of the railway passengers and the local NAC 
is baving two lakhs of rupees for this pur-
pose. But, they were not given pormission 
for the same by the railway authorities. I 
request that permission for the same should 
be liven immediately. 

Sir, in the Railways, industrial relations 
is very lood, but more attention should be 
given for providing amenities to the staff like 
staff quarters, central schools, medical 
facilities, sports facilities. central health 
measures. 

There should be more rationalisation 
with regard to expenditure on petrol, di~l. 
T A and DA. Strict. vililance should bo 
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undertaken to check the coal theft and also 
for illelal sale of scrap materials, so that 
the R.ailways can save Clores of rupees. 

Lastly, keeping in view our advancement 
towards 21st century after 12 years, Rail-
ways should keep in mind that we are going 
to establish a socialistic democratic society 
where the basic concept is to give maximum 
opportunities and facilities to the poorest of 
the poor. Railways should take care of this. 

[Translation) 

·SHRI G .S. BASAVARAJU (Tumkur) : 
Mr. Chairman, Sir, I rise to support the rail-
way budget for the year 1988-89. Our 
country ha~ the longest railway route in the 
world. Inspite of this the railway budget has 
been well 1"Ianned and prepared with great 
care. Hence I wholeheartedly welcome this 
budget. 

I do not see any reason for the increase 
in the fare of 2nd class. This is really a 
burden on the common people. Therefore 
I urge upon the hone Minister not to 
increase the fare for the 2nd class journey 
and thus help the poor farmen, labourers 
etc. 

The platform ticket rate has been 
increased from Re 1 to Rs. J .50 paise. 
This increase will also affect the common 
people. Moreover, it will pose problem to 
set 'change'. Hence it is requested that 
the bon. Minister may please consider 
sympathetically not to raise the rate of plat-
form ticket. 

In this budget very few new railway 
lines have been provided for. Perhaps on 
account of severe drought throughout the 
country more new lines have not been 
sancti oned. 

The farmers, labourers and other work-
ing class have got sufficient benefit from this 
budget. 

I rearet to say that the trains are Dot 
maintaininl proper timings. There are 
leveral trains which come late replarly. 
The delay in the arrival of these traiDS vary 

*The speceh was orilinall1 d,livered in 
JC~dl· 

from 6 to 10 hours. When Shri K. 
Hannumanthyya wal the RaHway Minister 
the trains were arriving on time. Explana-
tions were asked from the concerned per-
son s even if the trai n arrived just S minutea 
late. I urge upon the hone Minister' to 
follow this method of punctuality and to see 
that the trains arrive on time. 

Today morning, during Question Hour 
the hon. Minister gave answers to tho 
questions raised by my friends regarding the 
establishment of Sou th-Eastern railway 
zone. I was disappointed by the answeR 
of the hone Minister. 

For the last 4 decades we have ,ot 
sanctioned onl y one line between Hassan 
and Manga]ore. Other than this Kamataka 
State did not get even a Single inch of new 
railway line. From Karnatata Shri H.C. 
Dassappa, Shri Punacha, Shri K. 
Hannumanthayya, Shri T A Pai and Shrl 
Jaffer Shariff were the Railway Ministen. 
Inspite of tbis my State has been aeglecte4 
very much by the Railway Ministry. Some 
portion of the railway line of Kamataka 
come under the Hyderabad ~division. Some 
other portions of Karanataka railway lines 
are included in the Madras division. This 
is creating a lot of inconvenience to the 
commuters of Kamataka. Main railway 
officials including the ~station masters work-
ing in the stations of Kamataka do Dot 
know the local language .i.e Kannada. For 
every small matter we have to correspond 
with the officials of Madras. 

As stated by my friend during the ques-
tion hour today an agitation has been started' 
all pver Karnataka to protest against the 
neligence shown by the Mini stry to this 
State. Establishment of a South-Eastern 
Railway zone; Bangalore is a long pendina 
demand of the people of Kamataka. TIle 
total cost of establishing this zone is DOC 
much. It may cost about one Clore rupees. 
Hence the zone should be e stabUshed in 
BangaJore immediately. The zone should 
include areas of Mysore, HubJy and other 
nearby areas. 

Banaalore-Miraj line conversion work is 
hanling for the last 15 years. There is DO 
progress in the Harihar-Kottur line and 
Satyamaulla-Chamraja nagar line. Konkan 
",Uwa1 bas also Dot sceJl the liPt of tho 
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.y. Conversion 01 Hospet-Karwar line 
appears to be a dream. This is the 4th 
~way budiet whore we are repeating our 
c:leJnao.ds. Last year only 3 crores of rupees 
~ sanctioned for the conversion of 
M~-Bangalore line. This year it is 
rupees 6.84 crores, Chitradurga-Rayadursa 
line has lot .28 crores of rupees more than 
last year. Similarly for the electrification 
¢" JoI~t-Banaalore line an amount of 
4.37 ClOres has been allocated. Last year 
U was .50 crores of rupees only. The 
sliPt increase in the allocation of funda as indicated above will not help in the fast 
development of .railway facility in my State. 
Hence I demand the hon. Minister to 
increase the allocation substantially. 

The hone Minister has to take stringent 
measurs to stop thefts in trains. Various 
items worth more than 2 thousaud crores 
are stolen every year and the railway police 
are unable to stop this. In fact in some of 
the cases they are also involved. 

Sanitation is in a poor condition in our 
.tations. The situation is deplorable in 
the New Delhi railway station. Toilets and 
bath rooms in New Delhi station are very 
dirty and it is dangerous to the health also. 
Therefore, I request the hon. Minister to 
look into this matter serious ly and to take 
appropriate measures to keep the toilets 
and bath rooms in. the stations and in the 
tr.ains clean and tidy. 

I request the hon. Minister to invite 
MPs atleast once in a year to the Commi-
tee so that constructive suggestions can be 
~1ttaiDed. from them. 

Once apin I demand that the South 
Eastern Railway zone should be estabiishe d 
iri Baaplore at the earliest. If this is not 
done I am sure that the Members of Parlia-
IQeDt well be attacked by the people of 
Karnataka who are already on an agitation 
9; ~IL R.OKO. 

.. I hope tbe- hOIl. Minister will tUe 
~qpriate steps to improve railway facility 
in ICarn.taka. 

Sir. I thank YOII for livins me the 
IP~ to speak and with these words 
J~dcmf""f 

(Englilh) 

SHRI ANANDA PATHAK (DarjecliAl): 
Mr. Chairman, Sir, I heard with rapt 
attention tbe speecb of our Deputy 
Minister. He precented a very rosy and 
:Bowery picture of the performance of Rail-
ways. But I cannot support his arguments 
because this Budget bas proposed to increase 
the freight charges as well as the passenger 
fares. on the plea of mobilisation of 
resources. This increase would hard hit 
the common people who have already been 
over- burdened by the recent price hike of 
petrol, coal!> postal and tele communi-
cations. Consequently, the price of every-
thing would go up now. The unprecedented 
drought situation in the country has already 
broken the backbone of the common peop Ie. 
So, there is no justification in the preposal 
for increasi ng the fare and freiaht charles 
by the Railways. 

Whenever we approach the Railw 8y 
Ministry for new projects or for early com-
pletion of the on-going projects, the Rail-: 
way MInistry says tbat there ~re no funds 
at their disposal. If so, why are the Rail-
way Ministry not approaching tbe planninl 
Commission for higher aJlocation of funds 
to complete the on-going projects as well 
as to starte new projects? That is not 
clear and it has not been replied to. Sir. 
I have given some cut-motions to hilhliaht 
some of the probJems of the people of 
North Bengal. There is no direct train for 
the people of North Bengal, Sikkim and 
neighbouring areas to Delhi. They have to 
depend on the meagre quota allotted in the 
trains originating from Assam. Sometimes 
tbe people of those areas may get 0 r not get 
seat in tbe trains beeause the quota is very 
limited and many people are not able to 
get into these trains for want of reservation. 
Therefore, there is an urgent need for 
having a direct train for the people of Nortb 
Henp) to Delhi and other biS ci ties of the 
country • 

Sir, the Calcutta bound Darjeeliq Mail 
iI always over-crowded and there is persis-
tent demand for providing an altemative 
train. One train was intl·)duced, that ii, 
tile Kunchanjunaa Express. But it is not 
rwmina daily. 



389 Rly. Budget PHALGUNA "20, I~CJ9 (SAKA) 88-89-Gent. OIIC. 3~ 

SHRI SOMNATH CHATI'ElUEB: It 
should run daily. 

SHRI ANANDA PATHAK: Now, it is 
rumina intermittently. Therefor. I insist 
that it should run daily. 

Sir, the condition of coaches in the 1st 
Class and second-class in most of the trains 
is deplorable, unhygienic and unsafe. The 
arievances should be redressed. Sir, late 
runnina of these tlains are another problem. 
Action should be taken to ensure their 
punctuality. 

Another point is that the caterina 
arrangement in the trains and at the Stations 
is not satisfactory at all as mo&t of the 
caterings are arranged by the contractors. 
Therefore, there is persistent demand for 
departmentalisation of catering system. 
Moroover, there is no security of service, 
minimum wages and other facilities for the 
employees engaged by the contractors. This 
situation should be changed. 

Next, due to withdrawal of almost all 
the metre-guage trains, tbe Siliguri Junction 
DOW looks like a desert. The porters, 
vendors, catering employees and other con-
corned are facing insurmountable difficulties. 
Sir, the llaiJway gate crossing at tbe heart 
of the busiest SiHgrui Town which is the 
gateway of entire North-east region" Sikkim 
Bhutan and also of Nepal is always creating 
serious traffic jam for hours together. There 
is persistent demand for its div~rsioD from 
Rangapani. 

The people of Jalpaiguri are also facing 
iaconvenience due to inadequate faciHties of 
railway service. West Dinajpur is almost 
cut off from the Railway communication 
system. There is persistent demand for 
providing a new line from MaIda to Balur-
ghat which is tbe district headquarters of 
West Dinajpur via Hilli and Tapan. 

Sir, before I conclude, I urge upon the 
(iovemment to lcok into the grievances and 
difficulties .of the people of the region and 
also reaularise the services of casual 
labourers and other temporary emp Joyces 
engaged in the Railways. I hope the hone 
Minister would kindly consider the points 

higblishted by mod and announce his favoura-
ble decisions while replying to the debate. 

(Tranl/ation) 

SHRI KAMLA PRA92\D SINGH 
(Jaunpur): Mr. Chairman, Sir, whole-
heartedly welcoJDe the Railway Budaet 
presented by the hone Minister of Railways, 
Shri Madhavrao Scindia. This budget is 
certainly in the interest of the public becaus6 
it has taken care of the interest of all 
sections of the people, whether they aid 
farmers, labourers, villaaers of the urba1I 
people. I, --. therefore. heartily conaraturat. 
him for presenting such a budaet. .. 

Sir, the freigbt cbaraes have no doufJt 
been increased in the Budget but rellef b8 
been liven particularly to weaker section~ 
and villagers. Fertilizers, foodgrains, oft. 
sa1t, edible oils, gur and fodder have been 
exempted from freight hike. This step is 
highly latldable. The new steps proposetf 
to be taken in this Budget are indeed praise-
worthy, New trains, inter-city trains have-
been proposed to be introduced and thus a 
number of our problems will be solved. but 
it does not mean that all of our problems 
have been removed. Therefore, I 'WOuld 
take only two minutes in apprising Shri 
Scindia of the problem of my area. WidJ 
regard to the train which has been introdu-
ced from Varanasi to Bombay, I want ttl 
point out that about 30 lakb north ItidiaftS 
live in Bombay most of whom belOll8 to 
Varanasi and nearby districts. These dis-
tricts include Varanasi, Jaunpur, Azamaa,rh, 
Gbazipur, Faizabad, Sultanpur. and Pratap-
sarh. Sir, therefore, I would lite to ~ 
the Government through you that the train' 
running between Varanasi to Bombay sfloultf 
be run via Jaunpur, Faizabad, SultaDpur ab'd 
Allahabad so as to benefit the people cit 
these districts. All north Indians of t&se 
districts are living their and they haw to 
face a lot of difficulties while comma' to . 
tbeir native pJaces. Therefore, I believe that 
we would consider ourselves unfortunate; 
if we could DOt get our miserise and difIii:ul-
ties redressed even alter havinl sacb • 
competent Minister. Therefore, I am tullY 
confident that the hone Minister will ~ 
bis full attention towards our probloms. 
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Sir, Jaunpur is a Backward District. 
But it is a historical dislrict too. Many 
freedom fighters of this district have sacrifi-
ced their blossom ina youths for thc nation 
and have even gone to the gallows. They 
have contributed a lot in the freedom 
movement. Sir. we have certain problems 
which need your special attenti on. There is 
a city station named Jaunpur. There is only 
one platform at this station. The Govern-
ment has introduced a new train named 

'"Varona !Express on this linc which runs 
from Varanasi to Lucknow. Another train 
·Himgiri' also runs on thIS tIDe and yet 
another train named Ganga-Yamuna also 
passes from there thrice a week. In this 
connection, I have always been demanding 
that there should be a double platform on 
that station. There is no godown at tbis 
station to keep the goods. A godown should, 
therefore, be constructed there. There is no 
waiting room, toilet and drinkins water 
facility there. Jaunpur city station is a 
station from where several trains pass but 
there is no facility worth the name. There-
fore, there is a need to givc attention 
towards these things. 

Sir, as my friend Shri R. P. Suman has 
just now stated and so far as my informa-
tion goes, you have been kind enough to 
extend the passes of freedom fighters for 
some morc time. I request you to get these 
passes extended further for more time. I 
hope that the hon. Minister will give his 
fuD attention towards Jaunpur city station 
aDd will definitely do somethiD8 for it. 

Sir, the same is the condition of 
Bhandari Junction which is facinl many 
problems. I have also given in writing about 
the problems of that junction several times 
and I would like to point out here also that 
there is no waiting room at that station. 
Similarly. there is no facility of drinking 
wateJ'. Therefore, it is necessary to make 
arra.naement for providins these facilities. 
You have been very kind for providing an 
ovabridae linking four platforms. but in 
the absence of a shed, a great deal of 
iDcoDwaience win be caused during summer. 
raiDY season and winter. I hope you will 
aJ'I'IlDP to gct a shed constructed over it. I 
would like to invite you for the inauguration 
01 this overbridae at Jauopur. I came to 
blow that some officer was soinl to ioauau-

rate it, but I want you to inauaur&tc thiS 
over-bridge. 

SEVERAL HON. MEMBERS: We 
shan also accompany you. 

SHRI KAMLA PRASAD SINGH: I 
invite all of you. 

You have been kind to introduce a new 
train for which I thank you on behalf of 
the people of our district. Sarayu-Yamuna 
train runs thrice a week Most of the 
difficulties would be solved if you could 
increase the frequency of this train which 
runs from Varanasi to Delhi from thrice a 
week to daily. Besides, many of the 
problems of the passengers will be solved if 
its departure timing is changed from 
morning, as is the case at present, to 
evening and is converted into a super fast 
train. 

Some one bad written me a lettcr saying 
that newly introduced inter-state Varona 
Express was incurring loss. I had replied to 
tbat letter after making enquiry from the 
station but I did not get any further 
response. It is not only earning good 
income but is also highly bel"eficlalx to the 
people beloDaing to the districts of Varanasi, 
Jaunpur, Sultanpur aod cities like Jagadish-
pur. Certainly, it is beneficial. I would like 
to thank you for providing alfconditloned 
chair car in this train but it still needs a 
pantry car because it leaves Varaoasi in the 
morniDa and reaches Delhi at 10 P.M. 

Earlier also r had mention about the lax 
SCCl1rity arrangements in the trains and I 
repeat it apin. Sometime ago I were 
travelling with Shri Nageshwar Dwivedi, a 
former Member of Parliament in a second 
class compartment. His briefcase was stolen 
from the station probably.. with the 
connivance of tbe attendaot present there. 
I had writteD to you about it. I wrote to 
you asain when I was a Mem~r of the 
R.ailway Covention Committee. Althouah I 
was .. lured that actiOd was being taken 
but DO action bas beal taken so far. 

I would like to CODaratuJate the Miniator 
of State for Railways for brinain. about a 
remarkable improvement in caterina .rvices 
in the Railways. I would allO coD,ratulale 
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tbe hOD. Deputy Minister of Railways, who 
is also the President of the Pradesh Congress 
Committee, for it. Further I would request 
him to pay attention to solving the problems 
of the State so far as they relate to the 
railways. 

With these words 1 .c=artily welcome the 
Railway Budget. At the same time, I also 
congratulate the hone Railway Minister. 

SHR! SHAMINDER SINGH (F aridkot): 
Mr. Chairman. Sir, I travel by train quite 
frequently. Today I noticed so much vigour 
and enthusiasm in the speech of hone 
Deputy Minister for Railways that I have 
seldom noticed such vigour even in the 
railway engine. I would like to congratulate 
tbe Deputy Minister for Railways for this 
and would request him to endeavour to 
infuse the same vigour in the railway 
engines as well. 

There is no doubt that the hon. Minister 
of Railways has presented the Railway 
Budget in a very attractive way. I hope he 
will keep it up in future also. I am rather 
surprised at the c:lttractiveness of the Budget. 
The railway fare was increased only a few 
.days back and now he has presented a 
smartly executed Budget. He bas proposed 
an increase in the rate of platform tickets 
and a number of other services. I am afraid 
lest he should come out with a Supplement-
ary Budget after sometime. If is happens, 
it would adversely affect the people. 

It is claimed that our Railways have the 
largest network in the world having the 
longest track. The Government quite often 
claim that it has Jaid new track at so many 
places, but why do not they pay attention 
towards renewal of thousand miles of 
tracks which is quite old and worn out. 
Why do the Government concentrates its 
etTorts only on the region located on the 
ri&ht side of Delhi. I supposet after Madhya 
Pradesh it would be the turn of Uttar 
Pradesh. May I know why no attention is 
being paid to the region left of Delhi which 
bas a larle population? why does not the 
Government pay attention to tbe highly 
disturbed State of Punjab? Earlier buses 
were plyinl twenty hours a day. 

But DOW buses in Punjab operate only 
for 8 bourl a day &ad DO bua operates 

during niabt. Why have you reduced tbe 
number of trains which were runniDa in 
1980-1982 1 Wby are you reduciDI the 
number of traiDS instead of increasing it? 
You claim that the Ministry of Railways 
is providing very efficient service to the 
people. But I am of the view that it is 
providing facilities only to the passeopr8 
who travel by air-conditioned chair car 
and first class. Has the hon. Minister ever 
visited the railway stations to see things for 
himself? You have not provided any 
facility io tbe Budget to tb~ poors who have 
to sleep on chilling floors during winter. 
Similarly. they can be seen sleeping in the 
sun and on hot ftoors during summer. If 
you could pay attention to these poor, only 
then we can believe that you have any 
consideration for the people of India. 

15 per cent of the total Budget was 
allocated to the Railways in first and second 
Five Year Plans but now tbis has come 
down to 5-7 per cent of the the total 
Budget alJocations. One of my colleagues 
is telling that it bas been reduced to ooly 
6.8 per cent of the total Budget allocation. 
this year. Why are you reducine alloca-
tion of funds to the Railways'? How will 
you manage to provide facilities in the face 
of paucity of funds? Proposed new trains 
should be introduced in the areas where 
very few train are being run at present. 

One of the new policies formulated by 
the Government is to link all remote areas 

.with the head quarters shortly. But nothing 
of tbis sort is being done. For example, 
not a single incb of railway track has been 
laid between Ludhiana and Chandigarb-a 
distance of 100 ki lometres-during the last 
30 years. I do not know whether this 
Policy is applicable to Punjab or not or you 
knowingly ignore Punjab. Similarly, there 
are a few other points which I want to bring 
to your notice. If you happen to visit a 
railway stations in Punjab dUrlllI the harvest 
season aod count the number of poor 
labourers travelling on the roof tops or 
banding to the gates of the trains, you 
could have an idea as to the number of 
additional trains needed to be run on these 
Jines. I would like to draw you attention 
especially towards one or two trains. A 
passenger train which used to' run from 
Lahore to Delhi and later on from FuiJka 
to Delhi in· the pre-independenco period 
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bas since been cancelled. A meter aauae 
railway line was Jaid 130 years back from 
FaziJka an important sub-division of 
Ferozepur district on tho Pakistan border 
which passes throuah Muktasar sub-division 
and KOlakapura of Faridkot district onrouto 
Dbatinda. It still continues to be moter 
salllC line. Repeated assurances were given 
to convert it into broad puge and survey 
for this purpose was also carried out but no 
futher progress has been made in this 
regard. I reiterate my earier submission 
tbat attention of the Ministry of Railways 
should not be confined only to Madhya 
Pradesh or Uttar Pradesh. Please also pay 
attention to other States also. 

With these words I cannot but oppose 
the Railway Budget presented by the hone 
Minister. It is not a good Budget. 

SHR! RAJ KUMAR RAJ (Ghosi): •.• 
(Interruptions)'Ic * 
IBvlish) 

MR. CHAIRMAN: I have not given 
him permission. Nothing will go on 
record. 

(Interruptions) 

SHRI SURESH KURUP (Kottayam): 
Why are you not allowing him ? 

(InterruptiDns) 

SURI NIR.f\lAL KHATTRI (Faizabad) : 
Hon. Chairman. Sir, I express my tbanks 
for giving me an opportunity to participate 
in the debate OD Railway Budget. 

SHR! RAJ KUMAIl 1lAI: •.•...... 
(Interruptions) * * 
IEnglish. 

MR. CHAIRMAN : Unless your name 
comes from the Party whip, I cannot allow 
JUIl. 

17nJ118/ationJ 

SHlU NlRMAL KHA1TRI : Mr. 
Cbainnaa, Sif", I express thank. to you for 

allowin, me to participate in the deN_'" 
the Rai lway Budpt. 

Sh ri Scindia has pruellted the Budalt 
befitting his ipersonality. The Budaet pte. 
~nted by him is a reftection of his .inaetifJ 
and efficient work culture developed in tbe 
Ministry of Railways after be took 0", the 
charge. (1Illerruptio1lS) 

[Englis". 

SHRI BASUDBB ACHARIA 
(Bantura) : Give him three minutes Ii ... 
Str, 

(/nle" "plions). * 
MR. CHAIRMAN : He is speatiq 

without my permission. notbinl IGeI 011 
recc>rd. 

(Translationl 

SHRI NIR.MAL KHATTRI: Now we 
have Shri Mahavir Prasad as a Deputy to 
Shri Scindia to manage the affairs of Rail-
ways. He is to Scindia what Hanuman wa I 
to Rama. I am confident that in unison. 
tbis pair will add to tbe efficiency of the 
Ministry (inte"UJltiDns)** 

At the outset, I would like to congratu-
late the Minister of Railways for introducin. 
a new train named uSaryu-Yamuna Bx-
press99 on the demand of people of the 
eastern regioD. It has met a long staadltll 
demand of the people of this region. I 
would also like to express my thank s tEt the 
hone Minister of R.ailways on behalf of 
tbe people of Faizabad for iocra.q· tile 
frequency of the Ludhiana-Dbaabad Ilx~S' .. 
whicb runs via Delhi and Paizabacl, 'tom 
4 days a week to daily. (1",.r1'llJltlo_". 

(.,11.11] 

MR.. CHAIItMAN: I can not allow 
you unless your Dame comel from the paTty 
whip. 

SHRI NlRMAL KHAnRl : We wovfd' 
like to felicitate the hOD. MfDil'tet b the 
acbeivementl like the increase in freiallt 

------------------
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!aaMllP. fall in tho Dumber or accidents, 
~ove.meat in the ca.tedna facility, iocr.AIe 
in production in the coach factory, which 
M\C bien retlec~ed in the Budget. 
(1.U".uptiolU ) 

MR. CHAIRMAN: I can not allow 
lIOU • 

I TrQIIs/ ation) 

SHRI NIRMAL KHA TTRl : I also 
\\lank the hone Minister for exemptina 
epential commodities from tbe freight hike 
so to protect the poor from extra burden. 
(Inter'llptiDn3 ) 

1 •• ,1.1111 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI SHEILA 
DIKSHlT) : I roquest you to kindly request 
the Member who is making so much noise 
to come through his party, to whichever 
party he belongs. His name has to come 
through the p!lrty. He has not a pplicd to 
any party. Therefore, there is no point. 

In-anslatlon) 

SHill NIRMAL KHATIRI: Why arc 
you w~ your own time as well as ours '? 
You have not approach.d you party. 

SHR.I RAJ KUMAR. RAI : I have 
requested you, Sir, to give me time to speak. 
I again request you for allowing me to 
speak. 

MR.. CHAIRMAN : Plcale resumo your 
aeat DOW. YOQ can al1proach your whip if 
you want to speak. 

(1"""'.';0118) 

In-a ,..111110111 

SHIll NJllMAL KHATI'KI : I CODl ... • 
tolale tho hOD. Minister of Rai Iwa),1 for 
not increasiDl'tho fraiab& chug. in r_peet 
.. c_'jal commocli.... But, I think. it 
.". " ia tM iIlterost of the poor pooplt, 

if the increase in second class fares is revie-
wed whether it is for short or long distaace; 
passenger or express trains. 

So far as the hike in platform ticket is 
concerned, I have my own opinion about 
it. There is no harm if you get some addi-
tional revenu~ by increasing its price. The,., 
is no need to accompany the passengen 
inside the station to see them off. Peoplo 
can bid them farewell outside the station. 
There is no harm if the price of platform 
ticket is raised from Rs 1 to Rs. I.S0 
or even more. But I would like you to 
reconsider reduction in the increaced fares 
of second class and express trains. 

I appreciate the Ministry of Railways 
for its readiness in meeting the challenge of 
unprea:dented drought in the country. It 
has ensured massive and timely movement 
of foodgrains and other essential commo-
dities to the drought affected areas. Two 
trains the DOOD Express and the SeaJdah 
Express used to lift fish and fresh vegetables 
from Radioli station in my constituency for 
Howrah and Dehradun. But this has been 
stopped now. I would, therefore, request 
that the loading at this station should be 
resumed. 

I welcome your announcement of intro-
ducing eight new trains in this Budget. I 
take this opportunity to raise our old 
demand of linking Ayodhya to Rame-
$hwaram. \Ve have been raising this 
demand of linking North to South time and 
Main and therefore it should be aa:epted. 
This trains should be introduced imme-
diately aDd an announcement to this effect 
should be made alona with other trains. I 
also welcom~ the announcement of 23 now 
over-bridaes in this Budget. There has 
been a lona standing demand for an over-
bridge OD the railway crossing behind 
Government Inter College in my constituency 
Faizabad. I would uriC the Government 
to approve tbis over-bridge in this Budaet. 
I appredate your efforts of bridaina the 
mighty Brahmputra river and congratulate 
you for it. I would urge you to construct 
a railway bridge on a much smaller but 
reliaiouslyand historically important river, 
Damed tho Saryu which flows in Ayodbya 
in lIlY constituency. It is not only the 
demand of the JtCOple of Faizabad alone, 
"ut of ~ entire eaatem naion. 1'hcq i. 
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a proposal of linking Gorakhpur, Basti. 
Gonda and Bahraicb with Faizabad, 
Sultanpur and Allababad. I would request 
the Ministry of Railways to review it and 
include it in this Budget. I a Iso welcome 
the announcement regarding fare concessions 
to the recipients of the Prime Minister's 
Shram Award; to the children who have 
won the National Bravery Award; to the 
teachers who have won the National Award 
for exemplary service in the cause of edu-
cation and to the Arjuna Award winners 
in this Budget. Besides, I will also request 
you to renew the railway passes of the 
freedom-fighters which Iud been issued to 
them for one year on the recommendation of 
tbe Home Ministry as the same have since 
expired. I would urge the Government to 
extend the facility which has been with-
drawn. Railway pass facility to the free-
dom-fighters ;s too small a reward for the 
sacrifices they have made. The Ministry 
of Railways should have atleast thought for 
once how they cou1d give them more facili-
ties so that they may lead a better life but 
in spite of Home Ministry's recommen-
dations, they forlot it. The hone Minister 
could have taken a decision in this regard 
and instructed the Ministry accordingly. 

16.00. hrs. 

[SURI VAKKOM PURUSHOTHAMAN 
in the Chair J 

Aa concessions have been announced 
reaarding many things, like-wise early deci-

.Iion should be taken in tbis matter. Apart 
from this there are a few other things 
related to my constituency to which I would 
like to draw your attention. There is a 
proposal to introduce a train between 
Varanasi and Bombay. Shri Kam la Prasad 
Sioab and man, other members have 
requested to ron tbis train via launpur, 
Ayodhya, Faizabad, SuItanpur, Pratapgarh 
and AUahabad. This backward area, is not 
Jillked to any place in South India. The 
expansion plan of Faizabad railwa y station 
was approved; funds were allocated and sent 
to Lucknow but in spite of repeated remin-
ders and meetings with the officials at diffe-
JeDt levels, during the last olle year, DO 
work worth the name has started there. On 
the ODe hand tbe re is the questioD of 

. paucity of funds and on the other we have .. 'Q rqR from pillar to post to pt a ~JOIraoco 

for a project. But here is an example 
where funds are available and the scheme is 
approved yet the work has not started. I 
would, therefore, urge the hon. Minister 
to visit Faizabad and issue instructions to 
start the work there. The Ministry should 

realize your strengbt the-strengh of Mahavir 
(Hanuman). The Dhanbad-Ludhiana Ex-
press and Saryu Express are run by steam 
engine. Instead of that, diesel engine 
should be attached to them. You should 
pay attention to it. Time and again we 
have requested to raise tbe platforms of 
Masodha, Baragaon, Bi Ibarghat, Alnabhari, 
Maletbukanak, Khajurhat and Sohwal sta-
tions in Fa azabad district. Attention should 
be p~id in this direction. J have given 
m$loy suggestions about Saryu-Yamunu 
Express which was introduced on our 
request. Attention must be paid to these 
s.JggestioDs so that the people are benefited. 
With these words, I welcome the Railway 
Budget presented by the hon. Minister of 
Railways and appreciate the railway 
emplo yees for making concerted efforts to 
boost the image of the Railways. 

SHRI SULTAN SALAHUDDIN 
OWAISI (Hyderabad): Mr. Chairman, Sir 
there are many good oroposals in the 
Railway Budget which· has been presented 
But the poor people "re very much worried 
about the increased train fares. If you 
make tall claims about socialism and 
sbaring the sufferings of the poor people 
you should not have raised the fares of 
second class at least. You should also 
pay attention to the facilities that are being 
provided to the people. I want to submit 
a few points about my constituenc y 
Hyderabad. The railway station which was 
built during the Nizam's time, i. in the same 
condition and it has not been renovated. 
Similarly, there is not even a single ovet-
bridge in Zakharabad Junction in 
Hyderabad. People have to wait for 
hours aDd as a result of this people are 
fed up_ If an over-bridge is Dot imme. 
diately constructed there the people will 
themselves uproot the track, because there 
is limit to everything. Generally there are 
traffic jams for four hours ana more. You 
have not built an over-bridge here in spite 
of repeated reminders. You can yourseJf 
imagine the type of facilities that are beiDa 
provided to the people. Multilinaual sian 
bqar~. displa)'in'..the .... of t~ Ita';"'" 
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are there at various stations. I would 
suggest tbat Urdu should be added in these 
sign boards. You have made tall claims in 
your Budget Speech that reservation in 
jobs has been made for schedule castes) but 
I want to ask you that how many muslims 
are there in the railway today, and has 
their number increased or decreased since 
Independence. The President's Address 
highlights the 1 S point programme and 
speaks of safeguarding the interests of 
minority. I would like to ask here how 
many muslims are employed in the railways? 
You many be aware that it is almost 
negligible today. But even then you have 
not done anything about it. By merely 
talking about the 1 S point programme or 
the minority, you cannot survive for long 
because those days are gone. Large 
number of tourists from Andhra Pradesh 
visit Agra and Delhi, but the A.P. Express 
does not stop at Agra, thereby causing them 
great inconvenience. The train should be 
stopped at agra so that the people of 
Hyderabad who travel for 48 hours in this 
train are able to alight conveniently. You 
should pay attention to this area in Soutb 
India which is being totally neglected. Sir, 
I am totaHy against the wisutilisation of 
funds by the State Government which had 
been allocated for railway over-bridges. 
But this does not mean that YOU should 
punish the people of this area for tbe State 
Government's fault. The Centre should 
ensure that the State Government does not 
create hurdles in the construction of an 
overbridge or in the progress of railwyas. 
Why should we suffer? We are totaJIy 
against it, You should fully agree with us 
in this regard. The Centre should take 
strong action against the State Government, 
which is hindering and not doing the work 
of the people, and provide facilities to 
them. I am grateful that you have given 
me an opportunity to speak. 

SHRI KAILASH YADAV (Jalesar): 
Mr. Chairman, Sir, I thank you for giving 
me an opportunity to sp eak on the Railway. 
Budget. I rise to support the Railway 
Budget presented by the hon. Minister of 
Railways, Shri Scindia. Keeping in view 
the prevaiJing conditions, he bas presented 
a very good Railway Bu(lset. Many new 
trains have been introduced; distance and 
tpeed of many trains has been increased. 
S9~~s fOf imfrovement of tailwa)'s ana 

employee facilities have also been Jaunched. 
I wiU give only a few suggestions as the 
time at my disposal is short. I want thaI 
YOU should reconsider and the increased 
second class fares and try to reduce them .. 
otherwise common. people will auft"er. 
Secondly, you have withdrawn the. pauel 
of freedom-fighters. They may live for 
another 4 or 6 years. Therefore, I think 
it is not good to withdraw the passes, which 
had been issued to them earlier. They 
should be again issued these passes. Speed 
of some trains should be increased. A 
high-speed train from Delhi to Agra was 
given a trial on the Kanpur track. It 
should be immediately introduced. My 
constituency is &urrounded by four districts 
Etah, Mathura, Mainpuri and Agra. Four . 
Railways-the Central Railway, the Western 
Railway, the Northern Railway and the 
North-Eastern Railway pass through it. 

Although, I have been writing to tho 
concerned railway officials and the Ministry 
of Railways from time to time but I have 
. not received any satisfactory reply from 
them so far, nor any action has been takea 
in this regard. I have been informed that 
1 S k.m. stretch of Etah-Tundla section is 
uneconmical. I have challenge4 the railway 
authorities that jf they roHow my 
suggestions, this uneconomical track can 
earn profit. But instead at payina 
attention to my suggeltions they give vague 
replies which are not based on facts. The 
Allahabad office of D.R.M. and the local 
railway authorities have pushed the Tundl. 
station to such a State that it appears 
they want to close it down. Sir, that track 
was laid in 1958. H this 75 k.m. section 
is closed down or otherwise disturbed, it 
will not only create hardships for the people 
of that region but also spoil the image of 
our party. It therefore, want that the 
railway vdministration should pay proper 
attention to it and bring about improvement 
in the running of trains. There has been 
a 10n8 standing demand for last 20 years 
that this track should be extended upto' 
Farrukhabad and Kasganj. This will belp 
in covering the loss to a great extent. I 
suggest that the track shouJd be 
strengthened by laying stone rubble 
under it, no matter what it may 
cost. This will Dot only improve the 
speed of the trains but also benefit in-
4ircctl)'. In viow of the long standint 
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demand of the people of Btah, tile track 
should be extended upto Farrukhabad and 
ltaspnj. 

I bad written to the Railway Minl.ter 
last year and had also met him presonally 
to request that a retiring room and a new 
platform sbotild be construeted at Tundla 
railway station and Tundla Junction should 
be ded~ . Model Station'. The hone 
Minister bad given me some assurance too, 
&at I regret to say that no action has been 
taken 10 far in this connection. '1undla is 
'gerY big railway station. The passengers 
catch trains from there for many places 
lite Agra, Ferozabad, Btab, Mathura, 
Mainpuri, Howarh. Jaipur, and Delhi, but 
due to limited quota of reserved seats, they 
face many bardshirs. Besides, there are 
restrictions of minimum travel of 200 k.m. 
or 400 k.m. on some trains from Tundla. 
This also causes great hardships to the 
passengers. Although nine mail and 
express trains pass through Tundla but due 
to this restriction, the passengers cannot 
travel by these trains. Secondly, the 
DUlDber of bertbs is also less. The people 
of this region are, therefore, very much 
qitated due to these hardships, and their 
condition is miserable. Only two trains 
stop at the industrial city of Ferozabad 
which has a population of 4 to S lakbs. 
I would like to submi t that two to three 
more trains should be made to stop there. 
The Mapc!h and Nilancba] Express trains 
used to stop there earlier. I have come to 
kDow that the railway authorities propose to 
do away with this stoppage w e.f. 1 st April. 
This will make the situation very critical 
and will create resentment among 
the people. Before the situation 
heeomes explosive, I want that besides the 
stcppap of these two trains. alT8ngements 
should also be made to ~top Gomati, 
Prajapaj. Saryu and N .E. trains for two 
to tbJee miDutes at the station. The reason 
is that there is huge pressure of adjoinin. 
cities OD Tundla Junction. I would also 
lib that ~ should be no restriction on 
tiaYeDiDa from there to Delhi The Assam 
Mail ud Upper India, by-pass beg cities 
like TaDdla, Jal~f" Road and Ferombacl 
att4 this lias created problem. for the 
pessen.,rs. I was &ssuNCi by bon. 
MInister th at he Will reconsider this 
f«'ilioft. -but he 4id BOt, and this bas QUSed 

great disappointment among the people of 
this area. 

In the end. I would liko to submit that 
an over bridge should be constructed at 
JaJesar Road Station on Mathura-Etah 
section. There has been a long standina 
need for it. In the absence of an over-
bridge, tbe traffic remains suspended for 
almost the whole day. Besides, keeping in 
view, of the requirements of this area. 
arrailgements should be made to introduce 
another Vaisbali Express so that people are 
benefited. With these words, I fee) that 
expeditious action would be taken to solve 
the problems to which I have drawn the 
hOD. Minister·s attention. I welconle and 
support this Budget. 

'Engli~hl 

SHRI MULLAPPALLY RAMA-
CHANDRAN (CannoDore): I rise to 
snppnrt the Railway Budget for the year 
1988-89. This year's Budget no doubt has 
certain commendable features and I com-
pliment the hone Minister for the examption 
granted to essentIal commodities. The 
present Budget aims at maSSJve resource 
mobilisation and the main thrust of the 
Budget is on modernisation ani rehabilita-
tion. The new leviei, I unperstand, are 
expected to fetch an amount of Rs. 622 
crores. I am very bappy to comlnent that 
these levies are not inflationary in character 
since essential commodities have been left 
out. However, I have one suggestion to 
make and that is to request the hone Minis-
tet" to exempt handloom goods from the 
increased Jevy in view of the pathetic 
condition of the handloom industries these 
days. 

1 congratulate tbe Indian Railways for 
their record performance in the freight 
traffic, and also for the substantial decrease 
in the number of accidents. The decision to 
let up a DlI'cctorate of Passenger Ameni-
ties is a step in the right direction in fulfilJilll 
the passenger requirements. 

However., a close study of the Budget 
will reveal that there is i£ grave reaioDal 
cliIparity in allocating funds to different 
States. Por example, tbe State of Kerala 
bas been absolutely ignGRd by the Railwa), 
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Administration while preparing this year's 
Budget also. There is absolutely no deve-
lopment projects in Kerala, nor are there 
any new trains introduced from the State. 
A mere sum of Rs. 1 S crores has been 
allocated to this State, as against a total 
Plan outlay of Rs. 3850 crores. Out of 
77,254 track Kms. in the country, Kerala 
has only' 921 Kms. It is pertinent to note 
that not only are there no proposals for 
more tracks either by way of new tracks or 
of doubling of the tracks, but the funds 
allocated for the on-going projects are also 
negligibly poor, or they are substantially 
very low. For instance, we have the cons-
truction of the Guruvayoor-Trichur line. 
The total estimated cost is Rs. 17.4 crores, 
but only Rs. 2 crores have been provided 
by the Ministry. So also. for the Ernakulam 
Alleppey line which is a prestgious railway 
track in KeraJa, only Rs. 7.87 crores have 
been allocated, as ~gainst a rl..quirement of 
Rs. 11. g 3 crores. This line should have been 
completed by now, and the delay in timely 
completion of this project, I am sure, will 
result in uavoidable cost escalation. 

I draw the kind attention of the hon, 
Minister to the fact that Kerala is the only 
State in the South which does not have 
even a single RaiIy,.ay undertaking or 
installation unit. Here, I would like to 
mention that in my State, there are more 
than 28 lakh educated youngsters who have 
registered their names in various employ-
ment exchanges. This unemployment problem 
in Kerala ... 

MR. CHAIRMAN: 
please listen to him. 

Mr. Minister, 

SHRI MULLAPPALLY RAMA-
CHANDRAN : I ask the Railway Minister 
to remember that Railways being the largest 
public utility service, they C1n do much in 
alleviating this bumb';g probleI!l, which the 
unemployed youth face there. So, this is mj 

bumble request . 

MR. CHAIRMAN : That may not be 
done, but at least the Minister may kindly 
note this. 

SHRI MULLAPPALLY RAMA-
CHANDRAN : I aaain request that earnest 

and sincere efforts must be made to set up 
some Railway factory in Kerala. 

Ever since independence, the Malabar 
region in .l{erala has been subjected to 
continuous neglect by the Railway Admidis-
tration, whether it be in track renovation or 
passenger amenities or modernisation. It is 
relevdnt to note that the Malabar region of 
KeraJ. consists of six major and densely 
populate districts, out of tho 14 districts of 
KeraIa, with a substantial number of its 
worJcing population working in Gulf COun-
tries, as also in metropolitan cities like 
Bombay, Calcutta, Madras and Delhi. and 
for that matter in every city of our coun-
try. 

The railway track from Mangalore to 
Madras is one of the oldest railway tracks 
in India. I am sorry to say that tbere has 
never been any development on the traok 
from Manaalore to shoranur since the startms 
of the railway line. I would tell the hOD. 
Minister that it has been the long-cberished 
dream of the people of this area to have a 
double line from Shoranur to Mansalore. 
Every time we make this proposal to the 
Ministry, the Ministry turns down the 
proposal saying that it is Dot econom ieally 
feusible. I would liJ...e to ask the Deputy 
Minister of Railways just to tell me on 
what grount this particular Jine is found to 
be not economically feasible. From the 
point of view of passenger traffic, any 
statistics wi]) go to show that this is one of the 
most profitable rail tracks in India. Along 
with a high rate of literacy" the passenaers 
of Kerala have developed a passenger 
culture; and I would like to bring to tbe 
kind notice of the hone Minister that 
ticketless passengers are comparativel, less 
in my State. 

The raHways being the lallest peplic 
utility services in the country, it has certain 
social obligations. It cannot think in terms 
of profit and loss alone. The requirements 
of the travelling public must stand upper. 
most in the minds of tbe planners. Bvery 
step must be taken to double the line. 

We have a separate railway division at 
Palghat and the Minister should come forward 
to assess the propess made on the route 
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from Pal.hat to Mangalore compare the 
same with the developments made on tbe 
line from Palghat to Tamilnadu in the same 
division. This will reveal the extent of 
regional imbalances even within the same 
railway division. 

I request the hone Minister to take 
urgent steps to initiate work on the proposed 
Kuttippuram Guruvayur line. 

The Konkan railway from Mangalore to 
Bombay has also been long pending and the 
construction work on tbe brood-gauge traek 
between Mangalore and U dipi should be 
expedited in consonance with the 
recommendations of tbe National Transport 
Policy Commitiee. 

The Tellicherry-Mysore line which will 
reduce rhe running distance between Delhi an 
KerBla by 400 and odd kms also requires 
urgent consideration. Since 1901 several 
surveys have been conducted by the rail way on the feasibility of this line and I under-
stand that financial constraints of the 
railway administration was the only 
impediment preventing the favourable 
consideration of this project. However 
serious and immediate attention of the hone 
minister is drawn . to tbis significant 
prC'ject. 

Summer season is fast approaching and 
while introducing thc Summcr Specials the 
travel requirements of the paS8eoprs of 
north Kerala ehould receive tbe Ministry's 
special attention. 

In Kcrala, we normally have torrential 
rains for almost 4 to 6 months every year 
and it is a pity that dilapidated and leakiDa 
coaches are stiR in use in this region in 
Jarae Dumbers. These coaches must be 
replaced at the earhest. 

The Venad Express now running between 
Trivandrum and Shoranur should be 
eneadcd upto Manplore keepins in view 
tbe iDcrealinl Dumber of passengen in this 
area. 

I am happy to know that.the Himasapr 
ExpreB8t which had been terminated by tho 
Ministry t bas beer. restored. I conaratulate 
die Minister for takiq such action. 

Likewise the Emakulam-Cannanore 
Executive Express which was a boon to the 
office travelling public of Malabar bas been 
withdrawn and no alternative arrangements 
have been made. This train also should be 
restored without further delay. It caters to 
the needs of the Malabar area. The people 
of Malabar area, irrespective of political 
affiliation, are on an agitational path. 

Sir, 15 years back in 1972, the then 
hone Railway Minister, Shri T. A. Pai, had 
introduced a new train by name Jayanti-
Janatha Express from Mangalore to 
Nizamuddin in commemoration of India's 
25th anniversary of Independence. The 
decision to sta rt this train was the conse-
quence of the various representations and the 
penistent demands of the MPs from Kerala 
and Kamataka. Suprisingly this train has 
been renamod as Mangalore Express by the 
administration wttbout taking into account 
the significance of the origin!ll name. But, 
unfortunately, the people sitting in the 
Railway Ministry do not know the signifi-
cance of the name of the train and thus 
changed it to Mangala Express. To our 
surprise without any rhyme or reason this 
train has been terminated. It is my request 
that, whetever may be the reason put for-
ward by the railway, we cannot understand 
why such a prcstigeous train had been 
termicated by the railway. I would like to 
bring to vour kind notice that there was a 
lot of protest from the people of Malabar 
with regard to the withdrawal of the train. 
It will not be out of place here to mention 
that if any untoward incident leading to 
massivr. protests or agitation takes place in 
the Malabar region the callous and indiffe-
rent attitude of the railway administration 
alone will be responsible for sucb an unplea .. 
sant eventuality. 

Once again, I support the railway budiet 
and I request the hOD. Minister to pay his 
kind attention to the suggestions made by 
me on the Floor of this House. 

(Tran.riationJ 

SHRI SANTOSH KUMAR SINGH 
(Azamaarh) : Han. Chairman, Sir, I thank 
you for givins me an opportunity t9 speak 
on this Railway Budaet. The Budget Which 
bas becD preseutoci by our Railway Minister 
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is proof of the fact that developmcn t, and 
progress would soon become watehword for 
Railways. Till DOW this department was 
with Scindia Sahib and it was his responsi-
bility to .trengthen it. But now our Prime 
Minister has entrusted this work to Shri 
Mahavirji too. I fed .that these two 
personalities will work 7 lllledly to strengthen 
and streamline the r4Jlway department. 
Tbere is no doubt that railways playa vital 
role in the development and progress of a 
country. The railways is the backbone of 
the country's economy. If the system of 
railways is strong, the poor people are the 
greatest beneficieries because I t is they who 
travel most by railways. 

The Department of Railways h as set 
new records in various fields. Where on the 
one hand the Railways met the challenge of 
unprecendented drought, tloods and other 
natural calamities successfully and ensured 
massive movement of essential commodi-
ties to the remote areas during "those dIffi-
cult daY~t it also reconstructed and renewed 
the affeted railway lines immediately. It 
was a commendable work. Besides, many 
new trains have been announced, in spite of 
inadequate resources. A new record has 
also been set up with the announcement of 
high speed trains. This would be of great 
benefit to the people. In addition to tbIS, 
many steps have been supgested to check 
train accidents which had becoDle a common 
feature and took a number of lives every 
your due to small errors. These measures 
are commendable, whether they are in the 
form of installation of sophisticated safety 
devices at the control rooms between 
Muahalsarai and Delhi or effective radiO 
links between the guard and the driver. 

In the field of sports the players of the 
Railway department have excelled, the 
employees are working dedicafedly and the 
railway construction companies have done 
comtnendab Ie work in earning foreign 
exchange. Though the increase in rail fares 
and freight announced by the hone Minister 
is causing some difficulty and hardship to 
the people, but at the same time he has 
ensured that children, handicapped persons, 
youths, widows, people suffering from 
natural calamities and the brave are provi-
ded suitable concessions. This proves that 
the administration has a definite will to 
work for the welfare of sucb people. The 

Governmsnt believes in "Mansa Vacha 
Karmana" It will always work for the 
betterment of such people. We fail to 
understand, as many of my collea~ues ha~e 
also pointed out, as to why tbe railway 
pass facility to freedom fighters has been 
withdrawn. Their sacrifices are great and 
this facility may be a small reward for it. 
Nobody knows bow long they will live. 
They may live for S years or 10 years. 
Some may survive for a few yeaes and 
others for a few days. We pray for their 
long lige. Therefore. I urge that if railway 
passes are issued to them for entire like 
time jnstead of one year. it will not oaJy 
be a great service to tbem but also a proof 
of our reverence for the freedom fighters 
and the freedom of this country. By paying 
attention to them we shall set a new 
example. 

(English] 

PROF. N.G. RANOA (Guntur); They 
had not even extended it for one year. They 
are delaying it for the last one yoaJ. 

I Trallslarton] 

SHRI SANTOSH KUMAR SINGH: 
I am saying the same thing that instead of 
one yea I , passes should be is~ued to them 
for life time. I leel that it will not only be 
welcomed by the Congress but also by the 
entl re nation. I feel that you should, there-
fore, reconsider it. 

It is true that unless the employees and 
the administrations d~ not work smoothly 
the Rail department or any other depart-
ment cannot progress much. To encourage 
the employees. the provisions that have been 
made in the Budget, in respect of schoo], 
ho!U)ital, bonus or other facilities, are COm-
mendable. This will boost their morale and 
they will work for the welfare of the people 
whole-heartedJy. It is true ... (Inter. uptions). 
I am happy tbat Shri Datta Samant has 
supported it. It is good that these people 
support good thinSS. It seems tbat some-
times they also feel like supporting the tight 
things. I respect their sentiments. 

Wliere on the one band, I have a word 
of appreciation for the Railways on the 
other, I will not hesitate to point out the 
difficulties. It is true that tbe resourc:ea 
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are inadequate. It is also true that natural 
calamities like drought and flood have 
played havoc with our economy and we 
are facing great difficulty in development. 
I think that the increase in fares of 1st 
class and AC will not affect tbe aeneral 
public as much as the increase in II class 
fares. I feel tha t if it can can be slilhtly 
reduced it would be of great benefit to the 
masses. I would, therefore, suggest to 
reconsider it. 

I have caref,,"-ly listened to all my 
colleagues. Sonle of them want a train, 
some others want a station in their con,tl-
tuency and still others want sometbing else. 
I fail to understand what we should ask 
for. We do not even have the bare railway 
facilities. There are areas In our country 
which do not e\en have a railway hne, 
The situation i~ ,ery much bke a household 
which bas plent}' to eat. and the famIly 
members think of different spechtlities, which 
may suit their tastes, but tbose who do 
Dot have anything to eat, how can (hey 
sari sfy their hunger. 

Mr. Speaker, S1(, I am of the firm 
opinion that the Deputy Min ister Shrl 
Mahavir Prasad, would bnng to the notIce 
of the Government and Sbn Scindia the 
grie\ances of this area to the best of his 
abilitles. I belong to Azamgarh I want 
to submit that the railway line from 
Azamgarh to Sbabganj, and Maunath 
BhanJan is narrow gauge and it was laid 
during the BritIsh rule. Many new lines 
have been laid since In~ependence and 
narrow guage Hnes have been converted 
into broad guage but it is unfortunate that 
this line is still narrow gu8le. A train with 
'-7 bogies attached to it does move OD 
this line at the speed of a bullock-cart. 
You can see only 5 to 7 people traveUing 
in this train. This train is so slow that 
neither can one reach in time nor can one 
catch the express train from the main 
station. Therefore, I feel that this 
example ••. (Illterruptions) .. I am submitting 
this because we are helpless. Mr. Cbair-
1118D~ Sir, please give me two minutes more. 
I cannot understand one tbing. Since 1985, 
I have witnesse'· 2·3 Budgets I have 
written letters many times in this regard 
aDd raised this matter many time. but I am 
DOt able to understand this phenOlDeDoD. 

I have raised this matter In writioa duriJts 
the Budget of 1985, 1986 aDd 1987.00 
I have received replies to all of them. 

I am reminded of a story. There was 
a five year oJd boy wbo was seekias 
admission to a .:bool. When the teaclaer 
&!Ike<! hIm what was his ap, he replied 
that be was five years old. He was ad-
mitted to the scbool. Several years later 
when the boy grew up and cot emplerod, 
he met the aged teacher agin. This tilDe 
also he told hi s age was five years. When 
the teacher retired .from the service his 
ex·student met him alain. On beioa asked 
what was his age the boy said that his age 
was only five years. Th" teacher was 
surprised and asked his exstudent, as to 
how It was possible that even after 2S 
years he was of the same age i e., five 
years. The exstudent quipped that it was 
the word of a man and a man sticks to his 
words. How convenient it would have 
been for "us if tbe Ministry of Railways 
were to stick to its words. Similarly, tbe 
Ministry of Railways makes excuses on 
account of paucity of fonds and similar 
other reasons. When they have adequate 
resources tbey argue tbat there is not 
sufficient income from that line. But I 
would like to empbasise that development 
and resources are complementary to eaeb 
other. 1"bere shall be no development 
without industry. Similarly, neither 
industrialisation nor development of an 
area can take place in the abseoce of rail-
ways or other means of transportation. I 
understand your problems Which are geue-
rally created by the Planning Commission. 
But I dOD 9t agree that the expansion of 
railways is always decided by tbe Planning 
Commission. You would have also to 
keep in miDd the requirements and diffi-
culties of a part icular reaiOB. The caJl of 
Sbri Rajtv Gandbi for removiDa rqional 
imbalance bas also to be fulfilled. I am 
reminded of the days when PaDdit Jawahar 
Lal Nehru was the Jeader of &be House. 
He was told tbat the people of this reaIoa, 
which bad contributed to Gle IeId of art, 
'iterature aod politics and had made .... a t 
sacrifices in the freedom IDOYeJDeBt bad to 
sustain their life OD tbe arainl picked up 
from dUDI. Panclit Nehru was so much 
mOftd tbat tears rolled ill hi, e,.. on 
beariDa thi' . (lnl.r,."tIDIu). 
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~. CHAIRMAN : Please wind pp. 

[TrtllUlation ) 

SHR.I SANTOSH KUMAR. SINGH: 
I want to submit that until metre gaUlle 
line is cODverted into by broad gauge line, 
diesel engines should be provided for the 
movement of trains on the metre gauge 
line ~o that it could be linked to tbe broad 
gauae line. If tbis is done lalge number 
of passengers of this region, who travel to 
Bombayand Calcutta shaH feel a Httle bit 
c~nsoled and could hope for a broad gauge 
line in future. 

fEng/ishl 

MR. CHAIRMAN: Please wind up. 

[7)oanslat;on] 

SHltI SANTOSH KUMAR SINGH: 
Now, I want to speak about Sahjanwa 
which is the constituency of hone Deputy 
Minister of Railways. I belong to the 
district Azamgarh which falls in the 
Gorakhpur Commissionary. The hone 
Deputy Minister also belong~ to the same 
area, There is a raiiway line, which passes 
via Azamgarh upto Dobari Ghat. in the 
neighbourhood. Earlier a tra in used to 
run on thilline .•. **. 
(EngUsh) 

MR. CHAIRMAN : Please resume 
your seat. Whatever you say will not be 
recorded. Do not waste your energy, it 
will not be recorded. It is not being 
recorded. 

SHRIMATI D.K. BHANDARI 
(Sikkim) : Sir, this Railway Budget of 1988-
89, with all the proposed concessions for 
the recipients of the Republic Day National 
Bravery Award, teachers honoured with 
Republic Day Natipnal Awatd, outstanding 
spor.tspersons, indultrial workers and 
widows of ..u..nts who died in the service 
of the nation, in continuation of tbe earlier 
concessions liven to the hand icapped and 

•• , Not ~rd~. 

to the drought and flood affected people, is 
Dot a bad budget and deserves encomium at 
least in this respect. But there can be DO 
doubt that the propose increase in tbo 
passenger fares and freights wiJl hit hard the 
common man. 

It is regrettable that in every budget, 
barring only two or three, the tendency of 
the Governmet is to pick the jlocket of the 
common man in the rlame of resource mobi-
lisation. Tberefore, there is an urgent 
need for more financial discipline in tho 
management of the Railways. 

In hJS Budget Speech, the han. Minis-
ter has talked about undertak!ng several 
improvements in the running of the trains 
and in providing amenities to the passen-"' 
gers. Therefore, I would like to draw the 
attention of the hone Minister to some of 
the areas in which imprnvement is keenly 
needed. Not much attention, I am afraid, 
has been paid to the North-Estern region. 
I bope, t' e Railways do not presume that 
the people of this region do not need 
amenities or facilities. I would like to tell 
the hone Deputy Minister, Shri Mahabir 
Prasad, that by saying so, I am not ecoura-
ging any regionalism but ~ am trying to put 
forth a bare fact. Take the case of new 
JaJpaiguri, which we call NJP also ira short. 
It bas bec"lme an important junction as it 
caters to the needs of the public of a laqe 
area, comprising not only of the whole of 
North Bengal and Sikkim, but also of 
Bhutan and the eastern part of Nepal. as 
hon. Anan da Pathak Ji also has stated in 
this House. Unfortunately, however, tho 
location of this station is not at all conve-
nient for the public. I would ltke to mentiOll 
here that the facilities which are provided 
for the passengers here are fa r from satis-
factory. Situated in almost an is bJated 
place, it becomes very inconvenient for the 
people to go there during night time. So. 
to catcb the night train, people have to 
reach there in the evening itself because tho 
station road from Siliguri to NJP is not 
considered safe to travel by at night. What-
ever limited accommodation is there at NJP 
atation, becomes very crowded from ono 
end to the other. So, anybody can imaaine 
the plisht of the passengers there. What-
ever little accommodation they have. that is 
al_ voey dirty . 
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I would suggest that Siliguri should be 
connected with broad gauge line as this 
place is the oldest railway station in this 
area and as the necessary infrastructure is 
also there to meet the demand of the grow-
ing passenger traffic. 

Siliguri being the second largest city of 
West Bengal, is wel1-cennected by roads and 
has good hotels where people can take rest 
in the night without any problem. Perhaps 
the hone Minister knows that it is only a 
~w kilometres away from NJP. Indeed, it 
was the only railway station for decades and 
still serves tbe metre gauge trains. It is sad 
that in this Budget also, there is no pro-
posal to connect it with broad gauge tr;; ins. 
1 hope, the han. Minister will give careful 
thought to the suggestions of mine. 

Railways are the arteries of the nation, 
but what about the States which arc Dot 
connected by railways ? Sikkim is one of 
the unfortunate States which is not connec-
ted by rail" ays, and in the near future also 
there is no possibility because of the very 
difficult terrain of this State. 

Sir, if I am correct, last year, during 
one of the meetings, ] had requested the 
hone Minister Sbri Madhavrao Scindia, for 
timely allotment of railway wagons for the 
smooth movement of essential commodi-
ties and otber materials that we need for 
our developmental projects at least to tlie 
nearest Railway bead, that ifi, NJP. The 
hOD. Mmister was also kind enouah to aive 
assurance that he would look into it and 
our officers from Sikkim were in touch with 
the concerned R.ailway Officers for this 
purpose. But nothing hal come forth so 
far in the matter of allotment of wagons 
and the Sikkim Government has to pay a 
considerable amount of public fund to the 
private carriers. After the merger of Sikkim 
in 1975 with Indian. Union there bas been 
considerable incrrease in passenger traffic and 
tbat is good for national integration, as the 
Deputy Minister told some time bAck in this 
Bouse that national integration is the upper-
JDDIIt in their mind. So, keeping this in view. 
I would like to request that there should be 
reaened quota of s~ats and berths for the 
pc.op1e of SikIdm who go aDd come to tbe 
State from other Railway Stations of other SM". Tbe Railways should open at least 

one out-agency in each district of the States 
whieh are not connected by the Railways. 

Sir. the proposed increase in the freight 
rate will increase the price of the commodi-
ties. It is good that some of the essential 
commodities have been exempted from the 
proposed increase, but ati]) the common 
people will suffer because of tbe cumulative 
effect of the increase in the passenger and 
freight rates. There is no doubt that the 
Railway management or the administration 
had been trying to improve the quali ty of 
food served to the passengers. But still 
there is room form improvement in this 
regard. Much more attention should be 
given to the maintenance of the bogies. 

Before concluding, I would like to 
suggest that the army personnel, as you 
know, are posted in the North-Eastern 
region and they comprise a considerable 
size of passengers in tbe trains. They 
should be provided with seprate reserve 
compartments or bogies for their movement 
without creating any problem for the Civi-
lians in this region. 

fTrandation J 

·SHRI R. JEEVARATHJNAM 
(Arakkonam) : Mr. Chairman, Sir, I rise to 
welcome the Railway budget for 1988-
89. 

The Railways which carried a load of 
280 m. tonnes during 1985-86 carried an 
increased load of 300 m, tonnes during the 
next year. The increase of 20 m. tonnes 
in one year is reany a tremendous achive-
ment. 

The Railways also played a significant 
and constructive role in carrying drinking 
water to every nook and comer of this 
country affected by drought. I congratu-
late the Railwy Minister and Railway men 
for this yeoman service. 

During this year. Railways have earned 
Rs. 8474 crores by carrying goods and 
passengers. During tbis year the Railways 
have, thus, earned a surplu. profit of 
RI. 69 crores. ) appreciate the Railway 
department for their efficiency. 

·The speech was origiQl.lly dilivered iq 
Tamil. 
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Durring this year, 64 new trains have 
been introduced. The trains from Delhi 
to southern capitals viz. Baagolore, Hydra-
bad, Madras ad Trlvandrum have started 
runnins daily. 1 welcome this. 

I also welcome c:omputerisation of reser-
vation facilities. I also welcome the installa-
tion of Solar Power Train Actuated Acci-
dent Warning Devices to prevent accidents. 
These devices must be operated properly 
and accidents averted. 

I also welcome the hike in the railway-
men wages as per the recommendations of 
the 4th Pay Commission which involved 
Rs. \;00 crores. 

During 1987-88, 42 days~ bonus has 
been declared for railwaymen. This would 
further encourage railwaymen to attain 
greater heights. 

Now let me submit some of my 
greivances for early redressal. Since I entered 
Parliament, I have been making one 
particular demand to the Railway Minister. 
He is not here now. The Deputy Minister 
is here. I hope he well listen to my 
demand. Many trains from Cochin, Trivan-
drum and Bangalore pass through 
Arakkonam to Delhi and Calcutta. If the 
Rail9lay route is reorganised so as to make 
these trains to pass through Katpadi, 
Pathala, Tirupathi and Renigunta, the 
reorganised route would sa v~ nearly 
80 Kms. This r(organisation of route 
would also help to conserve fuel on this 
count and also to add to tbe speed of the 
trains. Now these trains are taking a 
circuitous routc. Till Tirupathi, these 
trains run on broad guage. Hon. Prof. 
Rangaji some decades back voiced the same 
demand. He also knows it. The Railway 
NiniEtery made a survey for this. How-
ever, the survey was abruptly stopped. The 
intial cost of the project was estimated at 
Rs. 3S crores. Now, they say it is Rs. SO 
crores. It is alright. Railways with buge 
profits can take up this project. This 40 
crores or SO crores is not a big amount. 

The Temple Trust in Tirupathi is a big 
Temple Trust. The Temple Trust may aho 
cooperate with the Railway Department in 
spariIW funds for this project. The Rail-
ways lIUly approach the Temple Trust. Even 

the residents of the area are wining to 
cooperate with tbe Railway Adminis-
tration in providing funds. These funds 
which are forthcoming from the 
Temple Trust and the Pu blic may be utilised 
by the Railways and the work may either 
be undertaken by Railway Department or 
left ~o the Railway Construction Company, 
because tbe circuitous rou te is causing 
hardship. One has to go from Katpadi to 
ArakkODar.l, from there to Renikunta and 
then on to Vijayawada. In case the route 
is reorganised, in a straIght line, Katpadi, 
Tirupathi, Renikunta, Gudur and Vijaya-
wada can be connected. 

. . 
Further, Sir, there is a passenger train 

from Arakkonam in the morning. It helps 
routine office-goers and industrial workers. 
But there is no train facility for these 
workers to return to Arakkonam in the 
evening. 

Passengers from Arakkonam who wish 
to go to Coimbatore and Bangalore have to 
first alight at Katpadi and then proceed to 
Coimbatore and Bangalore. . Since there are 
no trains in the evening time, the passen-
gers face hardship. Therefore, a shuttle 
service from Arakkonam to Katpadi may 
be introduced. It should Jeave Arakkonam 
at S .30 PM and reach Katpadi at 6.15 PM 
and leave Katpadi at 7.30 PM and reach 
Arakkonam at 8.30 PM. HOD. Minister 
may kindly look into this. 

2 years before the Railway department 
passed an oder that only ITI qualified 
persons would be eJigible fore Khalasi 
joba. However, the department issued a 
a subsequent order providing exemption to 
certain categories of persons already in 
employment from the restrictions of the 
earlier order. The exemption order will 
expire in June this year. I request that th,. 
operation of the exemption order should be 
further extended in tbe interests of 
employees. Efforts must also be made to 
make the services of the Khalasis permanent 
before withdrawing the exemption order. 
This restriction can be applied to new 
recruits. 

Arakkonam is an industria) city. An 
airport is there. A Naval Training Centre 
is a Iso being established. Surveys have 
been conducted and land acquired for the 
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purpose. To help passengers from Banga-
Jote, ViUupuram. Madras and Kanchipuram, 
an overbridge ma~ be constructed on the 
western side of Arakkonam Railway Station. 
It may not cost even Rs. 5 crores. It is a 
small amount. F..lil'\\-ays have constructed 
giant cverbridges all over the country. So 
it is Dot a grear task for them to build an 
ovcrbridge at Arakkonam Railway Station. 
These are small projects. I hope the Deputy 
Min;ster will consider my request. 

There is an Eng1ish medium scbool in 
Arokkonam. I request that it may be 
upgraded into a college. 

The Cheren Express "hich was running 
from :r..1adlas to Coimbatore has been 
d:scontinued recently. That should be 
restored. 

A new train must be introduced from 
Madras to Bang? lore. The existing 
Bangalore Express leaves at 1.30 PM. From 
this time to 1 ( .30 PM in night, there is no 
train which runs from Madras to 
Arakkonam. For 9 hours there is no train. 
This has caused mar.) hardships. With 
the increase in indu<>trial activities and 
population explosion, it is essential that a 
new train must be introduced. Since 
Independence, only one train, that is, 
Brindavan Express was introduced. I there-
fore urge upon the Minister to introd uee 
new trai n in the evening from Madras to 
Bengalore. Even the Hon. Chairman 
knows that I have persistently made such a 
demand in the the meetings of Railway 
Consultative Committee. 

The Railway Engineering Workshop was 
started in Arakkonam during the British 
period. It bas already celebrated its 
centenary. Even if we want to keep it as 
a memorial, it requires renovation and 
expansion. This is modem age. We have 
successful1y lunched sarface to surface 
missile. With this mightJy scientist force 
in our country, it will not take a long time 
to renovate the Engineering workshop. 
Railway wagons should be produced in the 
workshop. Even necessary equipments for 
the proposed Naval Training Centre may 
be produced there. 

As I had already stated, the railway Jine 
CODDeCtiD' Cochin. Trivandrum aDd 

Bangalore With Tirupati may be ~rganked 
to avoid circuitous route. Even the BaD8~­
lore-J{arnataka Express must be made to 
run through Tirupathi, Katpadi and 
Renigunta. 

With these words, I conclude. 

[Translation) 

SHRI SHIV PRASAD SAHU (Rancbi) : 
Mr. Chairman, Sir, I whole-heartedly 
SUPPOrt the R.ailway Budget for 1988-89. 
I think that no amount of appreciation will 
suffice in this regard. 

I would like to highlight in brief the 
achievements of Railway and extend a few 
suggestions. The record set by our 
railways jn freight cat'riage has surpassed 
the acbie"ements of the railways of many 
developed countries of the world. You 
have taken a higb Jy praiseworthy step by 
not increasina the freight charges on essen-
tial commodities, foodgrains, fertilizers, 
salt, edible oil and fodder. Railways 
contribution to sports is commendable. 
There is no doubt that it is at the top in 
this field. RaHway has given many players 
of international repute to the country like 
P.T. Usha and others. There are many 
girls working in Railway who belong to 
Ranchi and they bave done extremely well 
in sports. But it is unfortunate that the 
money provided bv railways to these girls 
fer diet is meagre. Therefore, I would like 
the allocation of fund in respect of diet for 
good players to be increased. 

17.00 brs. 

Specialattention should be paid in this 
direction. Besides. I appreciate your efforts for 
giving fare conces sians to freedom fighters 
and the national award winners. Computerizsd 
reservation system has been introduced in 
big cities like Delhi, Madras and Calcutta. 
I would like to rf"quest you to provide 
computerized reservation system at Ranchi-
which is my constituency and Patna-the 
capital of Bihar. 

Sir, my constituency is facing many 
problems regarding Railways. There bas 
been a long standing demand for convertinl 
the metre ,auae line bet\\'eeJl Rancbl and 
Lohardaaa-which was laid duriDa the 
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British time-into broad gauge line and 
extending it upto Tori. Survey has been 
conducted at least four times on this lioe 
and every time on the plea of beina un-
ccoDomi~ it has been abandoned. The 
railway line pE1ssing through coal belt of 
Ranchi, Hazaribagh, Koderma, via Girdih 
has Dot been constructed yet in spite of the 
assurances given by late Shri Kedar Nath 
Pandey. Similarly. the proposed extension 
of Lohardaga line bas been abandoned on 
the plea of beina uneconomical althoulb 
late Shri Lalit Narayan Mishra had pro-
mised it. It is tribal area. Sir" you may 
be aware that lakhs of people travel to 
Gorakhpur, Banaras, Faizabad and Punjab 
from here in search of employment. It is 
most unfortunate that there is object 
poverty in Lohardaaa and other districts of 
Bihar. Two-three lakhs of people from 
these districts milrate to Punjab or other 
parts of the country leaving their villaacs 
deserted. There are a number of Bauxite 
mines in the ar~a. The bigaest Bauxite 
minc is owncd by the Bidas. Birla's 
HINDALCO has proposed to set up an 
aluminium factory at the cost of Rs. 7 
billion in Collaboration with the Government 
of Bihar at Lohardaga but now they are 
hesitating because there is no broad g.auge 
railway line therc. This is the reason why 
inspite of being rich in natura 1 resources 
this region is poverty- stricken. Therefore, 
this being tbe freedom fighter's region, Sir, 
I reque,t you to undertakc the construction 
work of both these lines on priority basis. 

There have been a lot of complaints 
regarding punctuality of trains. Thc trains 
run 7 -8 bours bebind scheduled causing 
great inconvcnience to passengcIs. 1 would 
request you to pay attention to it. There 
are also c9mplaints rcgarding loading. Due 
to mishandling during loading and unloading 
costly materials and glass materials are 
broken. When you cbarge freiaht, it 
becomes your responsibility to ensure that 
the goods are handled with care during 
loading and unloading. Therefore, special 
attention should be paid towards it. 

I would Dew like to draw your atten-
tion to dacoities in trains. You should pay 
attention in this respect especially to Bihar 
and Uttar Pradesh. The Chota Nagpur 
Ch.amber of Commecce, had drawn the 
a..tteQtiOll of tile hoD. MiDiatet to a few 

problems of the area. I would like to 
repeat them here. 'The business men of 
Hatia and the factoLY officers there have 
been cons~antJy demanding that a diesel 
engine and atleast three coaches should be 
attached to Hatia expn.!s5 between Hatia 
and Muhi. You rna)' be aware that only 
one c ... ach has been added to it during the 
last 20 years while the traffic has increased 
three times. 

I demand to attach two-tier air-
condit) ned sleeper coach to the 23up/ 
24 down Hatia-Patna Express ungently. 
When I met the oilicers of Ministry of 
Railways in Rail Bhawan for it, they asked 
for three mont s time and assured me that 
it wowd be made reguj~r soon but they 
have no! kept thdr promise tin DOW. I 
request the Mmister of RaHwdYs to pay 
urgent attention in thi s direction. The 
speed of 801 up and 802 down should be 
increased and 2 tier Air Conditioned sleeper 
coach should be provided in it. 

More bogies should be added in 89up 
and 90down Bakaro~Madras Express for 
the passengers travelling between Bakaro 
and Rancbi. At pre~ent only eight bogies 
from Bakaro and nine from Tata Nagar are 
attached to thiS train. You may be aware 
that the total population of Bakalo and 
Ranchi is much more than that of Tata 
Nagar. Two- Tier Air Conci tioDed Sleeper 
coach must therefore be provided from 
Ranchi in this train. 

Bombay has become the industrial 
capital of the COUD try. But tbis area does 
not have direct lin k with Bombay. I am 
confident that if direct rail link is provided 
for Bombay from this area it would not 
only be profitable but also beneficial. 

One bogie is attached for Varanasi 
thrice a week. It shOUld be run daily. 

A Jarge Dum ber of peop Ie travel from 
ihis area to Assam. At present tht're is no 
direct link between Assam and this area. 
I would, therefore, urge to take immediate 
action in this regard. 

There is also need for a direct link 
between Ranchi and Puri. I have d ic;-
closed some requirements of our area. It 
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is my humble request to the hon.. Minister 
that in view of the poverty of Naapur and 
the vast tribal area, there is need to provide 
facilities to the people. The oppositioD 
parties are creating trouble not only in 
Punjab but also in these areas. TherefoR, 
timely attention should be paid in this 
direction. I am thankful to you for Jiving 
me an opportunity to speak. It is beyond 
words to appreciate the proaressive Railway 
Budget, that you have presented in the 
House. 

DR. CHANDRA SHEKHAR 
TRIP ATHI (Khalilabad): Mr. Chairman, 
Sir, I am very thankful to you for living 
me an opportunity to speak on the llaiIway 
Budget. Undoubtedly, the budlet 
presented by the Minister of State of the 
Ministry of Railway.- is unprecedented in 
the history of Railway Budget. The 
country and this august House is proud 
that the Indian Railway emerged as a 
world leader in freight capacity utilization, 
under the stewardship of Shri Scindia. It 
is an unoaralle cd achievement in the 
history of the country and that of Indian 
Railways. I offer my heartiest conaratula-
tions to Shri Scindia in this aUlUSt House. 
Earlier the passengers. who travelled by 
trains ... ere uncertain of reachilll their 
destinations. I also congratulate the hone 
Minister because there has been a sharp 
fall ill the number of train accidents and 
it is aU due to th e efficiency, devotion and 
dedication to duty of railwaymen durin. 
his tenure. It is commendable. Shri 
Scindia bas indicated in the Railway Budget, 
tbat Indian Railway met the challenge of 
unprecedented drought.. successfully and 
ensured massive movement of essential 
commodities. There has been no 
complaint for any quarter. It is really a 
great achieveme4t. 

Besides appreciating the work, ability 
and efficiency of Shri Scindia I would also 
like to make a submissiori to him. It has 
been the intention of the Government and 
also of the Prime-Minister tbat tbe 
reaional imbalance should be removed and 
the backward areas should be developed. 
There arc some very important towns in 
Basd district, which have Dot developed 
because there is no railwa, line in the area. 
There is an old adqe that when. pcI"IOD 
.. p1acc to lit, be wants place to Itretch 

his legs. This means that when a penon 
lOts some thing, be aspires f or more. 
There is a demand to convert all tbe metre 
auage lines in the country into broad guap. 
Besides, there is demand for double line at 
many places. Smaller stations want • to be 
upgraded. 

Many areas in our country are backward 
and neglected. Proper attention should 
therefore be paid towards tbem. I think, 
these areas are backward because of 
paucity of funds. You will have to provide 
necessary facilities so that the people do 
not have to face problems. 

Now, I want to say something about 
my constituency-Basti. There is no need 
to relate the history and background of 
tbis area. You may be well aware of it. 
Historians have proved that Gautam 
Buddha-tbe messiah of turth lJnd non-
violence, was born bere. His birth place 
is in our Basd district. SimilarJy, Magbar, 
which also falls in my constituency 
Khalilabad is the place where Sant Kabir-
who was the symbol of Hindu-MusHm 
Unity-attained 'Nirvana'. 

There has been a long standing demand ... 
since 1962, to construct a railway line from 
Sahjanwa to Utraula. Weaving trade is 
carried on a large scale here. Because 
there is no railway line, in the area, the 
production of cloth becomes a colt)y affair. 
Lakhs of weavers arc on the verge of 
s~arvation there. So it is my humbJe 
request to link this area with a railway 
line. 

Bakhera is the major centre manu-
facturina brass and copper wares in the 
country. As there is no railway line in 
the area, the transportation of its raw 
material by trucks proves to be costly. 
Similarly, there is a place known as Bansi. 
Rock sa}lt and rice is found in abundance 
in this area. But development is not 
taking place because there is no railway 
line here. What I mean to say ia that on 
the one hand, there are areas where fast 
development i. lakin. place throuah 
modernisation and introduction 01 new 
technolOlY whereas there are areas which are 
lauiDs behind in development iii spite of 
the-availabUity of raw material and infra-
trueturot. 0DlJ bccau. there is DO railway 
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line in the area. On. wODden why it is 
10. In the Iipt of this" it is . essential to 
construct a railway line here. 

I would once again urae the Govern-
ment that a railway line should be 
constructed from Sahjanwa to Utrauli via 
Balrampur in order to enable a number of 
towns on this route to move in the direc-
tion of progress and development. 

We arc glad that Railway. has earned 
a profit of Rs. 101.99 crores. This has 
been possible because of your efficienc y. 
To meet the paucity of funds not only 
second class fares have been increased but 
also fares of airconditioned coaches has . 
also been increased. Hundred of acres of 
surplus railway land has been given on 
lease. This yeilds very little reveDue. A 
through survey of the said land shouJd be 
conducted and it should be given to those 
people on lease, who can provide crore. 
of rupees to the Railway D~partment by 
way of lease amount. 

Similarly, recoveries amounting to 
crores of rupees is outstanding from shopei 
and stalls which have been hired out. 
There recoveries should be immediately 
made al it would yeild lood incume. As 
I do not have the concerned fipres I would 
like you to pay special attention towards 
it. I do not know whether the claim cases 
in respect of lost property ha, e increased 
or gone dOWD. AI far as I know, the 
Railways has given Rs. 600 hundred 
crores as compensation for loss of luasage 
and breakage so far. Responsibility should 
be fixed for loss of goods. Workers and 
officials should be asked to pay for the 
goods lost or stolen due to their nealigence. 
My demand is that the Rtilways should 
not make the payment on its own and 
thereby impose taxes on the 76 crore people 
of India. 

In this connection, I would like to draw 
your attention to the meals pcovided by tbo 
Railways. Some other hone Members have 
also expressed their views on it. I want 
to brina to your notice an incident which 
took place at New Delhi, about 6-7 • month. 
back. We woiahcd tho meal packets pro-
vided oa the Vaishali Express. These 
packets. supplied by the Ilailway Duo 
Kitclaoa Della!, wen 400 aram. ill welall' 

_iast the stipulated 505 ar8D1l. W. 
weiahed several packets in the IDOvq 
train and I even made a complaint ill this 
reaard. The food was of peor quality., 
uBcooked" stale and short by lOS pams. 
Tho meal packets were weiahed in tile 
presence of the Railway SupcrinteDdent ad 
the Canteen Manapr. These Official. have 
countersigned my com plaint apinst the 
R.ailway Base Kitchen Delhi. ThOle who 
are prepariDg und.rweipt meal packets in 
the kitchen and arc duping the commoll 
people of crores of rupees should be. brought 
to .book and severely punilhed. The 
Railways cannot afford to be camp Jacent iD 
such matters. 

I want to put forward anotlaer request. 
The Railways are playing an important rolo 
in every field be it sports, provision of 
medical facilities or afforestation prog_' 
rammes. I want to express my appreciation 
for the prOll'ClS made by the Railways in 
die provision of health faci1itiel. A Budpt 
for the Railways-which il the bigeat 
public sector unit and employs laths of 
workors-. is presented separately in Parlia-
men t keeping in view its wide-ranging 
activities. The Indian Railways have 
established hospitals to ensure best medical 
aid to its several lalm employees. Previously, 
these hospitals wero ill-equipped to treat 
accideat cases involving head iojuriea or 
brain haemorrhage. La.t year. I bad 
requested for CAT -scanner facility at those 
hospitals. I waDt to congratulate the hone 
Railway Minister because he did Dot merely 
live aD .. soranc. but went ahead and aot 
the equipment installed. I want to elaborate 
on this. CAT -Scanners must be inatallcd 
in every major Railway hospital. 

17.18 ....... 

[MR. DEPUTY SPEAKER In the Chai,] 

The walfarc of lakhs of people aad 
their families is liDked to their being ia the 
best of health. New technology is beiDa 
introduced in every sphere of life includiDs 
the medical field. Anew machine called the 
Lithotriptor hal been introduced, iD tile 
field of medicine. It can dissolve kidDey-
sto.acs without rosortiq to surgeI")' or 
administeriDl anaesthesia. Such machines 
should be iDtroduced. either ltep-wise or 
p ..... ·wile. in evory llaiI .. ,. bopitaC for 
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providing better treat men to Railways 
employees and th eir families. 

Jhe Raitways have done India proud in 
the field, of sports. Inccm.t ives ba ve been 
given to Railway Sports f)el"sons. I would 
suggest that similar iDCODtives should be 
given to those ltailwayemployees and their 
families weo have fulfilled the ·one-child" 
Dorm under the National FaDlily Planning 
Scheme. To encourage them the Railway 
Board should formulate a separate scheme 
iD this regard. 

Although I have spoken to the concern-
ed ofIiciais in this regard and have also 
brought it to the notice of tbe hone 
Railway Minister, but I would like to 
repeat it here in this august House tha\ the 
pl.tfonns at KbaIilabad railway station have 
not been raised as yet. The low level of the 
platforms makes it difficult for old, infirm 
and women to board trains. The pI atforms 
at Khalilaoad railway station should be 
raised and those platforms which are without 
s1aeds should be cevered. Some pia lfonn s 
have sheds but their spon is so small tbat 
balf the train remajn~ uocovered~ These 
slleds should be extended. The Railways 
own plenty of land in the vicinity of the 
Khalilabad railway station. A childeren's 
park should be developed for the children 
of railway employees. Many pssengers 
travel ticketJess on the roof of the a Vaishali 
Express. while thousands who buy tickets 
are stranded. This train canno t carry the 
load of passengers on this route. Avadh· 
Assam Express, running four times a week, 
should be converted to a daily service. 
UDder the National Rural Employment 
Programme (N .R.B.P.) a road was laid 
between Chureb and Munderwa railway 
stations. In the absence of gates at the 
railway crossing the villagers are 1lDable to 
use this road. Kindly make arrangements 
to iDstall gates at th at railway crossing ... 
(Int.rruptlons ) 

1be Railway have provided a number 
of facilities to the people wbo travel by it. 
'I1lere ii a demand to extend the railway 
p_ of freedom figbters. But I feel that 
the same facility should also be given to 
padS and writers won have who national 
ana intemational awards. 

Further, I feel that the 6% increase in 
freIght charges will affect the common mau 
of our country, whether rich or poor 1, 
therefore, request you to' cut down the 
increase in freight rates to 3%. With these 
words.. I support the Railway Budget. 

(Englilh) 

SHItI UTTAM RATHOD (BinIO}1): 
Mr. Deputy Speaker, Sir, I have been 
waiting here for the last three days just to 
!peak fore five minutes. 

Sir, on the birthday of our Railway 
Minister, we aU congratulate him and wish 
him a very long life in the service of our 
nation. I congratulate him for instilling a 
feeling of dedication and belonaing among 
the employees of railways resulting in the 
increase of efficiency which has done well 
not only to the nation but also to the rail-
ways itself. 

The other day, Mr. Reddi of TDP said 
that when you ask the hone Minister some-
thing, he has a very innocent smile. That 
completely disarms you. I do agree with 
him. He has reany a very innotent smile. 
Not only that, he conducts himself with no 
airs about himself. Who does not agree 
that he is the most unas$uming Minister? 
But I don't know what happens to him when 
he deals with allocation of funds. I think 
he assumes all the powers because he bas 
been groomed to rule. But he acts with 
partiality while allocating fundi. I want him 
to be impartial. 

I do not know why Guna-Etawah line 
was allocated Rs. 11 crores. On the other 
hand, the Manmand-Aurangabad section was 
given only Rs. S crores for conversion which 
has been going OD for the last one decade. 
It there anything like physical achievement? 
If it is so, it should be indicated to us. It 
is only the expenditure you sbow but not 

~ the physical targets wbich have been 
achieved. When we speak about the zero-
base budget, we should live tbe physical 
achievements. 

Let me complement the Minister for a 
lang-standing demand of the people Of 
MaratbwacJa who used to travel on Puma-
RinaoJi-Khandwa section. They bad to pay 
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33 paise more per mpeo. Shri Scindiaji 
bas brought it down to h. 1. It was 
eariet chargeable OD the actual mileage. 

When most of us asked for telephone 
at a small railway station which caters to 
the needs of 10-1 5 villages-some of them 
may be having small auto exchanges-he 
said that this is uneconomical and, there-
fore, cannot be IDstalled. When I ask for 
a platform shade, he writes to me that the 
passenger traffic does not justify it. How-
ever, for beautifyiDe the station, some plants 
or shady trees can be planted. I hope he 
does not want shady trec:s for the passengers 
to take shelter. Is it Dot a very shady 
answer? For heaven~s sake, do not 
displease people for small things. These are 
the things which will cost only Rs. 50000 to 
Rs. 60000. Why cannot you do is? This 
will satisfy the small people. Small people 
have c:mal1 expectations and big people have 
big e~pectatjons. So, we do dot want big 
things. 

I thank him for PiDlQalkhuti-Adiiabad 
section where the progress is ,'eU and I 
want it to be completed soon so that Adila-
bad will be well connected WIth the coal 
belt in Chandra pur and we can carry coal 
right up to Purli on one side and Manmad 
on the other side. 

About the platform tiCket. I will say 
that these bonafide passenaers find it very 
difficult and at least I am prepared to 
support him on this issue. Recently. the 
hon. Minister made a statement about tbe 
meter suage. Let me tell him that his 
Itatement has been either misrepresented or 
mis-quoted but it bas created doubts in the 
minds of tbe people whoever is asking for 
the conversion of meter pap into the 
broad guale section. There is. joke going 
around in Marathwada. People should 
invite the hon. Minister and let him erect 
a monument where it will be inacribed "This 
monument is erected to perpetuate the 
memory of the promise liven by the late 
Prime Minister and the foundation stone 
laid by Mr. Madhu Dandavate (by keeping 
the work in progress) for decades tOiether,U 
Is it lood? If it is Dot good, you must 
sive them equal share as you have done for 
Guna-Ittawa and other secticms. You havo 
decided to undertake the Beod-Ahmednaaar 

railway line. Please extend the slIrvoy up 
to KaJyan as this- is a century old dcmaocL 
You have completed Darwha .. Bhokar broad 
gauge section. Please be prepared to make 
some substantial prOVISIOns for coDstructioa 
for we may bave to go in for ejections and 
this will strengthen our bands. 

About the conversion of Puma-
Mudkhed-Adilabad section, the total grant 
is Rs. J 000. Is it just to keep the work 
alive and not to do anything for the 
people? 

Why can't you do it as for the coal 
transportation ibis line will be much help-
fu)? Why can't yoU convert this line as we 
have done in other secticns? I say that 
there is a great demand that Agartala 
should be connected by railway.. Recently, 
our Prime Minister also assured the people 
that this line win be taken up. I pray that 
thIS promise of our Prime Minister will not 
be forgotten as the promise that was given 
by Late Smt. Indira Gandhi in 1972 to 
the people of Marathwada. 

(Translation] 

SHRI NrnAL SINGH JAIN (Agra); 
Mr. Deputy-Speaker Sir, I am grateful to 
you for giving me an opportunity to express 
my views. 

Keeping in view the developmental piau. 
of the Indian '( ailways the hOD. Railway 
Minister bas presented a balanced Railway 
Budget for the year 1988 -89. I support it 
and congratulate him for this effort. 

The remarkable performance of the 
Ratlways in respect of growth in freigbt 
movement, flqw of essenttal supplies to 
drought affected areas, rapid normalisation 
of dl STU pted rail services in the East and 
North East due to floods, rise in passenger 
movement, introduction of new train services 
and use of sophisticated safety devices is 
indeed co~endab)e. 

Sir. the proposal to hike IT-class fares 
and platform ticket cbarges will maitily 
affect the lower and middle class people. 
1. therefore, request the hon. Railway 
M mister to reconsider these proposa!s and 
provide some relief. 
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The hone Railway Minister has 
announced the construction of new passenger 
terminals at Kurla and Bandra in Bombay 
and at Shalimar in Calcutta. Similary, 
better amenities well be provided at Hazrat 
Nimmuddin and New Delhi terminals. This 
is a step in the right direction. In this 
connection I would like to submit that the 
presaure on the passenaer terminals in New 
Delhi which is the capita) of the country is 
more than its capacity. Therefore, there is 
JlIeCd to decentralise these terminals to 
easure better facilities to passcnscrs. In 
order to lessen the load on the terminals in 
Delhi area I would request that a central 
terminal station be estabiisbed at Agra. 
'Ibis will belp the passengers to a great 
extent. 

The passengers coming from South and 
wanting to go to Rajasthan have to first 
come to Delhi and then proceed to their 
destiDation. If a terminal station is set up 
at Agra passengers will not have to go upto 
Delhi. They can proceed to Rajasthan from 
Agra. Similarly, passengers coming from 
the East can be diverted via Tundla to reach 
Agra and from Agra tbey can proceed to 
Rajasthan. These passengers also need not 
touch Delhi. All this would help in reduc-
iDa pressure on Delbi. 

A8I'a's unique geosraphical location 
makes it an important place. It can become 
aD imponant railway terminal because the 
metre gauge reutes on the Western Railway 
and bload gaule routes of North Eastern 
llaiIway cross this city. Many trains of the 
Central Railway pus through thia station. 
!'be Railways own plenty of laud in that 
area. Encroachment on this land ia on tbe 
increase. I, request the hone Railway 
Miniater to get a survey of this area con-
ducted and in cue he finds it suitable be 
should announcc settina up of a terminal at 
Agra as soon as possible. This "ill 
defiDitcly help in reducing pressure on 
Delhi. This is my lugestion. 

Mr. Minister, this Budget does not say 
any thiDa aboubt the contribution of Rail-
wa,. to the development of tourism. Some 
attention -.cds \0 be paid in thi' diteCtion. 
Apa is an important city on the tourist map 
of India. Over J 0 lakh foreip tourists 
visit the Taj Mahal and otber historical 
monuments around this city every year. 

Millions of domestiC tourist a110 visit the 
city. Bnt tho, Ilave to face great hardships 
in the absence ~ of adequate facilities. I 
therefore. request that trains coming from 
South should be stopped at Agra so that 
the passenlCrs can visi t the tourist spots 
in the city and tben come to Delhi if they 
want. The hone Member from Andbra 
Pradesh has also requested that the Andhra 
Express must be terminated at Agra. 
Similarly. there is a need to terminated 
other trains also at Agra. 

It is essential to provide more facilities 
for the development of tourism and I want 
to make a few submissions in this regard. 
The Toofan Express aoes eastwards via Agra 
and the next station on this line is Tundla. 
Earlier, great importance was attached to 
thJS station and al1 trains coming from the 
East and loing to Rajasthan or Agra would 
bait here. It is most unfortunate that now 
the Railways has completely neglected the 
station and is indifferent to the demands of 
the area. Neither the supper fast trains 
stop here nor is there any reservation quota 
for this station. Therefore, I want to 
submit that most of the trains should 
stop here and reservation quota 
should also be provided. Nilanchal Express 
halts at Tundla when it goes via Allahabad 
thrice a week, but when it goes via 
Luclcnow) it does not stop here. I cannot 
understan the logic behind such an arraqe-
mente Besides. I also want to submit that 
Gomati Express halts at A1igarh and Etawab 
but not at Tundla wbich is causing areat 
inconvenience to the people going to 
Lueknow. It is neceasary to pay attention 
in this direction as weU. 

Mr. Deputy Speaker. Sir, our Hiab 
Court ia in Allahabad and people have to 
go there in connection with varioua cues. 
The Upper India Bxprea. which uaed to 10 
via Allahabad bad. a bOlie for AIr- but 
since tbis train was withdrawn. we were 
deprived of this facility. Hence, it is very 
esseatial to attach a basie for Allahabad 
with • train which leaves in the evening. 
Similarly, there is • long standiDI demand 
(or attachina an ai r-conditioned coach 
to Avadh-Ex'Prcu plying between Gorakh-
pur and B.at\am. Thi!. facility bar. been 
provided between Lucknow and Gorakhpur 
which i. a day journey, but I want to 
request tbat tIUs facility should be provided 
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upto Ratlam. Alooawitb it, tbere is' also 
a Deed for attachi.. a reserved II class 
bop to this train. 

Similarly. there is 1081 ataodin, demand 
for attachiDI. Airconditioaed coaches to 
Ajmer and Ahmedabad bound trains which 
ply OD metre puge. This must be met 
immediately. The Katbgodam bound trains 
should also have the same facility. 

Finally, I want to submit to the hon. 
Minister that there is a proposal for opening 
a containor depot at Tughlakabad station. 
I want to submit that leather goods worth 
Ill. 600 Clores and carpets, marble and 
other items worth about Its. 1000 crores are 
exported from Agra. In view of this fact, 
the above mentioned proposal needs to be 
reviewed. I would urge the Government to 
set up this depot at Agra. 

Similarly, the electrification work on the 
Bayana-Tundla line is proaressing very 
slowly and it is essential to accelerate it. 
The people of AgTa have been demanding 
for a long time that Utkal Express and 
Jbelum Express should stop at Raja-ki-
Nandi station in Agra. The hone Minister 
should pay attention in this direction. I 
aho demand tbat the railway pus facility 
to the freedom filhters should be extended. 

I am grateful to you for living me an 
opportunity to speak. 

~HllI DAL CHANDER. JAIN 
(pamoh): Mr. Deputy Speaker, Sir, many 
more luagestions have yet to come. hence 
the time should be extended. 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAn..WAYS (SHRI 
MADHA VRAO SCINDJ A): Susgestions 
for improvement should be allowed as 
oDly then improvement can take place. If 
the hone ~embers want to make th~ir 
lubmissions, I have no objection. 

[_'l.rh] 

MR. DEPUTY SPEAKER. We wi)) 
decide at 5.50 P.M. 

tTraftslatloltl 

SHlU AJt.VlND NETAt-t (KBDket:): 
Mr. bcput, ..... Sir. If .. anal,.. 

the progress made durin. the last two or 
three years, we will find that this year baa 
been a year of achievement, It !las became 
possible only because of the dedication of 
the hone Minister, Shri Scindia, the Railway 
Board and the employees of the .Railways. 
The close coordination between thP.lll is 
also commendable. Durin, the course of 
his Budget speech Shri Scindia stated that 
there bas been a marked increase in the 
goods traffic and the passenaers traffic. 
Similarly, in terms of tonnage, there has 
been a considerable incrft5e per wagon, per 
kilometre and per day. Inspite of resource 
constraints, the achievements of the Railway 
has beeu remarkable and the hOD. Minister 
deserves to be CODJI"atulated for it. I 
appreciate the freiaht cooceSSiODS on 
essent; al commodities. It is a good step 
indeed. The fare concessions to brave 
children, teachers, the recipients of Arjun 

. award and 'Shram' award are welcome. 
This will encourage the people engaged in 
these fields. There has been consider-
able improvement in the quality of food 
and catering service in the Railways during 
tbe last 2 or 3 year~. 

This has nevor happened before in the 
history of the Railways. The efforts being 
made by the hon. Minister in CODDeCtion 
with R.ailway safety will bring about 
considerable improvement. 

The DalJi-R.ajhara-Beladila line in my 
area, will be an important line not only 
frQ.l'D the point of view of travelliD, hut 
also from that of the national economy. 
Bladlla has Asia's largest iron orc de-
posits and a Steel Plant is located there. 
Besictes, it is also essential to connect this 
areas from the passenger point of view. 
The Steel Plant at Bhillai gets its iron ore 
supply from Dalli-Raibera. This deposit 
will not last very long. It will last for 
another ten-fifteen years. In order to meet 
future requirements Da11i-R.ejhara should be 
connected to Beladila. It is good that the 
hone Minister is making efforts in this 
reaard. The Raipur-Dhamtari narrow 
aaup liDe should be converted into a broad 
aause line and Dhamtari should be COD-
nected further. There should be a circular 
train fot bipur and Dura districts. 

~ 

AU the South bound Superfast tr&ins 
from Do1hi 10 ,fa NalPur or Bhopal. One 



or two such trains should SO ..,ia Katnl. 
Bilaapur. Rmpur and Wattaire, as well. Our 
colleap from Orissa Shri Pattnaik has also 
raised this poiDt. The trains bound for 
ADdbra Pradesh, Orissa and Tamil Nadu 
can 80 via these areas. A train should also 
be introduced between Chattisgarh and 
Gwalior. Headquarters of several depart-
ments are located at Chattisgarh. A train 
should be introduced between Ra ipur and 
Gwalior via Bitaspur. It may be caned 
Madhya Pradesh Express which would 
-connect one end of the State to the other. 
You have made efforts to economise on fuel, 
petrol, diesci and electricity in the Railway •• 
This is indeed commendable and wm have 
a positive effect OD the Railways. As the 
hone Minister is bimae1f a sports lover, be 
has CDCOuraged sports in the Railways and 
I think no other department bas contri-
buted as much to the field of spol1s as the 
Railways. In this connection, I have a 
sugaestion to make. In the absence of any 
special scheme in this regard the juniors are 
Dot getting desired encouragement. No 
Poblic Sector Undertaking or any other 
Government Department bas such special 
scheme which could encourage the juniors. 
The bon. Minister has his own schools. I 
would, therefore. IUgest that the Railways, 
sbould bave some sports schools on that 
pattem. I congratulate him for organising 
World Railway Sports. He hal stated in 
his Bud&et speech that Railways won 16 
_tiona) tides. Besides 3 ATjun Award 
winners ate from R.ailways. This is a 
peal achievement indeed. I want that we 
should catch young boys and train them in 
s ports under your leadership by providing 
scholarships lind setting up sports schools 
for them. You can do a lot in this field. 
I cannot see a single organisation in this 
country which encourqes sports. The 
achievements made by your Ministry in 
atheletics and field events are I.uodable. 
Except the Taw and Railways there is no 
one in this field. Atheietics is such an 
event tbat if childreD have some talent they 
can be trained in it and 80 far ahead. Ace-
numer P. T. Usha beioDIS to the Railways. 
A1thougb the credit goes to ber coach Shri 
Nambiar but cte4it also aoes to the llail-
ways to a large eJttent, You can make 
plenty of contribution in this field .. 

With these words I.upport the Railw.a)' 
" Budpt. 
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IHteli&IIJ 

SHRI WANGPHA LOWANG (Allaaa-
ehal East): Mr. Deputy Speaker, Sir * I 
tllaat: you very much for .lYiDg me the 
opportuatty to particiJMlW: in * 4i8cussioa. 
I rise bent to support the Railway Budpt 
for 1"988-89 presented by the hon. Railway 
Minister. 

The Railways' performance dudnS the 
cunent year and the I ast year were good. 
In the freight performancc, the annual target 
was surpassed, and in the financial per-
formance also, we have seen that tllere is a 
surplus of about Rs. 69 crores in 1987, 
and. I ,must congratulate tbe Railway 
MinISter and hts officers and other em-
ployees for rbis. 

Of course, there are some increases in 
freiaht charges and passeager fares, but I 
think those were essential and required for 
relource mobi1:ization, as well as for meeting 
incN..- in salary, allowaaces aJMI also the 
unpreeedeDted droosht and BoN which we 
had expeFicmced last year. 

Besides that, it is a welcome step tbat 
eumptioD has been aivat from ;IICDI'" in 
fmilbt charges for certaia CGIIIIIlOditeIlike 
foodsraias pulses, fertilizer and salt. This 
will pJ8YG8t iDcJ:gse in.cost of tbeIe essen-
tial ~oditics. 10 1be RaDway ..... t. 
certam concessions have been aiWD allO to 
pa!tsengen \'Ifho 'have heed given D _tional 
awards. It is a welcome step. But 1 hope 
this iacrease in passengen fare will jt'lltify 
the comforts and CODvenieDCDs of the 
pauenpn. 

I have travelJed in a few raJ1ways 
in the South and of course by Rajdhani 
Express from Delhi to Calcutta and I 
have found these ttalns are better. But. 
~~ebowt in the north eastern railway. 
It IS not so. I have a personal experience 
of travelliDa in the north eutem railway. 
Only a few months back, I travelled and 
I found tbat there we.. 80 water in the 
train and the light was alia dim. I am 
sorry to mention that particularly in some 
places in Bihar; it was a horriWe ~)'. 
ByeD. when I was travellins in the fia' 
clel8 I fbUDd that there were lome 1~ 

.' ......... Who tDocked at tile ~OW bd 
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the window. I think it i& due to lacks 
of coordination at a certain level Cut 
I hope this will be improved. After all, 
those who are travolliDa for. 10Dl distanco 
for two or thnIe days, if they do not get 
proper food and proper 8loop and if they 
are har~d in tbe train, they really feel 
very bad. It was harrow ina experience. 
I hope this will be improved and for that 
matter I suagest long-distance trains should 
have very minimam stopJ)a8eS; at the same 
time, there should be a frequent movemont 
of local trains so that the local passengers 
can be accommodated in the local trains 
and the passengers travelling in the 
lona-distance trains are not harassed. 

The communication system in the 
Dotth eastern part remains totally cut 
off for a certain period. So, you have 
to pay adequate attention to improve the 
railways i.D the north eastern part 
because this railway caters not only 
seven north eastern States but also it 
passes through West Bengal, Bihar and 
U.P. This is one of the very important 
railways and I hope proper attention will 
be given to improve it. We have seen 
that the north eastem part of out country 
is sometimes very much neglected in the 
sense mainly due to lack of communication 
particularly the railway. Therefore, we 
have seen even the prices in the north 
eastern States are comparatively high. 
Unless the railway commuuica tion is 
improved this difference in prices in the 
north eastern States and other parts of the 
counatry wi 11 remain and there will be no 
balanoed economic development; that is 
why this railway is very important. 

Last year, our Prime Minister bad 
ibauprated a bridge over the Brahmapuk. 
at Silghat aod I must once again 
OOIJIlatumte the Railway DepartDlOnt that 
I am told-it .bas come up much ahead 
of time. 

Theil there is another very important 
place where a bridae is required and that 
is l>ibmaarh. 

This is very impor1&Jtt, that at Dibru-
... '(ftI dle dver Brahmapun there should 
be another bridae. That will serve not 
oabf--tho ..,.,. pam of ~, 'but also 
~ :Pra.... booau. tbere is a 

heavy movement of traffic, crossq the 
feny from Dibrugarh across Brahmaputra. 
We know that in the North-Eastern 
States there is also a heavy mOACIDent 
of military personnel and all this will 
be bettt-r served if another bridge is 
constructed over the Brahmaputra. J do 
not expect that it will come up in one 
or two years but unless we do sometbmg 
now, unless we start some sort of preli-
minay work and survey now it win not 
come up at all. So. my request is that 
a study or a survey should be started for 
the construction oC another bridge over 
the river Brahmaputra at Dibrugarh. 

SHRI SRIBALLAV PANIGRAHI 
(Deogarh) : Mr. Deputy-Speaker, I 
thank you for giving me the opportunity 
to speak on this Railway Budget. The 
very fact that we have a budget for 
railways separately indicates the importance 
and the significance we attach to the 
Rail"a ys. In fact, the Railways play a 
very vita I role in the economic development, 
in the agricultural development, in the 
industrial development of our nation, as 
well as in strengthening the much needed 
national solidarity and integrity of the 
country. 

I would like to congratulate the 
young and dynamiC Railway Minister, 
Mr. Scindia for working very hard with 
sincerity, with seriousness to put back the 
Railways on the right track over the years. 
In fact, tbe last two or three years have been 
or this period has been a saga of success 
for the railways. I would like to congratu-
late particularly because the last year the 
freight movement has been spectacular. 
The taraet has been exceeded. Not only 
has the performance of the Railway sports 
been good, but also the performance of 
the Indian Railways has been quite 
laudable and in fact in the international 
sport also it has enhanced our prestige 
by baaiog gold medals. Besides, the 
contribution of the Indian Railways to 
the general revenues has increased and 
it has also strengthened our national 
cconomy. 

Apm, there are some good features • 
welc:orne features in this year's Budget. For 
example this setting up of a Directorate 
of Passenaer Amenities is load. It is very 
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much needed. Passenger amenities should 
~ot be brushed aside as a simple matter. 

Several concessions for recipients of 
awards for their distinguished services have 
been announced. Earlier it used to be there 
only for personnel of the Defence Services, 
ad it is good that it is being extended to 
people of other areas also. Because, after 
all in areas of literature and art, everywhere 
there are distinguished people. They also 
deserve these concessions. 

IS 08. hrL 

Sir, the Railway Minister hImself in his 
speech bas said that in the ensuing year. 
our plan allocation is Rs. 3.850 crores and 
commensurate targets have been fixed. A 
clear emphasis will have to be made on the 
rehabilitarion and modernisation programme, 
on which alone seventy per cent of tbe 
total annual plan outlay is being spent. 
This year's plan allocation is about Rs. 550 
crores more over the last year. What I 
wenn to say is that, with the depreciation, 
with the inflation, with the money value 
going down, tbis increase is not adequate to 
meet the increasing demand. By tbe tum 
of this century, i e. by 2000 A.D. the 
prscnt traffic rate both passenger and goods 
traffic will be almost doubled and that way 
there wilJ be a Jong road ahead for the 
Railways to cover in "modernisation, in the 
field of track renewals. in the field of 
expansion and putting up new lines. Other-
wise, there win be a big gap. As you know, 
our population by 2COO A.D. win touch 
one bundred crores. Therefore: the Planning 
Commission should realise this and allot 
more funds to the Railways for all these 
works. 

While compliment ina the Railway 
Mini&try, I would )ike to submit that there 
is mucb scope for improvement in respect of 
punctuality, cleaDilne", caterina services and 
the train timing. The train running time has 
been put in such a way that it is flexible. 
Further, the timings could be controlled and 
reduced. In fact, some peopJe incharae of 
control do not apply their mind to this 
aspect and further they give preference in 
many cases-unless it is super fast-to 
goods train over the passenger trains. The 
passeqera' time is quite valuable. Therefore 
it should be reYCrse. 

The ticket less travellina has to be 
checked. 

Sir, it is a sweet Budget with an element 
of bitterness. They are goina to mop up 
more than Rs. 600 crores by way of revision 
in freigbt rates and pallSenaer fares. Sir . , 
~udcing the difficult situation of this year, 
It seems they bad no other option and in 
fact they had done it with tt]uctance. I 
reques t that if the second class ordinary 
passenger rare is left out of this increase, 
it win be better. 

Regarding platform ticket, 1 feel that the 
increase is not justified. Those who are 
going to the station to receive or see off 
their relatives and frienas are over burdened. 

Now. I wi II come to the demands of 
Orissa which is the heart and soul of South 
Eastern Railway. I am constrained to 
observe that Orissa continues to he neglect-
ed. Out of the total route kilo metaes of 
61,113, Orissa accounts for only )912 kilo 
metres. This is quite low considering the 
size and significa nce of a major State 
like Orissa. 

There should be a South Eastern Rail-
way zonal Branch office in Orissa and in all 
fairness Orissa should be the headquarters 
of South Eastern Railway. 

There is no railway line along its beart. 
If Sambalpur-Talcher line is cDnlpleted, 
then it will serve the purpose. The prog-
ress of the line is very slow and poor. 
Against the estimate of Rs. one hundred 
crores only Rs. 12,5 crores bave been spent 
so fAr and in this year's Budgct, there is a 
provision of Rs. 5 crores only. Our 
hon. Prime Minister had laid the 
foundation stone of this line and act the 
taraet for completion by 1990. Sambalpur 
-is • new division. But Jbarsuguda, Braja ... 
nagar aDd Rourkela have been left out of 
this division. Without these places, it is 
meaninaless to have the division there. All 
these areas of Orissa alonl the Howreh-
Bombay railway line should be brought 
under this division with necessary adminil-
trative and technical arranaements aud witb 
control office and area offic e at Jharsuauda. 

Thero.should be. fast train between 
westem Orissa and Delhi. Othenvile. at 
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least erstwhile Kalin.a EXI)l'eSS should be 
revived with an Allahabad bo,ie attached to 
it. 

Sambalpur-Bbubaneswer new Express 
should be extended upto JharsUlJllda. And 
the Link Express between Walfair and 
Raipur need not be discontinued. There 
should be a passenger halt at Goudpanpali 
between Dhutra and Bagdih stations on 
Howrah Bombay railway line. A pantry 
car in Ahemdabed Express shoul d be 
attached. An AC ~ tier bogie and a 
pantry car should be attached to Bokaro 
Madras Express, 

Complaints made are not being campI ied 
and attendc d to. There should be some 
provision of shower bath in the ordinary 
second class compartments. Drinking water 
facility has to be ensured to passengers both 
in the train as well as at the stations. 

The general condition at platforms and 
stations in Orissa is awful. And reservation 
in different trains is quite inadequate. I 
request the Railway Minister to pay a visit 
to Orissa, see the things for himself and 
take necessary steps for redressal of the 
problems of Orissa. 

I wbole-heartedly support the Railway 
Budget. I wish tbe Minister well. The 
Planning Commission should allot more 
money to meet the challenging situation 
ahead os the Ministry. 

SURI K.S. RAO (Machilipatnam): I 
sincerely conaratulate the Minister for 
Railways for improvi Dg the efficiency . 

When I go into the details of the statis-
tics I find that the internal aencration of 
resources in the Railway Ministry have gone 
up from 25% to 65% in the current year, 
which is really a good indication. In fact, 
I bave been arguilll with the Finaace 
Minjstry and also the Government right 
from the time I entered Parliament, that 
certain Ministries like Railways, Communi-
catioos, Energy, Coal, Industry, Housina 
and Urban Development should not aspire 
or expect any budaetary support. When tbe 
Minister of Railways is headina the entire 
orpnisatioD of railways wi!)l an iDWStmeDt 
of RI. '0,000 crOl'Cl at tbe present value, 
it will be pathetic for aD)' Railwa, llimlter 

to look at the budletary support. a.. I 
congratulate the R.ailway Yini.ter that a. 
least he bas come to a ..... of pl'OYidiaa 
6 S% from his internal I'eIOUICCS. 

What we see in real life is that .... 
the Government proposes a Imall raiIe ill 
the fares or price of any commodit~ 
invariably the traders take ad van.... of 
that and raise the prices manifold. Here 
the Minister should have avoided this 
increase. For mopping up Ra. '32 CI'OJeI, 
he should have concentrated a little more 
in increasing the revenues by pluain8 th8 
leakages in revenue and also in redaciDa 
the expenditure either on works or:. on sta1t 
or by increasing the checks OD the works. 
Apart from this, I found that out of the 
General Revenues of more than Rs. 73' 
crores, they have taken only about Ra. J 20 
crores as loan and passed on the rest to 
the Government. That means they have 
passed on Rs. 600 crOre8. By not 
passing on these R.s, 600 crores they could 
have avoided raising the railway fares and 
freights. When the Railway Minister could 
take the credit for not increasq the fares 
in 1 887 - 8 8 and for limiting it only to 
Rs.'6 crores in 1986-87, I wish he could 
have taken the credit by not increuiDa 
the fares and freights in this budget allO. 
When Rs. nine thousand and add crores is 
the revenue, a little more st:riJJaeDey in 
plugging the loopholeS, even to the extent 
-of ten per cent, would have sa¥Cd Ra. 980 
crores. Anyway, I wish the MiDister to 
go into tbese details and pIua the 
loopholes, increase the revenue' and not 
increase the fares any more, at least in the 
comma budget. This win not only belp 
the Railways, but will also check the price 
rise. 

Out of tbe budgetary support of 
Ra. 3,850 crores, Ra. 1.390 CI'OJa 
is from the non-R.evenue. apart 
from Rs. 8.0 crares which ta taba 
from Finance. I suaaest to tIlL 
Ministries Dot to look at the budaet aacI 
if necessary, raise the resources by takiaI 
money from people by way of bonda. Be 
has set a pace for other Miaistri. also. 
and I wish the CommUDicatiOilI MiDis_ . . 
the Industry Mmister. the Bo ... 
Minister, the BDel'lY MiDister. the Coal 
Minister and the Steel MiDister also to 
com. forward witll til. .... proposal .. 
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Thole is Dotltiae dilicMtJt in this. I am sure. 
-OVOf" ~ ~ Miaistries will not 
ask .OV_ fer a pie frem dle .budJletarr 
support. <>air OJ -doiDa this, we Gall sort 
out many of these budgetary resources 
p~lema. 

When it comes to Aadhra Pradesh, by 
and 1arac7 the _ people of Andhra Pradesh 
aJ'C of. tbe opiniea that they are beiDa 
De8l~. The statistics also reveal this. 
~ maa, <:aSCI it is shameful rather that 
the pmject like BibiDapr-Nadikudi. whieh 
was started ten years back. could DOt 
be completed e¥eD today... W.hat is tile 
sanctity in 01lI' speakq in -Parliament time 
and apin that we will conoeatrate on the 
proje<:ta which are in hand? The dis-
tribution of resouraa on various projects. 
without FtUaa an, dividends by not com-
pJetiag them for long, is causiDI havoc. 
Wilen we have realised this, then let us 
concenvalC on these projects, no matter 
whether they are in Andhra Pradesh or in 
some other State of the country, Complete 
the projects and eaure that the returas go 
.to .the people GIlly. Whethor it is Andhl'a 
or whether it is some other Stat., we are 
aU 9DC.- So, I request the hop. Railway 
MiDjstcr to set a page in J'8I!Ird to the 
C8JJlpletion of the on-.... projects. Parti-
cularly, widl regard 10 this BibiBasar-
Nadik~ pl'ojecl, he has promised that he 
will complete it witbin this year. We are 
baPW.about it .. 

Similarly, the:y bAve comp}Oted the 
lines ITom Jaariapet ToWll to Jagria_pet. 
and from Vishnupur to Nadikudi. But 
they are very small projects. I understand 
there was a demand from the Government 
of ADdhra Pradesh for taking up the 
circular railway line in Hyderabad. The 
.sUIIII*ieD is VOI'y reasoaable alJe. The 
aafle Government js pNpel'ed to pay 25 
.JOI' cent· ef tile ·expenditure, the Urban 
"DeJIel~t Miaiate' has to abare 25%, 
._d tho ..... ~ it is to como by way of 
... It is laiDa to beoeit SO lakhs 
~. It is ill the interest of "the 
Go~ it is in the intorelt of the 
_Ii .... it .. .not ia the iotereet of tile State 
....... So, I wieh ,)Ie Railway Ministry .. _Ie..., tbale aatters, take ItP these 
p!Oj" alMl .. "" AadIva Pl'adlJSh. 

Sir DO .meuticm baa been made ·.l»Jat 
tbe colDpODent of foreian excba'W' in"ol'VOd 
in purcbasina the wagons, coaches aDd-
railway cnsines. I do Dot find any reasoD 
why the Government of India or the 
Ministry of Railwa),s should resort to 
importiq some of these thinp when thore 
is ample opportunity and technolOlY 
available in the country to manufacture 
them. All that they require perhaps is 
to raise the resources by way of bonds and 
the people are prepared to contribute. 
Let them create employment for tbe people 
and generate morc wealth, manufacture 
these things and not pledge the country to 
other foreign countries by way of loans. 
This is going to be a big burden. I am 
happy he has mentioned that backlog in the 
track modernisation will be completed by 
1995. With a little more concentration. 
I am sure it can be reduced by 3 years or 
so. Similar is the case with wagoDs and 
railway electrification. Sir, tbey have 
almost completed electrification between 
Vijayawada and Kazipet and if a small 
stretch of electrification of railway track is 
done between Kazipet and Hyderabad, it 
will belp the people residing in variObs 
villages and towns in and around Hyderabad 
and the people need not run to Hyderabad 
and increase the burden on the city. It 
will also .h~p Government'. intention to 
reduoe urbanisation and improve the 
suburbs. This is onc of the methods "'Of 
doinl it. 

Sir, there are a lot of proposals like 
creatiqll of Directorate. of Paasenaer 
Amenities, ·Railway Container Corporation 
RailwAY Catering Amenities, etc. Thoy are 
quite welcome. But mere opening of these 
otfiees wHI ao&~ help. I wisla the hon. 
MiDi.. to copeeatrate on efficient 
fUDctiOlliq of I tbe. offices and take 
stril18DDl action against those corrupt 
people and pt the cooperatioD from 
everybody, no IBIltter whichever party or 
area he or she belOQll. 

Sir. in reward to pecipheral services, 
instead of iDcreasinl the staff on the penna-
Dellt basis, the Minister should think of 
addie. peripheral services on contract bui~, 
by .which the performaace aDd efficieDCY 
coal4 be iDaeue4 widl J~w~. Much 
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of the budget is loing to meet wages and 
salaries of the employees. If catering and 
passengers amenities. etc., can be looked 
after by the peripheral services to be 
arransed on contract basis, a lot of m\)ney 
can be saved as also efficient services can be 
rendered to the public. When we went to 
various places alon8 with the Estimates 
Committee Chairman, we found that those 
services which are being run by the private 
contractors were economically viable and 
they could render efficient services. I would 
therefore request the hon. Minister to 
consider getting those works done on con-
tract basis so that expenditure could be 
reduced as also amenities to the raHway 
users can be increased. 

Similarly, Sir, the hon. • Minister must 
hold mettings annually at the Zonal Head-
quarters with the State Government officials, 
MPs and MLAs and the Railway Officers 
so that he can directly hear the complaints 
and grievances of the region and know what 
are the lacunae and loopholes in the ad-
ministration and also functioning of the 
railways and take measures to plug tbose 

Th. Indian prell. Delhi-3 4 

loopholes as also redress the grievances of 
the people of the area. That would be 
an open court for solving the problems 
efficiently. 

Sir, I find that the revenue earnings are 
more in Second-Class compared to the 
earnings in other upper-classes-as shown 
in the Budget Estimate (Revised). The 
amenities given to the Second Class pal-
sengers are very very less compared to other 
upper-class passengers. It is pathetic that 
the minimum amenities are not provided to 
the Second-Class passengers. I hope that 
the bon. Minister will look into those 
problems. and do the needful 10 that the 
people get at least the minimum facilities 
during railway journey. 

18.19 brs. 

The Lok Sabha then adjourned till eleven 
o/the Clock on Friday, March 11. 1988/Phal. 
guna 21, 1909 (Saka) . 




